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3336310    02/10/2015
[International Registration No. : 1293397]
Russell Bedford International
3rd Floor, Paternoster House, 65 St Paul's Churchyard London EC4M 8AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Accountancy; accounting; auditing; book-keeping; business accounting advisory services; business auditing; 
computerised accounting; computerised financial statement auditing; computerised book-keeping; consultancy relating 
to financial statement auditing; cost accounting; management accounting services, namely the provision of financial data 
and advice to a company for use in the organization and development of its business; preparation of accounts; 
accountancy advice on compliance with tax legislation; tax assessment preparation; accounting consultancy relating to 
taxation; accounting services relating to tax planning; tax return preparation; business appraisals; analyses and 
appraisals of enterprises; expert evaluations and reports relating to business matters; acquisition and merger 
consultation; business administration consultancy; business management; business consultancy; business management 
and consulting services; business process management and consulting; business management consulting; human 
resources consultancy; risk management consultancy; strategic business consultancy; advice relating to business 
management; business advice; business advisory services; compilation and analysis of data and information relating to 
business management; inventory management services; economic forecasting; conducting of business feasibility 
studies; market studies; market research studies; business consultancy services relating to insolvency; company 
management; recruitment and provision of nominee company directors.

Cl.36;Financial advice relating to taxation; advisory services relating to finance; arranging finance for businesses; 
consultancy services relating to finance; corporate finance consultancy; financial advice relating to taxation; financial 
advice relating to tax; financial consulting relating to tax; financial services relating to tax planning; advisory services 
relating to real estate valuations; financial appraisals for business valuation; financial appraisals; financial valuations; 
fiscal assessments; capital investment consulting; financial consultancy; advice relating to investments; advice relating 
to pensions; advisory services relating to financial matters; financial advice; trustee advisory services; asset 
management services; estate trust management; financial advisory and management services; financial management and 
planning; trust management; fiduciary services; financial economic analysis; financial studies; capital investment 
advisory services; corporate trustee services; financial advisory services relating to insolvency; financial advice relating 
to inheritance; estate planning services; financial advice relating to acquisitions; financial advice relating to the sale of 
businesses.
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3337685    14/12/2015
[International Registration No. : 1293857]
Borussia VfL 1900 Mönchengladbach GmbH
Hennes-Weisweiler-Allee 1 41179 Mönchengladbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded and blank sound carriers, especially cds; pre-recorded and blank image carriers, in particular video 
cassettes, dvds and photo cds; exposed films and slides, eyeglasses; software for video and computer games.

Cl.25;Clothing, shoes, headgear.

Cl.28;Playing cards, card games; toys, toys, gymnastic and sporting articles (included in this class), articles of sporting 
apparatus, balls for games, golf bags, dolls' clothing, decorations for christmas trees.

Cl.35;Trading of film, television and video licences.

Cl.38;Telecommunications by means of platforms and portals on the internet, network telecommunications services, 
communications using computer networks; forums [chat rooms] for social networking, electronic exchange of messages 
and information via chat lines, chat rooms and internet forums; electronic mail; forwarding of messages of all kinds to 
internet addresses (web messaging), transmission of greeting cards online; telecommunications services, namely the 
transmission of data, image and speech services; news agency services, namely gathering, transmission and supplying 
of data and messages; computer-aided transmission of messages, data and images; on-line services, namely providing of 
access to and transmission of information programmes and news of all kinds in the form of images and sound, providing 
access to information on the internet; providing telecommunication channels for teleshopping services, broadcasting of 
teleshopping programmes; providing of access to portals to enable the purchase of goods and services offered by others,
via electronic communications networks; provision of access to global information networks and other network systems, 
providing access to computer databases.
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Cl.41;Education; providing of training; entertainment; arranging of sporting events and performances, organisation of 
sports competitions, sports and gymnastics tuition and courses, rental of sports facilities and equipments, sporting and 
cultural activities; sports centres services; publication of printed matter in electronic format, including on the internet 
(other than for advertising purposes); publication of magazines and books in electronic form, also on the internet; 
providing on-line electronic publications, not downloadable; photographic reporting; ticket reservation and booking for 
entertainment events and organization of sports competitions; online game services provided via a computer network, 
providing online games services on computer networks; creation of print media in the form of texts for publication, in 
particular in printed matter, periodicals, magazines, pamphlets, leaflets, prospectuses, programmes, press kits, 
scrapbooks, books and on posters and transparencies (stationery).

Cl.45;Granting and exploitation of television and radio rights, licensing of industrial property; granting and exploitation 
of copyright; issuing licences for franchising concepts; public events security services.
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Priority claimed from 22/06/2015; Application No. : 1312714 ;Benelux 

3337687    21/12/2015
[International Registration No. : 1293867]
Tempting Brands Netherlands B.V.
De Smalle Zijde 3 NL-3903 LL Veenendaal

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus.

Cl.14;Jewellery, precious stones; horological and chronometric instruments.

Cl.18;Animal skins, hides; walking sticks; luggage, bags, wallets and other carriers; saddlery, whips and animal 
apparel; sausage skins and imitations thereof; umbrellas and parasols.

Cl.25;Clothing, footwear, headgear.

Cl.28;Fairground and playground apparatus; festive decorations for christmas trees and artificial christmas trees; 
sporting articles and equipment; toys, games, playthings and novelties.
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3337696    10/02/2016
[International Registration No. : 1294035]
FASTERIS SA
Chemin du Pont-du-Centenaire 109 CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 03/07/2014; Application No. : 013051586 ;European Union 

3337744    07/11/2014
[International Registration No. : 1293391]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; hydraulic accumulators for storing and 
providing pressure; hydraulic accumulators, in particular diaphragm accumulators, piston accumulators, accumulators 
for axle suspension, wheel suspension and/or cab suspension; belts for machines; rollers for printing machines; pump 
and valve diaphragms; diaphragms for hydraulic accumulators; anti-friction bearing for machines; ball bearings, roller 
bearings and plain bearings as machine parts; self-lubricating bearings; bearings for transmission shafts; journal boxes 
[parts of machines]; seals as parts of engines; rod wipers and piston guide rings used in hydraulic and pneumatic 
cylinders; guide and oil-removing elements for hydraulic and pneumocylinders; intake manifolds for land, air and sea 
vehicles; parts for motors and engines of air and water vehicles, namely shaft couplings, transmission shafts, journals; 
piston rings, guide rings, valves and parts therefor, bearings and guides, shaped parts and moulded parts for mechanical 
and apparatus engineering, in particular of plastic or predominantly of plastic, in particular of fluorocarbon resin or 
elastomers; machine belts; bellows; blow guns, in particular folding bellows of rubber, folding bellows of TPE; elastic 
bearings for machines as noise dampening and vibration insulation parts; pneumatic springs and spring legs with 
bellows of elastomeric material for supporting vibrating vehicle and machine parts; elastic springs for damping noise, 
vibration and shock insulation as parts of machines; multilayer springs for damping noise, vibration and shock insulation 
as parts of machines; parts of motors for damping and vibroinsulation; gas-distributing and valve-actuating machinery; 
parts for motors and engines of land vehicles, namely bearing pins; finished products of vulcanised perfluoroelastomers 
in the form of membranes for use in hydraulics, pneumatics and mechanical engineering.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, packing and stopping materials, gasket support rings; artificial resins, 
in particular fluorocarbon resins or elastomers, being semi-finished products in the form of plates, tubes, rods, blocks, 
flexible pipes, not of metal, fittings, expansion joints, films for sealing purposes, filling material for reaction columns, 
balls, filter material in the form of fibres or porous plates; guide tubes, insulating tubes and insulating parts for electrical 
purposes, having springs with corrosion-resistant coatings for sealing purposes, in particular for mechanical seals, 
corrugated tubes for vacuum operation and being spring washers; all of the aforesaid goods being made of or 
predominantly of plastic, in particular of fluorocarbon resin or elastomers; shaft seals of polytetrafluoroethylene, gum or 
highly elastic and thermoplastic plastics, including combined with metal or other plastics, in particular lip seals for 
moveable parts of machines; radial shaft sealing rings, shaft sealing rings, cassette seals; combination seals; rotary 
seals; packings for static seals; valve stem seals; hydraulic brake seals; O-ring seals; support seals; composite seals; 
fibrous gaskets; butterfly valve seals; sealing plugs being metal-elastomer composite parts; seals for shock-absorbers 
and gas springs; valve spindle seals; seals for hydraulic braking systems; seals for hydraulic and pneumocylinders; 
sealing rings; O-rings; flat seals; profile seals; axle seals; sealing plates; insulating foils; sealing frames; hydraulic and 
pneumatic seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; wiper rings and guide rings for 
sealing against oil, grease or air in hydraulic and pneumatic cylinders; plastics in extruded form for use in manufacture, 
being elastic rubber-like plastics, in particular including combined with metals and other plastics, in particular moulded 
parts, including boards, plates and clack valves, profiles, washers and washers; screw seal rings, in particular USIT rings; 
plug-in pieces; rotary pressure seals; partitions, being diaphragms, in particular being diaphragms of elastomers; 
moulded parts of polytetrafluoroethylene; solid silicone parts, in particular jet formers for showers, seals, diaphragms, 
housing parts, injection-moulded parts; moulded parts for machine elements made of liquid silicon; liquid silicone seals; 
plastics in the form of sheets, blocks, spheres, rods and tubes; moulded parts of PTFE; grooved rings, in particular 
including grooved rings of PTFE; static and dynamic seals; static cylinder cover seals; V-packings as multiple lip 
(chevron) packing seals designed to seal static reciprocating and centrifugal applications, where the male and female 
adapters are used to complete a set of vees; stuffing box packings (seals); micro-parts of plastic or elastomeric material 
(semi-finished products); non-metal seals, namely, oil seals, fluid seals, insulating seals, reinforced seals, elastomeric 
seals, seals for pistons and rods, namely, cups, rings, packings and gaskets, all the foregoing for sealing oil, grease or air 
in hydraulic and pneumatic applications; rubberised chain wheels; packaging materials for moulded seals for sealing and 
insulation purposes; plates of graphite-based materials for use as sealing rings, packing seals and heat insulation; glide 
ring packings, seals, and sealing support rings for sealing oil, grease or air in hydraulic and pneumatic applications; 
guide elements for hydraulic and pneumatic applications, in particular guide rings and bearing rings for protecting 
cylinder rods and pistons; damping elements, in particular for pneumatic applications; sound insulating multilayered 
sheets and formed parts of foam and/or plastics for vehicle cabins, for the building industry and for industrial machines; 
perfluoroelastomers being films, plates and rods (semi-finished products); moulded semi-finished parts and finished 
products of vulcanised perfluoroelastomers, in particular in the form of seals and O-rings, for use in hydraulics, 
pneumatics and mechanical engineering.
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Priority claimed from 01/10/2015; Application No. : 86775395 ;United States of America 

3337807    12/10/2015
[International Registration No. : 1293420]
Justin's, LLC
2438 30th Street Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Nut butters and nut-based snacks; roasted nuts; processed nuts; food bars containing nuts and edible seeds.

Cl.30;Corn-based snacks; candy; candy bars; chocolate bars; snack packs containing pretzels and nut butter; 
chocolate and chocolate based ready to eat candies and snacks; chocolate chips, chocolate confections, chocolate 
covered cookies, chocolate covered popcorn, chocolate covered pretzels, chocolate covered raisins, chocolate covered 
roasted coffee beans, chocolate food beverages not being dairy-based or vegetable based, dairy-based chocolate 
beverages, vegetable based chocolate beverages, chocolate sauce, chocolate syrup, chocolate covered nuts, sugared 
nuts; cereal and/or wheat, flour, rice and multigrain based snack foods, grain based food bars.
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Priority claimed from 12/08/2015; Application No. : 4020150060142 ;Republic of Korea 

3337845    28/01/2016
[International Registration No. : 1293483]
Fine Chemical Co., Ltd.
30-16, Seobu-ro 123beon-gil, Jinyeong-eup, Gimhae-si Gyeongsangnam-do 50870 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Tires; tubes.

Cl.17;Unprocessed rubber; semi-worked rubber.
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3337868    03/02/2016
[International Registration No. : 1293540]
Heidi Chocolat Suisse SA
Industriestrasse 49 CH-6302 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances and foodstuffs, chocolate, chocolate candy, candy, petits fours (pastry) and confectionery for 
diabetics.

Cl.30;Chocolate; petits fours (cakes); chocolate candy; candy and sugar confectionery; edible ices.

Cl.35;Advertising; business management; business administration; office functions; retail sale and wholesale of 
chocolate, chocolate candy, petits fours (pastry), candy, sugar confectionery and edible ices; on-line retail store services 
for chocolate, chocolate candy, petits fours (pastry), candy, sugar confectionery and edible ices.
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3337911    14/12/2015
[International Registration No. : 1293713]
LG Corp.
128, Yeoui-daero, Yeongdeungpo-gu Seoul 150-721 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Oil pumps for automobiles; stator for automobile engines.

Cl.9;Light emitting diode lenses; camera modules; voice coil motors for camera; actuator for driving camera; optical 
image stabilizers [OIS] for camera; devices for optical image stabilization [OIS] of camera; light emitting diode flash for 
camera; light emitting diode flash for mobile camera; cameras for vehicles; car recognizing cameras; black box camera 
for cars; cameras for smart television; IP network cameras; inertial sensors; motion detecting sensors; noise sensors; 
pressure sensors; temperature sensors; on-board diagnosis [OBD] apparatus for automobiles; fingerprint authentication 
sensor; wireless power chargers; transmission modules for wireless charger; receiving modules for wireless charger; 
battery charge devices; DC/DC converters; supercapacitors; wireless smart phone chargers for cars; batteries for 
automobiles; batteries for electronic shelf label; apparatus for reproducing image for cars; video recording apparatus for 
vehicles; car televisions; digital stereo tuners; digital radio receivers and radio signal tuners; light emitting diode displays 
for smart phone; wireless communication apparatus for vehicles; satellite navigation apparatus for cars; wireless 
communication apparatus; wireless communication devices; wireless transmitting/receiving apparatus; radar detector 
modules; radar apparatus modules; radar object detectors for vehicles; radar apparatus; communication module using 
wireless communication technology; Wi-Fi modules; frequency repeaters for wireless communication [router]; global 
positioning systems [GPS] apparatus; software for real time location systems; remote control apparatus applying internet 
of things; communication module for automobiles; application software for wireless communication between 
automobiles; communication module for wireless communication between automobiles; software for managing 
automobile battery; system software for managing automobile battery; system hardware for managing automobile 
battery; application software for internet of things; wireless communication devices and apparatus using internet of 
things; network devices used with or for the internet of things; downloadable computer programs for internet of things; 
computer software for real time interactive communication between users; touch panels; touch sensor sheets; touch 
screens; touch screen sensors; electronic driver-interface displays for automobiles; display panels; light emitting diode 
[LED] large screen; light emitting diode [LED] manipulators for motion recognition; light emitting diode [LED] displays; 
electronic displays for light emitting diode lighting panel; light emitting diode monitors; light emitting diode screen 
display apparatus; light emitting diode stand displays; equipment for measuring optical features of light emitting diode 
lighting; polaroid films for light emitting diode panel; light emitting diode handler; light emitting diode plane tables; light 
emitting diode display panels; photoelectric tube comprising light emitting diode packages; computer hardware that 
enables real time information exchange and information access to human/apparatus/machines/equipment; electronic 
shelf label; protective films used on display screens for absorbing and shielding electromagnetic waves; touch panels for 
vehicles; rigid flexible printed circuit board [PCB]; light emitting diode packages; automobile motor controlling circuit; 
light emitting diode driving devices; light emitting diode optical films; coolers for light emitting diode; photomasks for the 
production of integrated circuits; light emitting diode modules; light emitting diode backlight unit; light emitting diode 
elements; electronic circuit board for light emitting diode lighting apparatus; light emitting diode circuit; semi-conductor 
memories; circuit boards; organic light emitting diodes [OLED]; shield film made of electronic wave nanomaterials for 
attaching semiconductor element; semi-conductor wafers; driving IC and power management IC [PMIC] for display; 
integrated circuit chips for use in smart cards; printed electronic circuits for apparatus and cards bearing integrated 
circuits; UV light emitting diode packages; thermoelectric sensors; electric and electronic video surveillance installations 
using internet of things; lenses; digital panel meters for use in automobiles; battery charging holders for mobile phones 
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for use in automobiles.

Cl.11;Lamps for automobiles; rear lamps for automobiles; light emitting diode lights for automobiles; interior lights for 
automobiles; fog lamps [lights] for automobiles; headlamps for automobiles; lighting apparatus and devices for 
automobiles; brake light for automobiles; light emitting diode luminaires; light emitting diodes [LED] bulbs; light emitting 
diode lighting equipment; light emitting diode flash; organic light emitting diodes [OLED] lighting devices; electric lighting
apparatus; lighting apparatus and installations; vehicle dynamo lamps; glass substrates for LED lighting; adaptive front 
lighting system [AFS] for automobiles.

Cl.12;Electrically powered motor vehicles; steering wheels for automobiles; steering wheels for railway vehicles; cup 
holders for automobiles using thermo-electric module; car seats using thermo-electric module; electric bicycles; anti-lock 
brake system [ABS] for automobiles; brake actuators for land vehicles; brakes for land vehicles; gearboxes for motor 
cars; driving motors for land vehicles; driving chains for land vehicles; power transmissions and gearings for land 
vehicles; motors for land vehicles; electric motors for motor cars; servomotors for land vehicles; electric motors for land 
vehicles; motors for gear-shifting of land vehicles; anti-lock brake system [ABS] motors for automobiles; driving motors 
for hybrid cars; adaptive front lighting system [AFS] motors for automobiles; electronic power steering system [EPS] 
motor for land vehicles; engine, motor, rubber belt and brake for land vehicles.
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3337933    14/12/2015
[International Registration No. : 1293856]
Borussia VfL 1900 Mönchengladbach GmbH
Hennes-Weisweiler-Allee 1 41179 Mönchengladbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded and blank sound carriers, especially cds; pre-recorded and blank image carriers, in particular video 
cassettes, dvds and photo cds; exposed films and slides, eyeglasses; software for video and computer games.

Cl.25;Clothing, shoes, headgear.

Cl.28;Playing cards, card games; toys, toys, gymnastic and sporting articles (included in this class), articles of sporting 
apparatus, balls for games, golf bags, dolls' clothing, decorations for christmas trees.

Cl.35;Trading of film, television and video licences.

Cl.38;Telecommunications by means of platforms and portals on the internet, network telecommunications services, 
communications using computer networks; forums [chat rooms] for social networking, electronic exchange of messages 
and information via chat lines, chat rooms and internet forums; electronic mail; forwarding of messages of all kinds to 
internet addresses (web messaging), transmission of greeting cards online; telecommunications services, namely the 
transmission of data, image and speech services; news agency services, namely gathering, transmission and supplying 
of data and messages; computer-aided transmission of messages, data and images; on-line services, namely providing of 
access to and transmission of information programmes and news of all kinds in the form of images and sound, providing 
access to information on the internet; providing telecommunication channels for teleshopping services, broadcasting of 
teleshopping programmes; providing of access to portals to enable the purchase of goods and services offered by others,
via electronic communications networks; provision of access to global information networks and other network systems, 
providing access to computer databases.

Cl.41;Education; providing of training; entertainment; arranging of sporting events and performances, organisation of 
sports competitions, sports and gymnastics tuition and courses, rental of sports facilities and equipments, sporting and 
cultural activities; sports centres services; publication of printed matter in electronic format, including on the internet 
(other than for advertising purposes); publication of magazines and books in electronic form, also on the internet; 
providing on-line electronic publications, not downloadable; photographic reporting; ticket reservation and booking for 
entertainment events and organization of sports competitions; online game services provided via a computer network, 
providing online games services on computer networks; creation of print media in the form of texts for publication, in 
particular in printed matter, periodicals, magazines, pamphlets, leaflets, prospectuses, programmes, press kits, 
scrapbooks, books and on posters and transparencies (stationery).

Cl.45;Granting and exploitation of television and radio rights, licensing of industrial property; granting and exploitation 
of copyright; issuing licences for franchising concepts; public events security services.
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3337941    16/12/2015
[International Registration No. : 1293862]
PHASE MOTION CONTROL S.p.A.
Via Adamoli 461 I-16141 Genova Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric motors; current generators; linear actuators.

Cl.9;Converters, electric; voltage converters; frequency transformers; electric actuators, electronic control systems, 
electronic data processing equipment.

Cl.42;Consultation services relating to interior design; consultancy in the field of energy-saving; design of mechanical, 
electromechanical and optoelectronic apparatus and instruments.
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Priority claimed from 25/06/2015; Application No. : 83796 ;Cyprus 

3337944    18/12/2015
[International Registration No. : 1293884]
NIPD Genetics Limited
Neas Engomis 31, Engomi CY-2409 NICOSIA Cyprus

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.42;Medical laboratory services for testing of fetal genetic abnormalities during pregnancy.

Cl.44;Medical testing of blood for diagnosis of fetal genetic abnormalities during pregnancy.
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Priority claimed from 21/07/2015; Application No. : 014394514 ;European Union 

3338023    07/01/2016
[International Registration No. : 1293897]
British Steel Limited 
Administration Building, Brigg Road Scunthorpe, North Lincolnshire DN16 1BP GB

Proposed to be Used
IR DIVISION
Cl.2;Preservatives against rust in the field of rail or permanent way infrastructure.

Cl.6;Common metals and their alloys; metal ties; materials of metal for railway tracks; small items of metal hardware; 
metal rails; railway switches; unwrought and partly wrought common metals; railway points; railway sleepers of metal; 
rail fixtures and fittings of metal; goods of common metal for rails and railway tracks; rail signalling, signage and 
electrification structures, all of metal.

Cl.12;Axles for vehicles.

Cl.37;Maintenance services in relation to rails and railway tracks; repair and installation services in relation to rails and 
railway tracks; coating [painting] services.
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Priority claimed from 09/02/2015; Application No. : 3.547.217 ;Spain 

3338100    26/05/2015
[International Registration No. : 1293390]
GAS NATURAL SDG, S.A.
Plaza del Gas, 1 E-08003 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.4;Fuel gases, electric power, fuels, carburants.

Cl.7;Energy generation plants; energy generating installations; electric generators and parts thereof; boilers for 
machines; various machines not included in other classes; pumps and parts of pumps, not included in other classes; 
valves for machines.

Cl.9;Electric apparatus and instruments for checking, signaling and control not included in other classes; apparatus 
and devices for controlling energy consumption; downloadable computer applications; apparatus for transmitting data; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling gas and 
electricity; boiler control instruments; gas testing instruments; software and computers (hardware).

Cl.35;Retail or wholesale services for gas and electricity; electronic commerce services; sales promotion services for 
third parties; import-export agencies in the field of energy; market survey analysis; business information analysis; 
advisory services in business matters and business strategy; advisory services in marketing and business management 
consultancy; commercial consultancy; accounting; advertising; market studies; business operation; procurement of 
contracts for purchasing and selling goods or services; information and advisory services relating to tariffs.

Cl.37;Installation, repair and maintenance services for networks for distribution of gas, electricity and any other power 
source; installation, repair and maintenance services for energy consumption control apparatus and devices, for lighting, 
heating, steam generation, cooking, refrigerating, drying and ventilation apparatus, regulation and safety accessories, 
power supplies for heating boilers, gas scrubbing apparatus, boilers and gas lighters; information in the field of the 
activities mentioned; services for the construction, installation, repair and maintenance of power plants and buildings and 
installations therefor.

Cl.39;Pipeline transport services; services for the distribution and storage of gas and electricity; services for the 
transport of gas and electricity; services for the distribution, supply and transmission of energy.

Cl.40;Production of energy; rental of boilers; rental of electricity generating equipment; rental of heating and air 
conditioning apparatus; leasing of equipment for energy generation; rental of apparatus for conducting, distributing, 
transforming, accumulating, regulating or controlling gas and electricity.

Cl.42;Technical monitoring and inspection; drafting of surveys, reports, projects, and appraisals in the field of gas, 
electricity and any other energy sources; calibration (measuring); leasing of data processing equipment; energy auditing; 
engineering services; technical project studies; research, development and design of power plants.
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Priority claimed from 03/12/2015; Application No. : 302015000079779 ;Italy 

3338293    04/12/2015
[International Registration No. : 1293469]
M & B HOLDING S.R.L.
Via Murri, 24 I-40137 BOLOGNA (BO) Italy

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; organization of competitions for 
advertising purposes; promoting the sale of goods and services of others through the distribution of printed material and 
promotional contests; organization of fashion shows for promotional purposes; organization of fashion shows for 
commercial purposes; organization of trade fairs; organization of trade fairs for commercial or advertising purposes; 
rental of sales stands; all of the above related to clothing, footwear, headgear, accessories (bags and jewellery).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization of competitions and 
awards; organization of competitions in the fashion industry; organization of fashion shows for entertainment purposes; 
conducting of phone-in competitions; organization of competitions for education; organization of musical competitions; 
organization of beauty contests; conducting of beauty contests; organization of quizzes; organization of games; 
organization of competitions for entertainment purposes; organization of competitions for cultural purposes; organization 
of sporting competitions and of sporting events; organization of entertainment competitions; entertainment services 
relating to contests and competitions; organization of sports competitions and equestrian contests.
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Priority claimed from 30/04/2015; Application No. : 014018402 ;European Union 

3338489    07/03/2016
[International Registration No. : 1263783]
Europcar International
Bâtiment OP, 2 rue René Caudron F-78960 Voisins le Bretonneux France

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicles for locomotion by air, land or water; vehicles for
travel by land, air, rail or water; motor vehicles for use in the transporting of people; automobiles for carrying goods; 
motor cars; cars for transporting people; cars for transporting goods; sports cars; touring cars; motor homes; mobile 
homes (caravans); motor caravans; vehicles in the nature of vans; motor vans; camper vans; camping cars; trucks being 
motor land vehicles; trucks for transporting; commercial trucks; industrial trucks; bicycles; motorcycles; lorries; 
coaches; buses.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the internet; production of television and 
radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; provision of business 
information; marketing services; promotion services; database management services; business information services 
provided online from a computer database or the internet; composing advertisements for use as web pages; market 
surveys; analysis of advertising response and market research; business services in the field of the rental of vehicles; 
transport business fleet management services; cost analysis and statistics relating to vehicles; business enquiries; 
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business investigations; demonstration of computer products; computerised file management; collection and 
organization of data in a master file in the field of automobile advertising and vehicle rental; customer loyalty services and
customer club services, for commercial, promotional and/or advertising purposes; organisation of exhibitions for 
advertising purposes relating to the automobile and vehicle rental fields; retail services connected with the sale of 
vehicles and apparatus for travel by land, air, rail or water; information and advice relating to all these services.

Cl.36;Insurance; financial affairs; monetary affairs; credit services relating to motor vehicles; financial services relating 
to motor vehicles; financial services for the purchase of vehicles; provision of finance for the purchase of vehicles; 
financial services for the leasing of vehicles; insurance services relating to vehicles; financial services relating to the 
insurance of motor vehicles; lease purchase financing of vehicles; lease-financing consultancy; vehicle costs and vehicle 
investment consultancy; information and advice relating to all these services.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation of persons or merchandise (by 
air, land or water); arranging for the transportation of persons or merchandise (by air, land or water); rental of vehicles for 
locomotion by air, land or water; rental of cars, bicycles, motorcycles, camping cars, trucks, lorries, vans, coaches, 
buses, caravans; vehicle leasing services; arranging for the rental of vehicles for locomotion by air, land or water; rental 
of vehicle equipment and accessories; vehicle and transport reservation services; chauffeur services; rental of chauffeur 
driven vehicles; car sharing; car pooling; transport fleet management services; haulage services; courier services 
(messages or merchandise); vehicle towing services; hiring of transportation vehicles; information and advice relating to 
all these services.
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3338498    22/01/2016
[International Registration No. : 1293609]
Gas Measurement Instruments Limited
Inchinnan Business Park, Renfrew Scotland PA4 9RG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Air analysis apparatus, gas detectors, gas testing instruments, gas measuring apparatus and instruments; gas 
analysis apparatus and instruments; fire detection apparatus and instruments; apparatus and instruments for the 
measurement and/or monitoring of fire, gas, atmospheric pressure, temperature and/or humidity.

Cl.37;Building construction services; repair, maintenance and installation of instruments and apparatus for the 
detection, measuring and analysis of gas, fire, atmospheric pressure, temperature or humidity; information, advisory and 
consultancy services for all the aforegoing.

Cl.41;Provision of education and training in the manufacture, use, installation, repair and maintenance of gas, fire, 
atmospheric pressure, temperature and/or humidity detection, measuring and analysis instruments and apparatus; 
information, advisory and consultancy services for all the aforegoing.
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Priority claimed from 25/09/2015; Application No. : 015012933 ;European Union 

3338759    26/01/2016
[International Registration No. : 1294044]
YOUR SANCTUARY Co., Ltd.
3-35-7-101, Jingumae Shibuya-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags; Handbags; Purses; Toilet bags; Wallets; Pouches; Travel bags; Umbrellas.

Cl.25;Clothing; Footwear; Belts [clothing].
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Priority claimed from 10/06/2015; Application No. : 014242689 ;European Union 

3339085    13/11/2015
[International Registration No. : 1293829]
Shopmapp Ltd
20-22 Wenlock Road London N1 7GU United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Magnetically encoded gift cards; software; downloadable software; downloadable software applications; computer 
search engine software; application software; software applications for use in relation to advertising, marketing or 
promoting the goods or services of third party vendors; downloadable software for use in the field of online retail 
shopping for the goods and services of others; downloadable software applications enabling people to search for goods 
or services of third party vendors; downloadable electronic publications.

Cl.35;Advertising; business management; business administration; office functions; promoting the goods and services 
of others; operating and providing on-line marketplaces for sellers and buyers of goods and services; the bringing 
together for the benefit of others, via the internet, a variety of retailers through a virtual shopping mall, enabling 
customers to conveniently view and purchase goods and to conveniently view advertisements for services and to 
purchase those services; market research services; collating and providing statistical information relating to business 
efficiency, advertising, consumer trends and Internet usage; business comparison services; business networking 
services; business introduction services; providing analyses of statistical, quantitative and qualitative information 
regarding the sale and resale of items via an on-line marketplace; providing analyses of statistical, quantitative and 
qualitative information regarding the sale and resale of items via marketplaces; customer service management; provision 
of customer services on behalf of others; administrative services relating to customs clearance; import and export 
services; market research; inventory management; inventory management services; business consultancy; advice and 
information about customer services and product management and prices on internet sites in connection with purchases 
made over the internet; marketing, advertising, and promoting the retail goods and services of others to wireless 
electronic devices; promoting and showcasing the goods of others in the field of consumer products and goods by 
means of an on-line shopping site with links to the retail advertisements of others; promoting the goods and services of 
others by providing a website featuring coupons, rebates, price-comparison information, product reviews, links to the 
retail websites of others, and discount information; providing a searchable on-line advertising website and guide 
featuring the goods and services of other vendors via the internet; providing a searchable online advertising website and 
informational guide featuring the goods and services of other vendors via the internet in the field of retail, consumer 
goods and products; providing information about and making referrals in the field of consumer products and services for 
retail services concerning products, services, events, activities, attractions and facilities in particular geographic 
locations; price comparison services; advertising of the goods and services of other vendors, enabling customers to 
conveniently view and compare the goods and services of those vendors; commercial information and advice for 
consumers [consumer advice shop]; electronic commerce services, namely, providing information about products via 
telecommunication networks for advertising and sales purposes; publicity and sales promotion relating to goods and 
services, offered and ordered by telecommunication or the electronic way; advertising services; marketing services; 
provision of information concerning commercial sales; sales promotion services; publicity and sales promotion services; 
search engine marketing services; advice, information and consultancy services relating to all of the foregoing.

Cl.42;Design services relating to packaging; operating search engines (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); provision of internet search engines; provision of internet search 
engines in the field of retail shopping for the goods and services of others; provision of internet search engines for 
advertising, marketing and promotional purposes; software as a service [SaaS]; platform as a service [PaaS]; design and 
development of computer software; installation, maintenance and repair of software; rental of computer software; rental 
of application software; computer or information technology services namely developing, providing and maintaining a 
platform for web applications or electronic commerce; providing temporary use of on-line non-downloadable cloud 
computing software; providing on-line, non-downloadable, internet-based software application for electronic commerce; 
providing on-line, non-downloadable, internet-based software application for advertising, marketing or promoting the 
goods or services of third party vendors; hosting services and software as a service and rental of software; computer 
services, namely, cloud hosting provider services; consulting services in the field of computing and information 
technology; installation and customisation of computer applications software; application service provider (asp) featuring 
software for use in relation to electronic commerce; development, updating and maintenance of software and databases 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); computer services, 
namely, integration of private and public cloud computing environments; computer services, namely, providing a platform 
that allows users to integrate web applications and manage application programming interfaces (APIs); advice, information 
and consultancy services relating to all of the foregoing.
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Priority claimed from 01/05/2015; Application No. : 86617599 ;United States of America 

3339498    30/10/2015
[International Registration No. : 1294462]
YipTV, Inc.
3300 South Dixie Highway, Suite 1-186 West Palm Beach FL 33405 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for streaming audiovisual content and multimedia content via the internet and global communications 
networks; mobile application software for streaming audiovisual content and multimedia content via the internet and 
global communications networks; software for accessing and streaming audiovisual content and multimedia content to 
multimedia players, mobile communications devices and portable electronic devices.

Cl.35;Providing a website featuring consumer product information relating to software for streaming audiovisual 
content and multimedia content via the internet and global communications networks (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations).
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3339706    24/11/2015
[International Registration No. : 1293845]
Saurer Germany GmbH & Co. KG
Leverkuser Straße 65 42897 Remscheid DE

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI
501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Textile machines and their parts included in this class.

Cl.9;Electric, electronic and optical apparatus, instruments and utensils for monitoring parameters of moving yarns.
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Priority claimed from 06/05/2015; Application No. : BO2015C000522 ;Italy 

3339799    09/10/2015
[International Registration No. : 1294781]
TISSUE MACHINERY COMPANY S.P.A.
Via I Maggio, 3 I-40023 CASTEL GUELFO (BO) IT

Proposed to be Used
IR DIVISION
Cl.7;Wrapping machines; wrapping machines for plastics film; wrapping machines for paper tissues; packing machines 
for textiles and paper; pack assembling machines; canning machines; packaging machines; winding machines; 
conveyors, in particular belt and roller conveyors; chain conveyors; overhead conveyors for the transport of packaging 
materials, all conveyors intended for the packaging industry or relating to packaging machines; stretch-wrapping 
machines for applying cling film to palletized loads; stretch-wrapping machines for applying plastics film to palletized 
loads; parts of the aforesaid machines, devices and units namely shafts, axles, pins, levers, cogwheels, traction wheels; 
valves, vacuum pumps, compressed air pumps; control instruments for the aforesaid machines, devices and units.

Cl.37;Construction, installation, maintenance and repair services; technical consultancy related to installation and 
maintenance relating to automatic machines and packing installations.
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Priority claimed from 26/03/2015; Application No. : PD2015C000423 ;Italy 

3340399    03/09/2015
[International Registration No. : 1294446]
DIADORA SPORT S.R.L.
Via Montello, 80 Caerano di San Marco (Treviso) Italy

Proposed to be Used
IR DIVISION
Cl.9;Spectacles [optics]; sunglasses; anti-glare glasses; goggles for sports; eyeglass and sunglass cases; eyeglass 
and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass cords; pince-
nez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; correcting lenses [optics]; protective 
helmets; sleeves for laptops; bags adapted for laptops; protective covers and cases for tablet computers; electronic book 
reader covers; cases for electronic diaries; cases adapted for cellular phones; protective covers for smartphones; leather 
cases for cellular phones; lanyards [straps] for cellular phones; covers for MP3 players; cellular phone covers made of 
cloth or textile materials; covers for cellular phones; cases adapted for cameras; scientific apparatus and instruments; 
nautical apparatus and instruments; surveying apparatus and instruments; photographic apparatus and instruments; 
cinematographic apparatus and instruments; optical apparatus and instruments; weighing apparatus and instruments; 
measuring apparatus and instruments; signalling apparatus and instruments; checking [supervision] apparatus and 
instruments; life saving apparatus and equipment; teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data 
processing equipment, computers; computer software; fire-extinguishing apparatus; clothing and footwear for protection 
against accidents, irradiation and fire; reflective apparel and clothing for the prevention of accidents; gloves for 
protection against accidents; life belts; safety harnesses, other than for vehicles or sports purposes; knee-pads for 
workers; protective masks; solderers' helmets; filters for respiratory masks; respiratory masks, other than for artificial 
respiration; goggles and masks for protection against dust; headsets; fire escapes; reflecting discs for wear, for the 
prevention of traffic accidents; spark-guards; workmen's protective face-shields; anti-glare visors; safety nets; socks, 
electrically heated; goggles for motorcyclists; goggles; protective eyewear; protective helmets for sports; protective 
helmets for cyclists; protective helmets for motorcyclists; corrective eyeglasses; 3D spectacles; protective eyeglasses; 
head guards for sports; mouth guards for sports use; holders for contact lenses; contact lenses; ski goggles; safety 
goggles; side guards for eyeglasses; signalling whistles; filters for optical devices; optical discs; parts and accessories 
for spectacles; eyewear; binocular cases; optical lenses; headphones; earphones; prisms [optics]; lens hoods; night 
vision goggles; wrist rests for use with computers; life buoys; safety tarpaulins; magnifying glasses; optical mirrors; 
optical shutters; optical lamps; optical glass; optical fibers [fibres] [light conducting filaments]; cell phone straps; 
protective cases for smartphones; protective cases for tablet computers; protective cases for electronic book readers; 
cases for diskettes and compact disks; covers for digital media players; card readers for credit cards; flash cards; 
integrated circuit cards [smart cards]; magic lanterns; holograms; graduated rulers; telescopes; view cameras; 
stereoscopes; protective films adapted for liquid crystal display screens [shaped]; fire alarms; smoke detectors; buzzers; 
radio cases; CD player cases; MP3 player cases; portable telephones; compact discs [audio-video]; holders and cases for 
compact discs and digital video discs; carrying cases adapted for computers; protective covers for tablet computers; 
mouse pads; bags specially adapted for cameras and photographic equipment; covers for portable media players; 
decorative magnets; letter scales; downloadable ring tones for mobile phones; computer software, recorded; computer 
game software; electronic publications, downloadable; electronic book readers; high-frequency apparatus; plotters; juke 
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boxes, musical; digital photo frames; in-ear headphones; hands free kits for phones; telephone wires; time switches, 
automatic; CD cases; cases especially made for photographic apparatus and instruments; time clocks [time recording 
devices]; protective cases for MP3 players; gauges; water level indicators; thermometers, not for medical purposes; 
probes for scientific purposes; nautical apparatus and instruments; surveying instruments; cinematographic cameras; 
weighing machines; transmitters of electronic signals; speed checking apparatus for vehicles; teaching apparatus; sound 
reproduction apparatus; sound transmitting apparatus; sound recording apparatus; downloadable image files; magnetic 
data carriers; sound recording discs; pre-recorded DVDs; portable media players; cash registers; calculating machines; 
data processing apparatus; tablet computers; money counting and sorting machines; locks, electric; encoded key cards; 
slide-rules; apparatus to check stamping mail; ticket dispensers; dictating machines; photocopiers [photographic, 
electrostatic, thermic]; rulers [measuring instruments]; signs, luminous; traffic cones; radar apparatus; monitoring 
apparatus, electric; cameras [photography]; temperature indicators; wind socks for indicating wind direction; ohmmeters; 
satellites for scientific purposes; taximeters; measuring instruments; binoculars; fluorescent screens; heat regulating 
apparatus; lightning conductors [rods]; electrolysers; X-ray apparatus not for medical purposes; accumulator boxes; 
films, exposed; electrified fences; computer software applications, downloadable; smartphones; circular slide rules; 
close-up lenses; memory cards for video game machines; sulfitometers; toner cartridges, unfilled, for printers and 
photocopiers; baby monitors; mouse [computer peripheral]; electronic tags for goods; parking meters; blueprint 
apparatus; weighing apparatus and instruments; calipers; appliances for measuring the thickness of leather; measures; 
blinkers [signalling lights]; signals, luminous or mechanical; antennas; limiters [electricity]; telephone apparatus; walkie-
talkies; magnetic tapes; cleaning apparatus for phonograph records; videotapes; screens [photography]; meters; air 
analysis apparatus; distance recording apparatus; automatic indicators of low pressure in vehicle tires; thermostats for 
vehicles; food analysis apparatus; densitometers; laboratory trays; measuring glassware; lasers, not for medical 
purposes; simulators for the steering and control of vehicles; microscopes; magnets; switches, electric; distribution 
boards [electricity]; inverters [electricity]; voltage surge protectors; igniting apparatus, electric, for igniting at a distance; 
fire hose nozzles; radiological apparatus for industrial purposes; alarm bells, electric; accumulators, electric, for vehicles; 
dosage dispensers; abacuses; carpenters' rules; weighbridges; gas meters; fire pumps; alarms; mechanical signs; fire 
boats; satellites; fire engines; egg-candlers; ozonisers [ozonators]; photovoltaic cells; oscillators; electric door bells; CD 
players; computer firmware; personal digital assistants [PDAs]; dog whistles; pre-recorded music compact discs; 
metronomes; downloadable music files; animated cartoons; CDs; boiler control instruments; audiovisual teaching 
apparatus; railway traffic safety appliances; mounting devices for cameras and monitors; theft prevention installations, 
electric; electronic keys; ovens for laboratory use; transponders; semiconductor testing apparatus; triodes; video 
imaging systems; home theater systems; emergency signal transmitters; ring buoys for use in water rescue; fire 
detection apparatus; satellite navigation devices; augmented reality software for creating maps; vehicle tracking devices; 
personal security alarms; laboratory apparatus and instruments; batteries; battery chargers; couplings, electric; electrical 
power supplies; electronic power controllers; electronic power converters; accumulators [batteries]; ignition batteries; 
feeder cables; pressure gauges; amplifying tubes; vacuum tubes; switch boxes; electric wires; wire connectors 
[electricity]; electric relays; detectors; flow meters; pressure indicators; pressure sensors; remote controls; connections 
for electric lines; plugs, sockets and other contacts [electric connections]; control panels [electricity]; regulating 
apparatus, electric; junction sleeves for electric cables; junction boxes [electricity]; cables, electric; printed circuit 
boards; cathodes; accumulators, electric; transformers [electricity]; semi-conductors; integrated circuits; magnetic wires; 
amplifiers; remote control apparatus; printed circuits; demagnetizing apparatus for magnetic tapes; loudspeakers; audio 
recorders; sound mixers; paging equipment; navigation apparatus for vehicles [on-board computers]; video monitors; 
subwoofers; portable media player cases; radio receivers; teleprinters; video telephones; televisions; projectors; video 
cameras; pocket calculators; electronic agendas; electronic pens [visual display units]; light-emitting electronic pointers; 
objectives [lenses]; slides [photography]; egg timers [sandglasses]; balances [steelyards]; anti-theft warning apparatus; 
vehicle breakdown warning triangles; road signs, luminous or mechanical; altimeters; barometers; pipettes; DNA chips; 
sonars; all the aforesaid goods excluding swimming goggles, ear plugs for divers and nose clips for swimmers.

Cl.18;Bags, including, messenger bags, all-purpose carrying bags, work bags; book bags, Boston bags, bags for 
climbers, bags for campers, hiking bags, game bags [hunting accessories], Gladstone bags, barrel bags, bags 
[envelopes, pouches] of leather, for packaging; shoulder bags; handbags; clutch bags; purses; beach bags; shopping 
bags; wheeled shopping bags; travelling sets [leatherware]; cosmetic bags sold empty; bags for sports; all-purpose 
sports bags; bags for carrying animals; sling bags for carrying infants; jewelry bags of textile material [empty]; 
haversacks; gym bags; rucksacks; sports packs; backpacks for carrying babies; school bags; school backpacks; pocket 
wallets; coin purses, not of precious metal; key cases; card cases [notecases]; credit card cases and holders 
[leatherware]; leather cases; cases of imitation leather; leather briefcases; attaché cases; carrying cases for documents; 
briefcases; boxes of leather or leather board, including, hat boxes of leather or leather board; leather laces; moleskin 
[imitation of leather]; leather thread; leather for shoes; luggage; luggage label holders [leatherware]; leather suitcases; 
garment bags for travel; suitcases; duffle bags for travel; hip bags; cosmetic cases sold empty; overnight suitcases; 
suitcase handles; duffle bags; travelling trunks; shoe bags for travel; slings for carrying infants; leather and imitations of 
leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and 
saddlery; leather, unworked or semi-worked; fur-skins; handbag frames; umbrella covers; umbrella frames; metal parts of 
umbrellas; beach parasols; mountaineering sticks; gut for making sausages; clothing for pets; collars for animals; covers 
for animals.

Cl.25;Leisure suits; casual wear; suits; dresses; gilets; dresses for women; shirts; blouses; caftans; coats; jackets 
[clothing]; heavy jackets; blousons; raincoats; waterproof jackets; capes; down jackets; overcoats; clothing of imitations 
of leather; imitation furs [clothing]; vested suits; tailleurs; combinations [clothing]; skirts; long skirts; miniskirts; 
underwear; bodies [clothing]; boy shorts [underwear]; tank tops; maillots [hosiery]; camisettes; pyjamas; underpants; 
bustiers; nightgowns; panties; corsets [underclothing]; g-strings; jeans; denims; hosiery; sweaters; cardigans; turtleneck 
sweaters; twinsets; cache-coeurs [clothing]; trousers; Bermuda shorts; leggings [leg warmers]; fleece shorts; Capri 
pants; shorts; salopettes; shoulder wraps [clothing]; sweatshirts; polo shirts; tee-shirts; tops [clothing]; leisure shoes; 
shoes; leather shoes; beach shoes; ankle boots; ballet flats [flat shoes]; court shoes; espadrilles; slip-on slippers; flip-
flops [footwear]; moccasins; mules; slippers; sandals; sneakers; half-boots; boots; lace boots; inner soles; insoles for 
footwear; footwear uppers; soles for footwear; shoe inserts for non-orthopedic purposes; heelpieces for footwear; heels; 
tips for footwear; non-slipping devices for footwear; braces for clothing [suspenders]; hats; berets; belts [clothing]; 
collars [clothing]; detachable collars; neckties; scarfs; foulards [clothing articles]; boot uppers; gloves [clothing]; muffs 
[clothing]; bow ties; shawls; sashes for wear; stoles; stockings; socks; clothing, footwear, headgear; clothing for sports; 
tracksuits; sports footwear; gymnastic shoes; soccer shoes; ski boots; studs for football boots; work boots; money belts 
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[clothing]; toe boxes; athletic footwear; casual footwear; children's footwear; climbing footwear; dance shoes; footwear 
for infants; golf footwear; welts for footwear; fittings of metal for footwear; running shoes; dungarees; sleep masks; ski 
suits; aprons [clothing]; jerseys; neckerchiefs; bandanas [neckerchiefs]; tights; jerkins; jumper dresses; overalls; 
anoraks; gym suits; wristbands [clothing]; headbands [clothing]; brassieres; singlets; petticoats; dressing gowns; dance 
costumes; wedding dresses; children's wear; infant wear; loungewear; sleepwear; knitwear; neckwear; evening wear; 
hoods [clothing]; caps [headwear]; all the aforesaid goods excluding swimming costumes and swimming caps.

7128



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 25/08/2015; Application No. : 30 2015 105 509 ;Germany 

3340415    09/02/2016
[International Registration No. : 1271230]
Messe München GmbH
Am Messesee 2 81829 München Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; magazines.

Cl.35;Organisation of exhibitions and trade fairs for commercial and advertising purposes; publication and issuance of 
advertising texts.

Cl.41;Arranging of exhibitions for cultural and teaching purposes; organisation and arranging of congresses and 
meetings; publication and issuance of printed matter (except for advertising purposes).
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3340484    11/02/2016
[International Registration No. : 1294167]
TM Brands, LLC
1 Invicta Way (3069 Taft St.) Hollywood FL 33021 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Sunscreen creams; fragrances; body cream; perfume.

Cl.24;Towels.

Cl.25;Clothing, namely shirts, shorts, pants, skirts and dresses; shoes; bathing suits; beachwear; hats.

Cl.35;Retail stores services featuring sunscreen creams, fragrances, body cream, towels, clothing, shoes, bathing 
suits, beachwear, watches and eyewear.
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Priority claimed from 26/08/2015; Application No. : 1716141 ;Australia 

3340487    24/02/2016
[International Registration No. : 1294588]
Sundrive Solar Pty. Ltd.
5/19-21 Ralph Black Dr. North Wollongong NSW 2500 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electricity generating solar cells and panels; solar batteries; solar collectors for electricity generation; solar energy 
operating apparatus; apparatus and instruments for controlling electricity; apparatus and instruments for regulating 
electricity; apparatus and instruments for switching electricity; apparatus for electricity supply; apparatus for electricity 
distribution; apparatus for accumulating electricity; electricity transformers; electricity conductors; sunlight collecting 
apparatus for electricity generation; cell switches (electricity).

Cl.37;Installation of solar energy systems; provision of information in relation to the repair, maintenance and 
installation of goods; repair services; repair, maintenance and installation advisory services; repair, maintenance and 
installation consultancy services.
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Priority claimed from 23/07/2015; Application No. : 86702538 ;United States of America 

3340497    22/01/2016
[International Registration No. : 1294122]
Saint-Gobain Abrasives, Inc.
One New Bond Street Worcester MA 016150008 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-woven abrasive belts, discs, rolls, wheels and pads.

Cl.7;Non-woven abrasive belts, discs, rolls, wheels and pads for use with power-operated machinery.
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3340722    15/09/2015
[International Registration No. : 1294752]
Certus Oy 
Kivenhakkaajantie 4 C FI-27820 Säkylä FI

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, video games, online games and game related applications; interactive video game 
programs; electronic games and game related applications that may be downloaded via the internet or other 
communications networks.

Cl.28;Automatic games, other than coin-operated and those adapted for use with television receivers only; games; 
handheld computer games; handheld video games; handheld units for playing electronic games.

Cl.41;Entertainment services, namely, providing computer games, enhancements for computer games, game 
applications, reviews of computer games, and information relating to computer games; entertainment services, namely, 
providing social games.
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Priority claimed from 03/07/2014; Application No. : 013051529 ;European Union 

3340738    12/11/2014
[International Registration No. : 1294094]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Isostatic coatings of polytetrafluoroethylene; chemical coatings for carrying rollers; polyurethane granules.

Cl.6;Metal seals.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; hydraulic accumulators for storing and 
providing pressure; hydraulic accumulators, in particular diaphragm accumulators, piston accumulators, accumulators 
for axle suspension, wheel suspension and/or cab suspension; belts for machines; rollers for printing machines; pump 
and valve diaphragms; diaphragms for hydraulic accumulators; anti-friction bearings for machines; ball bearings, roller 
bearings and plain bearings as machine parts; self-lubricating bearings; bearings for transmission shafts; journal boxes 
[parts of machines]; seals as parts of engines; rod wipers and piston guide rings used in hydraulic and pneumatic 
cylinders; guide and oil-removing elements for hydraulic and pneumocylinders; intake manifolds for land, air and sea 
vehicles; parts for motors and engines of air and water vehicles, namely shaft couplings, transmission shafts, journals; 
piston rings, guide rings, valves and parts therefor, bearings and guides, shaped parts and moulded parts for mechanical 
and apparatus engineering, in particular of plastic or predominantly of plastic, in particular of fluorocarbon resin or 
elastomers; machine belts; bellows; blow guns, in particular folding bellows of rubber, folding bellows of TPE; elastic 
bearings for machines as noise dampening and vibration insulation parts; pneumatic springs and spring legs with 
bellows of elastomeric material for supporting vibrating vehicle and machine parts; elastic springs for damping noise, 
vibration and shock insulation as parts of machines; multilayer springs for damping noise, vibration and shock insulation 
as parts of machines; parts of motors for damping and vibroinsulation; gas-distributing and valve-actuating machinery; 
parts for motors and engines of land vehicles, namely bearing pins; finished products of vulcanised perfluoroelastomers 
in the form of membranes for use in hydraulics, pneumatics and mechanical engineering.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; plug-in connectors; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; integrated circuits; junction sleeves for electric cables; electric outlet covers; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
parts for land vehicles, namely shaft couplings, drive shafts, driving belts; parts of land, air and sea vehicles, namely 
shock absorbers, shock-absorbing springs, suspension springs, air springs; body shells made from 
polytetrafluoroethylene.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, seals and packing materials, gasket support rings; seals for sensors; 
artificial resins, in particular fluorocarbon resins or elastomers, being semi-finished products in the form of plates, tubes, 
rods, blocks, flexible pipes, not of metal, fittings, expansion joints, films for sealing purposes, filling material for reaction 
columns, balls, filter material in the form of fibres or porous plates; guide tubes, insulating tubes and insulating parts for 
electrical purposes, having springs with corrosion-resistant coatings for sealing purposes, in particular for mechanical 
seals, corrugated tubes for vacuum operation and being spring washers; all of the aforesaid goods being made of or 
predominantly of plastic, in particular of fluorocarbon resin or elastomers; shaft seals of polytetrafluoroethylene, gum or 
highly elastic and thermoplastic plastics, including combined with metal or other plastics, in particular lip seals for 
moveable parts of machines; radial shaft sealing rings, shaft sealing rings, cassette seals; combination seals; rotary 
seals; packings for static seals; valve stem seals; hydraulic brake seals; O-ring seals; support seals; composite seals; 
fibrous gaskets; butterfly valve seals; sealing plugs being metal-elastomer composite parts; seals for shock-absorbers 
and gas springs; valve spindle seals; seals for hydraulic braking systems; seals for hydraulic and pneumocylinders; 
sealing rings; O-rings; flat seals; profile seals; axle seals; sealing plates; insulating foils; sealing frames; hydraulic and 
pneumatic seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; wiper rings and guide rings for 
sealing against oil, grease or air in hydraulic and pneumatic cylinders; plastics in extruded form for use in manufacture, 
being elastic rubber-like plastics, in particular including combined with metals and other plastics, in particular moulded 
parts, including boards, plates and clack valves, profiles, washers and washers; screw seal rings, in particular USIT rings; 
plug-in pieces; rotary pressure seals; partitions, being diaphragms, in particular being diaphragms of elastomers; 
moulded parts of polytetrafluoroethylene; solid silicone parts, in particular jet formers for showers, seals, diaphragms, 
housing parts, injection-moulded parts; moulded parts for machine elements made of liquid silicon; liquid silicone seals; 
plastics in the form of sheets, blocks, spheres, rods and tubes; moulded parts of PTFE; grooved rings, in particular 
including grooved rings of PTFE; static and dynamic seals; static cylinder cover seals; V-packings as multiple lip 
(chevron) packing seals designed to seal static reciprocating and centrifugal applications, where the male and female 
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adapters are used to complete a set of vees; stuffing box packings (seals); micro-parts of plastic or elastomeric material 
(semi-finished products); non-metal seals, namely, oil seals, fluid seals, insulating seals, reinforced seals, elastomeric 
seals, seals for pistons and rods, namely, cups, rings, packings and gaskets, all the foregoing for sealing oil, grease or air 
in hydraulic and pneumatic applications; rubberised chain wheels; packaging materials for moulded seals for sealing and 
insulation purposes; plates of graphite-based materials for use as sealing rings, packing seals and heat insulation; glide 
ring packings, seals, and sealing support rings for sealing oil, grease or air in hydraulic and pneumatic applications; 
guide elements for hydraulic and pneumatic applications, in particular guide rings and bearing rings for protecting 
cylinder rods and pistons; damping elements, in particular for pneumatic applications; sound insulating multilayered 
sheets and formed parts of foam and/or plastics for vehicle cabins, for the building industry and for industrial machines; 
perfluoroelastomers being films, plates and rods (semi-finished products); moulded semi-finished parts and finished 
products of vulcanised perfluoroelastomers, in particular in the form of seals and O-rings, for use in hydraulics, 
pneumatics and mechanical engineering.
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Priority claimed from 27/03/2015; Application No. : 86579236 ;United States of America 

3340787    24/09/2015
[International Registration No. : 1294229]
NantKwest, Inc.
2533 South Coast Highway 101, Suite 210, The Plastino Building Cardiff-by-the-Sea CA 92007-2133 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Cells and cell-derived preparations for scientific, laboratory, medical, clinical, therapeutic, and diagnostic research.

Cl.5;Cell-derived preparations for clinical, medicinal, therapeutic, and veterinary purposes.

Cl.10;Kits for clinical, medicinal, therapeutic, and veterinary purposes (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations).

Cl.42;Research in the fields of cancer and infectious diseases; product development in the fields of science, medicine, 
veterinary medicine, pharmaceuticals, therapeutics and research related thereto; providing products for use in the fields 
of science, medicine, veterinary medicine, pharmaceuticals, therapeutics, and research related thereto (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.44;Providing information relating to clinical, medicinal, therapeutic, and veterinary properties of cells and cell-
derived preparations.
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Priority claimed from 18/06/2015; Application No. : 154190254 ;France 

3340793    25/09/2015
[International Registration No. : 1294251]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use, cleaning, polishing and degreasing preparations, 
cleaning products, oils for cleaning, preservatives for leather (waxes), leather bleaching products, polishing creams, 
creams for leather, shoe creams, shoe polishes, waxes, wax for cobblers; perfumery products; perfumes; eaux de toilette; 
eaux de parfum; eaux de Cologne bases for perfumes; extracts of flowers; essential oils; air freshening products; 
potpourris [fragrances]; incense; cosmetic skin and lip care products; cosmetic preparations for slimming; lotions for 
cosmetic use; beauty masks; cosmetic hand, face and body care products; hair care products; conditioners; hair lotions; 
hair bleaches; hair dyes; hair styling creams or gels; hair sprays; depilatory creams, hair-removing waxes; shaving 
products; shaving soap; shaving foam; after-shave products; sun block products for cosmetic use; suntan enhancing 
preparations for cosmetic use; self-tanning preparations for cosmetic use; toiletries; dentifrice; soaps; shampoos; 
shower gels; bath gels; bath oils; bath salts; foaming bath products; bath beads; talcum powder for toilet use, cleansing 
milk for toilet use; deodorants; make-up products; lipstick; mascaras for eyelashes; blushers; make-up powder; eye 
shadows; make-up pencils; make-up removing products; decorative transfers for cosmetic use, temporary tattoos for the 
body and nails; make-up sets; nail care and nail appearance improvement products; nail polish, nail protectors, nail 
lacquers, nail product removers; false nails for the hands and feet, false nail kits, false nail adhesives.

Cl.4;Industrial greases (other than edible oils and fats and essential oils); lubricants; dust absorbing, wetting and 
binding compositions; fuels (including motor spirit) and illuminants; oil for lamps, candles, scented candles; kits for 
making candles; lighting wicks.

Cl.16;Paper, cardboard and goods made of these materials, not included in other classes, namely packaging bags, 
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boxes, envelopes and small bags of paper and cardboard; plastic materials for packaging (not included in other classes), 
namely bags, sachets, films and sheets; printing products particularly posters, pamphlets, postcards, catalogs, non-
textile labels, printed matter; trading cards, greeting cards; visiting cards, invitation cards, correspondence cards; books, 
newspapers, publications, leaflets, magazines (periodicals); bookbinding material; photographs; photograph albums; 
stationery, in particular pads, notebooks, calendars, day planners, booklets, envelopes, letter paper, indexes; jackets for 
agendas and books, cases as stationery articles; adhesives (glues) for stationery or household purposes; artists' 
materials; paintbrushes; typewriters and office requisites (except furniture), letter trays, paper cutters, paperweights; ink 
cases [stationery], writing cases [sets], inkwells, pencil holders, pen holders, pencil lead holders, pencil pots, writing 
pads, pencils, pens, marbles, leads and nibs for pens and pencils, refills for ball-point pens, refills for pencil lead holders, 
ink cartridges for fountain pens, rubber erasers, cases for pens, pen and pencil cases; instructional or teaching material 
(except apparatus); printing type; printing blocks; table linen of paper.

Cl.21;Perfume vaporizers, perfume bottles, incense burners.
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Priority claimed from 21/08/2015; Application No. : ;Singapore 

3340807    28/01/2016
[International Registration No. : 1294415]
Singapore International Foundation
60A Orchard Road, 04-01 The Atrium @ Orchard Singapore 238890 Singapore

Proposed to be Used
IR DIVISION
Cl.16;Bags [envelopes, pouches] of paper or plastics, for packaging; flyers; folders for papers; jackets for papers; 
folders [stationery]; postcards; posters; printed matter; printed publications; stationery.

Cl.25;Clothing; footwear; headgear for wear; Tee-shirts.

Cl.41;Cinema presentations; movie theatre presentations; arranging and conducting of conferences; education 
information; electronic desktop publishing; entertainment; amusements; film production, other than advertising films; 
providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; providing on-line 
videos, not downloadable; microfilming; news reporters services; organization of competitions [education or 
entertainment]; organization of exhibitions for cultural or educational purposes; photographic reporting; photography; 
presentation of live performances; publication of texts, other than publicity texts; publication of books; publication of 
electronic books and journals on-line; radio entertainment; production of radio and television programmes; television 
entertainment; videotape editing; videotaping; arranging and conducting of workshops [training]; writing of texts, other 
than publicity texts.
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Priority claimed from 18/06/2015; Application No. : 86667143 ;United States of America 

3340812    25/08/2015
[International Registration No. : 1294443]
Nirvana Labs, LLC
14 W. Roy St. Seattle WA 98119 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Adhesive bandages; bandages for dressings; bandages for skin wounds; gauze; gauze for dressings; surgical 
bandages.

Cl.10;Compression bandages; elastic bandages; electric blankets for medical purposes; gloves for medical purposes; 
masks for use by medical personnel; medical devices for closing wounds; medical gloves; medical gowns; medical 
hosiery, namely, ankle, knee and thigh height hose, socks; medical treatment apparel; medical wearing apparel, namely, 
caps; medical wearing apparel, namely, scrub pants; medical wearing apparel, namely, scrub tops; medical wearing 
apparel, namely, shoes; support bandages.

Cl.24;Fabrics for textile use; gauze fabric; non-woven textile fabrics; textile fabrics for home and commercial interiors; 
textile fabrics for the manufacture of clothing; textile fabrics for use in making clothing and household furnishings; textile 
fabrics for use in the manufacture of garments, bags, jackets, gloves, and apparel; waterproof fabric for manufacturing 
clothing, furniture and automobile upholstery, and luggage; woven fabrics and knitted fabrics; fabric which is used in 
manufacturing clothing items, namely, shirts, pants, swimsuits, sleepwear, jackets, hats, footwear and gloves.

Cl.25;Bottoms; coats; footwear; gloves; gloves as clothing; hats; jackets; moisture-wicking sports pants; moisture-
wicking sports shirts; pants; shirts; shorts; sleepwear; swimwear; tops; waterproof footwear; waterproof jackets and 
pants.

Cl.40;Treatment of cloth; treatment of clothing; waterproofing; waterproofing of cloth; waterproofing of clothing; 
waterproofing of fabric; waterproofing textiles.
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Priority claimed from 03/06/2015; Application No. : 30 2015 040 647 ;Germany 

3341224    01/12/2015
[International Registration No. : 1295503]
GEMÜ Gebr. Müller Apparatebau GmbH & Co. Kommanditgesellschaft
Fritz-Müller-Straße 6-8 74653 Ingelfingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Mechanical, pneumatic or hydraulic control elements and controls for valves; actuators for valves [machine parts]; 
control mechanisms for machines, engines and motors, namely drives of metal or plastic [operated manually or externally 
controlled]; pneumatic or hydraulic operated switches, valve diaphragms for actuating industrial plants [parts of 
machines]; valves, clack valves, diaphragms and taps of plastic and/or metal as machine parts for hydraulic and 
pneumatic media, included in this class; electric, pneumatic and hydraulic actuators for valves, namely 
electromagnetically, pneumatically or hydraulically operated cylinders; machines and installations composed thereof 
suitable for use in clean rooms for manufacturing of medical equipment, for manufacturing of data carries, for display 
manufacturing, automobile manufacturing, micro-engineering, semi-conductor manufacturing and solar manufacturing, 
for manufacturing in the pharmaceutical industry, in the medical technology and for manufacturing in the food and 
packaging technology; all above-mentioned goods exclusively provided with one or more electronic data memories.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers for gases and liquids; fittings for 
measuring technology and control engineering provided with one or more electronic data memories; apparatus for 
recording, transmission or reproduction of data and measurement, diagnostic and monitoring results for valves; 
flowmeters, flow controllers; pressure measuring apparatus and pressure regulating apparatus for hydraulic and 
pneumatic installations and electromagnetically operated relay valves; electric and electronic control and regulating 
apparatus, in particular for valves and for the installation in plants, for example manufacturing plants for the production of
data carriers, manufacturing plants for the display or automobile industry, in micro-technology, in the semi-conductor, 
solar or pharmaceutical industry or in the medical technology, in the food or packaging technology; switches; none of the 
aforementioned products being or relating to computer software or hardware in the field of smart metering of energy, 
smart grids or energy management.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; design of software; all aforementioned services in the field of measurement technology, drive 
technology, control and regulation technology for valves, including field bus technology and industrial communications; 
none of the aforementioned services relating to tracking and monitoring energy usage, and energy management.
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3341729    17/12/2015
[International Registration No. : 1294295]
WeWork Companies Inc. 
115 West 18th Street New York NY 10011 US

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Providing co-working facilities equipped with private offices, office equipment, mailroom, printing center, 
receptionist, kitchen, meeting rooms, telecommunications equipment and other office amenities; business information 
services; incubation services, namely, providing work space containing business equipment and other amenities to 
emerging, start-up and existing companies; business development services, namely, providing start-up support for 
businesses of others; providing office support staff services; online business networking services; administering group 
purchasing programs and other discount programs, namely negotiating with providers of insurance, banking, credit card 
processing, travel and transportation services, to enable participant members of a business community to obtain 
discounts on the purchase of those services from others; computer-assisted business information and research services; 
providing assistance and advice regarding business location, namely, providing business research and analysis of data 
about specific business locations; arranging and conducting special events, parties, camps, concerts and travel for 
advertising and promotional purposes.

Cl.36;Rental of and providing licenses to use office space, offices, conference rooms and commercial property; 
incubation services, namely, rental of and providing licenses to use office space to freelancers, start-ups, existing 
businesses and non-profits.

Cl.41;Entertainment and educational services, namely, organizing, conducting and arranging training, classes, 
seminars, workshops, conferences and exhibitions in the fields of business, technology and social networking; electronic 
publication of blogs, brochures, magazines, and newsletters on a wide variety of topics; arranging, organizing, 
conducting and hosting social entertainment events.

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in business and social networking; creating and hosting 
of platforms for providing a web-based on-line portal for registered customers to participate in business and social 
networking, engage in virtual communities, manage membership in a co-working and private office facilities service, 
request and manage office assignments, reserve conference rooms, control employees' user access, order printing 
services, and sign up and pay for vendor services such as catering, benefits and health insurance; computer services, 
namely, hosting on-line web facilities for others for organizing and conducting online introductions, meetings, gatherings 
and interactive discussions; computer services, namely, interactive hosting services which allows the user to publish and 
share their own content and images, and interact with others, on-line; computer services, namely, cloud hosting provider 
services; computer services, namely, on-site and remote management of IT systems; installation, updating and 
maintenance of computer software; rental of web servers; server hosting; technical support services, namely, 
troubleshooting of computer software problems; technical support services, namely, troubleshooting in the nature of 
diagnosing computer hardware and software problems.

Cl.45;Online social networking services; social networking services in the field of business provided via a website.
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Priority claimed from 17/02/2015; Application No. : 30 2015 001 248 ;Germany 

3341824    31/07/2015
[International Registration No. : 1294750]
Heraeus Kulzer GmbH
Grüner Weg 11 63450 Hanau Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial and scientific purposes; liquid and pasty plastics in raw condition for repair of 
porcelain and sanitary ware; synthetic resin materials, unprocessed; pigmented synthetic resin materials, unprocessed; 
unprocessed synthetic resin materials for metallography; unprocessed synthetic resin materials for histology; plastics for 
refinement of jewellery, in particular light-curing plastics for refinement of jewellery; zirconium oxide; chemical products 
for commercial and scientific purposes; plastics in raw condition; one- and two-component plastics capable of 
solidification; impression, modelling and investment materials for technical and scientific purposes (in as far as included 
in this class).

Cl.3;Cleaning agents for use in the cleaning of dental suction systems; nail varnishes, nail gels, nail care products, each
as one- or two-component systems; bonding agents for nail varnishes and nail gels; animal care product for hoof care, in 
particular for bovines and horses, not for veterinary purposes; hoof nail varnish, not for veterinary purposes; hoof nail 
gel, not for veterinary purposes; hoof nail care products, not for veterinary purposes; bonding agents for hoof nail 
varnishes and hoof nail gels; tooth bleaching gels; tooth cleaning preparations; polishing agents for dental prostheses; 
tooth cleaning lotions.

Cl.5;One- and multi-component dental plastics in raw condition and as semi-finished goods; impression, modelling and 
investment materials for dental and dental technology purposes; adhesive cements for dental prosthetics; synthetic resin 
materials for producing artificial teeth, tooth filling materials, dental prostheses, dental crowns, dental bridges, palatal 
plates, impression materials for dental purposes, and for producing medical, surgical and orthopaedic raw, semi-finished 
and finished objects or parts of objects, for use in and on human and animal bodies; denture plastics; materials for the 
production of artificial teeth, inlays, onlays; preparations for dentistry and dental technology; denture plastics for the 
production of dental prosthetic parts; denture plastics for the production of orthodontic apparatus and instruments; 
chemical products and dental plastics for dental, dental technology or orthodontic purposes; adhesives and bonding 
agents for dental purposes; etching and sealing agents for surface treatment of teeth; tooth filling agents; impression, 
duplicating, investment and modelling materials for dental and dental technology purposes; impression materials; 
bonding agents for dental and dental technology purposes; denture material; dental cements; dental ceramics and dental 
plastics in liquid, pasty or powder form, in particular for the production and restoration of dental prosthesis parts, such as
crowns, bridges, teeth, tooth facets, prostheses, parts of prostheses, palatal plates, inlays, onlays, veneers, as veneering 
material and filling material, dental glasses; metal alloys and solders for dental and dental technology purposes; plasters, 
model cast for dental purposes; veneering material for dental purposes; dental alloys; dental gold; non-precious metal 
and precious metal alloys for dental and dental technology purposes, semi-finished goods and moulded parts for dental 
and dental technology purposes made from them; metal alloys for angle clasps, cross clasps, tooth facets, anchors, tooth 
filling material, solder material for dental purposes; dental metal alloys, specifically titanium, cobalt-chromium for dental 
purposes; dental ceramics and dental plastics in the form of semi-finished goods, such as blanks, white compacts, green 
compacts, denture material; dental ceramics and dental plastics in the form of semi-finished goods in liquid form, in the 
form of powder and in the form of chips, films/foils, plates, rods, circular cylindrical plates, cubes, cuboids, blocks, tubes, 
bands, strips, rings, pipes and profiles; zirconium oxide for the production of prostheses; tooth colours; adhesive cement 
for dental purposes; means for surface treatment of teeth, specifically etching agents and sealants; cutting blocks for 
dental or orthodontic purposes; metal-free framework for dental or orthodontic purposes; low viscosity, flowable dental 
materials; polishing agents for dental and/or dental technology purposes; pharmaceutical products, namely antibiotics, 
chemotherapeutic agents and anti-infective agents, the preceding goods exclusively for dental applications; 
pharmaceutical products, in particular local anaesthetics, surface anaesthetics; gold alloys for dental purposes; noble 
metal alloys for dental purposes; cast filling material made of gold alloys for dental purposes; white alloys for dental 
purposes; medical aids in the form of veterinary preparations for hoof care, in particular for bovines and horses; 
veterinary materials made of semi-processed resins; veterinary resins in the form of polymerisation liquids and pastes; 
veterinary nail varnishes; veterinary nail gels; veterinary nail care products; animal care product for hoof care, in 
particular for bovines and horses, for veterinary purposes.

Cl.7;Milling machines; clamping rings (machine components) for mechanical equipment for the denture production; 
dust bowls (machine components) for dust-reduced working technique for use with equipment for the production of 
dentures; suction equipment and facilities for dental laboratories for dust suctioning during the production of dental 
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technology products; dust rings (machine components) for dust-reduced working technique for use with equipment for 
denture production; suction equipment and facilities for suctioning of dust generated during the production of dentures 
during the processing of materials (both independent suction equipment and facilities and suction equipment and 
facilities that are part of instruments, apparatus and equipment for the production of dentures); dust plates (parts of 
machines) for dust-reduced working technique for use with equipment for denture production; welding equipment for 
denture production; vacuum pumps; mixing machines; mixing equipment for dental materials.

Cl.9;Scientific, metrological, electrical, electronic, optical, measuring and control apparatus and instruments; 
computers and data processing equipment for use in dental technology and dentistry; software for the design and 
production of dentures, orthodontic apparatus or instruments (CAD-CAM); software for CNC processing of dental 
materials; software intended for dental technology and dentistry; software for the control of instruments, equipment 
and/or apparatus for dental technology and/or dentistry; software for denture production; optical scanners; stands for 
cameras; measuring apparatus for technical purposes; measuring apparatus for dental materials; dosage dispensers; 
automatic timers; cuvettes; all goods for dental technology purposes.

Cl.10;Crown plates, crown bands, angle clasps, cross clasps, tooth facets made of gold and/or gold alloys and solders 
for connecting said parts for dental purposes; milling cutters (gear cutters) for dental purposes; instruments and 
apparatus for dentistry and dental technology; orthodontic instruments and apparatus, in particular bite splints, brackets, 
orthodontic plates; equipment for processing, repair and selection of dental materials, in particular equipment for dosing, 
mixing, forming of dental materials and for surface processing and surface treatment of dental materials; brackets made 
of metal and/or plastics for dental work-pieces during the processing as aids for dental purposes; investment moulds as 
aids for dental purposes; artificial teeth, dental crowns, dental bridges, dentures, inlays, onlays, veneers, partial crowns 
and parts of dentures; irradiation equipment and polymerisation equipment for the curing of plastics for dental purposes; 
blasting equipment for dental purposes; superstructures and fins for tooth reconstruction; dental pins, dentures, 
abutments, parts of dental prostheses, implants (prostheses) for use in oral surgery and dentistry; elements for denture 
build-up; materials for tooth reconstruction, specifically teeth, dental crowns, dental bridges and bars as material for 
odontology and tooth implant systems; implant screws; dental and dental technological instruments and apparatus for 
the production and repair of crowns, bridges, prostheses and parts of prostheses; orthodontic apparatus (KFO) and 
instruments; tooth regulations, in particular modelling instruments and apparatus; scanners and CAD equipment for 
dental technological and/or dental work; dental equipment and instruments for the processing of dental materials; light-
curing pre-shaped parts of dentures for restoring teeth; injection and pressing equipment for dental material; irradiation 
equipment and polymerisation equipment for dental purposes; surgical, medical, dental and veterinary instruments and 
apparatus; irradiation equipment and polymerisation equipment for the curing of plastics, for dental and dental 
technology purposes, parts of said equipment; instruments and equipment for dental and dental technology purposes, in 
particular for manufacture, repair and selection of dental prostheses, bridges, artificial teeth, parts of dentures, inlays, 
and onlays; dental instruments, specifically needles and syringes for local anaesthesia; replacement parts of scanners 
and CAD equipment for dental work; syringes, needles, catheters, infusion and transfusion kits for medical purposes, in 
particular as disposable articles; electronic dental technology and/or dental apparatus and instruments for use in dental 
technology and dentistry; dental and dental technology instruments and apparatus for dentures and artificial teeth; 
ultraviolet lamps for the curing of plastics in dentistry and dental technology.

Cl.11;Furnaces for the production of dentures; irradiation equipment for cosmetic purposes; irradiation equipment for 
radiation-polymerisable compositions; photopolymerisation equipment for cosmetic purposes, in particular for the curing 
of plastics, of dental plastics compositions, of orthodontic plastics, of nail varnishes, nail gels and nail care products; 
photopolymerisation equipment in veterinary medicine; furnaces, in particular for wax burnout, for pre-heating, soft 
annealing, sintering and quenching and tempering of dental materials; melting and casting furnaces and parts thereof, in 
particular crucibles, muffles, sanitary ware; heating furnaces; sintering furnaces; equipment for heating; furnaces for the 
melting of metals.

Cl.17;Plastics as semi-finished goods in liquid form and in the form of powder, chips, films/foils, plates, rods, circular 
cylindrical plates, cubes, cuboids, blocks, tubes, bands, strips, rings, pipes and profiles; plastics-containing plastic 
materials; sealants, insulating materials, casting materials for technical purposes; plastic materials for moulding, 
pressing, drawing, stretching, casting and injection; plastics as investment and impression materials for technical 
purposes; plastic materials for repair and true-to-original restoration of objects of all kinds; insulating agents for negative 
moulds for the production of dentures; filling resins in the form of polymerisation pastes for the manufacturing of 
jewellery; curable synthetic resins (semi-finished products) and blends of synthetic resins (semi-finished products).

Cl.38;Telecommunications, especially electronic transmission of orders and order confirmations via the Internet and 
other telecommunications media, in particular for dental technology products, in particular for services related to dental 
technology products.

Cl.40;Materials processing of plastics; materials processing of ceramics; materials processing of alloys; materials 
processing in automated, material-removing processes; materials processing in automated, material-constituting 
processes; materials processing by means of a CAM process; materials processing of dental materials; materials 
processing of dental alloys; materials processing of dental blanks, in particular comprising zirconium dioxide, lithium di-
silicate, cobalt-chromium, titanium alloys; materials processing of dental ceramics and dental plastics in the form of semi-
finished goods, such as blanks, white compacts, green compacts; materials processing, specifically processing of dental 
technology and dental products such as dental restorations and parts thereof; materials processing for the production of 
dental and dental technology products such as dental restorations and parts thereof; services of a dental technician or a 
dental technology laboratory; preparation of denture parts, such as, for example, crown copings, inlays, onlays, veneers 
or bridge frameworks, preferably made of ceramics, dental plastics or dental metal alloys, by subcontract of other parties; 
services of a dental technician in the scope of the handling of warranty claims; services of a dental technician and of a 
dental technology laboratory, in particular measurements and image recording in medicine and dentistry and preparation 
of denture parts such as, for example, crown copings or bridge frameworks, preferably made of ceramics, dental plastics 
or metal alloys, by subcontract by other parties.

Cl.41;Implementation and organisation of events concerning education and continued education as well as 
conferences, congresses, workshops (training), seminars and courses in the fields of dental technology, dentistry and 
orthodontics; coaching; advisory services concerning training and continued education; training programmes; 
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information concerning events (in as far as included in this class); publication of journals and books in electronic form, 
including on the internet; education, training and entertainment in the fields of dentistry, dental technology and 
orthodontics; implementation of continued education courses.

Cl.42;Scientific and technological services and research and related design services; industrial analysis and research 
services and design and development of computer hardware and software in the fields of dentistry and dental technology; 
development, preparation and design of computer software in the fields of dentistry and dental technology; installation 
and maintenance of computer software in the fields of dentistry and dental technology.

Cl.44;Services of a dentist; services of an oral surgeon; medical and veterinary services, in particular measurements 
and image recording in medicine and dentistry; all afore-mentioned services in dentistry as well; services of a dentist, in 
particular measurements and image recording in dentistry; services of a dentist in the scope of the handling of warranty 
claims.

Cl.45;Licensing of computer software, in particular for dental applications.
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Priority claimed from 10/04/2015; Application No. : 30 2015 101 520 ;Germany 

3341842    12/10/2015
[International Registration No. : 1294256]
WOCO Industrietechnik GmbH
Hanauer Landstraße 16 63628 Bad Soden-Salmünster Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; chemicals used in photography; chemicals used in 
agriculture; chemicals used in horticulture; chemicals used in forestry; artificial resins, unprocessed; unprocessed 
plastics; manures; fire extinguishing compositions; tempering preparations; soldering preparations; chemical substances
for preserving foodstuffs; tanning substances; adhesives used in industry; thermoplastic compounds [chemical 
compounds]; organic and inorganic chemical supplements; chemical reinforcements; polymers; mixtures comprising 
elastomers, rubber and polymers as chemicals used in industry; chemical compounds used as chemical materials and 
substances [chemicals for use in industry and science]; chemical compounds and materials for use as motor fuels, as 
additives for combustion processes, for foodstuffs, for high-temperature applications, for purposes of media resistance 
and in the fields of pharmacy, medicine, cosmetics, water and waste-water management and acoustics (sound absorption 
and isolation) [chemicals for use in industry and science]; chemical supplements for motor fuels.

Cl.7;Machine couplings and transmission components (except for land vehicles); engine parts for motor vehicles; motor
parts, except for land vehicles; combustion devices for internal combustion engines; fuel conversion apparatus for 
internal combustion engines; anti-pollution devices for motors and engines; seals and sealing elements (engine parts); 
filters (as machine or engine components), air filters for motors and engines; hot gas filters for internal combustion 
engines; pistons (as machine or engine parts), piston rings; catalytic converters; mufflers for motors and engines 
(exhaust), exhaust manifolds and mufflers for engines and motors; starters for motors and engines; pumps (parts of 
machines, engines or motors); superchargers; fuel-injection systems for motors and engines; carburettors; fans and fan 
belts for motors and engines; pistons for cylinders, cylinder heads for motors and engines; brake linings and discs, 
except for land vehicles; starters for motors and engines; housings for machines, motors and engines; bearings, sliding 
bushes and sliding bars (parts of machines, motors or engines); ball sockets (parts of machines, motors or engines); 
guide elements for machines, motors or engines; gas re-circulating crank cases (parts of machines, motors or engines); 
clean air lines (parts of machines, motors or engines); bearing shells (parts of machines, motors or engines); decoupling 
elements (parts of machines, motors or engines); nozzles and grommets (parts of machines, motors or engines).

Cl.12;Vehicle parts, in particular automobile parts and structural components, including supplied parts, as included in 
class 12, as well as their components (as prefabricated parts) made of elastomers and/or plastic, or of these materials 
combined with other materials, in particular combined with metal or ceramic, or wholly of common metals; elastomer-
metal bearings and bearing systems comprised thereof as vehicle parts, as included in class 12, in particular for 
arranging the bearings in motors and engines, and in driving gears; active and passive parts and structural components 
for damping and reducing vibrations and sounds of all types in vehicles, as included in class 12, in particular for motor 
vehicles; valves, line systems essentially comprising lines for hydraulic and compressed air circuits as included in class 
12; hydraulic circuits for vehicles; valves, driving gears and control units, and parts therefor for hydraulic and pneumatic 
supply and control systems in motor vehicles (motor vehicle parts not as engine parts or parts for engine control) as 
included in class 12; elastic and dampening suspensions of all types for vehicles, in particular motor vehicles, in 
particular for suction pipe and exhaust pipe bands and components thereof; gearboxes and couplings for motor vehicles 
and parts thereof; oil pans as parts of automotive transmissions, oil pan covers (as parts of automotive transmissions); 
shock absorbers for vehicles; brake linings and brake discs for vehicles; tyres; interior upholstery for vehicles; airbags 
for vehicles, air bag housings.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; goods made from rubber and gum, namely tiles, mats, hoses, valves, 
mouldings, sealing gaskets, sealing strips, strips [semi-finished], sections [semi-finished], shaped parts [semi-finished], 
coatings, bearings and blanks [semi-finished]; rubber material for recapping tires [tyres]; plastics in extruded form for use
in manufacture; packing, stopping and insulating materials; flexible pipes (not of metal); chemical compounds as semi-
finished goods for use in manufacture; liquid rubber; plastics and plastic compounds, partially processed; chemical 
compounds and materials used for motor fuels, as additives for combustion processes, for foodstuffs, for high-
temperature applications, for purposes of media resistance and in the fields of pharmacy, medicine, cosmetics, water and 
waste-water management and acoustics (sound absorption and isolation), partially processed; elastomeric polymers; 
elastomers.

Cl.40;Treatment of materials in the manufacture of chemical products and materials as well as chemical compounds; 
customized and order-related manufacture of chemical products and materials as well as chemical compounds; material 
treatment and production information.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; material development, in particular in the field of 
chemical products and materials as well as chemical compounds; development of industrial procedures for the 
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production of chemical compounds; development of testing methods for chemical compounds; product research and 
development; information relating to material development; technical, scientific and chemical consultancy services in the 
field of chemical compounds and their processing; chemical analyses; chemical research; materials testing; material 
examination.
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Priority claimed from 04/12/2015; Application No. : 3590029 ;Spain 

3342393    23/12/2015
[International Registration No. : 1295104]
ROADIS Transportation B.V,, 
Sucursal en España c/ Hernani, n° 59 4ª Planta E-28020 Madrid ES

Proposed to be Used
IR DIVISION
Cl.37;Construction services; road construction; custom construction of roads; dismantling and sealing of roads; road 
maintenance; road paving and signage.

Cl.39;Operation of toll roads and highways; toll roads operation; transport services.
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Priority claimed from 03/08/2015; Application No. : 4201415 ;France 

3342408    27/01/2016
[International Registration No. : 1295089]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude
75 Quai d'Orsay F-75007 PARIS FR

Proposed to be Used
IR DIVISION
Cl.7;Injectors of gases and gas mixtures, in particular for the production of copper and nickel.

Cl.11;Installations for producing, distributing and purifying gases and gas mixtures, especially for the production of 
copper and nickel.

Cl.37;Construction; construction, installation and maintenance of installations for producing, distributing and purifying 
gases and gas mixtures, especially for the production of copper and nickel; installation and maintenance of equipment for 
the production of copper and nickel, especially gas injectors; building construction supervision.

Cl.42;Scientific and technical research services, engineering and consultancy services (scientific consulting) for the 
application of gases and gas mixtures, especially for the production of copper and nickel; design of industrial processes 
and engineering services, for others, for the application of gases and gas mixtures, especially for the production of 
copper and nickel.
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Priority claimed from 09/06/2015; Application No. : 4187541 ;France 

3342414    07/12/2015
[International Registration No. : 1295140]
ZODIAC AEROSPACE
61 rue Pierre Curie F-78370 PLAISIR France

Proposed to be Used
IR DIVISION
Cl.9;Communications apparatus, measuring, detection and monitoring instruments, indicators and controllers; data 
collection apparatus; sensors and detectors; tracking devices; measuring and telemetry apparatus and instruments; 
encoding apparatus; data recording apparatus; data transmission apparatus; antennas as communication apparatus; 
transmitters; receivers.

Cl.12;Aircraft; parachutes for stopping the movement of vehicles, brake parachutes for aircraft; dirigible balloons 
(airships).
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Priority claimed from 09/07/2015; Application No. : 30 2015 045 637 ;Germany 

3343462    17/11/2015
[International Registration No. : 1295478]
Bayer Intellectual Property GmbH
Alfred-Nobel-Straße 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.9;Computer software in the field of radiology relating to quality management.

Cl.10;Medical apparatus.

Cl.35;Business management consultancy for radiologists in the field of quality management audits.

Cl.38;Communication via a global computer network and/or the internet; transmission of computer programs via the 
internet.

Cl.42;Scientific research in the field of medicine; development and offering of computer software for quality 
management in the field of medicine; recording, acquisition and evaluation of information in the field of medicine by use 
of quality management systems.

Cl.44;Medical services in the field of radiology.
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Priority claimed from 02/09/2015; Application No. : 86745479 ;United States of America 

3343832    19/02/2016
[International Registration No. : 1295316]
Flywire Corporation 
141 Tremont Street, Tenth Floor Boston MA 02111 US

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, downloadable computer programs and mobile device software for use in making and 
processing secure online and mobile financial payments, for receiving and distributing funds, for processing electronic 
payments, for processing credit card, debit card, prepaid card and electronic check transactions, for transmitting, 
processing, facilitating, verifying, and authenticating credit card, debit card, prepaid card, electronic check and 
information and transaction and payment information, for foreign exchange payment processing, for bill payment 
processing and transaction services, for reconciling invoices and payments, for maintaining electronic wallets, virtual 
accounts and prepaid cards, for storing, transmitting, verifying and authenticating credit, debit and prepaid card and 
other payment and transaction information, for verifying payment and or funds and for use in engaging in social 
networking.

Cl.36;Electronic transfer of funds; electronic payment processing services; electronic currency exchange transaction 
services; electronic foreign exchange payment processing services; banking services; transmitting, processing, 
facilitating, verifying, and authenticating credit, debit and prepaid card and electronic check information and transaction 
and payment information; online bill payment services; financial transaction processing services, namely, facilitating 
credit card, debit card, prepaid card, electronic check and electronic payment transactions; electronic processing and 
transmission of bill payment data; money exchange and transfer services; money wiring services; bill payment 
processing and transaction services; deposit services in the nature of checking account services, savings account 
services, virtual account services, direct deposit services, credit, debit and prepaid card services, electronic remote 
check deposit services, and online bill payment services; funding online cash accounts from prepaid cash cards, bank 
accounts and credit card accounts; payment and or funds verification services.

Cl.42;Providing temporary use of non-downloadable computer programs for use in making and processing secure 
online and mobile financial payments, for receiving and distributing funds, for processing electronic payments, for 
processing credit card, debit card, prepaid card and electronic check transactions, for transmitting, processing, 
facilitating, verifying, and authenticating credit card, debit card, prepaid card, electronic check and information and 
transaction and payment information, for foreign exchange payment processing, for bill payment processing and 
transaction services, for reconciling invoices and payments, for maintaining electronic wallets, virtual accounts and 
prepaid cards, for storing, transmitting, verifying and authenticating credit, debit and prepaid card and other payment and 
transaction information, for verifying payment and or funds and for use in engaging in social networking.
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3343846    28/12/2015
[International Registration No. : 1295308]
MEDTECH
900 rue du Mas de Verchant F-34000 MONTPELLIER France

Proposed to be Used
IR DIVISION
Cl.7;Robots (machines); industrial robots; automatic handling machines (manipulators); hydraulic and pneumatic 
controls for machines, motors and engines, all these goods for use in connection with apparatus and instruments for 
neurosurgery and orthopedic surgery.

Cl.9;Software; video monitors; electronic navigational and positioning apparatus and instruments; visual display units; 
optical viewing and recording apparatus; electronic controls for machines, motors and engines; all of these goods for use 
in connection with robots and apparatus and instruments for neurosurgery and orthopedic surgery.

Cl.10;Surgical apparatus and instruments, namely, apparatus for neurosurgery and orthopedic surgery.
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3343850    27/11/2015
[International Registration No. : 1295284]
SURYS
22 avenue de l'Europe, Parc d'activités Gustave Eiffel, Bussy Saint Georges F-77607 MARNE LA VALLÉE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than medical) apparatus and instruments for authentication, traceability, security, certification, 
protection, unalterable marking, digital fingerprint capture, customization, content recognition, illegal copy detection and 
the fight against counterfeiting; equipment for data processing and computers; software (recorded programs) for 
authentication, traceability, security, filtering, certification, protection, unalterable marking, digital fingerprint capture, 
customization, content recognition, illegal copy detection and the fight against counterfeiting; memory cards or chip 
cards; chips, databases, holographic security labels, holograms; electronic machines for applying security tags; optical 
security images; optical films, marking films; optical authentication films, optical protection films; retro-reflective plastic 
security sheets, data readers, luminescent tracer readers, smart card readers, scanning units; products in the nature of 
magnetic, optical or electronic information media, namely, tokens, stickers, labels, stamps, tags, strips, disks, meters, 
cards and plates with coding systems and/or diffraction structures and/or holographic structures used as a means of 
authentication or validation; optical security devices for examining, identifying and authenticating goods.

Cl.16;Printed matter, printing type; labels of paper; adhesive holographic labels; authentication or identification labels 
of paper or plastics; paper or plastic cards used as forms of authentication or identification; documents, fiduciary 
documents and travel documents of paper or plastic; covering foils mainly of plastic and equipped with coding systems 
and/or diffraction structures and/or microstructures producing a security image for authentication and/or traceability 
marking; laminating films for documents.

Cl.40;Printing; treatment of materials for authentication, traceability and security; optical treatment of materials; 
information relating to treatment of materials, namely, affixing and including devices and materials for security and 
authentication of goods and documents for protection against counterfeiting, alteration or misappropriation, and to 
ensure the traceability and integrity of authentic products and documents; engraving services; galvanization; gilding and 
hot-press printing; silkscreen printing; photoengraving services; offset printing, lithographic printing, inkjet printing; 
laser engraving; electroplating; metallization, demetallization; microlithography; authenticity, traceability and security 
marking, inalterable marking; document laminating services, transfer of information by pressure.

Cl.42;Engineering and technical research services relating to authentication, traceability, security, certification, 
protection, unalterable marking, fingerprint capture, customization, content recognition, illegal copy detection and anti-
counterfeiting solutions; technological and industrial analysis and research services relating to authentication, 
traceability, security, certification, protection, unalterable marking, fingerprint capture, customization, content 
recognition, illegal copy detection and anti-counterfeiting solutions; technical project studies relating to authentication, 
traceability, security, certification, protection, unalterable marking, fingerprint capture, customization, content 
recognition, illegal copy detection and anti-counterfeiting solutions; engineering work; expert reports relating to 
authentication, traceability, security, certification, protection, unalterable marking, fingerprint capture, customization, 
content recognition, illegal copy detection and anti-counterfeiting solutions; design, development, installation, updating 
and maintenance of software for authentication, traceability, security, certification, protection, unalterable marking, 
fingerprint capture, customization, content recognition, illegal copy detection and anti-counterfeiting solutions; design, 
development and operation of data banks and databases; design, development and operation of data banks and 
databases applied to the fight against counterfeiting; programming for computers; computer programming applied to the 
fight against counterfeiting; technical and technological advice and consultancy relating to authentication, traceability, 
security, certification, protection, unalterable marking, fingerprint capture, customization, content recognition, illegal 
copy detection and anti-counterfeiting solutions; technical and technological design, development, advice and 
consultancy; installation, updating and maintenance of software for authentication, traceability, security, certification, 
protection, unalterable marking, fingerprint capture, customization, content recognition, illegal copy detection and the 
fight against counterfeiting.

Cl.45;Consulting services relating to security; consultancy in the fields of authentication and traceability of goods and 
documents, monitoring and protection of the brand, the fight against counterfeiting, alteration, diversion, certification and 
authentication of products and documents; computer security services, particularly insurance, security and 
administration services for digital keys and digital certificates; security printing, namely, identification information for 
coding documents and goods.
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Priority claimed from 05/05/2015; Application No. : 30 2015 037 605 ;Germany 

3343940    05/11/2015
[International Registration No. : 1295504]
DMG MORI Sales and Service Holding AG 
Sulzer-Allee 70 CH-8404 Winterthur CH

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines; metal working machine tools; tools (machine parts); machine elements, except for land 
vehicles; cargo handling machines and devices; machine housings; machine tools, and their component parts and 
accessories; accessory for machine tools, in particular controllers [included in this class]; production systems, 
consisting of machine tools and numerically controlled machine tools, industrial robots equipped with a control 
mechanism, mechanical conveyor devices; assemblies for machine tools, in particular for milling machines and/or lathes; 
mechanical workpiece and/or tool clamping devices as parts of machine tools; mechanical devices and machines for the 
automatic handling of tools and workpieces; machines and instruments for distribution or regulation of electrical energy; 
parts of the abovementioned products, included in this class; all the above mentioned goods not in the dental field.

Cl.9;Devices and instruments for distribution or regulation of electrical energy; parts of the abovementioned products; 
measuring and testing devices and instruments; regulating, controlling, measuring, recording and monitoring devices, in 
particular regulating, control, measuring, recording and monitoring devices for numerically controlled machine tools, 
devices for the storing and processing of data; systems consisting of a combination of the aforementioned apparatus and 
devices; software for use in connection with industrial production and/or for production planning; electrical, electronic 
and numerical control devices, programming devices; access security devices; access control devices and systems, in 
particular for automatic access control devices; computer programs for activating access or entry controls, in particular 
to a machine tool and associated appliances and components thereof; electronic devices for access control, in particular 
for the access to tool machines and associated devices; electrical apparatus for ensuring access security; electrical 
access control apparatus; encoded or magnetic access control cards and keys; software for controlling machine access 
and security systems; access and access control devices; electronic keys; encoded keys; electronic communication 
transmission devices; electronic communication equipment.

Cl.42;Creating and managing computer programs for programming electronic keys and systems; creating computer 
programs for operating and using of electronic access control systems and devices; creating programs for industrial 
production and/or for production planning, in particular creating programs for the numerical control and the access to 
machine tools; technical and technological advisory regarding the performance, operation of and access to machines, for 
which differentiated expertise, techniques and experiences are required, to ensure the proper operation in connection 
with computers, motor vehicles and other purposes.
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Priority claimed from 15/05/2015; Application No. : 302015000015229 ;Italy 

3343956    14/10/2015
[International Registration No. : 1295492]
GOTTARDO S.P.A.
Galleria Spagna, 9 PADOVA IT

Proposed to be Used
IR DIVISION
Cl.3;Essential oils for personal use; oils for cosmetic purposes; bath oils for cosmetic purposes; cosmetic preparations 
for body care and beauty preparations for cosmetic purposes; cosmetic kits; cosmetic preparations for baths; bath foam; 
shower gel; bath pearls for cosmetic use; non-medicated toiletries; exfoliants; make-up removing milk, gels, lotions and 
creams; toners for cosmetic use; body lotions for cosmetic use; cosmetic creams; beauty serums; non-medicated scrubs 
for the face and body; wipes impregnated with a skin cleanser; beauty masks; talcum powder, for toilet use; sunscreen 
preparations; sun-tanning and sun protection preparations; cotton sticks for cosmetic purposes; cosmetic pads; cotton 
wool pads for make-up; cotton balls for cosmetic purposes; cosmetic soap; soaps and gels; cakes for toilet soap, skin 
soap; hair care and treatment preparations; hair shampoos; hair spray; make-up; nail polish; nail polish removers; 
lipsticks; cosmetic pencils; eyeshadow; foundation; face powders for cosmetic purposes; mascara; shaving 
preparations; shaving balms; shaving creams; after-shave lotions; depilatory preparations; douching preparations for 
personal sanitary or deodorant purposes [toiletries], deodorants and antiperspirants for personal use; deodorants for 
personal use [perfumery]; perfumery and fragrances; fragrance refills for non-electric room fragrance dispensers; joss 
sticks; perfumes; toilet water; extracts of flowers [perfumes]; preparations for cleaning teeth; detergents other than for 
use in manufacturing operations and for medical purposes; dishwasher detergents; biological laundry detergents; leather 
and shoe cleaning and polishing preparations; vehicle cleaning preparations; animal grooming preparations; tissues 
impregnated with make-up removing preparations; pre-moistened cosmetic tissues; disposable wipes impregnated with 
cleansing compounds for use on the face; bleaching preparations and other substances for laundry use; cleaning, 
polishing, scouring and abrasive preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Thermal water; adhesives for dentures; medical adhesives for binding wounds; mothproofing preparations; alcohol 
for pharmaceutical purposes; dietary supplements in the human diet; dietetic foods adapted for infants; food for infants; 
analgesics; anaesthetics; antacids; acne medication; antibiotics; antibacterial hand wash; antiparasitics; absorbent 
articles for personal hygiene; aspirin; aspirin in tablet form; sanitary towels; tampons [sanitary]; diapers for incontinents; 
sanitary pads; feminine hygiene sanitary towels; medical dressings, coverings and applicators; first-aid boxes, filled; 
adhesive plasters; collyrium; medicated mouth washes; medicated dental rinses; mouth washes for medical purposes; 
compresses; dietetic confectionery adapted for medical purposes; cotton wool for medical purposes; cotton for medical 
purposes; pharmaceutical creams; medicated skin creams; decongestants; deodorizers; deodorants, other than for 
human beings or for animals; air deodorising preparations; disinfectants; disinfectants and antiseptics; gauze for 
dressings; dietary supplements; dietary supplements and dietetic preparations; dietary supplements for pets; 
pharmaceuticals and natural remedies; absorbent cotton; babies' napkin-pants [diaper-pants]; babies' diapers [napkins]; 
babies' diapers of paper and for incontinents; antiparasitic preparations; dental preparations and articles; medical and 
veterinary preparations and articles; hygienic preparations and articles; diagnostic preparations; contact lens cleaning 
preparations; ophthalmic preparations; feminine hygiene products; sanitizing wipes; wipes for medical use; flea sprays; 
pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and substances 
adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; plasters, materials 
for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, 
herbicides.

Cl.16;Adhesives [glues] for stationery or household purposes; towels of paper; hand towels of paper; face towels of 
paper; bibs of paper; make-up pads of paper for removing make-up; babies' bibs of paper; shopping bags of paper; 
envelopes [stationery]; blotting paper; kitchen rolls [paper]; wrapping paper; toilet paper; toilet rolls; paper for packaging 
and wrapping; gift wrapping paper; lining papers for packaging; posters; cardboard; packing cardboard; catalogues; 
paper toilet seat covers; handkerchiefs of paper; plastic bubble packs for wrapping or packaging; absorbent sheets of 
paper or plastic for foodstuff packaging; newspapers; cardboard packaging; plastic wrap; books; prize lists; packing 
[cushioning, stuffing] materials of paper or cardboard; adhesive plastic film for packaging; plastic films used as 
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packaging for food; drop cloths of paper; printed periodicals; periodicals; disposable paper products; printed 
publications; kitchen paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
conical paper bags; bags of paper for foodstuffs; garbage bags of plastics [for household use]; freezer bags; towels of 
paper; face towels of paper; towels of paper for removing make-up; napkins of cellulose for cosmetic use; boxes of 
cardboard or paper; paperboard boxes for industrial packaging; printed matter; tablecloths of paper; dinner mats of 
paper; table napkins of paper; flyers; paper, cardboard; printed matter; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
[except furniture]; instructional and teaching material [except apparatus]; plastic materials for packaging [not included in 
other classes]; printers' type; printing blocks.

Cl.21;Indoor aquaria and vivaria; beverage stirrers; fly swatters; polishing apparatus and machines, for household 
purposes, non-electric; bottle openers, electric and non-electric; works of art made of porcelain; articles for cleaning 
purposes; apparatus for cleaning teeth; ironing boards; bowls [basins]; kitchen jars; jars for domestic use; drinking 
glasses; glasses, drinking vessels and barware; glasses and cups; tea kettles, non-electric; drinking bottles for sports; 
thermally insulated bags for food or beverages; bottles; coffeepots, non-electric; mugs; shoe horns; candelabra 
[candlesticks]; decanters; stew-pans; corkscrews; washtubs; dish drying racks; waste paper baskets; strainers; glass 
containers [receptacles]; coupes [bowls]; cosmetic and toilet utensils and bathroom articles; perfume dispensers, empty; 
dispensers for paper towels; dental floss; window-boxes; cake moulds; biscuit moulds; deep fryers, non-electric; whisks, 
non-electric, for household purposes; graters for kitchen use; oven mitts; gardening gloves; rubber gloves for household 
purposes; polishing gloves; watering cans; salad bowls; apparatus for wax-polishing, non-electric; coffee grinders, non-
electric; cooking pots; cleaning instruments, hand-operated; materials [cloth] for polishing; mops; clothes-pegs; rolling 
pins, domestic; toilet cases; oil cruets; skillets; abrasive pads for kitchen or domestic purposes; pads for cleaning; 
scouring pads; scoops for kitchen use; dusters; cloths for cleaning; cloths for polishing; dustbins; polishing leather; 
make-up brushes; shaving brushes; pressure cookers, non-electric; cloths for cleaning spectacles; combs; table plates; 
saucers; disposable table plates; napkin holders; bread bins; towel rails and rings; toilet brush holders; egg cups; flower 
pot holders; potholders; crumb trays; salt cellars; coin banks; cookie jars; basins [bowls]; dish drying racks; brooms; 
buckets; coffee services [tableware]; tea services [tableware]; tableware, other than knives, forks and spoons; cocktail 
shakers; brushes; brushes and brush-making articles; brushes for cleaning; toothbrushes; sponges; fruit squeezers, non-
electric; cleaning sponges; cookery molds [moulds]; statues, figurines, plaques, works of art made of material, such as 
porcelain, terra-cotta or glass included in this class; ovenware; floor cloths; cloth for washing floors; toothpicks; cutting 
boards; cups; teapots; earthenware saucepans; kitchen utensils and for domestic use; utensils for household purposes; 
basins; tableware, cookware and containers; cabarets [trays]; sugar bowls; household or kitchen utensils and containers; 
combs and sponges; brushes [except paintbrushes]; brush-making materials; articles for cleaning purposes; steelwool; 
unworked or semi-worked glass [except glass used in building]; glassware, porcelain and earthenware not included in 
other classes.

Cl.24;Towels of textile; linen cloth; linen [fabric]; household linen; kitchen linen; bed linen; table linen of textile; bath 
linen, except clothing; bed blankets; table covers and tablecloths; bed clothes and blankets; eiderdown covers; mattress 
covers; bed throws; drapery; draperies [thick drop curtains]; labels of cloth; covers for cushions; linings [textile]; quilt 
and duvet covers; handkerchiefs [not of paper]; sheets [textile]; textile material; eiderdowns [down coverlets]; comforters 
[bedding]; travelling rugs [lap robes]; bed duvets; drugget; textile pads for removing make-up; face towels; cloths for 
removing make-up; underblankets; cloth; cloth for textile use; cloth [textile]; kitchen towel of textile; towelling [textile]; 
curtain linings; window linings [curtains]; bed covers; quilts of textile; duvet quilts; tulle; curtains; draperies [thick drop 
curtains]; curtains made of textile fabrics; shower curtains; window curtains; printed fabrics; covered fabrics for textile 
use; fabrics for textile use; curtain fabrics; upholstery fabrics; textile fabrics for the manufacture of clothing; non-woven 
textile fabrics; furnishing fabrics; lingerie fabric; household fabrics; fabrics for interior decoration; textile goods and 
substitutes for textile goods; tablecloths not of paper; tablecloths of textile; table napkins of textiles; plastic place mats; 
individual place mats made of textile; decorative wall hangings of textile; mosquito nets; textiles and textile goods, not 
included in other classes; bed covers; table covers.
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Priority claimed from 22/01/2015; Application No. : 40201501211T ;Singapore 

3344180    22/07/2015
[International Registration No. : 1295905]
Sivantos Pte. Ltd.
28 Ayer Rajah Crescent, 06-08 Singapore 139959 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; ear drops; medication for treating ear-
related illnesses; plasters; materials for dressings; disinfectants.

Cl.9;Software for hearing instruments; wireless transmission and receiving devices, particularly for hearing 
instruments; batteries; scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision) apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission and reproduction of sound and 
images; magnetic data carriers; data processing equipment and computers; data processing programs; electronic 
publications [downloadable]; optical and magnetic data media.

Cl.10;Medical devices; medical apparatus and instruments; devices for hearing-impaired persons; hearing instruments; 
hearing aids; prosthetic hearing devices; audiometers; components and parts of the above goods as well as accessories 
for the above goods.

Cl.35;Retail, wholesale, online and mail order retail services for pharmaceutical preparations, sanitary preparations for 
medical purposes, ear drops, medication for treating ear-related illnesses, plasters, materials for dressing, disinfectants, 
software for hearing instruments, wireless transmission and receiving devices, particularly for hearing instruments, 
batteries, scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission and reproduction of sound and 
images, magnetic data carriers, data processing equipment and computers, data processing programs, electronic 
publications [downloadable], data media, medical devices, medical apparatus and instruments, devices for hearing-
impaired persons, hearing instruments, hearing aids, prosthetic hearing devices, audiometers, components and parts of 
the above goods as well as accessories for the above goods.

Cl.37;Repair and installation of medical devices, medical apparatus and instruments, devices for hearing-impaired 
persons, hearing instruments, hearing aids, prosthetic hearing devices, audiometers as well as components and parts of 
and accessories for the above goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of hearing instruments, devices for 
hearing-impaired persons and hearing aids.

Cl.44;Audiology services; medical advisory services for persons relating to restricted hearing capacity; services in 
audiological diagnosis; medical services; hygienic care for human beings; hospital services; medical clinic services; 
medical assistance.
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Priority claimed from 17/07/2015; Application No. : 014376438 ;European Union 

3344640    15/01/2016
[International Registration No. : 1295935]
Ingram Macrotron GmbH
Heisenbergbogen 3 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computers, in particular notebooks, servers and personal computers, and parts therefor; data input, data output, 
data duplication, data transfer and data storage devices, in particular keyboards, screens, projectors, printers, plotters, 
scanners, joysticks, mouse input devices, storage drives and storage, and media therefor, CD-ROM disk drives, network 
cards, graphics and sound-cards, modems, modem cards and ISDN plug-in cards and housings for loudspeakers for 
computers and power supplies therefor, digitial cameras; computer motherboards; machine readable data carriers; 
machine-readable data carriers containing computer programs: all the aforesaid goods included in this class; projection 
screens for large-screen data projectors; navigation apparatus, including GPS navigation apparatus and portable 
navigation apparatus; televisions, including televisions using OVBT technology; reproduction apparatus for sound and 
image recordings, including DVD players and MP3-player; recording apparatus for sound and image recordings, including 
video recorders and hard disk recorders; batteries; cables, in particular computer connection cables and connection 
cables for notebooks, servers and personal computers, screens, loudspeakers, scanners, printers, keyboards, projectors, 
plotters, joysticks, mouse input devices, televisions and navigation apparatus; AC adapters for notebooks; PC 
loudspeakers and multimedia loudspeakers; electronic safety locking devices, electronic security locks and electronic 
filters for personal data; networking accessories, in particular electric switches, USB hubs; electronic presentation 
devices, namely wireless presentation devices, remote control apparatus; remote controls for presentations, remote 
control apparatus for presentations; laser pointers, headsets, headphones, web cameras, USB flash and data storage 
products; in particular electronic storage media, including memory cards, flash memories. USB flash drives, SD memory 
cards, flash memory cards; POS (cash register) scanners; barcode scanners, uninterruptable power supplies; chargers 
for PCs end notebooks; carrying bags for notebooks.

Cl.11;Projector lamps.

Cl.20;Television furniture, television stands.
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Priority claimed from 08/05/2015; Application No. : 14054852 ;European Union 

3344801    04/11/2015
[International Registration No. : 1295914]
Groz-Beckert KG
Parkweg 2 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Knitting and yarn guide module for textile machines.

Cl.26;Needles combined to form a module, knitting needles combined to form a module, yarn guides combined to form 
a module.
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Priority claimed from 27/05/2015; Application No. : 30 2015 041 228 ;Germany 

3344874    26/09/2015
[International Registration No. : 1296418]
Werner Pfitzenmeier
Mozartstraße 18 68723 Schwetzingen Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes; footwear; headgear; sportswear; sportswear; sports shoes; stockings; gloves; headbands; 
sweatbands.

Cl.28;Gymnastic and sports equipment, dumbbell weights, weight bars, dumbbell rack, exercise and fitness equipment 
[not for medical purposes]; hand and foot wraps for sports use.

Cl.35;Implementation of marketing and promotion for others; business management consultancy and business 
administration; recruitment agencies; organization and conducting of exhibitions, fairs and events for commercial and 
advertising purposes; business management; office functions; merchandising [promotion]; advertising and sales 
promotion, including in electronic form or through the internet; services in the internet, namely conducting of sales 
events, electronic receipt of orders for goods and service purchase orders; arranging contracts for third parties for the 
sale of goods, the provision of services and for their billing [online shopping] in computer networks and/or other 
distribution channels; establishing business contacts in terms of sponsorship and advertising, arranging of contracts for 
third parties on sponsored exhibition and trade fair stands; rental of sponsored exhibition and trade fair stands; arranging 
contracts for third parties on the internet on purchase and sale as well as on the provision of services; arranging and 
concluding of commercial transactions for third parties as part of an electronic department store; operation of a call 
center, namely execution of contracts for the buying and selling of goods [order acceptance and order processing] as 
well as organizational and business advice with respect thereto; market research; receipt of customer complaints for third 
parties, by telephone or on the internet; planning, lease of personnel for the operation of fairs and exhibitions; planning 
and organization of special exhibitions for advertising purposes; planning, organizing and conducting of fairs and 
exhibitions for children's and baby products, tourism, leisure, hobby, office and business needs, electronic data 
processing, office and telecommunications, health, fashion, clothing, food, health, toys, all for commercial purposes; 
rental of advertising space and advertising material; arranging of commercial transactions for third parties; rental of 
mobile advertising; rental of flagpoles for advertising purposes; arranging contracts for third parties on the provision of 
training; implementation of sales promotion events; publication of printed matter for advertising purposes, in particular 
publication of directories, magazines, brochures and catalogs; procurement services for third parties [purchasing goods 
and services for other businesses], rental of office machines and equipment, file management via computer, 
systematization of data in computer databases, compilation of information in computer databases; job placement; search 
for third parties in a data network [especially the internet] for marketing and promotional purposes, in particular to 
acquire new customers as well as a general service for third parties; organization and conducting of exhibitions for 
commercial purposes.

Cl.39;Organizing, procuring, managing and conducting travel tours.

Cl.41;Planning, organization and execution of training and further training, seminars, training courses, corporate 
events and multimedia learning programs; conducting of courses and training programs as to the area of physical and 
mental training and fitness and of aerobics events, aerobics classes and aerobics congresses; organizing and conducting 
of management seminars; organization of workshops; services of a gym, particularly the creation of training concepts 
and training systems for physical training; operation of sports and leisure facilities; organization of sporting events and 
competitions; education; training; entertainment; sports activities and cultural activities; planning, organizing and 
conducting of conferences, congresses, seminars and workshops [training]; publication of printed matter for educational 
purposes; organization of competitions and sporting events [entertainment]; arranging and conducting of exhibitions for 
cultural or educational purposes; publishing services [except printing]; publication and editing of pamphlets, leaflets, 
brochures, magazines, journals, educational, instructional and information material, also in electronic form as well as 
online, except for advertising purposes; coaching; providing expertise in all aspects of business start-up by education 
and training; ticket agency services [entertainment]; publishing online catalogs; operation of gyms and fitness center.

Cl.44;Operation of solariums and wellness facilities; physiotherapy services; physiotherapy treatments; therapeutic 
exercises.
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Priority claimed from 22/07/2015; Application No. : 679775 ;Switzerland 

3344933    19/01/2016
[International Registration No. : 1296050]
Cocoa Horizons Foundation
Westpark Pfingstweidstrasse 60 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Cocoa butter; nut-based fillings; nuts (processed), hazelnut spreads; nut-based decorations for food.

Cl.30;Cocoa, cocoa-based products; chocolate, chocolate-based products, chocolate-based decorations for food; 
sugar pastes, sugar-based products, sugar-based decorations for food; cereal preparations in combination with cocoa 
and/or chocolate; marzipan.
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Priority claimed from 22/07/2015; Application No. : 679759 ;Switzerland 

3344954    19/01/2016
[International Registration No. : 1296051]
Cocoa Horizons Foundation
Westpark Pfingstweidstrasse 60 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Cocoa butter; nut-based fillings; prepared nuts, hazelnut spread; decorations for food based on nuts.

Cl.30;Cocoa, cocoa products; chocolate, chocolate products, chocolate-based decorations for food use; sweets dough, 
sweets, sugar-based decorations for food use; preparations made from cereals in combination with cocoa and/or 
chocolate; marzipan.
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3344989    30/11/2015
[International Registration No. : 1296087]
ORTEMS
ZAC DU BOIS DE COTES, 304 route nationale 6 F-69760 LIMONEST France

Proposed to be Used
IR DIVISION
Cl.9;Storage and data processing equipment; computer programs; data storage media; recorded computer programs; 
magnetic recording media; magneto-optical recording media; optical recording media; sound recording disks; apparatus 
for recording, transmission or reproduction of sound or images.

Cl.16;Paper; cardboard; printing products (printed matter); bookbinding material; photographs; stationery; adhesives 
(glues) for stationery or household purposes; artists' materials; paintbrushes; typewriters and office requisites (except 
furniture); instructional or teaching material (except apparatus); plastic materials for packaging (not included in other 
classes), namely bags, sachets, films and sheets; printing type; printing blocks.

Cl.35;Advertising; distribution of prospectuses, of samples; business operation assistance to industrial or commercial 
companies; business consultancy, information or inquiries; business operation assistance to government offices or 
schools.

Cl.38;Communications by radio, telegrams or telephone; transmission of data by teleprinter; transmission of 
messages, telegrams and images; information transmission by data communication.

Cl.41;Education; educational institution; publication of books, journals, newspaper subscriptions; entertainment, 
shows, radio or television entertainment; production of films; organization of competitions concerning education or 
entertainment; publication of audio or video cassettes for training purposes.

Cl.42;Engineering work; computer services, namely, computer telecommunication, remote diagnostics; consulting 
relating to the design and development of computers and computer software.
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Priority claimed from 07/08/2015; Application No. : 681717 ;Switzerland 

3344990    03/02/2016
[International Registration No. : 1296146]
TrueDyne Sensors AG
Christoph-Merian-Ring 20 CH-4153 Reinach BL Switzerland

Address for service in India/Attorney address:
CHANDRAKANT M.JOSHI
501, VISHWANANK,CHAKALA ROAD,ANDHERI (EAST) MUMBAI- 400 099

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, electric, mechanical, electromechanical, weighing, measuring, signaling, checking apparatus and
instruments; sensors, particularly MEMS sensors; software.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of sensors, particularly MEMS sensors; design and development of software.
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Priority claimed from 14/09/2015; Application No. : 86755705 ;United States of America 

3345444    11/03/2016
[International Registration No. : 1296998]
vPersonalize Inc.
1728 Ocean Avenue, Suite 322 San Francisco CA 94112 United States of America

Proposed to be Used
IR DIVISION
Cl.35;On-line retail and wholesale store services featuring customizable clothing and fashion accessories; operating 
on-line marketplaces featuring clothing and fashion accessories; supply chain management services; inventory 
management services.

Cl.42;Software as a service featuring software for clients to upload artwork and designs, view 3D images of designs, 
modify and create final patterns of clothing and accessories, place orders to purchase the patterns, and place orders for 
production of the products; technical services, namely, computer programming and software development for artists, 
fashion designers, and retailers of clothing and fashion accessories; designing, creating, maintaining, and hosting 
electronic commerce websites and digital content for others in the nature of visual displays of storefronts for use in 
connection with mobile devices.
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Priority claimed from 31/07/2015; Application No. : 014434989 ;European Union 

3345524    28/01/2016
[International Registration No. : 1296897]
L'Artisan Parfumeur S.A.R.L.
Parc d' Activités du Pilon F-06460 Saint-Vallier-de-Thiey France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery; colognes; eau de cologne; eau de toilette; solid perfumes; deodorants; bath and shower 
gels; bath oils; soaps; hand wash; body oils; body lotions; hand lotions; body milks; body creams; nail cream; 
shampoos; hair lotions; perfumed powder; perfumed talcum powder; toiletries; scented oils; aftershaves; aftershave 
balms and lotions; shaving gels; shaving soap; shaving foam; shaving balm; shaving preparations; essential oils; room 
fragrances; room fragrancing preparations; scented room sprays.

Cl.4;Candles and wicks for lighting; scented candles; musk scented candles; fragranced candles; tea lights; candles for 
night lights.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, perfumery, colognes and 
fragrances, deodorants, aftershave lotions, shaving preparations, toiletries, cosmetics, beauty, hair and skincare 
products, grooming products, nail cream, essential oils, scented oils, room fragrances, room fragrancing preparations, 
candles, ornaments made of terracotta and cosmetic bags, enabling customers to conveniently view and purchase any of 
those goods, including from a retail store, a catalogue, by mail order, by means of telecommunications or from an internet 
website; retail services connected with perfumery, colognes and fragrances, deodorants, aftershave lotions, shaving 
preparations, toiletries, cosmetics, beauty, hair and skincare products, grooming products, nail cream, essential oils, 
scented oils, room fragrances, room fragrancing preparations, candles, ornaments made of terracotta and cosmetic bags.
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Priority claimed from 13/07/2015; Application No. : 677348 ;Switzerland 

3347944    04/01/2016
[International Registration No. : 1297339]
SOMNIACS AG
c/o Max Rheiner Konradstrasse 33 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
PANKAJ KUMAR SINGHAL
A-233 GROUND FLOOR BUNKAR COLONY ASHOK VIHAR PHASE-IV DELHI 110052

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic controls for machines; machines and apparatus for interactive applications; engines, clutches and 
apparatus for transmission (other than for land vehicles).

Cl.9;Software, software for telepresence generation as well as for generation and simulation of virtual reality and 
augmented reality, software for stimulation of sensory perception, software for 2D and 3D generation and simulation of 
virtual or augmented reality; 3D spectacles; interactive computer programs, 2D and 3D films, video and audio recordings, 
downloadable 2D and 3D data and signals, downloadable 2D and 3D films, downloadable 2D and 3D games; computer 
programs for game machines, games, game machines and game apparatus for telepresence generation, for generation 
and simulation of virtual and augmented reality and for interactive applications; audio and image recordings, data and 
signals recorded on electronic, optical or magnetic data media, data processing programs, data and signals recorded on 
machine-readable data media; computer hardware, electronic controls for machines; machines and apparatus for 
telepresence generation, for generation and simulation of virtual and augmented reality and for interactive applications, 
computer hardware for telepresence generation, for generation and simulation of virtual and augmented reality, computer 
hardware for stimulation of sensory perception, computer hardware for generation and simulation of 2D and 3D reality; 
Simulators, simulators for control and monitoring of machines, apparatus, electronic apparatus, remote control 
apparatus, interfaces (interface programs or apparatus for computers), encoders (data processing); space locomotion 
simulators, flight simulators; remote control and steering apparatus; navigation instruments; optical apparatus and 
instruments; computer peripheral devices; apparatus and instruments for physics; electronic circuits; electronic game 
programs, electronic storage devices; analog and digital control devices for navigation in telepresence, in virtual reality 
as well as in augmented reality; machines and apparatus for telepresence generation as well as for generation and 
simulation of virtual reality and augmented reality, machines and apparatus for generation and simulation of virtual reality 
and augmented reality by stimulation of sensory perception, namely for 2D and 3D simulation of virtual or augmented 
reality.

Cl.28;Automatic game machines; devices for sports, apparatus for sports, games, game machines and game 
apparatus; devices for sports, apparatus for sports, games, game machines and game apparatus for telepresence 
generation, generation and simulation of virtual reality and augmented reality as well as for stimulation of sensory 
perception, namely for 2D and 3D telepresence generation, generation and simulation of virtual reality or augmented 
reality; games, game machines, game apparatus, sports devices and sports apparatus for interactive applications; 
electronic games; game machines, game apparatus, sports devices and sports apparatus for use with screens and/or 
monitors and/or 3D glasses and/or fans and/or integrated devices for sensory perception stimulation.

Cl.37;Computer hardware maintenance.

Cl.38;Data transmission; telecommunication, wireless telecommunication, telecommunication for telepresence 
generation, for generation and simulation of virtual reality and augmented reality, telecommunication for the stimulation 
of sensory perception, telecommunication for 2D and 3D telepresence generation as well as for generation and simulation 
of virtual reality or augmented reality, provision of access to an online database containing telepresence data, virtual 
reality and augmented reality, 2D and 3D videos, 2D and 3D films, digital animations, digital data of all kinds and 
interactive animations of all kinds; provision of access to databases, namely on-line databases; provision of access to 
websites generating or reproducing telepresence, virtual reality and augmented reality, 2D and 3D videos, 2D and 3D 
films, digital animations and interactive animations; provision of access to computer programs on data networks.

Cl.41;Amusement park services; entertainment by generation of telepresence, by generation and simulation of virtual 
reality and augmented reality as well as by stimulation of sensory perception; entertainment services; organization, 
production, presentation and conducting of entertainment events, exhibitions, presentations, film festivals, cultural 
events, scientific events, multimedia events and live shows for entertainment, education and cultural purposes, namely 

7168



for the generation of telepresence as well as for generation and simulation of virtual reality and augmented reality as well 
as for stimulation of sensory perception; providing museum facilities; instruction services; production, post-production, 
distribution via networks and rental of all kinds of programs in connection with entertainment, culture and science, 
namely for telepresence generation, for generation and simulation of virtual reality and augmented reality and for 
interactive applications; rental of sports devices, sports apparatus, automatic game machines, games, game machines 
and game apparatus for telepresence generation, for generation and simulation of virtual reality and sensory perception 
reality and for interactive applications.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design, development and updating of computer hardware and software, namely for telepresence 
generation, for generation and simulation of virtual reality and augmented reality, for stimulation of sensory perception as 
well as for 2D and 3D telepresence generation, generation and simulation of virtual reality and augmented reality; 
computer software maintenance; design, development, maintenance and updating of process software.
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3350470    01/02/2016
[International Registration No. : 1297179]
AK-KIM KIMYA A SANAYI VE TICARET ANONIM SIRKETI
Visnezade Mahallesi Süleyman Seba Caddesi No:82 Maçka Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.11;Installations for air-conditioning and ventilating; water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; filters for aquariums and aquarium filtration apparatus.

Cl.22;Padding and stuffing materials, except of rubber and plastics, including those of wool and cotton; textile fibers; 
raw spun fiber; glass fibers for textile use; perforated fibers.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely; installations for air-conditioning 
and ventilating; water softening apparatus; water purification apparatus; water purification installations; waste water 
purification installations; filters for aquariums and aquariums filtration apparatus; padding and stuffing materials, except 
of rubber and plastics, including those of wool and cotton; textile fibers; raw spun fiber; glass fibers for textile use; 
perforated fibers; enabling customers to conveniently view and purchase those goods, such services may be provided by 
retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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3621673    01/06/2017
[International Registration No. : 1361265]
GUANGZHOU NIBI VEHICLE PRODUCTS CO., LTD.
A81F-201, Yifeng International Trade City, No. 689, Sicha Road, Baiyun District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; carburetters; generators of electricity; cylinder heads for 
engines; exhausts for motors and engines; cylinders for machines; filters for cleaning cooling air, for engines; hydraulic 
engines and motors; pistons [parts of machines or engines]; valves [parts of machines]; shock absorber plungers [parts 
of machines]; crank shafts.

Cl.12;Vehicles for locomotion by land, air, water or rail; trailer hitches for vehicles; clutches for land vehicles; vehicle 
bumpers; cars; hoods for vehicle engines; transmission chains for land vehicles; motorcycles; motors for land vehicles; 
gearing for land vehicles; bicycles; baby carriages; sleighs [vehicles]; tires for vehicle wheels; brake linings for vehicles; 
vehicle seats; suspension shock absorbers for vehicles; safety belts for vehicle seats; vehicle wheels; safety seats for 
children, for vehicles.
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3627330    01/06/2017
[International Registration No. : 1362839]
MARKTEC Corporation
17-35, Omorinishi 4-chome, Ota-ku Tokyo 143-0015 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals.

Cl.9;Electronic machines, apparatus and their parts; measuring apparatus.
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3632028    19/05/2017 
[International Registration No. : 1364121] 
Spede-Idea Oy 
Höylätie 5 B FI-01650 VANTAA Finland 

Proposed to be Used 

IR DIVISION 

Cl.8;Hand tools and implements (hand-operated). 

Cl.20;Valves, not of metal, other than parts of machines; valves of plastic being other than machine parts; clips  
of plastic for tubes; clips of plastic for sealing bags. 
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Priority claimed from 05/09/2016; Application No. : 1794050 ;Australia 

3641418    24/01/2017
[International Registration No. : 1365060]
RENOVATIO BIOSCIENCE PTY LTD
Suite 3905/343-357 Pitt St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.5;Dental health gum (medicated); medicinal healthcare preparations; natural healthcare preparations (medicaments); 
pharmaceutical preparations for health care; baby food; dietetic food supplements adapted for medical purposes; dietetic 
foods adapted for infants; dietetic foods adapted for invalids; dietetic foods adapted for medical purposes; dietetic foods 
for medicinal purposes; dietetic foods for use in clinical nutrition; food supplements (dietary supplements); food 
supplements for animals (vitamins); food supplements for medical purposes; medicated food additives; medicated food 
supplements; medicated preparations for use as supplements for food; medicated supplements for food; medicated 
supplements for foodstuffs for human consumption; medicinal food supplements; modified starches for food for persons 
with a dietary disorder; vitamin preparations in the nature of food supplements; vitamin supplements for foodstuffs for 
human consumption; antioxidant pills; antioxidants (dietary supplements); appetite stimulant preparations; appetite 
suppressant pills; appetite suppressants for medical purposes; pharmaceutical appetite suppressants; acne creams 
(pharmaceutical preparations); babies' creams (medicated); body creams (medicated); dermatological creams 
(medicated); medicated creams for moisturising the skin; medicated creams for personal care; medicated creams for the 
face; medicated creams for the skin; moisturising creams (pharmaceutical); pharmaceutical creams; skin care creams for 
medical use; sun creams for medical use; medicinal oils; natural oils (medicinal); skin care oils (medicated); anti-cancer 
drugs; anti-cancer pharmaceutical preparations; compounds for treating cancer; immunotherapeutic agents for cancer; 
pharmaceutical preparations for the treatment of cancer; anti-allergy preparations; digestives for pharmaceutical 
purposes; pharmaceutical preparations for the treatment of digestive maladies; dietary protein supplements; energy 
drinks (dietary supplements); dietetic drinks adapted for medical purposes; drinking water for medical purposes; 
medicated mineral drinks; medicinal drinks; mineral preparations for use as supplements to drinking water; vitamin 
drinks; collagen based medicated supplements; collagen for medical use; dietary nutritional supplements; maltodextrins 
(nutritional supplements); nutritional meal replacements; nutritional supplements for animals; nutritional supplements for 
medical use; dietary fibre; fibre supplements; milk sugar (nutritional supplement); sugar for medical purposes; 
moisturising skin lotions (pharmaceutical); natural body care products (medicated) for the skin; skin care lotions 
(medicated); skin care products (medicated); skin cleansers (medicated); agents for reducing levels of cholesterol in the 
blood; wheat germ dietary supplements; chemical preparations for the diagnosis of diabetes; pharmaceutical 
preparations for the therapeutic treatment of diabetes mellitus; dried milk powder being food for babies; milk powder for 
babies; milk powder for foodstuffs for babies; milk powder for nutritional purposes for babies; milk powders (foodstuff for 
babies); hydrolysed starches for pharmaceutical use; modified starches for pharmaceutical purposes; natural starches 
for medical purposes; natural starches for pharmaceutical purposes; starches for dietetic purposes; anti-diabetic agents; 
anti-diabetic preparations; artificial sweeteners adapted for diabetics; diabetic bread adapted for medical use; sugar 
substitutes for diabetics; sleeping pills; slimming pills; pharmaceutical tablets; tablets (pharmaceuticals); vitamin tablets.

Cl.30;Aromatic preparations for the food production industry; auxiliaries (other than essential oils) for the improvement 
of the flavour of food; cereal based food bars; cereal based snack food; cereal breakfast foods; crisp snack food products 
made from cereals; dressings for food; extruded food products made of wheat; flavour enhancers for food (other than 
essential oils); food dressings (sauces); food flavourings, other than essential oils; food mixes for making bakery 
products; food pastes (seasonings); food products consisting of cereals; food products containing principally flour; 
foodstuffs made from dough; foodstuffs made of sugar for sweetening desserts; foodstuffs made with cereals; foodstuffs 

7174



made with flour; malted food drinks; mixes for making breakfast foods; organic thickening agents for cooking foodstuffs; 
polysaccharides for use as food for culinary purposes; preservatives for food (salt); processed grains for use in food; 
snack foods made of wheat; starch for food; synthetic thickeners for foodstuffs; thickeners for cooking foodstuffs; 
thickening agents for cooking foodstuffs; binding agents for ice cream (edible ices); fruit coulis (sauces); savoury 
sauces; tomato and vegetable based sauces; vegetable pastes (sauces); vegetable pulps (sauces); vegetable purees 
(sauces); biscuit mixes; biscuit products; apple flavoured tea; apple tarts; high-protein cereal bars; aerated drinks (with 
coffee, cocoa or chocolate base); instant powder for making flavoured drinks; fruit sugar; invert sugar; non-medicated 
sugar confectionery; sugar; malted wheat; wheat flour; wheat meal; bread; bread biscuits; cake batter; cake dough; cake 
flour; cake mixes; cake powder; cakes; flavourings for soups (other than essential oils); dried sauce in powder form; meat 
substitutes prepared from cereals; preparations for breakfasts (cereal); powdered preparations containing cocoa for use 
in making beverages; powdered shortenings; powdered sugar for preparing isotonic beverages; extruded snacks 
consisting principally of starch; modified starches for culinary purposes; natural starches for culinary purposes; instant 
noodles; instant tea (other than for medicinal purposes); coffee drinks; drinks based on chocolate; drinks prepared from 
cocoa.
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Priority claimed from 11/11/2016; Application No. : 30 2016 032 130 ;Germany  
3649689    03/05/2017  
[International Registration No. : 1366259] 
Testo SE & Co. KGaA
Testo-Straße 1 79853 Lenzkirch Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, producing, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; digital recording devices; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; information technology and audio-visual equipment; monitoring units [electric and electronic]; electronic 
surveillance apparatus and instruments; monitoring control apparatus [electric]; apparatus for collecting, recording, 
storing, displaying data and/or measurement values; apparatus and instruments for the surveillance of temperature and 
temperature documentation; temperature sensors; electric temperature control apparatus, monitoring units, apparatus 
and instruments; data loggers and recorders; apparatus and instruments for monitoring and documentation of humidity, 
hygrometers, humidity sensors, sensors and detectors, alarms, alarm systems, alarm sensors, alarm signaling 
transmitters, alarm signaling receivers, equipment for measuring data monitoring; equipment and software for monitoring 
and documentation of measurement values; wireless local area network devices; computer software [recorded and 
downloadable software]; computer programs for data processing; interfaces for computers, unified communications 
software; computer software for the management of documents; computer software for securing and achieving of 
documents, data and data files; computer software for database management and database administration; databases 
[electronic], data carriers for computers having software recorded thereon; data processing apparatus; peripherals 
adapted for use with computer; cloud servers; application software for cloud computing services; cloud network 
monitoring software; cloud software.

Cl.35;Advertising; business management; business administration; office functions; data management with computers;
organization in connection with the compilation, systematic ordering, updating and maintenance of data a computer 
database [office functions]; computer-based updating and maintenance of data in databases; computerized file 
management [office functions]; commercial information and advice for consumers and businesses in trading, commercial 
and business matters; providing information events in the field of professional business consultancy in regard to 
measurement technology and measurement of physical, chemical, biological and electric values; procurement of 
contracts [for others].

Cl.41;Education, teaching; providing of training; arranging and conducting of training courses; arranging and 
conducting of education; arranging and conducting of seminars; arranging and conducting of training/classes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design of computer software; design and 
development of programs for data processing; writing of programs for data processing; development, programming, 
implementation and rental of software and web based software; hosting services; software as a service [SaaS]; technical 
consultancy in the field of information technology; IT consultancy and advisory; technical project management; rental of 
software for assessing and using computing networks including cloud computing networks; maintenance of computer 
software for network systems and inspecting network systems; customized software services, configuration, calibration, 
installation, updating and maintenance of computer software and databases; technical support in relation to computer 
software; management of computer project; provision of not downloadable online computer software; consultancy in the 
field of computer hardware and computer software; customized design of computer software packages; computerized 
storage and achieving of electronic data; electronic storage, securing and achieving of data files, documents and data; 
providing and development of software for collecting, processing, management, indexing and storage as well as 
searching in data files and documents; conversion documents into different data formats; hosting of computerized data, 
files, applications and information; design and development of computer database software and maintenance for 
electronic databases; installation, maintenance and updating of software for databases; consultancy in the field of 
information technology as well as in regard to computer systems and computer software; consultancy in the field of loud 
computer networks and applications; cloud computing, design and development of operating software; design and 
development of operating software for accessing and using a cloud computing network; providing virtual computer 
systems by cloud-computing; electronic data storage; provision of technical surveys in the field of measurement 
technology; research in the field of measurement technology and measurement of physical, chemical, biological and 
electric values; providing technical project planning, especially in the field of measurement technology and the 
measurement of physical, chemical, biological and electric values; consulting, assessment, research, checking and 
surveillance in the field of metrology; quality control services for certification purposes, namely issuance of certificates 
and/or quality labels for audited and tested services, substances, material, products documentation and/or documents 7176



providing information, especially in the field of measurement technology and the measurements of physical, chemical, 
biological arid electric values including monitoring of certified businesses.
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Priority claimed from 11/11/2016; Application No. : 30 2016 032 130 ;Germany  
3649690    03/05/2017  
[International Registration No. : 1366259]   
Testo SE & Co. KGaA
Testo-Straße 1 79853 Lenzkirch Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, producing, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; digital recording devices; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; information technology and audio-visual equipment; monitoring units [electric and electronic]; electronic 
surveillance apparatus and instruments; monitoring control apparatus [electric]; apparatus for collecting, recording, 
storing, displaying data and/or measurement values; apparatus and instruments for the surveillance of temperature and 
temperature documentation; temperature sensors; electric temperature control apparatus, monitoring units, apparatus 
and instruments; data loggers and recorders; apparatus and instruments for monitoring and documentation of humidity, 
hygrometers, humidity sensors, sensors and detectors, alarms, alarm systems, alarm sensors, alarm signaling 
transmitters, alarm signaling receivers, equipment for measuring data monitoring; equipment and software for monitoring 
and documentation of measurement values; wireless local area network devices; computer software [recorded and 
downloadable software]; computer programs for data processing; interfaces for computers, unified communications 
software; computer software for the management of documents; computer software for securing and achieving of 
documents, data and data files; computer software for database management and database administration; databases 
[electronic], data carriers for computers having software recorded thereon; data processing apparatus; peripherals 
adapted for use with computer; cloud servers; application software for cloud computing services; cloud network 
monitoring software; cloud software.

Cl.35;Advertising; business management; business administration; office functions; data management with computers;
organization in connection with the compilation, systematic ordering, updating and maintenance of data a computer 
database [office functions]; computer-based updating and maintenance of data in databases; computerized file 
management [office functions]; commercial information and advice for consumers and businesses in trading, commercial 
and business matters; providing information events in the field of professional business consultancy in regard to 
measurement technology and measurement of physical, chemical, biological and electric values; procurement of 
contracts [for others].

Cl.41;Education, teaching; providing of training; arranging and conducting of training courses; arranging and 
conducting of education; arranging and conducting of seminars; arranging and conducting of training/classes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design of computer software; design and 
development of programs for data processing; writing of programs for data processing; development, programming, 
implementation and rental of software and web based software; hosting services; software as a service [SaaS]; technical 
consultancy in the field of information technology; IT consultancy and advisory; technical project management; rental of 
software for assessing and using computing networks including cloud computing networks; maintenance of computer 
software for network systems and inspecting network systems; customized software services, configuration, calibration, 
installation, updating and maintenance of computer software and databases; technical support in relation to computer 
software; management of computer project; provision of not downloadable online computer software; consultancy in the 
field of computer hardware and computer software; customized design of computer software packages; computerized 
storage and achieving of electronic data; electronic storage, securing and achieving of data files, documents and data; 
providing and development of software for collecting, processing, management, indexing and storage as well as 
searching in data files and documents; conversion documents into different data formats; hosting of computerized data, 
files, applications and information; design and development of computer database software and maintenance for 
electronic databases; installation, maintenance and updating of software for databases; consultancy in the field of 
information technology as well as in regard to computer systems and computer software; consultancy in the field of loud 
computer networks and applications; cloud computing, design and development of operating software; design and 
development of operating software for accessing and using a cloud computing network; providing virtual computer 
systems by cloud-computing; electronic data storage; provision of technical surveys in the field of measurement 
technology; research in the field of measurement technology and measurement of physical, chemical, biological and 
electric values; providing technical project planning, especially in the field of measurement technology and the 
measurement of physical, chemical, biological and electric values; consulting, assessment, research, checking and 
surveillance in the field of metrology; quality control services for certification purposes, namely issuance of certificates 
and/or quality labels for audited and tested services, substances, material, products documentation and/or documents 
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providing information, especially in the field of measurement technology and the measurements of physical, chemical, 
biological arid electric values including monitoring of certified businesses.
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3659670    06/07/2017
[International Registration No. : 1369965]
NINGBO ANCHOR AUTO PARTS CO., LTD.
11F-5, No. 289 Jiang Nan Road, Jiangdong District, Ningbo City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.1;Battery acid; condensation-preventing chemicals; refrigerants; phosphorus powder; antifreeze; brake fluid; 
additives, chemical, to motor fuel / chemical additives to motor fuel; anti-frothing solutions for batteries / anti-frothing 
solutions for accumulators; fire extinguishing compositions; combusting preparations [chemical additives to motor fuel].

Cl.7;Steam condensers [parts of machines]; bearings [parts of machines]; compressors [machines]; valves [parts of 
machines]; radiator for cooling automobile engine; belts for motors and engines; ignition coil for automobile engine; 
blowing machines; vacuum pumps [machines]; heat exchangers [parts of machines].

Cl.11;Thermostatic valves [parts of heating installations]; air conditioning apparatus; filters for air conditioning; heating
apparatus for defrosting windows of vehicles; ventilation [air-conditioning] installations for vehicles; level controlling 
valves in tanks; lamps; lights for automobiles / automobile lights; water heaters; evaporators.

Cl.12;Automobile chassis; suspension shock absorbers for vehicles; upholstery for vehicles; transmission shafts for 
land vehicles; vehicle anti-theft device; bicycles; tyres for vehicle wheels / tires for vehicle wheels; clutches for land 
vehicles; jet engines for land vehicles; hydraulic circuits for vehicles.
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Priority claimed from 27/01/2017; Application No. : 2017702501 ;Russian Federation 

3659875    23/06/2017
[International Registration No. : 1369450]
Obshchestvo s ogranichennoi otvetstvennostyu «Best Trans Servis»
ul. Rozy Lyuksemburg, d. 49, kab. 216, Sverdlovskaya oblast RU-620026 Ekaterinburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.8;Edge tools [hand tools]; blades for knives; blades for shears; knives; scissors; photograph croppers; sharpening 
tools and instruments, hand-operated; cutters; staple guns, hand-operated; knife sharpeners; knife sheaths; spatulas for 
use by artists; squares [hand tools].

Cl.9;Facsimile machines; phototelegraphy apparatus; electronic tags for goods; electronic key fobs being remote 
control apparatus; scales; camcorders; signs, luminous; disk drives for computers; electronic interactive whiteboards; 
electronic notice boards; mathematical instruments; calculating machines; electronic pens [visual display units]; identity 
cards, magnetic; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
computer keyboards; electronic book readers; electronic agendas; mouse pads; compact discs [audio-video]; rulers 
[measuring instruments]; optical lenses; magnifying glasses [optics]; magnets; decorative magnets; computer apparatus; 
abacuses; gauges; compasses for measuring; protractors [measuring instruments]; counters; automated bank note 
sorting machines; currency authentication apparatus and equipment; counterfeit [false] coin detectors.

Cl.16;Fountain pens; aquarelles; albums; document laminators for office use; mimeograph apparatus and machines; 
atlases; posters; banknotes; banners of paper; forms, printed; note books; drawing pads; loose-leaf binders; pamphlets; 
booklets; paper; carbon paper; copying paper [stationery]; pencil leads; document holders [stationery]; pencil holders; 
writing slates; blackboards; drawing boards; punches [office requisites]; money clips; tags for index cards; bookmarkers; 
paper shredders for office use; drawing instruments; calendars; tracing paper; pencils; cardboard; cards; files [office 
requisites]; geographical maps; catalogues; paintbrushes; painters' brushes; writing brushes; glue for stationery or 
household purposes; books; drawing pins; envelopes [stationery]; boxes of paper or cardboard; paint boxes [articles for 
use in school]; correcting fluids [office requisites]; stencils [stationery]; adhesive bands for stationery or household 
purposes; adhesive tapes for stationery or household purposes; self-adhesive tapes for stationery or household 
purposes; square rulers for drawing; drawing rulers; graphic prints; modelling materials; teaching materials [except 
apparatus]; adhesives [glues] for stationery or household purposes; pencil sharpening machines, electric or non-electric; 
marking chalk; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; stickers [stationery]; 
writing cases [stationery]; paper knives [cutters] [office requisites]; numbering apparatus; covers [stationery]; greeting 
cards; postcards; conical paper bags; palettes for painters; ink sticks; folders for papers; papier mâché; pastels 
[crayons]; pen cases; seals [stamps]; clipboards; desk mats; trays for sorting and counting money; bookends; stamp 
stands; stands for pens and pencils; writing cases [sets]; office requisites, except furniture; writing materials; drawing 
materials; school supplies [stationery]; printed matter; rubber erasers; elastic bands for offices; marking pens 
[stationery]; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; 
erasing products; writing board erasers; writing or drawing books; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; cardboard tubes; moisteners for gummed surfaces [office requisites]; chart pointers, 
nonelectronic; sealing machines for offices; stapling presses [office requisites]; canvas for painting; compasses for 
drawing; numbers [type]; artists' watercolor saucers; ink; stencils; cabinets for stationery [office requisites]; address 
stamps; stamps [seals]; tracing patterns; penholders; squares for drawing; felt-tip markers; drawing sets; adhesive-
backed letters and numbers made of vinyl; adhesive-backed letters and numbers [stationery]; filler paper; laminating 
machines for home and office use; document portfolios [stationery]; construction paper; art paper.

Cl.18;Pocket wallets; business card cases; purses; bags [envelopes, pouches] of leather, for packaging; briefcases; 
haversacks; rucksacks; bags; bags for sports; school satchels; key cases.
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3659955    07/07/2017
[International Registration No. : 1369763]
STARFUSION PTE. LTD.
6 Battery Road, 10-01 Singapore 049909 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Administration of consumer loyalty programs; advertising; business information; business management 
assistance; business management consultancy; business management of hotels; business research; commercial 
information and advice for consumers [consumer advice shop]; compilation of advertisements for use as web pages on 
the Internet; marketing research; on-line advertising on a computer network; promotional services; provision of an on-line 
marketplace for buyers and sellers of goods and services; rental of advertising space; retail services.

Cl.39;Booking agency services for travel; computerised reservation services for travel; travel advisory services; travel 
agency services (travel); travel arrangement; travel booking and reservation services provided in relation to a customer 
loyalty or frequent buyer scheme; travel brokerage; travel consultancy; travel information services; travel reservation.

Cl.43;Accommodation bureau services [hotels, boarding houses]; accommodation reservation services; agency 
services for booking hotel accommodation; appraisal of hotel accommodation; arranging holiday accommodation; 
arranging hotel reservations; booking services for hotels; holiday information (accommodation); hospitality services 
(accommodation); hotel information; hotel reservations; provision of information relating to the availability of temporary 
accommodation; provision of information relating to the booking of accommodation; provision of information, including 
online, about services for providing food and drink, and temporary accommodation; reservation of accommodation for 
travellers; temporary accommodation reservations; travel agency services for reserving accommodation.
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3659967    28/07/2017
[International Registration No. : 1369769]
Behrens, Tim
Von-Schleiffras-Str. 20 36039 Fulda Germany
Behrens, Knut
Geisaer Strasse 13 36039 Fulda Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industrial use, namely additives for coolants, lubricants and carburants.

Cl.2;Anti-rust protective preparations.

Cl.4;Lubricants, lubricating oils and greases.
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Priority claimed from 17/03/2017; Application No. : 538177 ;Czech Republic 

3659979    12/05/2017
[International Registration No. : 1369757]
VITRABLOK, s.r.o.
Bílinská 782/42 CZ-419 01 Duchcov Czech Republic

Proposed to be Used
IR DIVISION
Cl.11;Glass lighting apparatus, glass covers for lamps, lamp chimneys made of glass.

Cl.19;Glass building materials; construction elements made of glass; glass walls; glass bricks; glass tiles; glass 
panels; glass slabs; tiles of glass for roofs; glass panels for windows and doors; glass blocks for use in building 
industry; fire-retarding glass for use in construction.
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Priority claimed from 03/03/2017; Application No. : 4342845 ;France 

3660285    25/07/2017
[International Registration No. : 1369809]
PIERRE FABRE MEDICAMENT
45 place Abel Gance F-92100 BOULOGNE BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.3;Products for oral and dental hygiene for cosmetic use.

Cl.5;Orthodontic wax; products for oral and dental cleaning and the care for medical use.

Cl.21;Toothbrushes; dental floss; interdental brushes; dental sticks.
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Priority claimed from 13/01/2017; Application No. : 703780 ;Switzerland 

3660294    06/07/2017
[International Registration No. : 1369297]
FIRMENICH SA
Route des Jeunes 1, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, namely raw materials for use in perfumery.

Cl.3;Perfumes; essential oils intended for use in perfumes, in cosmetics, in soaps, in cleansing preparations for 
personal use, in cleaning products, in laundry preparations, in fabric deodorizers, in sanitary preparations being toiletries 
and in air fresheners.

Cl.5;Pet litter and waste bin refreshers, air fresheners, products for counteracting ambient and surface malodor.

Cl.35;Services of promotion of perfumery and flavor products, advertising services, distribution of samples, 
distribution of advertising materials in the nature of leaflets, prospectuses and printed matter, advertising presentations; 
commercial or advertising information and advice services in the field of perfumery and food flavors; conducting market 
research for others, marketing studies and business research services in the field of design, development and promotion 
of fragrances and flavors.
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Priority claimed from 10/11/2016; Application No. : 87233190 ;United States of America 

3660345    10/05/2017
[International Registration No. : 1368819]
ServiceNow, Inc.
2225 Lawson Lane Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for management of computer-based information systems for businesses; 
computer software for workflow and business process automation; computer software for managing, tracking, analyzing, 
and reporting data.

Cl.42;Infrastructure-as-a-service featuring computer software platforms for creating, managing and deploying cloud 
computing infrastructure services; platform-as-a-service (PaaS) services featuring computer software platforms for 
developing, configuring, customizing, managing, and deploying software applications; software as a service (SaaS) 
featuring software for developing, deploying, operating, monitoring, configuring, customizing, implementing and 
managing of computer systems and applications; cloud hosting provider services; application service provider (ASP) 
services, namely, hosting computer software applications of others; software as a service (SaaS) featuring software for 
information technology service management (lTSM) and information technology operations management (lTOM); software 
as a service (SaaS) featuring software for managing computer-based information systems for businesses; software as a 
service (SaaS) featuring software for information technology service automation; software as a service (SaaS) featuring 
software for identifying elements of information technology infrastructure; software as a service (SaaS) featuring software 
for generating performance analytics; software as a service (SaaS) featuring software for facilities management and 
automation; software as a service (SaaS) featuring software for field service automation; software as a service (SaaS) 
featuring software for application integration; information technology integration services; computer advisory services, 
namely, hosting an online community website featuring shared communications between community members interested 
in service management, information technology operations management, business management, and application 
development; computer advisory services, namely, hosting an interactive website that allow users to share, exchange and 
distribute software programs.

7187



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 20/02/2017; Application No. : 1348898 ;Benelux 

3660369    04/05/2017
[International Registration No. : 1368825]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Proposed to be Used
IR DIVISION
Cl.2;Coatings, paints, varnishes, lacquers, primers; thinners for paints, thickeners for paints; preservatives against rust;
color pigments; dyes, dyestuffs; mordants; natural resins, metals in foil and powder form for painters and decorators all 
for use in the automotive and car repair industry.

Cl.35;Providing an online directory information service featuring information regarding, and in the nature of digital 
color technology for vehicle refinish purposes.

Cl.41;Provision of online training relating to digital color technology for vehicle refinish purposes, including reduction 
of paint usage, reduction of waste and improvement of work efficiency.
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3660390    24/07/2017
[International Registration No. : 1369464]
Shenzhen DYWX Tech Co., Ltd
2301B, Bike Building, No. 9, Keyan Road, Nanshan Dist. 518057 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computers; computer software, recorded; computer programs 
[downloadable software]; computer game software; downloadable music files; downloadable image files; computer 
hardware; computer software applications, downloadable; data processing apparatus.

Cl.35;Advertising; publicity agencies; on-line advertising on a computer network; rental of advertising space; rental of 
advertising time on communication media; pay per click advertising; drafting of publicity material; providing business 
information via a web site; import-export agencies; negotiation and conclusion of commercial transactions for third 
parties.

Cl.42;Computer programming; computer software design; updating of computer software; computer system design; 
installation of computer software; providing search engines for the Internet; software as a service [SaaS]; providing 
information on computer technology and programming via a web site; conversion of data or documents from physical to 
electronic media; technical project studies.
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Priority claimed from 28/02/2017; Application No. : 87352901 ;United States of America 

3660425    31/07/2017
[International Registration No. : 1368904]
Deepfield Networks, Inc.
111 N. Ashley Street Ann Arbor MI 48104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for performing operations of big data ingestion, distributed denial of service (DDoS) detection 
and mitigation, service assurance, network management, network performance management, traffic engineering, global 
Internet service mapping, security analytics, and data analytics.

Cl.42;Software as a service (SaaS) services featuring computer software for performing operations of big data 
ingestion, distributed denial of service (DDoS) detection and mitigation, service assurance, network management, 
network performance management, traffic engineering, global Internet service mapping, security analytics, and data 
analytics.
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3660435    06/07/2017
[International Registration No. : 1368939]
Kyowa Chemical Industry Co., Ltd.
305, Yashimanishi-machi, Takamatsu-shi Kagawa-ken 761-0113 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical preparations for flame retardant; chemical preparations for smoke retardant; 
neutralizing agents; unprocessed plastics; chemical preparations for reinforcement of rubber; polymer stabilization 
agent; polymer addition agent; chemical additives for manufacturing plastic.

Cl.5;Pharmaceutical preparations.
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3660489    11/07/2017
[International Registration No. : 1369216]
Dietrich Kanz
Franz-Liszt-Str. 26 58057 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.11;Sewage disposal plants; Sewage purification apparatus; Bioreactors for use in the treatment of waste water; 
Membranes for the filtration of water; Transportable instruments for processing sewage.

Cl.40;Sewage treatment; waste water treatment; waste water treatment services; sewage purification; processing of 
waste water; treatment of waste water from industrial processes; treatment of waste water; sewage water treatment 
services; industrial treatment of effluents; Water treatment.

Cl.42;Consultancy relating to membrane technology; Technical design and planning of pipelines for gas, water and 
waste water.
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Priority claimed from 30/01/2017; Application No. : 87318395 ;United States of America 

3660497    28/07/2017
[International Registration No. : 1368893]
Populous Holdings, Inc.
4800 Main Street, Ste. 300 Kansas City MO 64112 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed magazine featuring sports, cultural events, product analysis, industrial design, architecture, and 
landscape design.

Cl.41;Providing a non-downloadable on-line publication in the nature of an interactive magazine featuring sports, 
cultural events, product analysis, industrial design, architecture, and landscape design.
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Priority claimed from 24/01/2017; Application No. : 016279663 ;European Union 

3660919    24/07/2017
[International Registration No. : 1368953]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Surveying apparatus, photographic apparatus, cinematographic apparatus, optical apparatus, weighing apparatus, 
measuring apparatus, signalling apparatus, checking (supervision) apparatus, life-saving apparatus and surveying 
instruments, photographic instruments, cinematographic instruments, optical instruments, weighing instruments, 
measuring instruments, signaling instruments, control instruments and life-saving instruments; safety devices, security 
devices and signal devices; acoustic and optical signal installations and signal signs; alarm equipment and warning 
equipment; alarm devices, alarm systems; alarm sensors; alarm signs, alarm bells, alarm signal receivers and senders; 
remote alarm annunciators; sirens; sensors and detectors; solar sensors and solar detectors; light sensors; measuring 
instruments, detection instruments and surveillance instruments; measuring apparatus, detection apparatus and 
surveillance apparatus; detection apparatus and monitoring apparatus; optical devices and equipment, intensifiers and 
correctors; security apparatus, safety apparatus, protective apparatus and signaling apparatus and security equipment, 
safety and security and signaling equipment, optical apparatus and instruments (included in this class); cameras; 
security cameras; electric surveillance devices, electric signaling apparatus, measuring apparatus, checking 
(supervision) apparatus, counting apparatus, registration apparatus, monitoring apparatus, control apparatus and 
switching apparatus; electric data transmission apparatus, electric data storage apparatus and electric data output 
apparatus; apparatus for recording, transmission or reproduction of sound or images; remote control apparatus and 
remote control instruments; computer software; control software; application software; data processing equipment and 
computers including peripheral devices therefor; aforesaid goods also for data communications via cable and wireless 
telecommunications networks, for remote data transmission and for data transmission on local networks.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus and lighting system consisting 
thereof, especially on basis of LEDs (also organic LEDs); LED lamps and LED luminaires (included in this class) and their 
parts; lighting lamps and apparatus and devices and systems consisting thereof as well as their parts (included in this 
class) on basis of LED; LED modules, namely modules based on LEDs (also based on organic LEDs) with light functions 
for lighting purposes.

Cl.44;Medical services; medical healthcare services.

Cl.45;Personal background investigations; tracking and location of missing persons using satellite transmission; 
tracking of individuals wearing an electronic monitoring device.
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Priority claimed from 10/05/2017; Application No. : 87445092 ;United States of America 

3660929    13/07/2017
[International Registration No. : 1369240]
Airbnb, Inc.
888 Brannan Street San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application and messaging software for mobile devices, namely, software that allows, provides, permits, 
and facilitates users to accomplish the following functions: (1) to communicate with each other, (2) to plan, announce, 
invite others to attend and evaluate real world meetings and events, (3) to solicit each other to perform a wide range of 
personal and customized services, housekeeping, cooking and related services, personalized travel, itinerary and private 
tour and activity services, (4) to list and rent temporary lodging, access information, listings and announcements about 
housing, apartments, condominiums, townhouses, real estate, commercial real estate and rental and leasing 
advertisements for the foregoing, (5) to provide reviews and feedback about listers and renters of real estate, temporary 
lodging, transportation, sharing of temporary parking, (6) to make and receive payments for the rental, purchase and sale 
of goods and services, (7) to search for travel, transportation, temporary accommodation, temporary vehicle parking 
listings, travel information and related topics and for making reservations and bookings for transportation, temporary 
accommodations, and temporary parking, (8) to provide travel reviews and recommendations for local attractions, (9) to 
list, arrange and reserve temporary parking of vehicles at residences and businesses, (10) to list and book temporary 
parking, (11) to access information and listing of peer-to-peer transportation, (12) to engage in social networking featuring 
travel, transportation, temporary lodging, shared vehicles and rides, temporary parking and the rental and listing of real 
estate, (13) to message among guests of lodging accommodations owned and hosted by others and among the hosts who
list lodging accommodations for rent and sale, (14) to permit users to manage, organize, calendar and share with others 
travel bookings, activity dates, photographs, opinions and preferences through management tools, (15) to arrange for 
temporary lodging check-in help, (16) listers of goods, real property and services for rent or sale to receive suggested 
improvements to their listing advertisements, (17) to arrange for professional photographs of the listed goods, property 
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and services, (18) to sell goods and services by others via a computer network and to provide evaluative feedback and 
ratings of sellers' goods and services, the value and prices of sellers' goods and services, buyers' and sellers' 
performance, delivery, and overall trading experience in connection therewith, (19) to arrange for the remote exchange of 
keys to lodgings, home and vehicles and for locking and unlocking lodgings, homes and vehicles, (20) to provide reviews 
and feedback about transportation sharing, (21) to search and make reservations and booking for transportation services, 
(22) to list and book transportation sharing.

Cl.39;Arranging and booking of travel tours and excursions, provided via a website; providing travel information and 
commentary, via a website; providing information on travel, via an online searchable computer database; providing 
reviews of travel service providers; travel guide and travel information services; travel agency services, namely, making 
reservations and bookings for transportation, excursions, travel tours and travel; providing information regarding 
transportation, excursions, travel tours and travel, via links to the web sites of others.

Cl.43;Providing online reservation, booking and search services for temporary lodging, temporary accommodations 
and temporary vacation rentals; providing information regarding temporary lodging, temporary accommodations, 
temporary vacation rentals and temporary rental listings, via an online interactive website; providing information in the 
field of temporary lodging, temporary accommodations and temporary vacation rentals, via a website; travel agency 
services, namely, making reservations and bookings for temporary lodging, temporary accommodations and temporary 
vacation rentals; providing rental information for temporary lodging, temporary accommodations and temporary vacation 
rentals, namely, property descriptions and images, reviews, locations and amenities, availability and rates for temporary 
lodging, temporary accommodations and temporary vacation rentals.

7196



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 06/02/2017; Application No. : 016320202 ;European Union 

3660931    27/07/2017
[International Registration No. : 1368945]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Respiratory masks, other than for artificial respiration; breathing masks and breathing support apparatus; 
breathing apparatus (except for artificial respiration); oxygen apparatus for respiratory assistance and support (other than
for artificial respiration).

Cl.10;Apparatus and equipment for medical and therapeutic purposes, in particular equipment and apparatus for 
supporting breathing for the sick; equipment and apparatus for supplying gas to human beings for medical purposes, in 
particular equipment and apparatus for sleep therapy or oxygen therapy; masks for supporting breathing and supplying 
oxygen to the sick and to patients; equipment and apparatus for maintaining, regulating and caring for breathing in 
individuals with breathing problems, in particular in sleep phases; masks for supporting breathing for and supplying 
oxygen to individuals with sleep problems; devices for the treatment of sleep apnoea; apparatus for humidifying the 
respiratory tract, inhalers.
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3660936    31/07/2017
[International Registration No. : 1369476]
Supersoco Intelligent Technology (Shanghai) Co., Ltd.
No. 3089, Building 2, Huqingping Road, Zhaoxiang Town, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; motors, electric, for land vehicles; motorcycles; wheels for motorcycles; wheel hubs for 
motorcycles; electric bicycles; electric tricycles; seat covers for bicycles or motorcycles; vehicle seats; mopeds.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; business management 
consultancy; providing business information via a web site; sales promotion for others; marketing; personnel 
management consultancy; provision of an on-line marketplace for buyers and sellers of goods and services; secretarial 
services; accounting.
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Priority claimed from 05/04/2017; Application No. : 87399635 ;United States of America 

3660960    02/08/2017
[International Registration No. : 1368942]
Velocity Technology Solutions, Inc.
1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; Internet-based 
organizing, planning and administration of business-based conferences and events in the nature of organizational 
meetings and trade shows in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
managing, analyzing and reporting financial and business related data; computer software and computer network 
systems integration, planning and management in the nature of computer services, namely, integration of computer 
software into multiple systems and networks; maintenance of computer software network systems; application service 
provider, namely, hosting, managing and maintaining applications and software of others in the fields of payroll, human 
resource and accounting; providing temporary use of non-downloadable software for managing, analyzing and reporting 
financial and business related data; software as a service (SAAS) services featuring software for administrative staff, 
business office staff and employees that provides electronic reports, dashboards, launchpads for third party software 
applications, information and applications specific to employee and staff business health and life insurance policies, 
benefits and administration, retirement income plans, vacation policies, paid time off policies, employee benefits, payroll 
procedures and policies, travel planning and assistance, business hours of operation, business leave policies, record 
keeping, electronic delivery enrollment information, customer reports, electronic payment reports, electronic mail, 
electronic calendaring, electronic social media, electronic billboards and electronic announcements.
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Priority claimed from 07/02/2017; Application No. : 016326852 ;European Union 

3660962    03/08/2017
[International Registration No. : 1368977]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations for spectacles; cloths impregnated with a detergent for cleaning spectacles.

Cl.5;Contact lens cleaning preparations; solutions for contact lenses.

Cl.9;Smartwatches; spectacles [optics], spectacle cases, spectacle frames, eyeglass frames, lenses for eyeglasses, 
sunglasses, reading aids, contact lenses, containers for contact lenses; thermometers (not for medical purposes); 
wireless weather stations; hygrometers; magnifying glasses; spotting scopes, telescopes, binoculars.

Cl.10;Thermometers for medical purposes.

Cl.14;Horological and chronometric instruments; ornaments (jewellery); watch winders; cases for watches; 
watchstraps.

Cl.21;Cloths for cleaning spectacles (without impregnation).
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Priority claimed from 16/02/2017; Application No. : 701126 ;Switzerland 

3661022    24/07/2017
[International Registration No. : 1370096]
Fondation La Source
Avenue Alexandre-Vinet 30 CH-1004 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed matter in the medical field; adhesive labels to be printed with an individual's medical and personal 
information (other than of textile materials); specialized journals in the medical field; teaching material except apparatus, 
printed teaching programs, these goods not having sources as theme or content; reproductions of human or animal 
skeletons or parts of skeletons for teaching.

Cl.41;Education and training relating to nutrition, health and food, particularly on nursing care; training concerning the 
use of surgical, medical, dental and veterinary apparatus and instruments; training of health workers and nurses; 
provision of educational courses in the field of dieting and health care, of preparations for childbirth; organization and 
conducting of colloquiums, conferences, congresses and symposiums not having sources as theme or content; lending 
library services; exchange programs for students and teachers; training services by means of simulators in the medical 
field; training of staff working for a humanitarian association and particularly training of doctors, hospital staff and 
nurses.

Cl.42;Research and analysis services in laboratories; scientific research and analysis for medical purposes; biomedical 
research services; design and development of medical diagnostic apparatus; design and development of medical 
technologies; provision of information relating to medical and scientific research in the field of pharmaceutical products; 
medical research particularly for nursing care; design of simulation tools in the medical field.
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3661027    17/12/2015
[International Registration No. : 1369549]
Hound Labs, Inc.
6114 LaSalle Avenue, 507 Oakland CA 94611 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, namely, sensors for detecting the levels of THC and other drugs, electronic calibrators for 
breath-THC testing devices; electronic sensors for drug testing; electronic device for collecting and detecting levels of 
THC and other drugs; electrochemical breath testing units; computer software to test THC levels, to enable uploading, 
downloading, accessing, posting, displaying, processing, streaming, linking, sharing or otherwise providing electronic 
data or information via computer and communication networks, and to otherwise transmit data and information between 
fixed and remote sites; computer application software for the collection, transmission, storage and sharing of images, 
photos, text, data and information to others via the global computer network.

Cl.10;Sensors for drug testing; breathalyzers and sensors for testing levels of THC; electrochemical drug sensors.

Cl.41;Providing current events news information related to effects of marijuana use, via a global computer network and 
educational services, namely, providing displays, exhibits, and workshops in the field of effects of marijuana use.

Cl.44;Providing health and safety information related to the effects of marijuana use, via a global computer network; 
testing of breath for evidence of drug consumption through the use of a breathalyzer.
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Priority claimed from 10/02/2017; Application No. : 016342586 ;European Union 

3661052    02/08/2017
[International Registration No. : 1369289]
European Molecular Biology Laboratory
Meyerhofstr. 1, Postfach 10.2209 69012 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical devices, enhancers and correctors; measuring, counting, alignment and calibrating instruments; scientific 
research and laboratory apparatus, educational apparatus and simulators; audio/visual and photographic devices; 
computers and computer hardware; computer components and parts; databases (electronic); data storage devices; 
information technology and audiovisual equipment; safety, security, protection and signalling devices; computer 
software; computer software packages.

Cl.16;Printed matter; photographs; stationery; instructional and teaching material [except apparatus]; paper; 
cardboard.

Cl.35;Advertising, marketing and promotional consultancy, advisory and assistance services; business analysis, 
research and information services; public relations services; market research; organization of trade shows and 
exhibitions for commercial or advertising purposes; business consultancy and advisory services; distribution of 
advertising, marketing and promotional material; advertising, marketing and promotional services; provision of 
advertising space, time and media; search engine optimisation; compilation of scientific information.

Cl.38;Access to content, websites and portals; providing access to electronic communications networks and electronic 
databases; electronic transmission of messages, data and documents; communications services for the exchange of data 
in electronic form.

Cl.41;Audio and video production, and photography; education and instruction; organization of conferences, 
exhibitions and competitions for cultural or educational purposes; publishing and reporting; electronic game services 
and competitions provided by means of the Internet.

Cl.42;Software development, programming and implementation; computer hardware development; design services; 
cloud computing; it consultancy, advisory and information services; design of computer databases; encryption, 
decryption and authentication of information, messages and data; medical and pharmacological research services; 
research services in the field of natural science; testing, authentication and quality control; services in the field of science 
and technology and research and development related thereto; biological research and analysis; chemical research and 
analysis services; scientific research and analysis; software as a service; rental of computer software; server hosting.

Cl.44;Medical services; pharmaceutical consultancy services.
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Priority claimed from 10/02/2017; Application No. : 016342495 ;European Union 

3661063    02/08/2017
[International Registration No. : 1369288]
European Molecular Biology Laboratory
Meyerhofstr. 1, Postfach 10.2209 69012 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical devices, enhancers and correctors; measuring, counting, alignment and calibrating instruments; scientific 
research and laboratory apparatus, educational apparatus and simulators; audio/visual and photographic devices; 
computers and computer hardware; computer components and parts; databases (electronic); data storage devices; 
information technology and audiovisual equipment; safety, security, protection and signalling devices; computer 
software; computer software packages.

Cl.16;Printed matter; photographs; stationery; instructional and teaching material [except apparatus]; paper; 
cardboard.

Cl.35;Advertising, marketing and promotional consultancy, advisory and assistance services; business analysis, 
research and information services; public relations services; market research; organization of trade shows and 
exhibitions for commercial or advertising purposes; business consultancy and advisory services; distribution of 
advertising, marketing and promotional material; advertising, marketing and promotional services; provision of 
advertising space, time and media; search engine optimisation; compilation of scientific information.

Cl.38;Access to content, websites and portals; providing access to electronic communications networks and electronic 
databases; electronic transmission of messages, data and documents; communications services for the exchange of data 
in electronic form.

Cl.41;Audio and video production, and photography; education and instruction; organization of conferences, 
exhibitions and competitions for cultural or educational purposes; publishing and reporting; electronic game services 
and competitions provided by means of the Internet.

Cl.42;Software development, programming and implementation; computer hardware development; design services; 
cloud computing; it consultancy, advisory and information services; design of computer databases; encryption, 
decryption and authentication of information, messages and data; medical and pharmacological research services; 
research services in the field of natural science; testing, authentication and quality control; services in the field of science 
and technology and research and development related thereto; biological research and analysis; chemical research and 
analysis services; scientific research and analysis; software as a service; rental of computer software; server hosting.

Cl.44;Medical services; pharmaceutical consultancy services.
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Priority claimed from 07/02/2017; Application No. : 016326845 ;European Union 

3661106    03/08/2017
[International Registration No. : 1368976]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations for spectacles; cloths impregnated with a detergent for cleaning spectacles.

Cl.5;Contact lens cleaning preparations; solutions for contact lenses.

Cl.9;Smartwatches; spectacles [optics], spectacle cases, spectacle frames, eyeglass frames, lenses for eyeglasses, 
sunglasses, reading aids, contact lenses, containers for contact lenses; thermometers (not for medical purposes); 
wireless weather stations; hygrometers; magnifying glasses; spotting scopes, telescopes, binoculars.

Cl.10;Thermometers for medical purposes.

Cl.14;Horological and chronometric instruments; ornaments (jewellery); watch winders; cases for watches; 
watchstraps.

Cl.21;Cloths for cleaning spectacles (without impregnation).
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 938 ;Germany 

3661112    14/06/2017
[International Registration No. : 1368845]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep-fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; apparatus for ventilating, in particular fans; blankets, electric, not for medical 
purposes; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and devices 
for improving air quality, air humidifiers, air deodorising apparatus, fragrance dispensing apparatus (not for personal 
use); air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings for steam 
generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous water 
heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps (dispensers) 
for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than vending 
machines).
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Priority claimed from 13/04/2017; Application No. : 87410403 ;United States of America 

3661115    19/05/2017
[International Registration No. : 1368827]
Veabor LLC
160 Greentree Drive, Suite 101 Dover DE 19904 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software and mobile applications for making reservations and bookings for transportation, travel, 
hotels, resorts, restaurants, temporary accommodations, and lodging.

Cl.39;Travel agency services, namely, making reservations and bookings for transportation; transportation reservation 
services; airline, car rental, tour package, and cruise reservation services; providing travel information via a website; 
booking of travel tickets.
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Priority claimed from 01/02/2017; Application No. : 016309692 ;European Union 

3662420    01/08/2017
[International Registration No. : 1370784]
ADVANCED ONCOTHERAPY PLC
Dashwood House, 69 Old Broad Street, Level 17 London EC2M 1QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, recorded; computer programs [downloadable software]; particle 
accelerators; software for the guidance and control of particle accelerators; computer software relating to the medical 
field; software for the guidance and control of proton radiotherapy equipment; software for the guidance and control of 
proton radiotherapy accelerators; software for the guidance and control of proton radiotherapy linear accelerators; 
software for the guidance and control of linear accelerators; software for the guidance and control of particle linear 
accelerators; computer software for radiotherapy treatment planning; computer hardware for radiotherapy treatment 
planning; software for proton dosimetry; software for the guidance and control of radiotherapy treatment nozzles, 
collimators and degraders; software for the guidance and control of radiotherapy of proton source apparatus.

Cl.10;X-ray apparatus for medical purposes; X-ray tubes for medical purposes; apparatus and installations for the 
production of X-rays, for medical purposes; beds, specially made for medical purposes; radiotherapy apparatus; 
radiological apparatus for medical purposes; particle accelerators for medical use; radiotherapy treatment apparatus; 
radiotherapy treatment planning apparatus; linear accelerators for medical use; proton linear accelerators for medical 
use; proton source and proton source apparatus for medical use; patient positioning systems; chairs, specially made for 
medical purposes; proton dosimetry apparatus; radiotherapy therapy treatment nozzles, collimators and degraders; 
imaging systems for radiotherapy.

Cl.44;Therapy services; health center services; medical clinic services; medical assistance; medical assistance in the 
field of proton therapy; medical services in the field of radiotherapy; radiotherapy treatment planning services; 
radiotherapy dosimetry services; imaging services for radiotherapy; medical services in the field of proton radiotherapy; 
proton radiotherapy treatment planning services; proton radiotherapy dosimetry services; imaging services for proton 
radiotherapy.
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3662421    28/04/2017
[International Registration No. : 1370727]
OSS CRAFT DISTILLERY AS
Fleslandsvegen 205 N-5258 Blomsterdalen Norway

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware; coolers for wines and other 
beverages; ice pails for wines and other beverages; vacuum corks specially adapted for use on wine bottles and other 
bottles for beverages; vacuum pumps for wine bottles and other bottles for beverage; wine aerators; wine bottle stands 
and holders; wine bottle vests specially adapted for decoration of wine bottles and other bottles for beverages; wine 
pails; wine coasters of precious metal; cooling pails for wine; wine drip collars specially adapted for use around the top of
wine bottles and other bottles to stop drips; wine glasses; wine jugs; wine bottle openers; pourers for wine bottles and 
other bottles; wine sieves; wine tasters; drinking glasses and stemware; crystal drinking glasses; mugs; cups; trays; 
drink containers and heat-insulated containers; coasters, not of paper or for use as table linen; coasters of leather and 
coasters of plastic; bar equipment, namely corkscrews, containers for corks, bottle openers, beer glasses, wine glasses, 
decanters, wine decanters; portable coolers for beverages; wine cooler stands, cruets, pails and stirring pins; cocktail 
stirrers; cocktail shakers; portable coolers; portable coolers for beverages and beverage dispensers; portable ice 
cabinets for drinks; thermally insulated containers for beverages; thermally insulated tote bags for beverages.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.43;Bar services; cafés; restaurants.
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3662430    31/05/2017
[International Registration No. : 1371305]
Sea to Summit Pty Ltd
5 Eyre St RIVERVALE WA 6103 Australia

Proposed to be Used
IR DIVISION
Cl.20;Mattresses in this class, including air mattresses, airbeds, foam mattresses, futon mattresses and camping 
mattresses; sleeping mats for camping; pillows in this class, including air pillows, inflatable pillows and neck pillows; 
pack covers; hanging portable water containers made predominantly of textiles.

Cl.21;Portable buckets made predominantly from textiles; portable toilet roll dispenser.

Cl.22;Portable clothesline; straps including tie down straps and hook release straps; portable garbage sack made 
predominantly from textiles; ground sheets for tents.
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3662463    06/07/2017
[International Registration No. : 1370569]
XIAMEN WODFRAM INNOVATIONS CO., LTD.
5/F-2, No. 20 Siming Park, Industrial Concentration Zone, Tongan District, Xiamen Fujian China

Proposed to be Used
IR DIVISION
Cl.18;Rucksacks; shopping bags; bags for campers; handbags; travelling bags; slings for carrying infants.

Cl.25;Clothing for children; clothing; layettes (clothing); footwear; hats; hosiery; gloves (clothing); neckties; scarfs; 
leather belts (clothing).
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Priority claimed from 16/01/2017; Application No. : 4329649 ;France 

3662465    11/07/2017
[International Registration No. : 1371016]
GENFIT
885 avenue Eugène Avinée, Parc Eurasanté F-59120 LOOS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; diagnostic preparations; diagnostic testing materials for medical use; radio-isotope 
markers for therapeutic or diagnostic use.

Cl.10;Medical and surgical apparatus and instruments; devices and instruments for medical diagnosis.

Cl.44;Advisory services relating to health [medical] care; medical information; compilation of medical reports [medical 
information]; medical information services provided via the Internet; medical diagnosis services.
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Priority claimed from 23/02/2017; Application No. : 016399487 ;European Union 

3662467    10/08/2017
[International Registration No. : 1370115]
SOTIO a.s.
Jankovcova 1518/2 CZ-170 00 Prague 7 Czech Republic

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; anticancer preparations; antitumor drugs; vaccines; 
anticancer vaccines; peptides, recombinant proteins, antibodies, antibody derivatives, antibody-drug conjugates, 
nucleotides and nucleotide analogs for medical and veterinary purposes; biological preparations for medical and 
veterinary purposes; cellular preparations for medical and veterinary purposes; biological tissue for implantation; 
radiopharmaceutical preparations for diagnostic, medical and veterinary use; pharmaceutical preparations for the 
treatment of autoimmune diseases and diabetes; clinical diagnostic reagents; diagnostic agents, preparations and test 
kits for medical and veterinary purposes; drug delivery agents; adjuvants for medical use; dietetic substances adapted for
medical use.

Cl.42;Scientific and technological services, research and design relating thereto; industrial analysis and research 
services; scientific research for medical and veterinary purposes; scientific research and development for medical and 
veterinary purposes in the area of cancerous diseases, autoimmune diseases or diabetes; drug development services; 
conducting clinical trials for others; preclinical and clinical research; analysis of toxicology and mode of action of 
biologicals, chemicals and combinations on animals; pharmaceutical and biological product research, development, 
safety, efficacy and quality control testing services; scientific research and development for diagnostic purposes; 
computer-aided diagnostic testing services; design and development of computer software and databases; design and 
development of computer software and databases for logistics, supply chain management and laboratory management.

Cl.44;Medical services; medical diagnostic services.
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3662469    24/07/2017
[International Registration No. : 1371250]
Zhejiang kaadas Industrial Co., Ltd.
Nanpian Industrial Zone, Quxi Town, Wenzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.6;Pins [hardware]; latch bars of metal; sash fasteners of metal for windows; door stops of metal; couplings of metal 
for chains; door bolts of metal; door fittings of metal; door fasteners of metal; door handles of metal; padlocks; keys; 
locks of metal, other than electric; locks of metal for vehicles; locks of metal for bags; wheel clamps [boots].

Cl.9;Computer memory devices; integrated circuit cards, smart cards; punched card machines for offices; time clocks, 
time recording devices; whistle alarms; sound alarms; sirens; peepholes magnifying lenses for doors; locks, electric; 
buzzers; smoke detectors.
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Priority claimed from 29/07/2016; Application No. : 4290616 ;France 

3662472    24/01/2017
[International Registration No. : 1370730]
FÉDÉRATION FRANÇAISE DE TENNIS, Association constituée selon la loi du 1er juillet 1901, reconnue d'utilité publique par décret 
du 13 juillet 1923
Stade Roland Garros, 2, avenue Gordon Bennett, F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; Cologne and perfume, cosmetic products; cosmetic skin-tanning preparations; cosmetic 
preparations for protecting the skin from the sun; cosmetic preparations for application after exposure to the sun; 
cosmetic preparations for skin-tanning without exposure to the sun; toilet soaps; lotions for bath and grooming; lotions 
for beard and skin; after-shave lotions; salts, oils and gels for bath and grooming; essential oils; beauty products, 
powders, blush, nail polish, lipstick, talcum powders; shampoos; hair lotions; sanitary preparations for personal use, 
deodorants for personal use; dentifrices.

Cl.9;Optical apparatus, eye wear, spectacles, sunglasses, spectacle glasses, correcting lenses, optical lenses, 
spectacle cases, containers for contact lenses, spectacle frames; scientific apparatus and instruments (other than for 
medical use), nautical, surveying, photographic, cinematographic, optical, opto-electrical, weighing, measuring, signaling, 
checking (supervision), life-saving apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electronic decoders; electronic data processing 
apparatus; electronic measuring and checking apparatus, electronic apparatus for sound amplification, electronic signal 
transmitters for motion picture production; teaching apparatus and instruments; apparatus and instruments for recording,
transmission, reproduction, storage, transformation, processing of data, sound and/or images; audiovisual, 
telecommunication, telematic apparatus and instruments; televisions, remote controls, tape recorders, video recorders, 
radios, projectors, car radios, antennae, satellite dishes, cabinets for loudspeakers, amplifiers, hi-fi systems, computers, 
computer keyboards, computer peripheral devices, modems, recorded software, computer programs and software; 
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devices for providing access and for controlling access to data processing apparatus, authentication devices for 
telecommunications networks; apparatus for scrambling and unscrambling signals and for retransmission; digital 
terminals, repeaters, microphones, impressed films, sound and video recordings, magnetic tapes, video tapes, compact 
disks (audio and video), optical disks, CD-Roms, DVDs, magnetic disks, digital video disks, video cartridges, USB Flash 
Drives, electronic media on game consoles; magnetic recording media, recorded or blank magnetic cards, chip cards, 
electronic cards, electronic money media, integrated circuits and microcircuits, card readers, electronic components, 
recording disks, monitors for receiving data on a global computer network, computer communication servers, ticket 
dispensers and mechanisms for coin-operated apparatus, cash registers, calculating machines and data processing 
apparatus; simultaneous programming and television channel selection devices; electronic guides for television and 
radio programs; apparatus and instruments for programming and for selection of television programs; apparatus and 
instruments for interactive television; television screens; television receivers; software for provision of access to a 
computer or data transmission network, especially to a global communication network (such as the Internet) or private or 
restricted access network (such as Intranet or Extranet); electronic messaging apparatus; interactive electronic apparatus 
and instruments; tapes and cables, all being magnetic data carriers; headphones; connected helmets and goggles; wrist 
computers; handheld electronic apparatus for accessing the Internet and sending, receiving, recording and storing short 
messages, electronic messages, telephone calls, faxes, video-conferences, images, sounds, music, text and other digital 
data; handheld electronic apparatus for wireless reception, storage and transmission of data or messages; handheld 
electronic apparatus for monitoring or organizing personal information; handheld electronic apparatus for global 
positioning [GPS] and displaying maps and transport information; handheld electronic devices for detection, storage, 
monitoring, surveillance and transmission of data relating to user activity, namely position, itinerary, distance traveled, 
heart rate; electronic publications (downloadable) including those provided online from computer databases or over the 
Internet; software provided over the Internet; software and telecommunications apparatus (including modems) to enable 
connection to databases and the Internet; data search software; digital music (downloadable) provided online from a 
computer database and over the Internet; digital music (downloadable) provided via MP3 websites over the Internet; MP3 
players; satellite transmitters and receivers; electric cables and wires; resistance cables; electrodes; telephones, mobile 
telephones including Smartphones and telephone handsets; accessories for telephones and telephone handsets; 
adapters used for telephones; battery chargers for use with telephones; units mounted on desks or cars comprising a 
loudspeaker allowing the use of a telephone handset by keeping the hands free; holders for telephone handsets installed 
in motor cars; bags and cases specially adapted for holding or carrying portable telephones and telephone equipment 
and accessories; telephone wires, telephone receivers, telephone transmitters, telephone batteries, covers for telephones 
and fastening straps for telephones; mobile telephone cases; electric accumulators, chargers for electric batteries, 
radiotelephony sets, telecommunication transmitters, telephone answering machines, removable casings for mobile 
telephones; apparatus and instruments, messaging and radiotelephony; computerized personal organizers; antennas; 
cells and batteries; microprocessors; electronic global positioning systems (GPS); electronic navigation and positioning 
apparatus and instruments; apparatus and instruments for monitoring (other than for in-vivo monitoring); radio apparatus 
and instruments; electric control apparatus and instruments, testing (other than in-vivo testing); video films; accessories 
and electrical and electronic peripheral equipment designed and adapted for use with computers, audio-visual apparatus 
and electronic games equipment and apparatus; parts and component parts for all the aforesaid goods; motherboards for 
arcade video game apparatus card or coin-operated; downloadable electronic game programs downloadable or not; 
computer game programs downloadable or non-downloadable; disks, cassettes and cartridges for electronic games; 
cartridges, disks and cassettes for computer and video games; data processing apparatus and instruments for 
entertainment center management; memories for video game equipment; players for CD-Roms; peripheral devices for 
home video game machines; parts and component parts for all the aforesaid goods; protective helmets for sports; 
decorative magnets; connected bracelets; downloadable and non-downloadable computer games.

Cl.14;Jewelry including chains, bracelets, necklaces, earrings, rings, pendants, medals, brooches, charms, cuff-links, 
fancy key rings, timepieces including watches, alarm clocks, wall clocks and small clocks, chronometric instruments, 
cases for jewelry and timepieces, cases made of precious metals, statues, statuettes, commemorative medals made of 
precious metals.

Cl.16;Paper and cardboard for stationery or printing purposes; writing or drawing books, albums, folders for 
documents; files; printing products; bookbinding material, newspapers, periodicals, magazines, periodicals, books, 
magazines, almanacs, advertising journals, atlases, calendars, catalogs; photographs, prospectuses, literary edition and 
publications on paper media, paper or cardboard stands for photographs; stationery; letter papers, letter cards, 
envelopes, adhesives for stationery or household purposes; artists' materials, paintbrushes; typewriters and office 
requisites (except furniture); instructional or teaching material (except apparatus); bags, small bags and pouches of 
plastic for packaging; plastic cling film (stretchable and extensible) for palletization; subscription cards (nonmagnetic); 
credit cards (non-magnetic); printing type; printing blocks; pens, mechanical pencils, fountain pens and writing 
instruments, office requisites, writing pads, desk pads, desk pad files, letter files; pen and pencil holders, paper knives; 
calling cards, checkbooks, checkbook holders; agendas, wall calendars; postcards; paintings (pictures), postage stamps; 
guides for television and radio programs; office staples, drawing pins, pencil sharpeners, correcting fluids, paper knives, 
drawing sets, pencils, mechanical pencils, rubber erasers, envelopes, posters; sealing waxes, sealing machines, stapling 
presses, adhesive tape dispensers, paper shredders, face towels of paper, paper coffee filters, transfers, wrapping paper, 
signboards of paper or cardboard, terrestrial globes, toilet paper, table linen of paper, paper hand towels, paper coasters, 
paper handkerchiefs; canvas for painting.

Cl.18;Leather goods; handbags, traveling bags, in general, luggage trunks and suitcases, traveling sets, extra-flat 
carrying cases, briefcases, purses, wallets, money belts and card cases; umbrellas, parasols and walking sticks.

Cl.20;Furniture including chairs and tables, mirrors, picture frames; works of art, figurines, statuettes of wood, cork, 
reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, motherof-pearl, meerschaum and substitutes for all these 
materials or of plastics; boxes and cases of wood or plastic, nonmetallic stoppers; coat hangers, non-metallic crates, 
fixed towel dispensers. (non-metallic), ladders of wood or plastic, playpens for babies, hooks for clothing, non-metallic 
umbrella stands, magazine racks, plastic packaging containers, slatted indoor blinds, display boards, bedding (except 
linen); mattresses; cushions, air cushions, for non-medical purposes, air mattresses for non-medical purposes, air 
pillows for nonmedical purposes, plastic decorations for foodstuffs, pet cushions, beds for household pets, non-metallic 
bottle caps, uncoded plastic key cards, hat stands, fireguards, placards of wood or plastics, non-textile material, infant 
walkers, signboards of wood or plastic, bottle casings of wood, nonelectric fans for personal use, removable mats or 
covers for sinks, crates, garment covers [storage and wardrobe], nonmetallic number plates, display stands for 
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newspapers, mail boxes neither of metal nor of masonry, book rests [furniture], non-metallic, non-luminous house 
numbers, non-metallic steps, mirror tiles, mobiles [decorations], straw mattresses, straw mats, bamboo curtains, bead 
curtains for decoration, curtain tie-backs, curtain rails, curtain rods, keyboards for hanging keys, typing desks, 
wickerwork, bolsters.

Cl.21;Non-electric household or kitchen utensils and containers (neither of precious metal, nor coated therewith); 
baskets, combs and sponges, brushes (except paint brushes); bottles; glassware; works of art, statues, vases, cups, 
porcelain trophies, earthenware, of terra cotta or glass; statues or figurines (statuettes) of porcelain, earthenware, of terra 
cotta or glass; toilet utensils or cases; trash cans, glasses (containers); Precious non-metallic tableware including 
isothermal dishes; cookware; perfume burners; flower-pot covers not of paper; non-paper coffee filters; hand-operated 
coffee grinders; coffee machines, coffee makers and percolators, non-electric and not of precious metal; menu card 
holders; baskets for domestic use not of precious metal; soap dispenser; ice bucket; nonelectric portable cooler; cube 
moulds; cups of paper or plastic; furniture dusters; crumb trays; picnic sets (dishware); bottle openers; bread boards; 
perfume sprayers and vaporizers; trays for domestic purposes, not of precious metal; bottles and isothermal bags; salt 
and pepper sets, not of precious metal; soap boxes; soap holders; napkin holders and napkin rings not of precious metal; 
flasks, metal boxes for dispensing paper towels, glass boxes; corkscrews.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games including video game machines; video games, electronic games; toys, plush toys, playing cards, 
gymnastic and sporting articles including articles for practicing tennis, beach tennis, mini-tennis, paddle tennis and court 
tennis, rackets for tennis, beach tennis, mini- tennis, paddle tennis and court tennis, nets for tennis, mini-tennis, beach 
tennis, paddle tennis and court tennis, gut and strings for rackets, including balls for tennis, beach tennis, mini-tennis, 
paddle tennis and court tennis, knee guards [sports articles], elbow guards [sports articles], shin guards [sporting 
goods], protective paddings [parts of sports suits]; wristbands for sports (sporting items); men's athletic supporters; 
scooters, skateboards, roller skates, electric or non-electric.

Cl.35;Organization of tennis promotional events, beach tennis, mini-tennis, court tennis or paddle tennis; advertising; 
advertising, including promoting the goods and services of others by means business partnership (sponsoring) and 
licenses; rental of advertising space; Production of films and of promotional films, dissemination of advertising matter; 
advertising mailing services; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); 
publication of promotional and advertising texts; advertising and promotion on radio, television and the Internet; 
interactive advertising; advice and assistance in business management and organization in particular for sports clubs, 
professional business consultancy, efficiency experts, business information, business investigations, business research, 
business information, market studies, statistical information, organization of exhibitions for advertising promotion 
(sponsoring), organization of events for promotional purposes, administrative management of exhibition sites for 
advertising purposes; collection and compilation of press clippings and information relating to cultural and/or sports 
news organization and management of incentive promotional activities for tennis, beach tennis, mini-tennis, court tennis 
or paddle tennis including via the means of loyalty cards (financial sponsorship, advertising) team and player clubs, 
television advertising in connection with sports events; advertising sponsorship; radio, television and on the Internet, 
also in the form of sponsorship; advertising marketing or sponsorship of sports events; professional consultancy in the 
field of administrative management of advertising and sponsorship of sports events; rental of sales stands; reception 
services and host and hostess reception.

Cl.38;Communication services especially via cable, satellite, radio relay, sound program channels, television, 
telephone, telegraph, data communication, by videophone, visiophone, video conference, telex, telegram and by all 
remote data processing means (including the Internet) by videotex, (in particular on terminals, computer peripheral 
devices or electronic and/or digital equipment) in particular, in the audiovisual and/or multimedia sectors; transmission 
and broadcasting of radio and television programs and more generally of multimedia programs for interactive or other 
use; interactive communication services, electronic transmission of digital data (images, sound, files); transmission of 
messages, images, sounds assisted by computer; communications by computer terminals; communications 
(transmission) on an open or closed global computer network; telecommunication services, namely, services for the 
transmission of interactive television program selection via televisions; rental of access time to a database; provision of 
access to a global computer network (such as the Internet) exhibitions and exhibition services; transmission of video-on-
demand footage; news agency services; provision of chat rooms on the Internet; provision of on-line forums.

Cl.41;Education services and training in tennis, beach tennis, minitennis, court tennis, paddle tennis and trades linked 
to the world of tennis, beach tennis, mini-tennis, paddle tennis and court tennis; organization of sports competitions, in 
particular, events between clubs or graduates; organization of contests; arranging of award ceremonies, rewards; 
entertainment services including television and radio entertainment; sporting and cultural activities; Sports leadership in 
clubs, information on education, entertainment, sports, sporting and cultural events, including online events; information 
and advisory services in the field of sports media and on all media including via a computer database or the Internet; 
publication of books, reviews, magazines, teaching manuals, educational cards in all media; book lending; Production of 
non-promotional films or telefilms, production of shows, television programs, reports, debates, video recordings, sound 
recordings; rental of video recordings, phonograph recordings, sound recordings, films and video tapes, audio tapes, 
cinematographic projection apparatus; electronic game services provided from a computer database or over the Internet; 
audio and video equipment rental services; online publication of electronic books and magazines; publication of texts 
other than advertising texts, especially electronically; editing of programs, broadcasts, debates, reports; organization and 
conducting of colloquiums, conferences, congresses; organization of exhibitions for cultural, sporting or educational 
purposes; organization of seminars and practical training courses (demonstrations); booking of seats for shows; news 
reporters services; videotaping; photographic services, namely taking of photographs; photographic reporting; gambling 
services; club services, namely,entertainment; ticket-booking services for entertainment, sporting and cultural events; 
electronic library services for providing electronic information (including archive information) in the form of electronic 
texts, information and audio and/or video data, games and entertainment; electronic game services provided by means of 
the Internet; information and advisory services in the field of sports from a computer database or the Internet; arranging 
and conducting of seminars and workshops for tennis, minitennis, beach tennis, paddle tennis and court tennis; tennis 
courts, beach tennis, mini-tennis, paddle tennis and court tennis and certification courses provided by a tennis professor, 
beach tennis, mini-tennis, paddle tennis and court tennis; Athletic enhancement camps (training), holiday camps 
(entertainment), health clubs (physical training), physical education, correspondence courses, educational examination, 
practical training (demonstration), rental of tennis or court tennis courts, rental of stadium facilities, rental of sports 
equipment except vehicles; timing of sports events, providing sports facilities. 
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3662553    06/07/2017
[International Registration No. : 1370744]
MCH Group AG
Rechtsdienst Postfach CH-4005 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Consulting in the field of event marketing; development and implementation of marketing strategies; consulting 
in the organization and conducting of exhibitions, fairs, trade shows and events for commercial and advertising purposes.

Cl.37;Installation, assembly, maintenance and dismantling of stands for fairs, trade shows, stages, scaffolding, tents, 
pavilions, interior fixtures and fittings and event technology equipment; rental of stand construction equipment for 
exhibitions, fairs, trade shows, congresses and events.

Cl.41;Consulting in the organization and conducting of exhibitions and congresses for cultural and educational 
purposes, particularly cultural and sporting events; rental of technical equipment (lighting, sound, video, projection, laser,
multimedia, special effects, etc.) for exhibitions, fairs, trade shows, congresses and events.
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3662559    31/07/2017
[International Registration No. : 1370650]
PATH MEDICAL GmbH
Landsberger Straße 65 82110 Germering Germany
Johann Oswald
Bergstrasse 23a 85567 Grafing Germany

Proposed to be Used
IR DIVISION
Cl.9;Diagnostic apparatus, not for medical purposes.

Cl.10;Tools for medical diagnostics; electromedical diagnostic instruments; diagnostic, examination, and monitoring 
equipment for medical purposes; diagnostic apparatus for medical purposes; medical diagnostic apparatus for medical 
purposes; medical instruments; electronic medical instruments; electronic apparatus for medical purposes.
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Priority claimed from 03/01/2017; Application No. : 30 2017 000 096 ;Germany 

3662633    29/06/2017
[International Registration No. : 1370933]
ISTOS GmbH
Gildemeisterstr. 60 33689 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.7;Tools for machine tools and machine tools, as well as their individual parts and fittings, in particular stands for 
machines, machine guides [parts of machines], tables for machines, spindle adapter flanges for machine tools, spindles 
for machine tools, spindle shafts [parts of machines], spindle shafts [parts of machines], spindle shafts [parts of engines],
drive mechanisms for machine tools, driving devices and driving motors for machines, gear units for machines, linear 
actuators [parts of machines]; metalworking machines and machine tools for metalworking; machines and machine tools 
for treatment of materials and for manufacturing; numerically controlled machine tools; robots for machine tools; 
numerically controlled machining stations [machines] having an automatic tool changer for turning/milling and/or drilling 
methods with palletising system; numerically controlled turning machines; numerically positionable universal milling 
machines; production installations comprising linked machine tools; mechanical process controllers for machines and 
motors; control apparatus for machines, engines or motors; parts of the aforesaid goods.

Cl.9;Measuring apparatus; measuring instruments; sensors for use with machine tools; sensors for use in the control of 
engines; controllers [regulators]; programmable controllers; numerical control apparatus; automatic control apparatus; 
electrical controllers; electric control apparatus; connecting modules for electric controls; programmable controllers; 
programmable logic controllers; electronic controllers; electronic control systems; control modules (electric or electronic 
-); material testing instruments and machines; electromotive checking [monitoring or supervision] apparatus; electric test 
apparatus; testing apparatus for electronic equipment; hydraulic system testing units; regulating apparatus [electric]; 
electric meters; electronic meters; computer programmes for data processing; software and applications for mobile 
devices; industrial process control software; graphical user interface software; computer-aided manufacturing software; 
mechanical engineering software; computer-aided design [cad] software; software for the analysis of business data; 
software for searching and retrieving information across a computer network; computer software to enable the provision 
of information via the internet; software for use in connection with industrial production and/or production planning, in 
particular numerical control programs and machine tool operating programs; computer programmes for data processing; 
data processing programs; data processing systems; data processing equipment; data processing apparatus; computer 
memory devices; apparatus and instruments for controlling electricity; numerical, electromechanical, electric and 
electronic controllers and/or data processing apparatus for machine tools and/or lathes [machine tools] and/or 
subassemblies of machine tools; parts of the aforesaid goods.

Cl.42;Design of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; calibration of instruments; engineering services relating to the design of machine tools and 
the design of data processing programs and software for use on or in conjunction with numerically controlled machine 
tools; design and development of computer software for control and operation of numerically controlled machine tools; 
design and development of operating software for accessing and using a cloud computing network; development of 
computer based networks; design of manufacturing methods; design of industrial machinery; computer design services; 
computer software design and software engineering; software development, programming and implementation; 
programming and implementation of software for state analysis of machines and machine tools, in particular analysis and 
forecasts of maintenance and repair activities; design of data processing programmes; design and development of data 
processing software; design and development of data processing systems; design of information systems; computer 
specification design; design and development of software for importing and managing data; computer software technical 
support services; design and development of testing and analysis methods, in particular for numerically controlled 
machine tools; programming of electronic control systems; design, maintenance, development and updating of computer 
software for process control; design, maintenance, development and updating of computer software for process 
monitoring; consultancy and information services relating to computer software design; design and development of 
computer hardware architecture; design and development of data storage systems; design and development of computer 
hardware for the manufacturing industry; providing information about the design and development of computer hardware 
and software; development of computer programs recorded on data media [software] designed for use in construction 
and automated manufacturing [cad/cam/cnc]; programming of electronic control systems; creating of software programs 
for industrial production and/or production planning, in particular creating of software programs for numerically 
controlled machine tools; engineering consultancy services, technological consultancy and scientific consultancy, in 
particular related to metalworking machines and machine tools; advisory services relating to man-machine interfaces for 
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computer software; control technology consulting services; consulting in the field of cloud computing networks and 
applications; conducting of technological studies relating to machine tools; process monitoring for quality assurance; 
computer aided industrial analysis services; engineering services for the analysis of machinery; analysis of large data 
sets with regard to the relationships of the data among each other, targeted data search.
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Priority claimed from 20/12/2016; Application No. : 4323780 ;France 

3662637    20/06/2017
[International Registration No. : 1370486]
GENFIT
885 avenue Eugène Avinée, Parc Eurasanté F-59120 LOOS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; diagnostic preparations; diagnostic testing materials for medical use; radio-isotope 
markers for therapeutic or diagnostic use.

Cl.10;Medical and surgical apparatus and instruments; devices and instruments for medical diagnosis.

Cl.44;Advisory services relating to health (medical) care; medical information; compilation of medical reports (medical 
information); medical information services provided via the Internet; medical diagnosis services.
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Priority claimed from 04/11/2016; Application No. : 4312307 ;France 

3662643    10/04/2017
[International Registration No. : 1370509]
FORGES DE COURCELLES
23 rue du 11 Novembre F-52800 Nogent France

Proposed to be Used
IR DIVISION
Cl.7;Parts of motors and engines (other than for land vehicles), namely cylinder heads, ignition devices, injectors and 
injector holders for motors and engines, anti-pollution devices for motors and engines, cylinders, exhausts for motors 
and engines, pistons for engines, speed regulators for motors and engines, silencers for motors and engines, pumps 
(machine, motor or engine parts), connecting rods, cooling radiators for motors and engines, valves (parts of machines, 
motors or engines), fans for motors and engines; machine coupling and transmission components (other than for land 
vehicles): drive shafts, transmission mechanisms; suspension ball joints [parts of machines].

Cl.12;Motors and engines for land vehicles; couplings for land vehicles; suspension system for land vehicles; 
suspension shock absorbers for land vehicles; shock absorbing springs for vehicles; suspension arms for vehicles, 
torsion bar / anti-roll bar [parts of land vehicles]; transmission mechanisms and shafts for land vehicles; automobile 
chassis; differential housings; gear boxes for land vehicles; gear changing sprockets; transmission chains for land 
vehicles; gears and clutches for land vehicles; turbines; axles; steering system for land vehicles; wheel bearings for land 
vehicles; hubs for vehicle wheels.

Cl.40;Treatment of materials, namely assembly of materials to order for third parties, assembly of parts in large series, 
forging, hot forging, treatment of metals [stamping], cold and semi-hot forging by extrusion, milling, machining, metal 
casting, metal tempering and treatment, heat treatment of vehicle parts.

Cl.42;Industrial research services, namely testing of materials, technical project study and technical research in the 
field of forging and machining.
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Priority claimed from 19/06/2017; Application No. : 4369682 ;France 

3662702    20/07/2017
[International Registration No. : 1370546]
MAJE
24 rue du Mail F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics.

Cl.9;Eyeglasses, sunglasses, spectacle frames, spectacle cases.

Cl.14;Jewelry, precious stones; timepieces and chronometric instruments.

Cl.18;Leather and imitations of leather; purses, coin purses (not of precious metals), key cases (leather goods), credit 
card cases (wallets), briefcases, wallets, cases and sets for toiletries, everyday bags, handbags, clutch bags, carry-all 
bags, small bags, shoulder bags, beach bags, luggage, shopping bags, sports bags, travel bags, trunks, suitcases, 
umbrellas, walking sticks.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 14/07/2016; Application No. : 015663271 ;European Union 

3662715    05/01/2017
[International Registration No. : 1371073]
Rentokil Initial 1927 plc
Riverbank, Meadows Business Park, Blackwater, Camberley, Surrey GU17 9AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.21;Apparatus and devices for attracting, trapping, repelling, controlling and/or killing pests; electrical apparatus and 
devices for attracting, trapping, repelling, controlling and/or killing pests; electronic pest killers; apparatus and devices 
for detecting, monitoring and/or identifying pests; electrical apparatus and devices for detecting, monitoring and/or 
identifying pests.

Cl.37;Pest control services; rental, installation and maintenance of pest control apparatus; advisory, information and 
consulting services, all relating to pest control.
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Priority claimed from 06/12/2016; Application No. : 22147301 ;China 

3662717    24/03/2017
[International Registration No. : 1370599]
Medprin Regenerative Medical Technologies Co., Ltd.
3/F, Zone E, 80 Lanyue Road, Science City, New High-Tech Industrial Park 510663 Guangzhou China

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; styptic preparations; thrombin for human use; gelatine for medical purposes; 
collagen for medical purposes; wadding for medical purposes; absorbent wadding; absorbable hemostat for medical 
purposes; surgical glues; injectable pharmaceuticals; biological preparations for veterinary purposes; surgical dressings.

Cl.10;Medical apparatus and instruments; surgical apparatus and instruments; hemostat; syringes for medical 
purposes; syringes for injections; catheters; injectors for medical purposes; drainage tubes for medical purposes; 
hypodermic syringes; instrument for hemostatic sutures; surgical implants comprised of artificial materials; implantable 
subcutaneous drug delivery devices; instrument for enhancing drug absorption for medical purposes; medical apparatus 
for delivering drugs into human body.
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Priority claimed from 10/10/2016; Application No. : 30 2016 109 137 ;Germany 

3662732    27/03/2017
[International Registration No. : 1370804]
Synto Holding GmbH
Jöllenbecker Straße 2 33824 Werther Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for industrial purposes; chemical additives for technical oils and fats, for lubricants and for 
fuels [including motor spirits]; antifreeze; chemical detergents for use in industrial processes (as far as included in this 
class); hydraulic fluids (as far as included in this class); braking fluids (as far as included in this class); cooling fluids (as 
far as included in this class); heat carrier fluids (as far as included in this class); mordants for metals; lubricating oils 
being hydraulic oils.

Cl.2;Paints, varnishes and lacquers, preservatives against rust, preservatives for metal, lacquer and plastic surfaces [as 
far as included in this class]; undercoating for vehicles, surface sealing preparations in the form of coatings [as far as 
included in this class]; undercoating agents in the form of lacquers and paints; solvent thinning preparations for lacquers 
and paints; anti-corrosive preparations; rust solving preparations in the form of anti-rust preparations.

Cl.3;Cleaning agents; cold cleaning agents; turpentine for degreasing; working fluids, namely, cleaning agents for 
metal, furbishing preparations for glass sheets, plastic cleaners and cleaning preparations for lacquers with cleaning and 
washing effect for surfaces of metal, glass, lacquers and plastics; washing, cleaning, scouring and abrasive preparations, 
especially for vehicle care; metal processing fluids, namely, cleaning preparations, liquid polishing and abrasive 
preparations for cleaning, polishing and abrasive purposes.

Cl.4;Technical oils and fats, lubricants, motor oils; gear oils; solid, liquid and gaseous fuels (including motor spirits); 
waxes for industrial purposes; metal processing fluids in the form of technical oils and fats [as far as included in this 
class]; petroleum [raw or refined]; silicone spray lubricant.
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Priority claimed from 19/07/2016; Application No. : 30 2016 020 807 ;Germany 

3662740    02/12/2016
[International Registration No. : 1370216]
OSRAM GmbH
Marcel-Breuer-Straße 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; recording apparatus, compact discs, DVDs and other digital recording media; data processing equipment, 
computers; computer software; electric/electronic control apparatus, including remote control apparatus, interface 
devices, operating apparatus, controllers (including remote monitoring apparatus), servers, sensor devices and systems 
consisting thereof for lighting and decorative lighting installations and apparatus, in particular for exterior parts of 
buildings, interior parts of buildings, floors, sales areas, stages, industrial installations, and for light show installations; 
LEDs, LED modules; monitors, including large screen systems; computer systems for designing light shows, including 
for image and sound editing; software, especially for the control, operation of and data input in lighting and decorative 
lighting installations as well as light show installations and monitor systems, also in form of an app for mobile data 
processing apparatus; control and operating devices and switches of lighting installations and decorative lighting 
installations as well as light show installations and monitor systems programmed via an app and in form of mobile data 
processing apparatus.

Cl.11;Apparatus for lighting and light decorations and systems consisting thereof, especially for exterior parts of 
buildings, interior parts of buildings, floors, sales areas, stages, industrial installations, and light show installations; parts 
and fittings for the aforesaid goods, included in this class; lighting, decorative lighting and light show apparatus 
consisting predominantly of a plurality of LEDs, in particular in the form of strips, nets, tubes or planar matrixes.

Cl.35;The bringing together of goods (not included their transport) for third parties to ease for consumers sight and 
purchase of these goods, especially for those goods as listed in the list of goods, namely for: apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electricity, recording apparatus, compact 
discs, DVDs and other digital recording media, data processing equipment, computers, computer software, 
electric/electronic control apparatus, including remote control apparatus, interface devices, operating apparatus, 
controllers (including remote monitoring apparatus), servers, sensor devices and systems consisting thereof for lighting 
and decorative lighting installations and apparatus, in particular for exterior parts of buildings, interior parts of buildings, 
floors, sales areas, stages, industrial installations, and for light show installations, LEDs, LED modules, monitors, 
including large screen systems, computer systems for designing light shows, including image and sound editing, 
software, especially for the control, operation of and data input in lighting and decorative lighting installations as well as 
light show installations and monitor systems, also in form of an app for mobile data processing apparatus, control and 
operating devices and switches of lighting installations and decorative lighting installations as well as light show 
installations and monitors systems programmed via an app and in form of mobile data processing apparatus, apparatus 
for lighting and light decorations and systems consisting thereof, especially for exterior parts of buildings, interior parts 
of buildings, floors, sales areas, stages, industrial installations, and light show installations, parts and fittings for the 
aforesaid goods, included in class 11, lighting, decorative lighting and light show apparatus consisting predominantly of 
a plurality of LEDs, in particular in the form of strips, nets, tubes or planar matrixes.
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3662742    16/03/2017
[International Registration No. : 1370872]
Guangdong Shenling Environmental Systems Co., Ltd.
No. 8, Xinglong 10th Road, Machinery Equipment Park, Chencun Town, Shunde 528313 Foshan, Guangdong China

Proposed to be Used
IR DIVISION
Cl.11;Air conditioning installations; air humidifying apparatus and installations; ventilation air-conditioning 
installations and apparatus; refrigerating apparatus and machines; gas lighters; heating apparatus; heating installations; 
water cooling towers; watering installations, automatic; gas lamp; polymerisation installations; desiccating apparatus; 
gas scrubbing apparatus; dampers [heating]; air sterilisers; refrigerating equipment; air conditioner; electric fans for 
personal use.

Cl.35;Advertising planning; commercial administration of the licensing of the goods and services of others; import-
export agency services; sales promotion for others; procurement services for others [purchasing goods and services for 
other businesses]; personnel management consultancy; commercial information agency services; office machines and 
equipment rental; accounting; rental of vending machines.
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3662743    20/07/2017
[International Registration No. : 1371455]
SANDRO ANDY
150 Boulevard Haussmann F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics.

Cl.9;Eyeglasses, sunglasses, spectacle frames, spectacle cases.

Cl.14;Jewelry, precious stones; timepieces and chronometric instruments.

Cl.18;Leather and imitations of leather; purses, coin purses (not of precious metals), key cases (leather goods), credit 
card cases (wallets), briefcases, wallets, everyday bags, handbags, clutch bags, carry-all bags, small bags, shoulder 
bags, beach bags, luggage, shopping bags, sports bags, travel bags, trunks, umbrellas, walking sticks.

Cl.25;Clothing, footwear, headgear.

7230



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 19/09/2016; Application No. : 015841091 ;European Union 

3662746    29/12/2016
[International Registration No. : 1370461]
Carmine Rotondaro
39, avenue de la Princesse Grace MC-98000 Monaco Monaco

Proposed to be Used
IR DIVISION
Cl.18;Fur; bags; handbags; suitcases; backpacks; wallets; purses; briefcases; document cases made of leather and 
leatherette; purses; trunks; skin; leather; imitations of skins and leather and goods made of these materials such as bags, 
backpacks, wallets, purses, briefcases, briefcases; briefcases of imitation skin and leather; parasols; umbrellas; walking 
sticks; harnesses and saddlery; leather goods such as wallets, purses; leather briefcases; leather bags; leather 
handbags; leather bags; wheeled suitcases of leather; leather trunks; laptop bags of leather; leather key-cases; leather 
backpacks; leather document cases; cases of leather; spectacle cases of leather; credit card holders made of leather; 
garment bags for travel of leather; leather goods such as wallets; purses; briefcases of leather; leather bags; leather 
handbags; leather bags; wheeled suitcases of leather; leather trunks; leather purses; computer briefcase in leather; key 
cases of leather; leather backpacks; briefcases of leather; credit card holders of leather; bags, handbags, suitcases and 
briefcases of synthetic leather; document cases of imitation leather; imitation leather bags; imitation leather backpacks; 
leatherette cases.

Cl.25;Clothing; shoes; headgear; fur clothing; furs [clothing]; gloves of leather or fur; pants of leather or fur; skirts of 
leather and fur; jackets of leather and fur; coats of leather and fur; vests of leather and fur; hats of leather and fur; clothes 
of leather and fur; suits of leather and fur; clothing made of leather and fur; clothing of leather and fur; sleeves of leather 
and fur; fur hats; fur jackets; fur clothing; fur capes; leather belts and fur [clothing]; imitation leather belts; imitation 
leather clothing; boa [neck fur]; belts of leather; motorcycle clothing of leather; fur coats and jackets; leather slippers; fur 
footwear; leather sandals in the Japanese style; clothing underwear of fur; imitation leather clothing; clothing for 
motorists; clothing for cyclists; clothing for gymnastics; bathrobes; bathrobes; non-slip footwear; clothing; bandanas 
[headscarves]; bibs, not of paper; caps [headwear]; caps; underwear; suspenders; caps; footwear; sports footwear; 
socks; trousers; blouses with short sleeves; shirts; smocks; hats; coats; caps [clothing]; belts [clothing]; portfolio belts 
[clothing]; tights; false collars [detachable collars]; headgear [headgear]; ear muffs [clothing]; layettes; corselets; 
costumes; beachwear; fancy dress costumes; ties; shower caps; shower caps; headbands [clothing]; handkerchiefs 
[clothing]; silk dress handkerchiefs; packaged linings [parts of clothing]; leggings; jackets; jackets for fishing; garters; 
skirts; aprons [clothes]; sheaths [undergarments]; gloves [clothing]; ski gloves; garments; paper clothing; knitted 
garments; jerseys [clothing]; liveries; bathing t-shirts; sweaters; muffs [clothing]; capes; mantillas; masks for sleeping; 
miniskirts; underwear; vests; trousers; parkas; pyjamas; wristbands [clothing]; poncho; pullovers; suspenders for 
women; suspenders for men; bras; reinforcements for heels of shoes; reinforcements heel for stockings; sandals; flip 
flops; shoes; bathing shoes; sneakers; beach shoes; shoes for football players; sports shoes; ski boots; shawls; scarves;
slips; overcoats; insoles; petticoats; slips [undergarments]; boots; boots; stoles [fur]; soles; insoles; heels; pockets of 
garments; tee-shirt; togas; uppers; uppers of footwear; turbans; suits [clothing]; uniforms; veils [clothing]; visors 
[headgear]; hoof shoes.

Cl.35;Advertising; business management; advice services in the field of business management of companies; 
organization of trade fairs for commercial purposes; marketing; online marketing; sales promotion for others via a 
website; retail and wholesale also via web of fur, bags, handbags, suitcases, backpacks, wallets, purses, folders, 
document holders made of leather and leatherette, purses, trunks, skin, leather, imitations of skins and leather and goods 
made of these materials such as bags, backpacks, wallets, purses, briefcases, folders, briefcases, parasols, umbrellas, 
walking sticks, harnesses and saddlery, leather goods such as wallets, purses, leather briefcases, leather bags, leather 
handbags, leather bags, wheeled suitcases leather, leather trunks, laptop bags of leather, leather key-cases, leather 
backpacks, leather document holder, spectacle cases of leather, credit cards holders made of leather, garment bags for 
travel of leather, leather goods such as wallets, purses, folders in leather, leather bags, leather handbags, leather bags, 
wheeled suitcases leather, leather trunks, leather purses, computer briefcase in leather, leather key chains, leather 
backpacks, briefcases of leather, credit card holders of leather, bags, handbags, suitcases and briefcases in synthetic 
leather, document holders of imitation leather, imitation leather bags, imitation leather backpacks, leatherette cases; retail 
and wholesale also via web of clothing, shoes, headgear, fur clothing, furs [clothing], gloves, including leather, leather or 
fur, leather pants and fur, skirts leather and fur, leather jackets and fur, leather coats and fur, vests in leather and fur, hats 
leather and fur, clothes leather and fur, suits in leather and fur, clothing made of leather and fur, leather clothing and fur, 
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leather sleeves and fur, fur hats, fur jackets, fur clothing, fur capes, leather belts and fur [clothing], imitation leather belts, 
imitation leather clothing, boa [neck fur], leather belts or leather, leather clothing motorcycle, fur coats and jackets, 
leather slippers, footwear fur, leather sandals in the japanese style, clothing underwear in fur, imitation leather clothing, 
clothing for motorists, clothing for cyclists, clothing for gymnastics, bathrobes, bathrobes, non-slip footwear, clothing, 
bandanas [headscarves], not paper bibs, caps [headwear], caps, underwear, suspenders, caps, footwear, sports footwear, 
socks, trousers, blouses with short sleeves, shirts, smocks, hats, coats, caps [clothing], belts [clothing], portfolio belts 
[clothing], tights, false collars [detachable collars], headgear [headgear], ear muffs [clothing], layettes, corselets, 
costumes, beachwear, fancy dress costumes, ties, shower caps, shower caps, headbands [clothing], handkerchiefs 
[clothing], silk handkerchiefs, packaged linings [parts of clothing], leggings, jackets, jackets for fishing, garters, skirts, 
aprons clothes, sheaths [undergarments], gloves [clothing], ski gloves, garments, paper clothing, knitted garments, 
jerseys [clothing], liveries, bath t-shirts, sweaters, muffs [clothing], capes, mantillas, masks for sleeping, miniskirts, 
underwear, vests, trousers, parkas, breasts of shirts, pyjamas, wristbands [clothing], poncho, pullovers, suspenders 
women, suspenders men, bra, reinforcements heel shoe, reinforcements heel for stockings, sandals, flip flops, shoes, 
bathing shoes, sneakers, beach shoes, shoes for football players, sports shoes, ski boots, shawls, scarves, slip, 
overcoats, insoles, petticoats, slips [undergarments], boots, boots, stoles [fur], soles, insoles, heels, pockets of 
garments, tee-shirt, togas, uppers, uppers of footwear, turbans, suits [clothing], uniforms, veli [clothing], visors 
[headgear], hooves [shoes].
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Priority claimed from 05/01/2017; Application No. : T201750035 ;Finland 

3662748    04/07/2017
[International Registration No. : 1370939]
ABB Oy
Strömbergintie 1 FI-00380 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.37;Providing information relating to shipbuilding; shipbuilding; providing information relating to the repair or 
maintenance of vessels; maintenance and repair of ships.

Cl.42;Technical consultancy services relating to marine engineering; design services in the field of naval shipbuilding, 
design of boats, provision of technical consultancy in the shipping industry, ship design consultancy services; design of 
seagoing vessels; design and development of energy management software for seagoing vessels, advisory services 
relating to the use of energy of seagoing vessels, consultancy in the field of energy-saving regarding seagoing vessels, 
advisory service relating to energy efficiency of seagoing vessels, providing technical advice relating to energy-saving 
measures for seagoing vessels.
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3662750    16/03/2017
[International Registration No. : 1371217]
BEIJING MEI ZHOU DONG PO RESTAURANT
No.4, Yinghuadong Street, Chaoyang District 100020 Beijing China

Proposed to be Used
IR DIVISION
Cl.29;Charcuterie; meat; ham; bacon; salted meats; fish, preserved; meat, tinned; vegetables, preserved; pickles; eggs; 
edible oils.

Cl.30;Tea; bread; pastries; meat pies; noodles; farinaceous foods; seasonings; spices; peppers [seasonings]; soya 
bean paste [condiment].

Cl.31;Grains [cereals]; maize; live animals; fish, live; nuts [fruits]; fruit, fresh; vegetables, fresh; beans, fresh; 
mushrooms, fresh; malt for brewing and distilling.

Cl.32;Beer; beer-based cocktails; non-alcoholic fruit extracts; fruit juices; waters [beverages]; non-alcoholic beverages;
soya-based beverages, other than milk substitutes; aerated water; aperitifs, non-alcoholic; essences for making 
beverages.

Cl.33;Fruit extracts, alcoholic; bitters; hydromel [mead]; rice alcohol; wine; aperitifs; distilled beverages; cocktails; 
alcoholic essences; baijiu [Chinese distilled alcoholic beverage].

Cl.35;Advertising; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; business management consultancy; business management of hotels; organization of exhibitions for 
commercial or advertising purposes; commercial administration of the licensing of the goods and services of others; 
import-export agency services; providing business information via a web site; commercial intermediation services.

Cl.43;Food and drink catering; cafeterias; canteens; hotels; restaurants; self-service restaurants; snack-bars; bar 
services; teahouse; free flow catering services.
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3662753    08/05/2017
[International Registration No. : 1370924]
KEEP-IT TECHNOLOGIES AS
Strømsveien 323 A N-1081 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry, chemical 
products for use in measuring instruments and apparatus.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic and optical apparatus and instruments, and 
apparatus and instruments for weighing, measuring, signalling, control, life rescue and teaching; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, fire-extinguishing apparatus; durability indicators; light 
indicators.

Cl.16;Goods made of cardboard and paper, for use in relation to measuring apparatus and instruments, cardboard- and 
paper packaging, not included in other classes, printed matters, materials for bookbinding; photographs, writing tools 
and paper goods; adhesives for paper goods and for domestic use; articles for use for artists; typewriters and office 
accessories (not furniture); instruction and teaching material (not apparatus); plastic packaging (not included in other 
classes); printers' type, printing blocks; stickers and labels; none of the aforementioned goods being office products and 
repositionable adhesive products.
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Priority claimed from 01/02/2017; Application No. : 702881 ;Switzerland 

3662785    27/07/2017
[International Registration No. : 1370435]
M + R Qomo Holding AG
Calendariaweg 2 CH-6405 Immensee Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising, market research (marketing); direct market research (direct marketing); commercial business 
management; commercial administration; business consultancy for companies, in particular in the field of transport and 
logistics; office functions; updating of advertising material; accounting; account keeping; compilation of statistics; 
marketing studies; opinion polling; publication of advertising texts; commercial information agencies; mediation services 
for commercial transactions and their conclusion; mediation services, conclusion and procurement of contracts relating 
to the purchase and sale of goods and the provision of services; dissemination of samples; direct mail advertising; 
reproduction of printed matter; public relations; systematization, composition, updating and management of data in 
computer databases; business and organization consultancy; addressing of merchandise, particularly letters, packages 
and parcels; marketing consultancy; development of advertising and marketing strategies; direct marketing consultancy; 
reception and processing of orders and administrative processing of invoices; electronic business system services, 
namely receiving and handling of electronically transmitted orders; provision of business information relating to the 
distribution of advertising spots via the Internet; compilation of information in computer data banks; database services in 
the field of transport, packaging and storage of goods, namely compilation of information into computer databases and 
provision of information to third parties relating to customers or goods from a data bank; administrative services for the 
preparation of all shipping documents; data processing services.

Cl.36;Insurance services; transport insurance; insurance brokerage, in particular of transport insurance; customs 
brokerage (customs clearance) for third parties; electronic funds transfer; financial affairs; monetary affairs; business 
credit verification services.

Cl.39;Transport, in particular transport of merchandise and products by motor vehicles, trucks, railway carriages, 
boats, airplanes; packaging and storage of goods; transport information; freight brokerage, unloading of cargo; storage 
information; mail delivery services; logistics services in the field of transport; collection, transport and delivery of goods, 
in particular documents, packages, small parcels, letters and pallets; loading of ships, airplanes, railway carriages, motor 
vehicles, trucks, tracking and tracing services, namely electronic locating of documents, packages, small parcels, letters 
and pallets (tracking and tracing), included in this class; rental of warehouses, organization and processing of returned 
dispatches (management of refused dispatches); rental of storage containers; mail, loading and express transport 
services; rental of storage facilities; logistics consultancy services; processing and handling of shipping; provision of 
information relating to transport and transport logistics, in particular the handling of documents, letters, packages, small 
parcels and pallets; enveloping of goods, in particular letters, packets and parcels; collection, stapling and franking of 
merchandise, particularly letters, packages and parcels; tracking and tracing of shipments (transport information).
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Priority claimed from 16/06/2017; Application No. : 016876286 ;European Union 

3662792    29/06/2017
[International Registration No. : 1370109]
EUROZAPPA S.P.A.
Via Stelloni, 12/B I-40010 Sala Bolognese (BO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; common metals, unwrought or semi-wrought; wrought common metals; metal 
building materials; nonelectric cables and wires of common metal; door handles of metal; ironmongery, small items of 
metal hardware; pipes and tubes of metal; rings of metal; anchors of metal; masts of metal; buckles of common metal 
[hardware]; chains of metal; hinges of metal; cotter pins of metal; buildings of metal; nuts of metal; bolts of metal; sleeves
[metal hardware]; tanks of metal; boxes of common metal; frames of metal; frames of metal for building; screws of metal.

Cl.7;Agricultural implements, other than hand-operated; sheaf-binding machines; ploughs; knives for mowing 
machines; knives, electric; knives [parts of machines]; cultivators [machines]; agricultural machines; agricultural 
machines for ploughing; agricultural machines for cultivating; agricultural machines for ground cultivation; agricultural 
seed planting machines; agricultural machines for fertilising; reapers; agricultural machines for grass collecting; 
agricultural machines for grass cutting; towable agricultural machines; clearing saws [machines]; string trimmers for 
garden use; grain husking machines; cutting discs for use as parts of machines; harrows; disc harrows [tractor towed 
agricultural implements]; disc harrows; harrows [tractor towed agricultural implements]; harvesting machines; power-
operated lawn aerators; saw blades [parts of machines]; chaff cutter blades; blades [parts of machines]; balers for 
agricultural use; blades for earth moving machines; blades for powered tools; reapers and binders; reapers and 
threshers; tractor-towed reapers and threshers; reapers; springs [parts of machines]; excavators; hole excavators; 
sowers [machines]; seed drills [agricultural implements]; fertilizer distributing machines and implements, other than 
hand-operated implements; grain separators; riding lawn mowers; string trimmers [power lawn and garden tools]; 
lawnmowers [machines]; clippers [machines]; threshing machines; cutters [machines]; tips for cutters [parts of 
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machines]; vibrators [machines] for industrial use; ploughshares; garden rotavators; chucks [parts of machines]; 
grindstones [parts of machines]; tree branch pruners [machines]; rasps [machines]; hay rakes [tractor towed agricultural 
implements]; motor hand saws.

Cl.8;Hand-operated weed cutters; cutting discs for use with hand operated tools; border shears; saw blades [parts of 
hand tools]; clippers, hand-operated; mattocks; weeding forks [hand tools]; hand tools and implements, hand-operated; 
cutlery; hatchets; adzes [tools]; irons [non-electric hand tools]; scissors; fruit pickers [hand tools]; pruning shears; 
gardening scissors; forks [hand tools]; agricultural forks [hand tools]; blades [weapons]; blades for shears; blades for 
knives; blades for scissors; blades [hand tools]; blade sharpening instruments; expanders [hand tools]; chucks for hand-
operated tools; knife handles; scythe handles; handles for hand-operated hand tools; hammers [hand tools]; shovels 
[hand tools]; trowels [gardening]; fertilizer scoops; palette knives; pickaxes; picks [hand tools]; sharpening stones; 
secateurs; tree pruners; centre punches [hand tools]; punches [hand tools]; scrapers [hand tools]; farriers knives; paring 
irons; paring irons [hand tools]; rakes [hand tools]; saws [hand tools]; saws for cutting branches; pliers; nail drawers 
[hand tools]; lawn clippers [hand instruments]; garden tools, hand-operated; spades [hand tools] .
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3662801    08/08/2017
[International Registration No. : 1370400]
INCOMEC CEREX NV
Industrielaan 1 B-9660 Brakel

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing foods, namely processing of chips, cakes or crackers, the aforementioned foods are made
of pellets such as gelatinized wheat, potato or other pellets or the aforementioned foods are made of grain products such 
as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits and others; packaging machines for food; machines for 
the preparation of foodstuffs (industrial).

Cl.11;Electric cooking utensils namely for the processing of chips, cakes or crackers, the aforementioned foods are 
made of pellets such as gelatinized wheat, potato or other pellets or the aforementioned foods are made of grain products 
such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits and others; industrial cooking installations namely
for the processing of chips, cakes or crackers the aforementioned foods are made of pellets such as gelatinized wheat, 
potato or other pellets or the aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, 
rye, oats, barley, soy, corn grits and others; industrial rice cookers; appliances for cooking foodstuffs namely for chips, 
cakes or crackers the aforementioned foods are made of pellets such as gelatinized wheat, potato or other pellets or the 
aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits 
and others; industrial furnaces namely for the processing of chips, cakes or crackers the aforementioned foods are made 
of pellets such as gelatinized wheat, potato or other pellets or the aforementioned foods are made of grain products such 
as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits and others; installations for baking namely for the 
processing of chips, cakes or crackers the aforementioned foods are made of pellets such as gelatinized wheat, potato or 
other pellets or the aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, 
barley, soy, corn grits and others; commercial ovens for baking food namely for the processing of chips, cakes or 
crackers the aforementioned foods are made of pellets such as gelatinized wheat, potato or other pellets or the 
aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits 
and others.

Cl.35;Wholesale services in relation to machines for food processing namely processing of chips, cakes or crackers, 
the aforementioned foods are made of pellets such as gelatinized wheat, potato or other pellets or the aforementioned 
foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits and others; 
wholesale services in relation to packaging machines for food; wholesale services in relation to machines for the 
preparation of foodstuffs (industrial).

Cl.37;Repair services for machines for the processing foods, namely for machines for processing of chips, cakes or 
crackers, the aforementioned foods are made of pellets such as gelatinized wheat, potato or other pellets the 
aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits 
and others; repair services for machines for the preparation of foodstuffs (industrial); services of maintenance for 
machines for the processing foods, namely for machines for processing of chips, cakes or crackers the aforementioned 
foods are made of pellets such as gelatinized wheat, potato or other pellets or the aforementioned foods are made of 
grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, corn grits and others; services of 
maintenance for packaging machines for food; services of maintenance for machines for the preparation of foodstuffs 
(industrial).

Cl.40;Rental of machines and apparatus for processing foods, namely machines and apparatus for the processing of 
chips, cakes or cracker, the aforementioned foods are made of pellets such as gelatinized wheat, potato or other pellets 
or the aforementioned foods are made of grain products such as rice, wheat, buckwheat, millet, rye, oats, barley, soy, 
corn grits and other; rental of packaging machines for food; rental of machines for the preparation of foodstuffs 
(industrial).
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Priority claimed from 12/06/2017; Application No. : 302017000064578 ;Italy 

3662810    29/06/2017
[International Registration No. : 1370955]
SOCIETA' AGRICOLA MELAVI' SOCIETA' COOPERATIVA
Via Nazionale, 20 I-23026 PONTE IN VALTELLINA (SO) Italy

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruits and vegetables; jellies, jams, compotes.

Cl.31;Fresh fruits and vegetables.

Cl.32;Non-alcoholic drinks; fruit drinks and fruit juices; beers; mineral water and aerated water; syrups and other 
preparations for making beverages; apple based non-carbonated beverages.
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Priority claimed from 25/10/2016; Application No. : AM 60104/2016 ;Austria 

3662811    24/11/2016
[International Registration No. : 1370137]
Wiener Tourismusverband
Invalidenstrasse 6 A-1030 Wien Austria

Proposed to be Used
IR DIVISION
Cl.16;Stickers [decalcomanias], figurines [statuettes] of papier mâché; magazines [periodicals]; signboards of paper or 
cardboard; tear-off calendars; writing instruments; printed tickets; periodicals; tickets; maps made of flexible plastics, 
books; graphic representations; paperweights; posters; photographs [printed]; prospectuses; pictures; flags of paper; 
postage stamps; atlases; office requisites, except furniture; booklets; pencils; cards; calendars; printed matter; 
pamphlets; geographical maps; stickers [stationery]; postcards and picture postcards; greeting cards; newsletters, 
catalogues; writing paper, promotional publications; comic books; teaching materials [except apparatus].

Cl.35;Writing of publicity texts; distribution and dissemination of advertising materials [leaflets, prospectuses, printed 
material, samples]; electronic billboard advertising; price comparison services, dissemination of advertisements; opinion 
polling; arranging and conducting of fairs and exhibitions for advertising purposes; marketing [market research]; rental of 
advertisement space and advertising material; preparing audio-visual presentations for use in advertising; demonstration 
of goods for promotional purposes; provision of classified advertisements via an on-line directory; marketing studies; 
advertising and marketing; advertisement and publicity services by television, radio, mail; business management of 
hotels; public relations services; advertising services by means of sandwich board; layout services for advertising 
purposes; updating of advertising material; news clipping services; publication of publicity texts.

Cl.39;Organization of sightseeing tours; bus transport; sightseeing, tour guide and excursion services; pleasure boat 
transport; transport of travellers; sightseeing [tourism]; passenger transport; booking of tickets for travel; travel 
reservation; arrangement of travel to and from hotels; arranging travel tours; boat rental; taxi transport; booking of seats 
for travel, escorting of travellers; issuing of tickets for travel; arranging of cruises; railway transport; arranging of city 
sight-seeing tours; traffic information.

Cl.43;Boarding house bookings; cafeteria services; café services; hotels and motels; accommodation bureaux [hotels, 
boarding houses]; providing campground facilities; snack-bars; canteens; bar services; arranging of accommodation for 
holiday makers; restaurants; hotel reservations; boarding houses; rental of tents; rental of meeting rooms; temporary 
accommodation reservations; self-service restaurant services.
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Priority claimed from 09/02/2017; Application No. : 302017000014506 ;Italy 

3662817    10/03/2017
[International Registration No. : 1370470]
GOTTARDO S.P.A.
Galleria Spagna, 9 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Toothpaste; liquid dentifrice; tooth gel; tooth powder; teeth whitening strips impregnated with teeth whitening 
preparations [cosmetics]; teeth whitening strips; tooth polish; tooth care preparations; tooth cleaning preparations; teeth 
cleaning (preparations for -); dental bleaching gels; cosmetic preparations for the care of mouth and teeth; denture 
polish; teeth cleaning lotions.

Cl.5;Dental resins; dental composite materials; dental cement; tooth prophylactics; dental mastics; dental materials for 
stopping the teeth; dental rinse; dental abrasives; dental impression materials; adhesives for dental use; adhesives for 
dentures; teeth filling material; corrosive agents for the surface treatment of teeth; dental restoration compounds; fissure 
sealants for dental use; embedding material for dental use; dental preparations for disclosing plaque; denture base 
materials; preparations to facilitate teething.

Cl.21;Toothbrushes; manual toothbrushes; toothbrushes, electric; toothbrush containers; oral care kits comprising 
toothbrushes and floss; interdental brushes for cleaning the teeth; dental sticks for personal use; oral irrigators, other 
than for use in dentistry; floss for dental purposes; sprayers for cleaning gums and teeth; dental cleaning articles.
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Priority claimed from 10/11/2016; Application No. : 87232530 ;United States of America 

3662834    10/05/2017
[International Registration No. : 1371300]
etectRx, Inc.
Suite 100, 6555 Sanger Road Orlando FL 32827 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic transmitters and receivers for communicating data about medication adherence from within the human 
body.

Cl.38;Providing electronic transmission of data for assessing medication adherence.
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Priority claimed from 17/10/2016; Application No. : 015944151 ;European Union 

3662845    11/04/2017
[International Registration No. : 1370385]
ChemoMetec A/S
Gydevang 43 DK-3450 Allerød Denmark

Proposed to be Used
IR DIVISION
Cl.9;Scientific, electric, electronic, photographic and optical apparatus and instruments, and apparatus and instruments 
for measuring; apparatus for recording, transmission or reproduction of sound or images; apparatus for the processing 
of images; microscopes; computer hardware and software; analysis instruments and apparatus, not for medical use; 
analysis instruments and apparatus for use in life science, pharmaceutical research industry, biotech and academia, and 
for use in the food, agricultural and diagnostic industries and in cell based immunotherapy research; analysis 
instruments and apparatus for analysis of fluids, such as bodily fluids such as blood, semen, urine and milk; analysis 
instruments and apparatus for analyzing foodstuffs, such as beer and liquid milk; scientific and electronic instruments 
and apparatus for use in fermentation processes; scientific and electronic instruments and apparatus for analysis of 
mammal cells, yeast cells, bacteria and virus; analysis chambers for laboratory or scientific purposes; disposable 
analysis chambers for laboratory or scientific use; scientific sample devices for laboratory use; disposable scientific 
sample devices for laboratory use; scientific cell analysis equipment for laboratory use; test kits for laboratory use 
consisting of bottles and vials.

Cl.10;Medical instruments and apparatus; analytic apparatus and instruments for medical use; measuring instruments 
and equipment for medical use.
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Priority claimed from 28/02/2017; Application No. : 016418782 ;European Union 

3662853    26/07/2017
[International Registration No. : 1370450]
Didier MARTZEL
50 rue des alliés F-57410 ROHRBACH LES BITCHE France

Proposed to be Used
IR DIVISION
Cl.9;Software for computers, mobile devices or connected objects; downloadable computer software applications; 
software applications for mobile telephones; downloadable applications for mobile devices; software and applications for 
mobile devices; all the aforesaid goods in the field of electronic cigarettes, electronic cigars, electronic cigarillos, 
electronic smoking pipes, electronic hookahs or electronic personal vaporizers.

Cl.34;Electronic cigarettes, electronic cigars, electronic cigarillos, electronic smoking pipes, electronic hookahs or 
electronic personal vaporizers; electronic cigarettes, electronic cigars, electronic cigarillos, electronic smoking pipes, 
electronic hookahs or electronic personal vaporizers, all being connected; liquid and e-liquids for electronic cigarettes, 
electronic cigars, electronic cigarillos, electronic smoking pipes, electronic hookahs or electronic personal vaporizers.

Cl.35;Wholesale and retail services, via mail order or via the Internet, for software for computers, mobile devices or 
connected objects; wholesale and retail services, via mail order or via the Internet, for downloadable computer software 
applications; wholesale and retail services, via mail order or via the Internet, for software applications for mobile 
telephones; wholesale and retail services, via mail order or via the Internet, for downloadable applications for mobile 
devices; wholesale and retail services, via mail order or via the Internet, for software and applications for mobile devices; 
all the aforesaid services in the field of electronic cigarettes, electronic cigars, electronic cigarillos, electronic smoking 
pipes, electronic hookahs or electronic personal vaporizers; wholesale and retail services, via mail order or via the 
Internet, for electronic cigarettes, electronic cigars, electronic cigarillos, electronic smoking pipes, electronic hookahs or 
electronic personal vaporizers; wholesale and retail services, via mail order or via the Internet, for electronic cigarettes, 
electronic cigars, electronic cigarillos, electronic smoking pipes, electronic hookahs or electronic personal vaporizers, all 
being connected; wholesale and retail services, via mail order or via the Internet, for liquids and e-liquids for electronic 
cigarettes, electronic cigars, electronic cigarillos, electronic smoking pipes, electronic hookahs or electronic personal 
vaporizers.

7245



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

3662857    12/01/2017
[International Registration No. : 1371212]
HOTMART B.V.
Brouwer 1 NL-5521 DK Eersel

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; promotion of goods and services for others; 
mediation of agreements regarding the sale and purchase of goods; retail services in relation to downloadable electronic 
publications; administrative processing of purchase orders; business consulting services in the field of online payments; 
electronic commerce services, namely, providing information about products via telecommunication networks for 
advertising and sales purposes; provision of sales analyses; provision of advertising space, time and media; commercial 
intermediation services; provision of commercial information; compilation of statistics; market prospecting, research and 
analysis; information and consultancy relating to the aforesaid services.

Cl.36;Financial affairs; financial affairs services; conducting of financial affairs on-line; monetary affairs services; 
financial services, namely, enabling transfer of funds and purchase of products and services offered by others; payment 
processing services; financial payment services; remote payment services; collecting of payments for goods and 
services; conducting cashless payment transactions; credit card and payment card services; credit card payment 
processing; processing of electronic payments; financial analyses; clearing and reconciling financial transactions via a 
global computer network; financial services, namely, enabling transfer of funds and electronic transfer of funds for 
others.

Cl.38;Telecommunications; providing access to internet platforms; providing access to e-commerce platforms on the 
internet; transferring, distribution, sending and receiving of data, messages, sounds, images and documents; electronic 
transmission of digital files and other data; providing access to platforms and portals on the internet; information and 
consultancy relating to the aforesaid services.

Cl.42;Design and development of computer hardware and software; hosting of platforms on the internet; programming 
of software for internet platforms; programming of software for e-commerce platforms; hosting of e-commerce platforms 
on the internet.
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Priority claimed from 17/08/2016; Application No. : UK00003180882 ;United Kingdom 

3662902    21/12/2016
[International Registration No. : 1370728]
Angle Europe Limited
3 Frederick Sanger Road, Surrey Research Park, Guildford Surrey GU2 7YD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations and reagents for scientific or research use; chemical reagents for non-medical purposes; 
reagents for in vitro use; buffer solutions and reagents for use with laboratory apparatus, namely, separation apparatus 
and analysis apparatus; biomarkers, namely, nucleic acids, proteins and other biochemical ligands for scientific or 
research use; test kits for scientific or research use.

Cl.5;Diagnostic reagents and assay components for clinical, medical and medical laboratory use; diagnostic kits 
comprised of diagnostic reagents and assay components for clinical, medical and medical laboratory use; not including 
any such goods that are prescription only pharmaceuticals, but including such non-pharmaceutical goods that are for 
companion diagnostics.

Cl.9;Apparatus, equipment and instruments for scientific, laboratory, diagnostic or general research use; apparatus, 
equipment and instruments for cytology, histology and for use in detecting medical diseases and disorders, not for 
medical use, and all for laboratory use, diagnostic or general research use; apparatus in the nature of cassettes for use in 
laboratory, diagnostic or general research use; cell analyser providing quantitative cell analysis for scientific, laboratory 
or general research use and disposable cassettes therefor; apparatus and equipment for use in testing and analysing 
tissue, blood, cells and plasma not for medical use, and all for laboratory use, diagnostic or general research use; 
diagnostic reagent kits not for medical use and all for laboratory use consisting primarily of medical diagnostic reagents 
and assays for use in detecting cancerous conditions and other conditions involving somatic genetic changes; biological 
analysis computer software; parts and fitting for the aforesaid goods.
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Cl.10;Medical apparatus, equipment and instruments for laboratory analysis and clinical diagnosis of human diseases; 
medical testing apparatus, equipment and instruments; medical testing kits; testing kits for use in laboratory analysis and 
clinical diagnosis; parts and fittings for the aforesaid goods; reagent kits not for medical use and all for laboratory use.

Cl.42;Biological, scientific and medical research and consultation services related thereto; product research and 
development in the fields of biology and medical sciences; custom development of biochemical reagents; services of a 
chemical laboratory; medical research laboratory services, in particular in the fields of diagnostics and development of 
tests for clinical diagnosis and the detection of medical conditions and disorders; advice and information relating to the 
aforesaid services.
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Priority claimed from 04/10/2016; Application No. : 698866 ;Switzerland 

3662906    03/04/2017
[International Registration No. : 1370508]
Mestra AG
Kägenstrasse 2 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Measuring, analysis, control, regulating and recording apparatus, in particular the aforesaid electric and electronic 
apparatus for measuring, collecting, analyzing, controlling, recording or regulating process, operation or environment 
parameters; installations and equipment consisting of the aforesaid apparatus; software for the commissioning, 
monitoring, controlling, regulating, maintenance and operation of the aforesaid apparatus, installations and equipment; 
computer equipment and data communication systems consisting of hardware and software for all aforementioned 
apparatus, equipment and installations; all the aforesaid goods in the field of industrial process automation and 
measuring technique, environmental measuring and environmental monitoring technology, instrumentation for laboratory 
purposes, laboratory automation technology, supply chain management, facility and inventory management, production 
automation, medical technologies, pharmaceutical industry, biotechnology, life sciences industry, aircraft technology and 
transport technology.

Cl.37;Maintenance of apparatus, installations and equipment relating to class 9; computer-aided installation, computer-
aided maintenance and servicing of apparatus, installations and equipment in class 9 in connection with monitoring.

Cl.42;Scientific and technological services as well as research and design relating thereto, in particular development 
and design services in the field of measuring, analysis, control, regulating and recording apparatus, in particular the 
aforesaid electric and electronic apparatus for measuring, collecting, analyzing, controlling, recording or regulating 
process, operation or environment settings; development and design services in the field of installations and equipment 
consisting of an complex of the aforesaid apparatus; analysis, research and design relating to the aforementioned 
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apparatus, equipment and installations; design and development of computer software, in particular software for starting 
up, monitoring, controlling, regulating, maintaining and operating the aforesaid apparatus, installations and equipment; 
measurement services, including process data and storage measurement for monitoring and controlling inventory and 
managing storage logistics chain; all the aforesaid services in the field of measuring and industrial process automation 
technology, environmental measuring and environmental monitoring technology, instrumentation for laboratory 
purposes, laboratory automation technology, supply chain management, facility and inventory management, production 
automation, medical technologies, pharmaceutical industry, biotechnology, life sciences industry, aircraft technology and 
transport technology.
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Priority claimed from 21/10/2016; Application No. : 2016739222 ;Russian Federation 

3663312    16/01/2017
[International Registration No. : 1371215]
«BFK-Project» Limited liability company
Varshavskaya str., 11., lit. A RU-196128 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Transmitters [telecommunication]; measuring apparatus; alarm bells, electric; control panels [electricity]; anti-theft 
warning apparatus; fire hose; electric installations for the remote control of industrial operations; switches, electric; 
megaphones; heat regulating apparatus; amplifiers; fire blankets; sirens; monitoring apparatus, electric; bells [warning 
devices]; fire extinguishers; alarms; fire alarms; signals, luminous or mechanical; whistle alarms; light dimmers 
[regulators], electric; flashing lights [luminous signals]; sprinkler systems for fire protection; fire beaters.

Cl.35;Advertising in field of fire extinguishment and security fire alarms; demonstration of goods in field of fire 
extinguishment and security fire alarms; sales promotion for others in field of fire extinguishment and security fire 
alarms; procurement services for others in field of fire extinguishment and security fire alarms.

Cl.37;Repair; installation services; fire alarm installation and repair; machinery installation, maintenance and repair.

Cl.42;Scientific research; technical research; engineering; updating of computer software; maintenance of computer 
software; computer system design; computer software design; research and development of new products for others; 
testing and surveying in field of fire extinguishment and security fire alarms.
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Priority claimed from 27/10/2016; Application No. : 87217185 ;United States of America 

3663322    26/04/2017
[International Registration No. : 1371292]
Uber Technologies, Inc.
1455 Market Street, 4th Floor San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.39;Providing a website featuring information in the field of transportation (terms too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations).

Cl.41;Educational services.
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Priority claimed from 05/08/2016; Application No. : 1337270 ;Benelux 

3663336    05/01/2017
[International Registration No. : 1370893]
F-ECTIVE, besloten vennootschap met beperkte aansprakelijkheid
Avenue Prince Baudoin 37 B-1150 Bruxelles

Proposed to be Used
IR DIVISION
Cl.6;Metal fasteners; ironmongery; hinges and locks; screw; screw eyes; nuts of metal; bolts; plug; washers; spring 
washers; ramp plates; mandrels, being rods of metal; threaded rods; concrete screw sleeves; pegs; nails; rivets; staple; 
wires; basketry; wire gauze; tension links; cotter pins; clamping brackets made of metal, or non-plasticized; metal 
anchors; drywall corner beads of metal [building material]; carabiners; turnbuckle hooks; common metals and their 
alloys; metal building materials; transportable buildings of metal; non-electric metal cables and wires; steel wire rope; 
metal profiles and sheets; galvanized steel tubes covered with plastic; flanges and fittings for pipes; metal pipes; ores.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; semi-finished plastic products; packing, stopping and insulating 
materials; non-metallic flexible pipes; gaskets of rubber; suspension rings of rubber for pipes; coupling joints (of rubber) 
for non-electric cables; spring washers, rubber.

Cl.20;Fasteners (not of metal) including clamps, dowels, screws, bolts, pins, plastic washers, clips, not of metal, for 
cables; attachment means for cables; suction cup hooks, not of metal; fasteners, not of metal, for furniture; fasteners 
(building -) of non-metallic materials; thread (fasteners -), not of metal; fasteners (secret -) of non-metallic materials; 
plastic fittings for attachment to pipes (terminals); spacers made of plastic for the attachment of pipes; brackets for 
cables and pipes, not of metal; connecting screws, not of metal, for cables; cable clamps, structural joint connectors, not 
of metal, and holders, not of metal; hinges, not of metal for fastening electric cables.
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Priority claimed from 15/03/2017; Application No. : 016467946 ;European Union 

3663337    02/08/2017
[International Registration No. : 1370947]
Meusburger Georg GmbH & Co KG
Kesselstr. 42 A-6960 Wolfurt Austria

Proposed to be Used
IR DIVISION
Cl.6;Flexible tubes of metal; metal hose fittings; flexible hoses of metal; flexible hose connections of metal; hoses (of 
metal) with an insulating layer; accessories (of metal) for the aforesaid goods, in particular couplings, screw fittings or 
sleeves, in particular for injection moulding and pressure casting and for hot working tools.

Cl.7;Hoses (of metal or not of metal) and hose connections (of metal or not of metal) with an insulating layer and 
combinations thereof, in particular couplings, screw fittings or sleeves, all being parts of machines, in particular for 
injection moulding and pressure casting and for hot working tools; hose connections (of metal or not of metal), in 
particular couplings, screw fittings or sleeves, all being parts of machines, in particular for injection moulding and 
pressure casting and for hot working tools; accessories, not of metal, for the aforesaid goods, in particular couplings, 
screw fittings or sleeves, in particular for injection moulding and pressure casting and for hot working tools.

Cl.17;Flexible tubes, not of metal; connectors (non-metallic -) for hoses; flexible hoses, not of metal, reinforced with 
wire gauze and/or reinforced with gauze not of metal; accessories, not of metal, for the aforesaid goods, in particular 
couplings, screw fittings or sleeves, in particular for injection moulding and pressure casting and for hot working tools.
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Priority claimed from 08/02/2017; Application No. : M1700411 ;Hungary 

3663346    11/04/2017
[International Registration No. : 1370911]
Jan Zolcer
Kastély utca 82 H-2045 Törökbálint Hungary

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer programs (downloadable software); application 
software; application for desktop computers, mobile phones, tablets, notebooks, laptops; application software for 
smartphones; smartphone software applications, downloadable; virtual reality software; application software for wireless 
devices; software and applications for mobile devices; computer application software for mobile telephones; 
downloadable applications for use with mobile devices.

Cl.35;Advertising; marketing; on-line advertising on a computer network; provision of an online marketplace for buyers 
and sellers of goods and services; marketing research; television advertising; radio advertising; public relations; 
production of advertising films; pay per click advertising; writing of publicity texts; merchandising; product 
merchandising; merchandising services; promotion of sports competitions and events; promotion of goods and services 
through sponsorship of sports events; promotion of goods and services through sponsorship of international sports 
events; promoting the goods and services of others by arranging for sponsors to affiliate their goods and services with 
sports competitions; promoting the goods and services of others by arranging for sponsors to affiliate their goods and 
services with sporting activities; advertising, including promotion of products and services of third parties, through 
sponsoring arrangements and licence agreements relating to international sports' events; direct mail advertising.

Cl.42;Computer programming; maintenance of computer software; research and development of new product for 
others; creating and maintaining websites for others; computer software design; duplication of computer programs; 
software as a service (SaaS); data conversion of computer programs and data (not physical conversion); platform as a 
service (PaaS); constructing an internet platform for electronic commerce; creation of computing platforms for third 
parties; programming of software for internet platforms; programming of software for e-commerce platforms; 
programming of software for information platforms on the internet; creation of internet web sites; designing and 
developing web pages on the internet; design and graphic arts design for the creation of web pages on the internet; 
creating electronically stored web pages for online services and the internet.
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Priority claimed from 04/01/2017; Application No. : 016217341 ;European Union 

3663393    24/05/2017
[International Registration No. : 1370151]
UNIMED FEEDER SERVICES A/S
c/o Unifeeder A/S, Hveensgade 1 DK-8000 Aarhus C Denmark

Proposed to be Used
IR DIVISION
Cl.36;Transport insurance services, including transport insurance brokerage services, providing information as well as 
consultancy regarding transport insurance conditions; customs brokerage for others, including consultancy regarding 
customs brokerage; providing information via a computer database or via the internet about transport insurance and 
customs brokerage; all the aforesaid services not in connection with passenger cars; all the aforesaid services limited to 
feeder services.

Cl.39;Arrangement of transportation; packaging and storage of goods; travel arrangement; transport by land, water and 
air; ship brokerage, including shipping business, logistics services and forwarding services, including door-to-door 
forwarding services; container transport services; storing services; rental of storage rooms and storage containers, 
including temperature regulated storage rooms and storage containers; packaging of goods; vehicle rental; refloating of 
ships; stevedoring (loading and unloading of ships); harbour crane loading and unloading services; ship salvaging, 
including underwater salvage and towage services; harbouring and freighting services for ships and boats; consultancy 
concerning transport and storage of goods as well as harbour conditions; providing inormation about transport and 
storage of goods as well as harbour conditions, including via a computer database or via the internet; all the aforesaid 
services not in connection with passenger cars; all the aforesaid services limited to feeder services.
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Priority claimed from 01/02/2017; Application No. : 4334253 ;France 

3663395    20/07/2017
[International Registration No. : 1370436]
Airbus Defence and Space
31 Rue des Cosmonautes ZI du Palays F-31402 Toulouse Cedex 4 France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; downloadable software for use with fixed or mobile communication devices for the 
transmission of digital satellite images and related data to such mobile or fixed communication devices; downloadable 
software for use with fixed or mobile communication devices for the exchange of digital satellite images and related data 
between such mobile or fixed communication devices.

Cl.38;Electronic transmission of satellite images and related data on mobile or fixed global computer networks; 
provision of access to digital satellite images and related data via the Internet.
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Priority claimed from 07/02/2017; Application No. : 87326892 ;United States of America 

3663420    03/08/2017
[International Registration No. : 1370394]
West Pharmaceutical Services, Inc.
530 Herman O. West Drive Exton PA 19341 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal closures for containers; sealing caps of metal.

Cl.10;Droppers for administering medication, sold empty; infusion and injection devices for administering drugs; 
medical syringes; drug delivery systems; baby bottle nipples.

Cl.17;Rubber stoppers and elastomer stoppers for pharmaceutical containers; non- metal seals for use on containers; 
rubber stoppers for bottles and vials; elastomer stoppers for bottles and vials.

Cl.20;Non-metallic closures for containers; stoppers, not of metal, for bottles and vials; stoppers, not of metal, for 
containers for medications; plastic vials and containers for medications sold empty for commercial use.

Cl.42;Research and development and consultation related thereto in the fields of pharmaceutical packaging, drug 
stability, medical device analysis, administration of drugs, and drug delivery systems; materials testing and evaluation.
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3663426    01/08/2017
[International Registration No. : 1370423]
Aranynektár Termékgyártó és Kereskedelmi Korlátolt Felelosségu Társaság
Vörösmarty utca 2438. hrsz. H-2336 Dunavarsány Hungary

Proposed to be Used
IR DIVISION
Cl.20;Honeycombs; artificial honeycombs.

Cl.30;Honey; natural honey; honey substitutes; sweet spreads [honey]; natural ripe honey; honey [for food]; herbal 
honey.
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Priority claimed from 23/02/2017; Application No. : UK00003214627 ;United Kingdom 

3663427    04/08/2017
[International Registration No. : 1370281]
The Tracklement Company Limited
Whitewalls, Easton Grey Malmesbury, Wiltshire SN16 0RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Jellies; jams; compotes; pickles; preserved fruits; preserved vegetables; preserved garlic; edible oils.

Cl.30;Condiments; relishes; chutneys; sauces (condiments); mustard; ketchups; piccalilli; dressings for food.
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3663632    28/04/2017
[International Registration No. : 1370726]
OSS CRAFT DISTILLERY AS
Fleslandsvegen 205 N-5258 Blomsterdalen Norway

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware; coolers for wines and other 
beverages; ice pails for wines and other beverages; vacuum corks specially adapted for use on wine bottles and other 
bottles for beverages; vacuum pumps for wine bottles and other bottles for beverage; wine aerators; wine bottle stands 
and holders; wine bottle vests specially adapted for decoration of wine bottles and other bottles for beverages; wine 
pails; wine coasters of precious metal; cooling pails for wine; wine drip collars specially adapted for use around the top of
wine bottles and other bottles to stop drips; wine glasses; wine jugs; wine bottle openers; pourers for wine bottles and 
other bottles; wine sieves; wine tasters; drinking glasses and stemware; crystal drinking glasses; mugs; cups; trays; 
drink containers and heat-insulated containers; coasters, not of paper or for use as table linen; coasters of leather and 
coasters of plastic; bar equipment, namely corkscrews, containers for corks, bottle openers, beer glasses, wine glasses, 
decanters, wine decanters; portable coolers for beverages; wine cooler stands, cruets, pails and stirring pins; cocktail 
stirrers; cocktail shakers; portable coolers; portable coolers for beverages and beverage dispensers; portable ice 
cabinets for drinks; thermally insulated containers for beverages; thermally insulated tote bags for beverages.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.43;Bar services; cafés; restaurants.
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3663640    28/07/2017
[International Registration No. : 1370174]
Wedu Limited
International House, 124 Cromwell Road Kensington London SW7 4ET United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software, multi-media and software applications featuring videos, information and other content relating to the 
development of women in higher education and professional life.

Cl.16;Printed matter, printed publications, books, magazines, newsletters, bulletins; certificates; posters, calendars and
diaries; writing and drawing instruments; notepaper, stationery; all of the foregoing relating to the development of women 
in higher education and professional life.

Cl.36;Financial services; investment analysis; financial investment; advice relating to investments; provision of 
investment services; all of the foregoing relating to the development of women in higher education and professional life.

Cl.41;Educational services, educational advisory services, career counselling, education information services, 
publication of educational texts, online electronic publications, all relating to the development of women in higher 
education and professional life.
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Priority claimed from 15/02/2017; Application No. : UK00003212980 ;United Kingdom 

3663653    02/08/2017
[International Registration No. : 1371255]
Oxsight Limited
John Eccles Building, Robert Robinson Avenue, Oxford Science Park Oxford Oxfordshire OX4 4GP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Optical goods, apparatus and equipment; optical enhancers; optical amplifiers; optical glasses; eyewear; 
corrective eyewear; glasses; spectacles; electronic glasses; 3D glasses; wearable electronic optical apparatus and 
equipment; wearable electronic eyewear; wearable electronic corrective eyewear; wearable display apparatus; wearable 
digital display apparatus; wearable computer hardware; wearable computer peripherals; wearable monitors; virtual reality 
hardware, headsets and glasses; augmented reality hardware, headsets and glasses; apparatus and equipment for 
recording, manipulating, processing and enhancing images, sound and video; software for recording, manipulating, 
processing and enhancing images, sound and video; software for recording, manipulating, processing and enhancing 
images to improve the visibility of objects; parts and fittings for all of the aforesaid goods.

Cl.35;Retail services including on-line retail services in relation to optical goods, apparatus and equipment; retail 
services including on-line retail services in relation to optical enhancers, optical amplifiers, optical glasses, eyewear, 
corrective eyewear, glasses, spectacles, electronic glasses, 3D glasses, wearable electronic optical apparatus and 
equipment, wearable electronic eyewear, wearable electronic corrective eyewear, wearable display apparatus, wearable 
digital display apparatus, wearable computer hardware, wearable computer peripherals and wearable monitors; retail 
services including on-line retail services in relation to virtual reality hardware, headsets and glasses; retail services 
including on-line retail services in relation to augmented reality hardware, headsets and glasses; retail services including 
on-line retail services in relation to apparatus and equipment for recording, manipulating, processing and enhancing 
images, sound and video; retail services including on-line retail services in relation to software for recording, 
manipulating, processing and enhancing images, sound and video; retail services including on-line retail services in 
relation to software for recording, manipulating, processing and enhancing images to improve the visibility of objects; 
retail services including on-line retail services in relation to parts and fittings for all of the aforesaid goods; information, 
advisory and consultancy services in relation to all of the aforementioned services.

Cl.42;Design services; technological research and design; technological studies; design and development of optical 
goods, apparatus and equipment; design and development of corrective eyewear, glasses and electronic glasses; 
software design; design of apparatus and equipment for recording, manipulating, processing and enhancing images, 
sound and video; design of software for recording, manipulating, processing and enhancing images, sound and video; 
information, advisory and consultancy services relating to all of the aforementioned services.
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Priority claimed from 30/06/2017; Application No. : 40201712502Q ;Singapore 

3663657    02/08/2017
[International Registration No. : 1371356]
FURAMA HOTELS INTERNATIONAL MANAGEMENT PTE LTD
3 Shenton Way, Shenton House Singapore 068805 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management of hotels.

Cl.43;Accommodation bureau services [hotels, boarding houses]; hotel accommodation letting agency services; 
agency services for booking hotel accommodation; appraisal of hotel accommodation; arranging hotel accommodation; 
arranging hotel reservations; booking of hotel accommodation; booking services for hotels; hotel accommodation 
reservation services; hotel accommodation services; hotel catering services; hotel information; hotel reservation 
services; hotel reservations; hotel room reservation services; hotel services; provision of hotel accommodation; 
provision of information relating to hotels; reservation of accommodation in hotels; reservation of hotel accommodation; 
resort hotel services; temporary accommodation [hotels, motels, resorts] booking and reservation services provided in 
relation to a customer loyalty or frequent buyer scheme; temporary accommodation [hotels, motels, resorts] booking and 
reservation services provided in relation to a frequent flyer scheme; travel agency services for making hotel reservations; 
travel agency services for reserving hotel accommodation.
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3663682    22/03/2017
[International Registration No. : 1371012]
DCI SA
ROUTE DE JUSSY 1-3, Chêne-Bourg CH-1225 Geneve Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and media for recording, transmitting and reproducing sound, images and data; computer storage and 
information reading devices; digital data media; digital recording carriers; computer-readable data media and audiovisual 
apparatus; information processing apparatus; database server centers; electronic software; software (recorded 
programs); downloadable software and application software for portable and mobile communication devices; software 
packages; recorded computer programs; computer applications; electronic databases and particularly software for 
managing voice databases; text and sound data banks, image banks; all data downloadable on to computers or mobile 
telephones and particularly ringtones, sounds, music, photographs, videos, images, logos, text and all other content; 
downloadable electronic publications particularly via an international telecommunications network.

Cl.35;Advertising; commercial intermediation; dissemination of advertising material (leaflets, prospectuses, printed 
matter, samples); presentation of goods on all communication media, for retail sale; computer file management; rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; media planning services; arranging subscriptions to a database or multimedia server center; 
subscriptions to a database; administrative management of a platform for hosting and exchanging data, images, sounds, 
sound and/or video recordings, videos; administrative management of a database on the Internet, in particular for 
ordering services related to the laundry, ironing, treatment, cleaning, repair and renovation of all articles and in particular 
clothing and withdrawal of the articles which have been the subject of those services; retail store, mail order or on-line 
(via a website) services of products and preparations for bleaching and other substances for laundry use, soaps, laundry 
detergents, cleaning, polishing, scouring, removing and abrasive preparations; database updating services; creating 
directories of information available on computer networks, namely database compilation; services for inputting, editing, 
compiling and processing data and more generally for recording, transcribing and systematizing written communications 
and sound and/or image recordings; collection and systematization of data in a central file; management of an online 
searchable data platform; data search in computer files for others; recording, composition, systematization of data written
or received by computer, and particularly data communication or remote computing; public relations; organization of 
trade fairs and exhibitions for advertising purposes; organization of competitions in connection with advertising; online 
advertising on a computer network.

Cl.39;Transport, distribution and delivery of goods; distribution [delivery] of goods; collection and delivery of textile 
products.
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3663684    31/01/2017
[International Registration No. : 1371218]
Club Tourism International Inc.
3-1, Nishi-shinjuku 6-chome, Shinjuku-ku Tokyo 160-8308 Japan

Proposed to be Used
IR DIVISION
Cl.39;Travel tour conducting; arranging of travel tours; travel reservation; escorting of travellers; booking of seats for 
travel; tourist information (excluding those for accommodation); travel consultancy (excluding those for accommodation);
courier services [messages or merchandise]; delivery of goods; message delivery; freight transportation brokerage; car 
parking; parking lot mediation; rental of wheelchairs; bicycle rental.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; conducting fitness 
classes; educational services; instruction services; teaching; gymnastic instruction; physical education; nursery schools;
personal trainer services [fitness training]; tutoring; practical training [demonstration]; religious education; services of 
schools [education]; boarding school education; academies [education]; correspondence courses; vocational guidance 
[education or training advice]; vocational retraining; coaching [training]; arranging, conducting and organization of 
seminars; arranging and conducting of seminars; arranging and conducting of workshops [training]; arranging and 
conducting of colloquiums; organization of exhibitions for cultural or educational purposes; providing on-line electronic 
publications, not downloadable; reference libraries of literature and documentary records; mobile library services; 
publication of books; electronic desktop publishing; publication of texts, other than publicity texts; organization of shows 
[impresario services]; arranging and conducting of concerts; production of videotape film in the field of education, 
culture, entertainment or sports [not for movies or television programs and nor for advertising or publicity]; production of 
music; music composition services; songwriting; organization of entertainment events excluding movies, shows, plays, 
musical performances, sports, horse races, bicycle races, boat races and auto races; holiday camp services 
[entertainment]; organization of balls; organization of competitions [education or entertainment]; organization of fashion 
shows for entertainment purposes; party planning [entertainment]; sport camp services; arranging of beauty contests; 
conducting guided tours.

Cl.43;Providing temporary accommodation; boarding house services; hotel services; holiday camp services [lodging]; 
rental of temporary accommodation; tourist home services; motel services; providing campground facilities; 
accommodation bureau services [hotels, boarding houses]; hotel reservations; boarding house bookings; preparation of 
food and beverages; serving of food and drink; take-away food and drink services; café services; canteen services; 
cafeteria services; restaurant services; self-service restaurant services; snack-bar services; bar services; food and drink 
catering; food sculpting; boarding for animals; crèche services; day-nursery [crèche] services; preschooler and infant 
care at daycare centers; providing day-care services for the elderly; retirement home services; providing conference 
rooms; rental of meeting rooms; providing facilities for exhibitions.
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3663701    26/02/2017
[International Registration No. : 1370138]
McCarter, Jeanette
400 17th Street Unit 1311, Housing Problem Solvers Company Atlanta GA 30363 United States of America

Proposed to be Used
IR DIVISION
Cl.21;Scalp scratchers.

Cl.26;Hair clips; hair ornaments; hair ornaments in the form of combs; hair ornaments in the nature of hair wraps; hair 
ornaments not of precious metal; hair ornaments of precious metal; hair pins; hair pins and grips; hair accessories, 
namely, claw clips; hair accessories, namely, jaw clips; hair accessories, namely, snap clips; hair curl clips; hair tassel 
ornaments for japanese hair styling (negake); ornamental hair pins for japanese hair styling (kogai); ornamental combs 
for japanese hair styling (marugushi); ornaments for the hair; back-hairpieces fixing pins for japanese hair styling 
(tabodome) (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); clam 
clips for hair (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); oriental 
hair pins; ornamental hair pins for japanese hair styling (kogai); snoods; waving pins for the hair.
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Priority claimed from 07/11/2016; Application No. : 289323 ;Israel 
3663764    27/04/2017
[International Registration No. : 1370254]
Wear2B Ltd.
P.O. Box 143, Rosh Pina 1200000 101 Industrial Zone Israel

Proposed to be Used
IR DIVISION
Cl.9;Big data analysis and management computer software and hardware for monitoring, tracking, recording, storing, 
managing, displaying and analyzing medical parameters, signs, symptoms, and conditions, such as the concentration of 
pharmaceuticals, chemicals and proteins in the blood, glucose, blood lipids, pulse, blood pressure and other medical 
data; computer application software for all devices with Internet access, namely, mobile phones, portable media players, 
handheld computers, PCs, laptop, tablets, namely, software for monitoring, tracking, recording, storing, managing, 
displaying and analyzing medical parameters, signs, symptoms, and conditions, such as the concentration of 
pharmaceuticals, chemicals and proteins in the blood, glucose, blood lipids, pulse, blood pressure and other medical 
data, by means of a global computer network.

Cl.10;Medical devices, namely, wearable devices to be used during day-to-day activities comprising of medical 
sensors, receivers, sensor housings and non-invasive sensor devices, processing and communication unit and 
embedded software used for monitoring, tracking, recording, storing, managing, displaying and analyzing medical 
parameters, signs, symptoms and conditions, such as the concentration of pharmaceuticals, chemicals and proteins in 
the blood, glucose, blood lipids, pulse, blood pressure and other medical data.

Cl.42;Software as a services (SAAS) featuring an online non-downloadable Internet-based computer software and 
application for continuous monitoring, tracking, analyzing, displaying, predicting and storing medical parameters, signs, 
symptoms and conditions such as the concentration of pharmaceuticals, chemicals and proteins in the blood, glucose, 
blood lipids, pulse, blood pressure and other medical data; providing temporary use of on-line non-downloadable cloud 
computing software for monitoring, tracking, recording, storing, managing, displaying and analyzing medical parameters, 
signs, symptoms and conditions, such as the concentration of pharmaceuticals, chemicals and proteins in the blood, 
glucose, blood lipids, pulse, blood pressure and other medical data, during day to day activities all for use in connection 
with a cloud-based data management platform and online software tools for big data analytics; technical support in the 
nature of troubleshooting of computer software problems, upgrading, repair and maintenance of computer software 
applications.

Cl.44;Telemedicine services and medical services; analytical and statistic services relating to medical parameters, 
signs, symptoms, conditions and data, for diagnosis or treatment purposes.
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3663769    09/03/2017
[International Registration No. : 1370376]
TwoDads Oy
Lapinlahdenkatu 16 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.30;Oat-based food; foodstuffs made from cereals; foodstuffs made from dough; foodstuffs made of rice; foodstuffs 
made from oats; foodstuffs made from maize; prepared foodstuffs in the form of sauces; foodstuffs containing cocoa [as 
the main constituent]; foodstuffs containing chocolate [as the main constituent]; cereal based foodstuffs for human 
consumption; extruded food products made of rice; extruded food products made of wheat; extruded food products made 
of maize; prepared savory foodstuffs made from potato flour; ice cream; cones for ice cream; ice cream cone mixes; 
flavored ices; soya based ice cream products; ices and ice; ice creams containing chocolate; ice creams flavoured with 
chocolate; mixtures for making ice cream products; ice, ice creams, frozen yogurts and sorbets; muesli bars; bars based 
on wheat; filled chocolate bars; cereal based energy bars; muesli; breakfast cereals; hot breakfast cereals; porridge oats; 
breakfast cereals, porridge and grits; water ice; sorbets [ices]; ices; sorbets [water ices]; sorbet mixes [ices]; ice lollies 
containing milk; ice lollies being milk flavoured; confectionery in frozen form; cereal- based snack food; rice based snack 
food; snack foods made from wheat; cheese curls [snacks]; puffed com snacks; snacks manufactured from muesli; snack 
foods prepared from maize; snack foods made of whole wheat; snack foods consisting principally of bread; snack foods 
made from corn and in the form of puffs; snack foods consisting principally of extruded cereals; flavourings for snack 
foods (other than essential oils]; extruded snacks containing maize; snack foods consisting principally of pasta; snack 
food products made from soya flour; snack food products made from cereal flour; snack food products made from cereal 
starch; snack food products made from rusk flour; snack food products made from rice flour; snack food products made 
from maize flour.

Cl.32;Cordials; concentrates for making fruit drinks; aloe vera juices; orange squash.
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Priority claimed from 07/11/2016; Application No. : 4312829 ;France 

3663770    10/04/2017
[International Registration No. : 1371459]
FORGES DE COURCELLES
23 rue du 11 Novembre F-52800 Nogent France

Proposed to be Used
IR DIVISION
Cl.7;Parts of motors and engines (other than for land vehicles), namely cylinder heads, ignition devices, injectors and 
injector holders for motors and engines, anti-pollution devices for motors and engines, cylinders, exhausts for motors 
and engines, pistons for engines, speed regulators for motors and engines, silencers for motors and engines, pumps 
(machine, motor or engine parts), connecting rods, cooling radiators for motors and engines, valves (parts of machines, 
motors or engines), fans for motors and engines; machine coupling and transmission components (other than for land 
vehicles): drive shafts, transmission mechanisms; suspension ball joints [parts of machines].

Cl.12;Motors and engines for land vehicles; couplings for land vehicles; suspension system for land vehicles; 
suspension shock absorbers for land vehicles; shock absorbing springs for vehicles; suspension arms for vehicles, 
torsion bar / anti-roll bar [parts of land vehicles]; transmission mechanisms and shafts for land vehicles; automobile 
chassis; differential housings; gear boxes for land vehicles; gear changing sprockets; transmission chains for land 
vehicles; gears and clutches for land vehicles; turbines; axles; steering system for land vehicles; wheel bearings for land 
vehicles; hubs for vehicle wheels.

Cl.40;Treatment of materials, namely assembly of materials to order for third parties, assembly of parts in large series, 
forging, hot forging, treatment of metals [stamping], cold and semi-hot forging by extrusion, milling, machining, metal 
casting, metal tempering and treatment, heat treatment of vehicle parts.

Cl.42;Industrial research services, namely testing of materials, technical project study and technical research in the 
field of forging and machining. 
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3663774    08/12/2016
[International Registration No. : 1370213]
Drägerwerk AG & Co. KGaA
Moislinger Allee 53-55 23558 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, for example software for patient monitoring apparatus and patient monitoring alarms; software for testing
the function of medical apparatus; software for patient monitoring apparatus and patient monitoring alarms; testing 
systems, consisting of testing equipment for testing the function of medical devices, and devices for analysing or 
diagnosis for medical devices.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopaedic articles; medical and veterinary 
apparatus and instruments; medical goods of all kinds, namely medical apparatus for anaesthesia, intensive care units, 
operating theatres, neonatal care, gas supply for hospitals, patient monitoring, in particular monitors, respiratory 
apparatus, apparatus and systems composed thereof for anaesthesia and/or analgesia, incubators, heat therapy 
apparatus, bilirubin measurement apparatus; transport incubators; medical imaging devices; compressed air installations 
and compressed air systems for medical purposes, consisting of apparatus and fixed devices for preparing, checking and 
providing medical compressed air; gas supply installations and gas supply systems for medical purposes, consisting of 
apparatus and axed devices for preparing, checking and providing gases for medical purposes; monitoring and 
documentation systems for the quality of medical compressed air produced in hospitals, consisting of apparatus and 
fixed devices for preparing, checking and providing medical compressed air; transcutaneous blood gas analysers; 
phototherapy equipment; suction apparatus for medical purposes; vacuum regulators for medical purposes; medical 
vacuum installations; clinical gas management systems, consisting of apparatus and fixed devices for preparing, 
checking and providing medical compressed air and medical gases; control and monitoring devices for operational 
pressure of medical gases; oxygen sensors for medical use; flow sensors for medial purposes; flowmeters for medical 
purposes; bronchial aspiration apparatus; surgical suction apparatus; aspiration tubing; oxygen enrichment apparatus; 
humidifiers for respiration; aerosol generators for medical purposes; filters and absorbers for anaesthetics; apparatus for 
filtering germs; gas supply apparatus for hospitals; spirometry apparatus; wall-mounted and/or ceiling-mounted supply 
units, namely equipment for medical purposes; monitor holders being accessories for medical apparatus and medical 
furniture; medical lights, for example operating theatre lights; lights for phototherapy; examination lights, including 
examination lights for newborns, ncl lights; apparatus for oxygen and aerosol therapy, including nebulisers; evaporators 
for iiquid anaesthetics; nebulisers, in particular ultrasonic nebulisers, pneumatic nebulisers; temperature probes for 
humidifiers and nebulisers as part of medical equipment; connectors for humidifiers and nebulisers as part of medical 
equipment; fastenings for humidifiers and nebulisers as part of medical equipment; drainage systems for continuous 
drainage, wound drainage and thoracic drainage, consisting of vacuum and compressed air drive elements, vacuum 
regulators, compressed air regulators, secretion bottles, holders, fistula indicators, water vacuum gauges and/or filters, 
and corresponding accessories; bespoke splints for assembling surgical apparatus and instruments, in particular 
surgical suction devices, drainage systems; adapted monitor holders as part of medical equipment; catheter trays; 
infusion bottle holders; compressed air tubes (medical); suction containers, for example secretion bottles; masks for non-
invasive respiration; anaesthesia face masks; breathing tubes, in particular tubes being accessories for respiration and 
anaesthesia; face masks for medical purposes; headbands for medical face masks; size templates for medical face 
masks; hook rings for medical facte masks; soda lime cartridges; heat and moisture filters for respiratory apparatus; CO2 
cuvettes for monitoring CO2 content during patient respiration in intensive medicine; filters for bacteria; water traps being
parts and/or accessories for medical equipment; mechanical filters for respiration apparatus; filters for respiration 
apparatus; connectors for filters for respiration systems; tube extensions for breathing tubes; breathing bags; test lungs; 
manual respiration bags; humidification chambers for breathing tube equipment; tube heaters as part of medical 
equipment; adapters for tube heaters as part of medical equipment; tube clips as part of medical equipment; cover caps 
for water traps, breathing tubes; connections and connectors for breathing tubes; valves for respiration apparatus; tube 
connections as part of medical equipment; expiration valves as part of medical equipment; tube systems, consisting of 
tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for medical suction, tube 
adapters, valves, connections and corresponding accessories; water traps and valves for medical purposes equipped 
with an RFID (radio-frequency identificational) function; disposable and reusable ECG cables; ECG electrodes; Sp02 
sensors, including Sp02 sensors for pulse oximetry, adhesive sensors and finger sensors; Sp02 cables; temperature 
sensors for medical purposes, including skin sensors and/or disposable sensors for temperature measuring; sleeves for 
non-invasive blood pressure measurement; connecting tubes for non-invasive blood pressure measurement; sleeves 
fitted with sensors for non-invasive arterial pressure measurement; apparatus for invasive blood pressure measurement; 
apparatus for measuring cardiac output; EEG electrode cables; EEG electrodes; NMT adapters (medical); NMT electrode 
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cables (medical); nasal cannulae; airway adapters; sensors for respiratory mechanics; sample gas lines (medical); Fi02 
sensors; temperature sensors, flow sensors, CO2 sensors (medical); nasal prongs for newborns and adults; medical 
devices and instruments for the primary care and stabilisation of newborns; positioning aids; incubator coverings; heated 
mattresses; mattresses for medical use; air inlet filters for incubators; iris diaphragms; sleeves adapted for manual 
access openings for incubators; infusion holders for incubators; resting surfaces for incubators; distributors for 
incubators; ejectors for incubators; air temperature sensors for incubators; lights for phototherapy, for instance 
fluorescent tubes for phototherapy; skin temperature sensors and covers for skin temperature sensors; core temperature 
sensors; moisture pads being accessories for incubators, in particular transport incubators; back support systems for 
use in patient transport and in neonatal care, namely safety belts for incubators, sick beds and/or transport incubators; 
apparatus and instruments for monitoring patients, in particular patient monitoring apparatus, patient monitoring sensors 
and alarms; alarm management systems for monitoring patients, consisting of patient monitoring apparatus and/or 
patient monitoring alarms; gas emergency signal monitors for monitoring medical gases and gas installations in 
hospitals; clinical information systems for monitoring patients, consisting of patient monitoring apparatus and patient 
monitoring alarms; systems for monitoring patient data, consisting of patient monitoring apparatus and patient 
monitoring alarms; adapters for patient monitoring instruments, patient monitoring alarms and patient monitoring 
sensors; pressure reducers as parts or accessories for the aforesaid medical apparatus and instruments; parts and 
fittings included in this class for all the aforesaid goods.

Cl.11;Control and safety accessories for water and gas installations, for example control and safety accessories for 
water equipment, control and safety accessories for gas lines, control and safety accessories for gas equipment, control 
and safety accessories for water pipes.
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3663785    21/10/2016
[International Registration No. : 1370210]
KMW + Nexter Defense Systems N.V.
Gustav Mahlerlaan 1017 NL-1082 MK Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer peripheral devices; training simulators for weapons and 
vehicles; electric and electronic control, communication, operation, input, display, recording, sight, observation, test, 
measurement, surveillance, navigation and diagnosis apparatus, in particular for vehicles, weapons, technical apparatus 
and technical equipment; bullet-proof vests; life saving apparatus and equipment; protective helmets; protective masks; 
data processing programs for the detection of fire solutions for weapons and weapon systems; electric, electronic or 
magnetic mine clearing devices; communication devices, in particular for communication between vehicles; digital 
geographic maps; land navigation systems; man-machine interfaces (intermediate devices for communication between 
man and machine); apparatus and instruments for simulation and training purposes; telescopes; periscopes, angle 
mirrors and outlook devices; target telescopes; radar equipment; parts, fittings and accessories of all aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; military vehicles; armored vehicles; tracked vehicles; 
wheeled vehicles; amphibious vehicles; parts, fittings and accessories of all aforesaid goods.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks; weapons; weapon systems; tanks; artillery 
weapons; howitzers; rocket launchers; grenade launcher; firearm sights; weapon mounts, in particular remote-controlled 
weapon mounts; turrets; gun turrets; firearms; pyrotechnic components; detonators; fuses for explosives; propellant; 
securing and releasing devices for ammunition and projectiles; pyrotechnic devices for mine clearance or ammunition 
destruction; parts, fittings and accessories of all aforesaid goods.

Cl.37;Building construction; repair; installation services; installation, maintenance, retrofitting and repair of machines 
and machine components, vehicles and vehicle components, weapons and weapon components, weapon systems and 
weapon system components, technical equipment and installations, computer hardware and simulators; repair 
information; interference elimination in electric installations; retreading of tyres.
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Priority claimed from 16/05/2016; Application No. : 2016-052615 ;Japan 

3663898    28/07/2016
[International Registration No. : 1370791]
SHARP KABUSHIKI KAISHA also trading as SHARP CORPORATION
1 Takumi-cho, Sakai-ku, Sakai City Osaka 590-8522 Japan

Proposed to be Used
IR DIVISION
Cl.7;Electric vacuum cleaners for household purposes and industrial purposes; electric automatic vacuum cleaners 
(self-propelled) for household purposes; electric automatic vacuum cleaners (self-propelled) using a cloud computing 
network for household purposes; electric cleaning robots for household purposes; electric vacuum cleaners for futons 
for household purposes; electric washing machines with spin dryers for household purposes; electric washing machines 
for household purposes and industrial purposes; electric dishwashers for household purposes and industrial purposes; 
electric wax-polishing machines for household purposes and industrial purposes; electric food blenders for household 
purposes and industrial purposes; electric juicers for household purposes; porter robots (self-propelled) for industrial 
purposes; electric vacuum cleaners for industrial purposes; electric washing machines for industrial purposes; electric 
dishwashers for industrial purposes; electric juicers for industrial purposes; electric food blenders for industrial 
purposes; electric peelers for industrial purposes; food cutting, chopping and slicing machines for industrial purposes; 
electric wax-polishing machines for industrial purposes; chemical processing machines and apparatus; ultrasonic 
washing machines for industrial purposes; parts and accessories for the aforesaid goods.

Cl.9;LCD television receivers; television receivers; smart phones; mobile phones; facsimile machines; optical disk 
players; optical disk recorders; hard-disk video recorders; electrostatic copying machines; printers; scanners (data 
processing equipment); computers and their peripherals; tablet computers; electronic dictionaries; information displays 
with touch panels; batteries; electric wires and cables; power distribution or control machines and apparatus; 
photovoltaic cells and modules for generating electricity; solar batteries; photovoltaic apparatus and installations; 
television receivers having display monitors usable as mirrors; liquid crystal display monitors having function of mirrors; 
self-propelled surveillance robots for security purposes; electric switches; inverters [electricity]; laboratory apparatus 
and instruments; electrophoresis apparatus, not for medical purposes; measuring or testing machines and instruments; 
detectors [electric or magnetic meters and testers] for microorganisms; cash registers; electric or magnetic meters and 
testers; watt meters; parts and accessories for the aforesaid goods.

Cl.10;Medical chairs consisting of sphygmomanometers, sphygmograph, weighing scales, degree of obesity 
calculators, body fat scales, bone density measures; ultrasonic washing machines for medical purposes; esthetic 
massage apparatus for household purposes; esthetic massage apparatus for industrial purposes; medical apparatus and 
instruments.

Cl.11;Ion generating apparatus for air purifiers for household purposes and industrial purposes; electric automatic ion 
generating apparatus (self-propelled) for household purposes; electric automatic ion generating apparatus (self-
propelled) using a cloud computing network for household purposes; air conditioners for household purposes and 
industrial purposes; air purifiers for household purposes; dehumidifiers for household purposes; humidifiers for 
household purposes; electric refrigerators for household purposes; electric super heated steam ovens for household 
purposes; electric super heated steam ranges for household purposes; electrical rice cookers for household purposes; 
electric tea makers for household purposes; hair dryers for household purposes; futon driers for household purposes; 
electric laundry dryers for household purposes and industrial purposes; electric cooking pots for household purposes; 
electric fans for household purposes; electric range hoods (extractor hoods) for household purposes; electric lamps and 
lighting apparatus; cooking apparatus and installations for industrial purposes; dish drying machines for industrial 
purposes; dish disinfectant apparatus for industrial purposes; air-conditioning apparatus [for industrial purposes]; ion 
generating apparatus for air purifiers for industrial purposes; electric water heaters; electric laundry dryers for industrial 
purposes; beverage dispensing machines for household purposes; aerating beverage dispensing machines for industrial 
purposes; beverage dispensing machines for industrial purposes; parts and accessories for the aforesaid goods.

Cl.28;Home video game machines; robotic pet shaped toys; toy robots having communication functions; toy robots; 
robot shaped dolls; dolls; toy robots having walking, carrying and talking functions for exhibition and trade show 
purposes; robot arcade game machines; amusement machines and apparatus for use in amusement parks (other than 
arcade video game machines); toys. 
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Priority claimed from 06/10/2016; Application No. : 015903388 ;European Union 

3664247    05/04/2017
[International Registration No. : 1371286]
Greiner Extrusion Group GmbH
Friedrich-Schiedel-Str. 1 A-4542 Nußbach Austria

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing plastic; machine tools; extrusion moulding machines and extrusion installations; injection
moulding machines; extrusion tools (parts of machines); machines for the secondary treatment of extruded materials 
from extruders, in particular outlet devices, sizing devices or refrigerating devices; tools for machines for processing 
plastics, in particular nozzles for extruders; power-operated separating devices for plastic profiles, in particular saws; 
machines for processing waste plastics, in particular retruders.

Cl.37;Installation, maintenance and repair of extrusion tools, extrusion machines and extrusion installations.

Cl.42;Technological consultancy in relation to extrusion processes; software development; planning in relation to 
plastics processing installations and machines; engineering services for designing nozzles for extruders and for 
developing programs for calculating and manufacturing the aforesaid nozzles.
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Priority claimed from 03/02/2017; Application No. : UK00003210621 ;United Kingdom 

3664253    20/04/2017
[International Registration No. : 1370233]
The Goodwood Estate Company Limited
Goodwood, Chichester, West Sussex PO18 0PX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electric apparatus and instruments namely, electric 
conductors, connectors, junction boxes, converters and inverters; electricity conduits; materials for electricity [wires, 
cables, sheaths]; electrified rails for mounting spot lights; electric apparatus for remote ignition; electric locks; electric 
batteries; chargers for electric batteries; electric switches, sockets, plugs; covers for electric outlets; electronic pens; 
electronic agendas; electronic tags for goods; electronic notice boards; electronic publications [downloadable]; encoded 
key cards; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment and 
computers; fire-extinguishing apparatus; carriers and storage media including records, circuits, discs, wires, tapes, film, 
cassettes, cartridges, fibres and cards, bearing or for use in bearing sound, video, data, images, recordings, games, 
graphics, text, programs or information; software and programs including downloadable programs and computer 
programs; controllers and joysticks; screen savers; computers (including central processing units, circuits, programs 
and peripherals); computer hardware and firmware; instructional and teaching apparatus and instruments; optical 
apparatus and instruments; goggles, eyeglasses, sunglasses, spectacles and lenses including contact lenses; apparatus, 
equipment and instruments for storing, providing, recording, transmitting and reproducing sound and/or images and/or 
information; photographic and cinematographic apparatus, equipment and instruments; communication apparatus, 
equipment and instruments; cellular phones; loudspeakers; headphones; copying machines; time clocks (time recording 
devices); cash registers; calculators, adding machines, coin counting or sorting machines; sports training and activity 
simulators; vehicle drive and flight simulators; vehicle breakdown warning triangles; luminous or mechanical road signs; 
clothing, footwear and headgear, helmets, masks and equipment for protection against accident or injury; fire 
extinguishers; fire hose nozzles; fire engines; fire boats; sprinkler systems for fire protection; alarm apparatus, 
instruments and equipment; buzzers, bells, horns and signals; life saving apparatus and equipment; display signs; weight 
belts, regulators, wetsuits, floats, boards, air tanks for divers; diving apparatus, equipment and instruments; ear 
protectors; ear muffs for protective purposes; eye protectors; publications (downloadable) provided on-line from 
databases, from the Internet or from any other communications network including wireless, cable or satellite; virtual 
reality systems; chips; time and date stamping machines; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; clothing, footwear and headgear for use in sports and leisure pursuits; ear muffs; 
boot liners.

Cl.35;Promotion of educational, cultural and entertainment events both live and recorded, indoor and outdoor and over 
the internet.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; training; provision of educational,
cultural and entertainment material; provision of educational, cultural and entertainment facilities; services for writing, 
composition, preparation, production, distribution, direction, presentation, conducting, exhibition, rental and performance 
of educational, cultural and entertainment events both live and recorded, indoor and outdoor and over the Internet; casino 
services; provision of recreational and sporting facilities; publishing; entertainer services; leisure and fitness centre 
services and health club services; provision of amusement facilities, arcades and parks; gambling and betting services; 
provision of facilities for gambling and betting; rental of sports equipment; sports betting services, namely handicapping 
services for sporting events; organisation, arrangement, management, officiation at and hosting of events, sporting 
events, races, rodeos, competitions, shows, games, quizzes, pageants, ceremonies, functions, tournaments, wine 
tastings, awards, contests, festivals, galas, parties, dances, balls, meets, meetings, circuses, concerts, recitals, 
roadshows, displays, fairs, musical performances, magic, illusion, hypnotist and conjuring shows, exhibitions, 
conventions, seminars, workshops, congresses, symposia and conferences, bird watching, fishing, horse-riding; club 
and resort education, cultural, entertainment and recreation services; entertainment, cultural and educational club 
services; library services; holiday camp services, in the nature of sports or entertainment services; operating lotteries 
and raffles; booking seats for entertainment events and shows; ticket agency for entertainment, sporting and cultural 
events; literary agency publishing services; rental of educational, entertainment and cultural material and apparatus, 
leaflets, magazines, studios, scenery, sets, cinematographic machines and apparatus, films, videos, DVDs, CDs, musical 
instruments, sports equipment, diving equipment, television and radio apparatus, books, documents, records, sound or 
image recordings, machines and apparatus for recording, retrieving, reproducing, playing sound or image recordings, 
negatives, positives, toys, amusement machines and apparatus, game machines and apparatus, works of art, cameras, 
projectors and optical equipment, lighting apparatus, dollies, disco equipment, studios, grandstands, public address 
systems, stadium facilities, tennis courts; photography; language interpretation and translation; providing games via the 
Internet and computer networks; news reporting; providing education by means of field study, natural history studies, 
conservation studies and environmental studies; offering racing circuits and race tracks for lease, hire or rent; 
discotheque and nightclub services; provision of race, racing and show facilities; provision of recreational park and 
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outdoor facilities; arranging the rental, hire and leasing of animals for recreational purposes, sporting events or for use in 
film productions; arranging the rental, hire and leasing of educational, training, cultural, entertainment and sporting 
equipment, services and facilities for use in education, training, cultural, entertainment and sporting events and activities; 
information, advice and consultancy relating to the aforesaid.
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Priority claimed from 08/02/2017; Application No. : 87328771 ;United States of America 

3664263    16/03/2017
[International Registration No. : 1370230]
MAVENIR SYSTEMS, INC.
1700 INTERNATIONAL PARKWAY, SUITE 200 RICHARDSON TX 75081 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for encryption, data security, secure digital content distribution; computer programs for 
internet and mobile messaging including message encryption, filtering for spam or junk texts and phone calls; computer 
hardware and software for use in telecommunications information processing and transmission of voice, video audio and 
data over a global computer network, wireless network, or wire line network, SMS, LG, NFV and enhanced services 
telecommunications; voice detection software; electronic devices for use in the fields of networks and 
telecommunications and voice, data, and multimedia solutions, namely, instrumentation used to test and certify new and 
existing data and voice communication cable, coaxial cable; computer software for use in transmitting messages, data 
processing and management in the fields of networks and telecommunications; telecommunication equipment namely, 
voice and data switching systems, telephones and private branch exchanges (PBXs), communication systems consisting 
of computer hardware and software designed to provide telephone, facsimile, voicemail, call processing, call waiting, 
internet telephony, and voice over internet protocol (VoIP) services; attendant consoles, namely, telephone stations and 
reception desk telephones; audio and video conferencing telephones; computer programs for use in the 
telecommunications and related fields, namely, computer software for enabling communications across mobile, internet 
protocol (IP), and digital networks; software applications for collaboration namely, video calling, voice, instant 
messaging, web presentation, multi-party conferencing, and call centers; broadband wireless equipment, namely, 
telecommunications base station equipment for cellular and fixed networking and communications applications; 
telecommunications base stations; electrical connection and junction boxes; none of the aforementioned products being 
offered to the general public at the retail level.

Cl.38;Telecommunication services relating to Communication Service Providers (CSPs) and their transmission of 
voice, audio, visual images, and data by telecommunications networks, wireless communication networks, the Internet, 
information services networks and data networks.

Cl.42;Technological services, namely, the research and development of new technologies to offer consumers securing 
messaging via text, video, or audio formats; design and development of databases and platforms relating to mobile 
technology; technological services provided to Communication Services Providers (CSPs) for the identification and 
creation of new revenue stream programs for mobile services offered by the CSPs; development of computer and 
technology services that enables mobile technology; design of telecommunications equipment and apparatus.
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3664386    13/10/2016
[International Registration No. : 1370368]
Good Cheer LLC
1013 Centre Road, Suite 403S Wilmington DE 19805 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Toilet soap; laundry preparations; cleaning preparations; polishing preparations; grinding preparations; essential 
oils; cosmetics; dentifrices; mouthwashes, not for medical purposes; teeth whitening strips; dental bleaching gels.

Cl.5;Disinfectants; depuratives; mouthwashes for medical purposes; vitamin preparations; food for babies; mineral 
food supplements; cotton for medical purposes; dental lacquer; babies' napkins, namely, diapers; medicines for human 
purposes.

Cl.10;Dental apparatus; surgical implants comprised of artificial materials; orthopedic articles; massage apparatus; 
vibromassage apparatus; radio frequency beauty apparatus; photon beauty apparatus; micro-current beauty apparatus; 
ultrasonic beauty apparatus; skincare apparatus, electric, not for medical purposes.

Cl.11;Lamps; steam facial apparatus, namely, saunas; disinfectant apparatus; sterilizers; bakers' ovens; kettles, 
electric; ice boxes; air conditioning apparatus; air purifying apparatus and machines; heating installations; radiators, 
electric; sterilization and disinfection apparatus.

Cl.21;Table cutlery, namely, chopsticks, chopstick cases, bowls, soup bowls, glass bowls, cups, paper cups, plastic 
cups, dishes, covers for dishes, glass dishes; kitchen utensils; daily use glassware, namely, cups, plates, pots, crocks; 
porcelain ware; china ornaments; tea services as tableware; toilet utensils; combs; toothbrushes; toothbrushes, electric; 
water apparatus for cleaning teeth and gums; floss for dental purposes; shaving brushes; cosmetic utensils
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3664511    17/01/2017
[International Registration No. : 1371793]
Bumble Holding Limited
70 Kingsway, Africa House London WC2B 6AH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer application software for mobile phones; computer games; electronic game 
programs; computer software development tools; computer software for use as an application programming interface 
(API) to allow access to online services for social networking, friend introductions and dating; software and software 
applications to enable transmission, access, organization, and management of text messaging, instant messaging, web 
links and images via the Internet and other communications networks; computer software for building social networking, 
friend introduction and dating applications and allowing for data retrieval, upload, download, access and management; 
downloadable software in the field of social networking, friend introductions and dating; downloadable software in the 
nature of a mobile application; downloadable software in the nature of a mobile application for social networking, friend 
introductions and dating; application software for social networking and dating services via Internet; downloadable 
electronic publications; computer software to enable accessing, displaying, sharing or otherwise providing electronic or 
digital media or information via computer and communication networks, namely, a mobile application for social 
networking, friend introductions and dating; including parts and fittings for all the aforementioned goods.

Cl.25;Clothing; sweaters, shirts, T shirts, trousers, outer clothing, knitwear, coats, skirts, aprons, parkas, camisoles, 
pants, underclothing, jerseys, vests, underwear, dresses, jeans, leggings, jumpers, beach clothes, pyjamas, underpants, 
swim suits, bikinis, swimming trunks, waterproof clothing, footwear, boots, shoes, sandals, slippers, caps, hats, 
headgear; lingerie, socks, gloves, scarves, ties, clothing belts.

Cl.35;Advertising; business management services; business management provided on-line from a computer database 
or the Internet; advertising and promotion services and information services relating thereto provided on-line from a 
computer database or the Internet; compilation of advertisements for use as web pages on the Internet; provision of 
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space on websites for advertising goods and services; business administration services; business administration 
services for the processing of sales made on the Internet; organisation, operation and supervision of loyalty and incentive
schemes; opinion polling; writing of publicity texts; search engine optimisation; database management; collection of 
data; electronic data processing; compilation of data in computer databases; providing business information in the field 
of social media; providing marketing consulting in the field of social media; advertising and marketing services provided 
by means of social media; organisation, operation and supervision of loyalty and incentive schemes; business 
networking services; career networking services; arranging business introductions; agency services for arranging 
business introductions; information services relating to jobs and career opportunities; business information; business 
advice; business promotion; business intelligence services; employment agencies; employment recruitment; personnel 
recruitment; personnel recruitment advertising; providing employment information; personality testing for recruitment 
purposes; career placement; executive search and placement services; personnel placement and recruitment; assistance 
relating to recruitment and placement of staff; organising and conducting job fairs; writing of publicity texts; preparation 
of résumés for others; writing of curriculum vitae for others; business data analysis; information, advisory and 
consultancy services relating to all the aforesaid.

Cl.38;Telecommunications services, namely, electronic transmission of data, messages, graphics, images and 
information for facilitating social introductions and dating; providing access to computer, electronic and online databases 
in the field of social introductions and dating; providing online forums for sharing and transmission of information on 
topics relating to social introductions and dating; providing online communications links which transfer web site users to 
other local and global web pages relating to social introductions and dating; providing online chat rooms and electronic 
bulletin boards for transmission of messages among users in the field of social introductions and dating; Internet 
broadcasting services relating to social introductions and dating; electronic transmission of digital photo files, videos, 
audiovisual content relating to social introductions and dating via telecommunications networks, wireless communication 
networks and the Internet; transmission of messages among computer users with varied common interests to assist 
these groups in coordinating group meetings and activities relating to social introductions and dating via a website on the
Internet; providing access to computer databases in the fields of social introduction and dating; transmission of location-
based messages to facilitate social introductions and dating; all of the aforesaid services for purposes of social 
introduction and dating; telecommunications services; email and instant messaging services; chat services; operating 
chat rooms (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); 
provision of online chat rooms; providing access to online services relating to social networking, social introduction and 
dating; audio, text and video broadcasting services over computer or other communication networks, including 
uploading, posting, displaying and electronically transmitting data, information, audio and video images; providing 
access to an online network service; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Entertainment and education services; disseminating information and providing, sponsoring and hosting 
seminars, presentations and discussion groups and providing training in the fields of personal development, career 
development, relationship building, training, recruiting, business consulting, business development, and networking; 
electronic publishing services for others; electronic and online publishing services; hosting of exhibitions, conferences 
and seminars and networking events for business, cultural and educational purposes; organising and conducting online 
educational and training events including virtual meetings and seminars; electronic publications (not downloadable); 
writing of texts, other than publicity texts; social club services for entertainment purposes; publication of documents in 
the field of social affairs; publishing services; electronic games services, including provision of computer games on line 
or by means of a global computer network; providing on-line computer games; providing online games; information 
services relating to entertainment or education, provided on-line from a computer database or the Internet; information, 
advisory and consultancy services relating to all the aforesaid; providing information in the field of personal 
development, namely self-improvement, self-fulfillment, charitable, philanthropic, volunteer, public and community 
services, and humanitarian activities.

Cl.42;Computer services, namely, creating an online community for registered users to organize groups and events, 
participate in discussions, form virtual communities, and engage in social and community networking; computer 
services, namely, hosting online web facilities for others for organizing and conducting meetings, events and interactive 
discussions relating to social introductions and dating via communication networks; application service provider (ASP) 
services, namely, hosting computer software applications of others; application service provider (ASP) featuring digital 
mapping software for use in the fields of geographic information systems and location-based services, namely, computer 
graphics software and computer software for providing information concerning location of persons and assets to 
facilitate social introductions and dating; application service provider (ASP) featuring software to enable or facilitate the 
uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing electronic 
media or information over communication networks for purposes of social introduction and dating; providing temporary 
use of non-downloadable software and applications for social networking, creating a virtual community, and transmission 
of data, text, information, messages, images, graphics, photographic images, video, audio and audiovisual content 
relating to social introductions and dating; computer services in the nature of customized web pages featuring user-
defined or specified information including personal profiles, audio, video, photographic images, text, graphics and data 
relating to social introductions and dating; providing a web site featuring technology that enables online users to create 
personal profiles featuring social networking information and to transfer and share such information among multiple 
websites to facilitate social introductions and dating; hosting on-line web facilities for others for organising and 
conducting meetings, gatherings and interactive discussions relating to social introductions and dating; hosting an 
online website community for registered users to share information, photos, audio and video content for the purposes of 
social introduction and dating; creating and maintaining blogs relating social introductions and dating for others; all of 
the aforesaid services relating to purposes of social introduction and dating; design, drawing and commissioned writing 
for the compilation of web sites (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); creating, maintaining and hosting the web sites of others; design and development of computer hardware 
and software; application service provider services; software as a service [SaaS]; operating search engines (terms 
considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); providing search engines 
for obtaining data via communications networks; computer services for the analysis of data; data mining; research in the 
field of social media; information, advisory and consultancy services relating to all the aforesaid.

Cl.45;Online dating, friendship, introduction and social networking services; Internet based dating services; online 
social networking and dating services accessible by means of downloadable mobile applications; social introduction 
agencies; personal introduction services by computer; Internet based personal introduction services; Internet based 
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dating, matchmaking and personal introduction services; licensing of computer software and other technology; online 
and Internet based social introduction, friendship, social networking and dating services; match making services; social 
introduction, social networking and dating services and information, advisory and consultancy services relating to all the 
aforesaid.
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Priority claimed from 09/06/2017; Application No. : VA 2017 01233 ;Denmark 

3664522    27/06/2017
[International Registration No. : 1371781]
Coloplast A/S
Holtedam 1 DK-3050 Humlebaek Denmark

Proposed to be Used
IR DIVISION
Cl.5;Plasters, materials for dressings; anti-inflammatory analgesic plasters; surgical plasters; adhesive plasters for 
medical purposes; dressings for wounds; surgical and medical dressings; sterile dressings; wound dressings.

Cl.41;Teaching services in relation to wound care; education and training services in relation to wound care.

Cl.44;Medical services; advisory services relating to health care; providing health care information by telephone and 
the Internet.
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Priority claimed from 28/03/2017; Application No. : 016519522 ;European Union 

3664539    30/03/2017
[International Registration No. : 1371742]
Jaguar Land Rover Limited
Abbey Road, Whitley Coventry CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Maintenance, repair, servicing, reconditioning, restoration, inspection prior to maintenance and repair, care, 
cleaning, painting and polishing of motor land vehicles, drones, unmanned aerial vehicles, civil engineering construction 
machines, automotive manufacturing machinery, agricultural machines, internal combustion engines or of parts and 
fittings for all these goods; applying external paint or polish finishes or coatings to vehicles; diagnostic or inspection 
services, all for motor cars or for parts and fittings therefor, or for internal combustion engines, prior to maintenance or 
repair; assembly of accessories for vehicles (installation services); vehicle breakdown assistance [repair]; tuning of 
engines and motor vehicles; providing maintenance and vehicle repair assistance and information to drivers regarding 
their vehicles; maintenance, upgrading and diagnostic repair services for in-car electronics systems or in-car 
entertainment systems; charging station services for electric vehicles; vehicle battery charging; providing emergency 
roadside assistance service, namely responding to calls for vehicle breakdown roadside repair; custom tuning of vehicle 
or their engines; custom installation of automobile interiors; custom painting of automobiles; automotive upgrade 
services; information, consultancy and advice relating to any of the aforesaid services and for the supply of parts for 
motor land vehicles.

Cl.40;Customisation of motor vehicles; customisation of bicycles; custom manufacture of motor vehicles; custom 
manufacture of bicycles; custom manufacture of remotely-operated vehicles; custom manufacture of toy vehicles; 
custom manufacture of unmanned aerial vehicles; custom assembly of motor vehicles and modified motor vehicles; 
custom assembly of bicycles and modified bicycles; custom assembling of remotely-operated devices for others; custom 
assembly of unmanned aerial vehicles; monogramming of clothing, vehicle interior trim, vehicle accessories; 3D printing 
services; 3-D reproduction services; information, advice and consultancy relating to any of the aforesaid services.
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Priority claimed from 12/06/2017; Application No. : 2017-077716 ;Japan 

3664580    10/07/2017
[International Registration No. : 1371505]
MITSUBISHI GAS CHEMICAL COMPANY, INC.
5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical agents, namely oxygen absorbers, oxygen absorbers for use in the cultivation of microorganisms, other 
than for medical or veterinary purposes.

Cl.9;Laboratory apparatus and instruments; petri dishes for laboratory use; pouches with gas barrier function for the 
cultivation microorganisms for laboratory use; boxes with gas barrier function for the cultivation microorganisms for 
laboratory use.
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Priority claimed from 24/02/2017; Application No. : 4340769 ;France 

3664583    03/08/2017
[International Registration No. : 1372420]
Nanobiotix
60 RUE DE WATTIGNIES F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, namely agents for tumor treatment for use only in relation to radiotherapy; medicines for 
human use for use only in relation to radiotherapy for cancer treatment; healthcare products, namely pharmaceutical 
products for cancer treatment for use only in relation to radiotherapy; drugs for medical use for cancer treatment for use 
only in relation to radiotherapy; preparations for medical use for use only in relation to radiotherapy, particularly for 
tumor treatment; radiological contrast substances for medical use; chemical reagents for medical use for use only in 
relation to radiotherapy for cancer treatment; medical preparations for medical or pharmaceutical use consisting of 
medication delivery agents in the form of tablets and capsules for cancer treatment for use only in relation to 
radiotherapy; chemical-pharmaceutical products consisting in tablets or injectable products for cancer treatment for use 
only in relation to radiotherapy; diagnostic biomarking reagents for medical use for use only in relation to radiotherapy.

Cl.10;Diagnostic apparatus for medical use, namely X-ray apparatus for medical use; radiology screens for medical 
use.
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Priority claimed from 04/03/2017; Application No. : 699785 ;Switzerland 

3664679    03/08/2017
[International Registration No. : 1372406]
ABB Asea Brown Boveri Ltd
Affolternstrasse 44 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools as well as their parts including automated machines and machine tools as well as 
their parts; motors and engines other than for land vehicles; couplings and transmission devices (excluding those for 
land vehicles); agricultural implements other than hand-operated; electric generators and current generators; apparatus 
for handling and transporting included in this class; transport and handling belts; pneumatic transporters; transport and 
handling machines; control mechanisms for machines, engines or motors; pneumatic controls for machines, motors and 
engines; magnetic tape units for computers; driving motors other than for land vehicles, in particular marine propulsion 
devices; hydraulic controls for machines, motors and engines; hydraulic motors; robots; turbocompressors; pumps; 
compressors; mills; generators for wind turbines; floating or non-floating drilling rigs; automatic distribution machines; 
elevator control devices.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, analyzing, indicating, 
signaling, monitoring apparatus, instruments and devices, including parts for all the aforesaid goods, emergency (rescue) 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, including parts for all the aforesaid goods; compact disks; 
downloadable electronic publications; apparatus and instruments for recording, transmission or reproduction of sounds 
or images; microprocessors; computer software; lasers not for medical use; chargers for electric storage batteries; timer 
switches (except for clockwork mechanisms); condensers (capacitors); electric collectors; electric pliers; electric wires, 
lines and cables; accumulator boxes and connection boxes; cable identification sheaths for electrical transmission lines 
and cable identification yarns for electrical transmission lines; cable ducts; inductors; magnetic recording media; semi-
conductors; electric and electronic apparatus, devices and instruments, including parts thereof, for the distribution and 
supply of energy; electric and electronic apparatus, devices and instruments, including parts thereof for the production of 
photovoltaic energy; fuel cells; sound recording disks; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; data processing equipment and computers; fire extinguishing apparatus; electronic, magnetic and 
optical storage, floppy disks, magnetic disks, optical disks; data protection apparatus; computer peripheral devices; 
current inverters; current rectifiers; current converters; connectors (electricity); junction sleeves for electric cables; 
transistors, thyristors, electric diodes; semiconductor power elements; electrical transformers; electric resistances; 
distribution panels and cabinets; batteries; integrated switching circuits (chips); printed circuit boards; operating system 
programs for computers; diagnostic apparatus not for medical use; remote control apparatus; anti-interference devices; 
memories for apparatus for data processing; switching panels and consoles; switches; electric relays; modems; electric 
ducts; connectors for electrical transmission lines; electric measuring and regulating apparatus in the form of voltage 
regulators; sensors; fuses and electrical safety devices included in this class; switchboards; blood pressure monitors; 
counters; electric current switches; dosing and measuring apparatus; electric power distribution installations; electric 
and electronic installations for (remote) control of automated industrial processes, including electronic display boards as 
well as acoustic and optical warning devices, control panels, distribution consoles, control buttons and cables; automatic 
control systems for vehicles; installations and apparatus for transmitting, switching and controlling electric current 
included in this class, including their parts, particularly high, medium and low-voltage electrical distribution installations 
and installations for transmitting high-voltage direct current; materials for electricity mains (wires, cables); aerial cables 
for heavy currents; transformers, electric power reactors and their components; distribution transformers; power 
switches; electric sockets; solar cells; electronic control devices for machines, engines or motors; control apparatus; 
products for facility management control systems, namely electronic controllers for heating, air-conditioning, ventilation, 
energy, lighting, fire alarm and security-access systems; products for facility management control systems, namely, 
electrical control devices for the management of heating and energy, lighting controls, fire alarms; security access 
control in the form of alarm and safety controllers and air-conditioning control systems, consisting of digital thermostats, 
air-conditioning, ventilation and heating control devices; regulators for ventilating, air conditioning and cooling 
installations (HVAC regulators) for controlling, measuring and monitoring air conditioning, air current, heating, ventilating 
and air conditioning installations; domestic security and automation systems consisting of wireless and wired 
controllers, controlled devices and software for lighting, audio, ventilation, air conditioning and cooling, security, safety, 
home appliances, network devices, the Internet of things applications and other monitoring and control applications for 
home and office; downloadable mobile application for the management, administration, modification and remote control 
of domestic security and automation devices and the Internet of things applications; automation systems for buildings, 
comprising controllers for heating, ventilation, air-conditioning, energy, lighting, fire alarm and security access and 
software for building automation systems; automation equipment for buildings, namely electrical actuators, electrical 
controllers, control circuit boards, and monitoring systems mainly comprising electric actuators; computer software and 
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hardware for wirelessly connecting devices, electronic apparatus and systems to smart devices for remote monitoring 
and control; software platform for the optimization of assets, industrial automation, machine diagnosis, and the 
optimization of administrative processes in industry, healthcare, manufacturing and infrastructure; computer software for 
data capture and distribution over computer networks, enabling the communication of data between application 
programs, consumer devices and industrial devices; downloadable cloud software for information management, data 
capture and data analysis in the fields of asset optimization, industrial automation, machine diagnostics, and optimization 
of administrative, industrial, healthcare, manufacturing and infrastructure procedures; downloadable software for 
information management, data capture and data analysis in the fields of asset optimization, industrial automation, 
machine diagnostics, and optimization of administrative procedures in the field of industry, healthcare, manufacturing 
and infrastructure; downloadable software applications for information management, data capture and data analysis in 
the fields of asset optimization, industrial automation, machine diagnostics, and optimization of administrative 
procedures in the field of industry, healthcare, manufacturing and infrastructure; sensors, computer hardware and 
software for entering, organizing, distributing and analyzing data and for managing, controlling, automating and 
networking between devices, apparatus, sensors and control systems intended to home automation, infrastructure and 
building management, power systems, power generation, industrial automation, industrial process automation, 
transportation and infrastructure; the Internet of things applications and other monitoring and control applications; 
remote monitoring apparatus; software for inputting data from records generated not exclusively but also by machines 
and by human beings; computer software for controlling and monitoring communication between computer apparatus in 
automatic machine systems; software platform for data capture, organization, distribution and analysis, automation, 
diagnosis and optimization of procedures in the fields of home automation, infrastructure and building management, 
power systems, power generation, industrial automation, industrial process automation, transportation and 
infrastructure; downloadable cloud computer software for recording, organizing, distribution and analysis of data and for 
the management, control, automation and network connection between devices, apparatus, sensors and control systems 
in the fields of home automation, management of infrastructure and building, power systems, power generation, industrial 
automation, industrial process automation, transportation and infrastructure; downloadable computer application 
software for recording, organizing, distribution and analysis of data and for the management, control, automation and 
network connection between devices, apparatus, sensors and control systems in the fields of home automation, 
management of infrastructure and building, power systems, power generation, industrial automation, industrial process 
automation, transportation and infrastructure; downloadable software for recording, organizing, distribution and analysis 
of data and for the control, automation and network connection between devices, devices, sensors and control systems in
the fields of home automation, management of infrastructure and buildings, power networks, power generation, industrial 
automation, industrial process automation, transportation and infrastructure.

Cl.11;Lighting apparatus and heating, cooling and ventilating apparatus, including fans and sanitary installations; 
ventilation and air-conditioning installations; apparatus for steam generation, cooking, drying, ventilation and water 
distribution; solar collectors; heat pumps; ovens.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; steering gear for ships; aeronautical apparatus, 
machines and devices; driving motors for land vehicles, particularly for rail vehicles.

Cl.37;Construction; repair; installation services and related consulting; servicing, commissioning and maintenance as 
well as installation works particularly for industrial installations; installation, implementation, maintenance and repair of 
computer hardware and office machines; maintenance of computer hardware, particularly computers and computer 
network installations; installation, maintenance, repair and noise suppression of machines and apparatus and electrical 
installations; installation and maintenance of oil pipelines; underwater construction; consulting in installation and repair; 
advice regarding the aforesaid services; construction consultancy.

Cl.38;Rental of access time to databases.

Cl.42;Scientific and industrial research; creation of data processing programs; providing computer programs in data 
networks, in particular on the Internet and the World Wide Web; technical information concerning the use of computers, 
computer hardware, software and computer networks provided online from a computer database or computer network; 
materials testing; services provided by an industrial designer; services provided by a packaging designer; quality control; 
underwater exploration; testing of raw materials; engineering consultancy services related to environmental compatibility,
technical advisory services in the field of environmental sciences, consultancy services relating to researches in the field 
of environmental protection; computer software design, particularly in the field of computer security; network engineers' 
services including computer and network security consulting; scientific and industrial research in the field of network 
technology; software updating; carrying out chemical analyses; oil prospecting; oil-well testing; preparation of analyses 
for oil-field exploitation; oil-field surveys; architectural services; physics research; chemical research; services provided 
by a physicist; computer consulting services, particularly in the field of technical security; reconstitution of computer 
data; maintenance of computer software; computer system analysis; research and development; research in the field of 
machine construction and engineering; technical surveys; engineering work including advice provided by engineers, 
particularly consultation in the field of technical security; construction drafting; technical project studies as well as 
related consulting; rental of software and data processing apparatus; software development; services provided by an 
engineer; technical project studies; technological monitoring and control in the field of energy distribution networks, 
machines and machine tools; measuring and monitoring electricity consumption for electric power providers, machines 
and machine tools; monitoring, diagnostic and inspection services for fault detection in production, transmission and 
electricity distribution systems and in machines and machine tools; computer programming; analysis of software; 
consultancy relating to computers; analysis and design of computer systems and networks; providing online, non-
downloadable software to enable customers to remotely manage, administer, modify and control home security and 
automation devices; information technology services, namely providing a web-based system and online portal (software), 
offering technology that enables customers to remotely manage, administer, modify and control home security and 
automation devices; platform as a service (PAAS) offering computer software platforms for the optimization of assets, 
industrial automation, machine diagnosis, and the optimization of administrative processes in industry, healthcare, 
manufacturing and infrastructure; software as a service (SAAS) with software; cloud computing featuring software for 
assets optimization, industrial automation, machine diagnostics, and optimization of administrative procedures in the 
field of industry, health care, manufacturing and infrastructure; providing of online non-downloadable cloud software for 
intended to assets optimization, industrial automation, machine diagnostics, and optimization of administrative 
procedures in the field of industry, health care, manufacturing and infrastructure; technology consultancy services in the 
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field of power plant optimization; engineering services in the field of the optimization of electric power stations; 
engineering and technical and technological consultancy services related thereto in the field of energy for owners and 
operators of industrial, commercial and governmental infrastructures; engineering services and technical and 
technological consultancy services in the field of the measurement and monitoring of energy to improve energy efficiency 
for owners and operators of industrial, commercial and governmental facilities; diagnostic services in the field of 
electricity generation and distribution, oil and gas equipment, control systems, machines and machine tools, computer 
hardware and computer software; installation and maintenance of computer software and technical consultancy relating 
thereto; technology consultancy relating to electrical systems, control systems, automation systems, power plants, oil 
and gas equipment, machinery and machine tools, heating, ventilation, air conditioning, electricity production and 
distribution systems and computer hardware and software; provision of temporary use of on-line non-downloadable 
operating software for accessing and using a cloud computer network; monitoring of computer systems by remote 
access.
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Priority claimed from 28/02/2017; Application No. : 016417982 ;European Union 

3664685    28/02/2017
[International Registration No. : 1372131]
Terberg Group B.V.
Newtonstraat 2 NL-3401 JA Ijsselstein

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; public relations; business administration; office functions and commercial 
business management in relation to the sale, leasing and rental of land vehicles and vehicles and parts therefor; business 
mediation in the purchase and sale of land vehicles and vehicles; import-export agency services in the field of land 
vehicles, vehicles and parts for land vehicles and vehicles; administrative management of fleets (vehicles); demonstration 
of land vehicles and vehicles, for commercial purposes; drawing up statistics; administrative management of data files 
relating to the sale, leasing and rental of land vehicles and vehicles; systemization of information into computer 
databases; information and consultancy relating to the aforesaid services; all the aforesaid services also via electronic 
channels, including the internet.

Cl.36;Financial affairs; financing of land vehicles and vehicles; financial management of vehicle fleets; insurance; 
issuing credit cards and debit cards; funds transfer (electronic -); drawing up lease-purchase financing contracts; credit 
bureau and credit agency services; repair costs evaluation [financial appraisal]; issuing of travellers’ cheques; savings 
bank services; issuing tokens of value; lease-purchase financing of land vehicles and vehicles; information and 
consultancy relating to the aforesaid services; including all the aforesaid services via electronic means, including the 
internet.

Cl.37;Repair and maintenance services relating to land vehicles and vehicles; vehicle breakdown assistance [repair]; 
automobile service station services; rebuilding of engines; information and consultancy relating to the aforesaid services;
all the aforesaid services also via electronic channels, including the internet.
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3664697    22/06/2017
[International Registration No. : 1371609]
ALTESSE
Valamas F-07310 SAINT-MARTIN-DE-VALAMAS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes, cosmetics, hair lotions; make-up removing products; lipstick; beauty masks; shaving products; 
preservatives for leather (polishes); creams for leather.

Cl.9;Spectacles (optics); optical goods; spectacle cases; storage bags and cases for computers, tablets and electronic 
equipment; storage bags and cases for mobile telephones; disk holders, telephone holders.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.

Cl.35;The bringing together (excluding the transport thereof) for others of cosmetics, perfumery, jewelry, timepieces, 
optical goods, luggage, leather goods, small leather goods, footwear, clothing, household linen and textile goods, 
clothing accessories and fashion articles, enabling consumers to conveniently view and purchase those goods; 
presentation of the aforesaid goods on all communication media for retail sale thereof.
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Priority claimed from 08/11/2016; Application No. : 1807820 ;Australia 

3664702    08/05/2017
[International Registration No. : 1371924]
InnerOrigin Pty Limited
Se202, L2, 24-26 Falcon St Crows Nest NSW 2065 Australia

Proposed to be Used
IR DIVISION
Cl.35;Marketing, affiliate marketing and advertising services, including online, and consultancy in relation to these 
services; promoting and marketing the goods and services of others; providing information, including online, about 
advertising, business management, administration and office functions; retail and online retail services; wholesale and 
online wholesale services; business management consulting services; business management services; providing sales 
information via online tools; business analysis services; market analysis services; business data analysis; providing 
consumer product information, in the form of health and wellbeing product comparisons; providing consumer product 
information services being health and wellbeing product comparisons including consumer reviews of health and 
wellbeing products via an online platform.

Cl.38;Providing access to online sales tools; providing access to an online platform for consumer reviews of health and
wellbeing products.

Cl.39;Logistics services (transport, packaging, and storage of goods).

Cl.44;Providing information online about health and wellbeing products.
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Priority claimed from 29/11/2016; Application No. : 016104028 ;European Union 

3664708    10/04/2017
[International Registration No. : 1371526]
Palfinger AG
Lamprechtshausener Bundesstraße 8 A-5101 Bergheim bei Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.7;Cranes and parts thereof; lifting devices, in particular loading cranes for vehicles; replacement parts for lifting 
apparatus, in particular hydraulic drives for loading cranes.

Cl.35;Administrative order processing; clerical services for the taking of sales orders; administrative processing of 
warranty claims; compiling and input of information in databases; updating and maintenance of data in databases; 
business inquiries; provision of an on-line marketplace for buyers and sellers of goods and services; procurement for 
others; administration of consumer loyalty programs; demonstration of goods and services; the bringing together, for the 
benefit of others, of goods for presentation and sales purposes via the internet; provision of commercial information; 
retailing and wholesaling in relation to cranes and lifting equipment, including via the internet; public relations services; 
organization, operation and supervision of sales and promotional incentive schemes.

Cl.37;Installation, maintenance and repair of cranes and lifting equipment; information and consultancy in relation to 
installation, maintenance and repair of cranes and lifting equipment; consultancy in relation to operating of cranes and 
lifting equipment (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
providing of information regarding the installation, operation (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations), repair and maintenance of cranes and lifting equipment.

Cl.38;Telecommunications; online transmission of information and data; provision of on-line forums; providing user 
access to global computer networks; providing access to information via data networks; access to content, websites and 
portals; telecommunication services provided via internet platforms and portals.
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3664819    28/07/2017
[International Registration No. : 1335858]
GOTTARDO S.P.A.
Galleria Spagna, 9 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Care preparations for face, body and hair; cleaning preparations for face, body and hair; body creams; face and 
neck creams for cosmetic use; hair care lotions; lotions for beards; after-shave lotions; shaving creams; shaving foams; 
hair balsam; hair creams; hair dye; tints for the hair; shampoos; hair spray; hair bleaching preparations; hair mousse; hair
fixers; cosmetics; cosmetics for the use on the hair; cotton wool for cosmetic purposes; moist wipes for sanitary and 
cosmetic purposes; sun care preparations; make-up pads of cotton wool; depilatory wax; depilatory preparations; 
perfumes; solid perfumes; liquid perfumes; oils for perfumes and scents; aromatics for perfumes; scented water; 
cologne; fragrances for personal use; lavender water; deodorants for personal use [perfumery]; antiperspirants 
[toiletries]; oils for hair conditioning; essential oils; massage oils; soaps in liquid form; soaps; skin cleansing cream [non-
medicated]; cleansing foam; bubble bath; foams for use in the shower; talcum powder, for toilet use; bath salts; make-up 
preparations; make-up for the face; make-up removing preparations; eyes make-up; make-up foundations; lipsticks; 
eyelid shadow; lip liners; eye pencils; nail polish; anti-wrinkle cream; beauty masks; skin emollients; hair emollients; 
exfoliating scrubs for the body; exfoliating scrubs for the face; hand creams; cloths impregnated with a detergent for 
cleaning; dentifrices; household fragrances; douching preparations for personal sanitary or deodorant purposes 
[toiletries]; deodorants for body care; mascara; make-up powder; nail polish remover; bar soap; pedicure preparations; 
false nails; false eyelashes; oral hygiene preparations.

Cl.21;Nail brushes; toothbrushes; manual toothbrushes; toothbrushes, electric; toothbrush containers; eyebrow 
brushes; eyelash combs; sponges; make-up sponges; facial sponges for applying make-up; make-up brushes; shaving 
brushes; applicator sticks for applying make-up; brushes; toilet sponges; bath sponges; combs; dusting brushes; hair 
combs; hairbrushes; cosmetic spatulas; perfume bottles; perfume atomizers, empty; cosmetic and toilet utensils and 
bathroom articles; cosmetic bags [fitted]; toilet cases; toilet utensils; skin cleansing brushes.
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3664827    21/10/2016
[International Registration No. : 1372037]
AIR WATER, INC.
2, Kita 3-Jo Nishi 1-chome, Chuo-ku Sapporo-Shi Hokkaido 060-0003 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; perfume and extracts of perfumes; cosmetics; deodorants for human beings; dentifrices; 
antistatic preparations for household purposes; degreasers other than for use in manufacturing processes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; antibacterial sprays; antibacterial substances for medical 
purposes; dental materials; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; metal materials for building or construction; metal joinery 
fittings; metal hardware; metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; 
metal flanges; prefabricated building assembly kits of metal.

Cl.7;Metalworking machines and tools; casting machines; cleaning apparatus [for chemical processing]; food or 
beverage processing machines and apparatus; construction machines and apparatus; loading-unloading machines and 
apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; packaging or wrapping 
machines and apparatus; plastic processing machines and apparatus; rubber manufacturing machines; non-electric 
prime movers, not for land vehicles, and their parts; parts of non-electric prime movers for land vehicles; pneumatic or 
hydraulic machines and instruments; agricultural machines, agricultural implements other than hand-operated; machine 
elements [not for land vehicles]; printing or bookbinding machines and apparatus; gas separation apparatus; air 
separation apparatus; pressure swing adsorption units, namely vacuum pressure swing adsorption units, pressure swing 
adsorption units for the production of nitrogen, pressure swing adsorption units for the production of oxygen.

Cl.10;Medical apparatus and instruments; veterinary apparatus and instruments; dental apparatus and instruments.

Cl.11;Electric lamps and other lighting apparatus; industrial furnaces; electric furnaces [for industrial purposes]; gas 
generating furnaces [for industrial purposes]; gas liquefiers, namely nitrogen liquefiers, oxygen liquefiers, argon 
liquefiers, carbon dioxide liquefiers; gas condensers, other than parts of machines; oxygen generators; nitrogen 
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generators; argon generators; dry air generators; carbon monoxide generators; carbon dioxide generators; hydrogen 
generators.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials of 
synthetics; rubber building or construction materials; plaster [for building purposes]; lime building or construction 
materials; building or construction materials of plaster; cement and its products; building timber; building stone; building 
glass; joinery fittings [not of metal]; nonmetallic mineral materials [unworked or partly worked]; tar and pitch; reservoirs 
[not of metal or plastics]; buildings, not of metal.

Cl.30;Coffee and cocoa; unroasted coffee; tea; seasonings [other than spices]; spices; aromatic preparations for food; 
rice; cereal preparations; bread, pastries and confectionery; edible ices; ice cream; sherbets [sorbets]; cakes; instant 
confectionery mixes; ice cream mixes; sherbet mixes; almond paste; yeast powder; baking-powder; ice; binding agents 
for ice cream [edible ices].

Cl.32;Beer; carbonated drinks [refreshing beverages]; fruit juices; vegetable juices [beverages]; whey beverages.

Cl.37;Machinery installation; repair or maintenance of vessels; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of metalworking machines and tools; repair or maintenance of industrial furnaces; 
repair or maintenance of rubber-goods manufacturing machines and apparatus; repair or maintenance of machines and 
apparatus for processing foods or beverages; repair or maintenance of plastic processing machines and apparatus; 
repair or maintenance of packaging or wrapping machines and apparatus; cleaning of storage tanks; repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of pumps.

Cl.39;Railway transport; marine transport; air transport; packaging of goods; cargo unloading; freight brokerage; 
warehousing services; electricity distribution; water supplying [distribution]; heat supplying [distribution]; providing 
vessel mooring facilities; rental of warehouse space; car parking; rental of containers; rental of pallets; car rental.
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Priority claimed from 17/03/2017; Application No. : 016480949 ;European Union 

3664843    23/03/2017
[International Registration No. : 1371914]
Topas Advanced Polymers GmbH
Industriepark Höchst 65926 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics.

Cl.17;Plastics in extruded form for use in manufacture, namely injection moulding, extrusion moulding, injection blow 
moulding articles (except bags, film and sheeting), plates, tubes, profiles, flexible pipes, fibers, other than for textile use 
and paper for electrical capacitors; plastic film for electrical capacitors; plastic substances, semi-processed.
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Priority claimed from 10/11/2016; Application No. : 87232519 ;United States of America 

3665082    10/05/2017
[International Registration No. : 1371712]
etectRx, Inc.
Suite 100, 6555 Sanger Road Orlando FL 32827 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic transmitters and receivers for communicating data about medication adherence from within the human 
body.

Cl.38;Providing electronic transmission of data for assessing medication adherence.
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3665090    20/07/2017
[International Registration No. : 1371839]
Public Joint Stock Company "ALROSA"
ul. Lenina, 6, g. RU-678170 Mirny, respublika Sakha (Yakutia) Russian Federation

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery; bijouterie; precious stones; horological and chronometric 
instruments.

Cl.35;Advertising; business management; business administration; office functions.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.37;Building construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.40;Treatment of materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

7299



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

 

Priority claimed from 01/02/2016; Application No. : 30 2016 002 995 ;Germany 

3665095    01/08/2016
[International Registration No. : 1371735]
Deutscher Fußball-Bund (DFB) e.V.
Otto-Fleck-Schneise 6 60528 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.9;Devices for controlling electricity; devices for accumulating and storing electricity; scientific research and 
laboratory apparatus, educational apparatus and simulators; recorded data; recorded content; computer software; 
apparatus, instruments and cables for electricity; communications equipment; data storage devices; photocopiers; data 
processing equipment and accessories (electrical and mechanical); audio/visual and photographic devices; film cameras; 
magnets, magnetizers and demagnetizers; measuring, detecting and monitoring instruments, indicators and controllers; 
navigation, guidance, tracking, targeting and map making devices; optical devices, enhancers and correctors; spectacles; 
sports glasses; sunglasses; spectacle cases; spectacle frames; safety, security, protection and signaling devices; diving 
equipment; films, exposed; magnetic identity cards; smart cards (integrated circuit cards); encoded magnetic cards.

Cl.12;Vehicles and conveyances; parts and fittings for vehicles.

Cl.14;Jewellery; horological and chronometric instruments; jewellery boxes and watch boxes; statues and figurines, 
made of or coated with precious or semi-precious metals or stones, or imitations thereof; ornaments made of or coated 
with precious or semi-precious metals or stones, or imitations thereof; coins; badges of precious metal.

Cl.16;Works of art and figurines of paper and cardboard, and architects' models; decoration and art materials and 
media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
stationery and educational supplies; writing and stamping implements; correcting and erasing implements; office 
machines; photo albums and collectors' albums; stickers [stationery]; photographs [printed]; adhesives [glues] for 
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stationery or household use; printed matter; paper and cardboard; money holders; disposable paper products; pennants, 
banners and flags of paper.

Cl.20;Furniture and picture frames; photograph frames; non-metal garment hooks; looking glasses; furniture for 
children; beds, bedding, mattresses, pillows and cushions; stadium cushions; statues, figurines, works of art and 
ornaments and decorations, made of materials such as wood, wax, plaster or plastic, included in the class; animal 
housing and beds; containers, not of metal, for storage or transport and non-metallic closures for containers; steps 
[ladders], not of metal; step stools, not of metal; coat hangers; goods, included in this class, of wicker; straw plaits; 
display stands and signboards of wood and plastics; inflatable publicity objects.

Cl.21;Statues, figurines, plaques and works of art, made of porcelain, terra-cotta or glass, included in this class; 
repotting containers for plants; watering devices; holders for flowers and plants [flower arranging]; syringes for watering 
flowers and plants; window-boxes; jardinieres of glass; jardinieres of earthenware; gardening gloves; watering cans; 
nozzles for watering cans; plant baskets; seed trays; nozzles for hosepipes; pot plant support sticks; planters of glass; 
planters of earthenware; planters of plastic; porcelain flower pots; planters of clay; vases; plastic spray nozzles; indoor 
terrariums [plant cultivation]; indoor terrariums [vivariums]; brushes and brooms and brush-making articles; tableware, 
cookware and containers; glasses, drinking vessels and barware; cleaning articles; dustbins; cosmetic and toilet utensils 
and bathroom articles; dental cleaning articles; lint removers, electric or non-electric; shoe shine sponges; indoor aquaria 
and vivaria; food containers for pet animals; brushes for pets; devices for pest and vermin control; litter boxes [trays] for 
pets; pet feeding and drinking bowls; ironing boards; clothes brushes; wax-polishing appliances, non-electric, for shoes; 
shoe horns; brushes for footwear; shoe shine cloths; shoe trees; ironing board covers, shaped; laundry baskets; clothes-
pegs; laundry drying racks.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; furniture coverings of textile; curtains; labels of textile; 
wall hangings; linens; kitchen and table linens; bed clothes and blankets; bath linen; pennants, banners and flags made 
of fabric or substitutes for textile goods.

Cl.25;Clothing; footwear; headgear.

Cl.26;Embroidery; shoe laces, buttons, hooks and eyes, pins and needles and embroidered patches for clothing; 
embroidered emblems; badges for wear, not of precious metal; hair ornaments, hair rollers, hair fastening articles, and 
false hair; artificial fruit, flowers and vegetables.

Cl.28;Sporting articles and equipment; hunting and fishing equipment; swimming jackets; swimming rings; swimming 
aids; swimming floats for recreational use; swimming kick boards; ornaments for Christmas trees, except illumination 
articles and confectionery; Christmas tree stands and artificial Christmas trees; fairground and playground apparatus; 
toys, games, playthings and novelties; video game apparatus.

Cl.32;Beers and beer-based beverages; non-alcoholic beverages; flavoured carbonated beverages; juices; waters; 
preparations for making beverages.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.39;Rental of means of transportation; travel and passenger transportation; sightseeing, travel tour guide services 
and organization and booking of excursions; transport.

Cl.41;Education, entertainment and sports; sporting and cultural activities; organisation of sports competitions; 
presentation of live performances; arranging and conducting of exhibitions, conferences, congresses, seminars, 
symposiums, workshops, film showings, concerts, meetings, training courses, sports courses, instructional, lecture and 
entertainment events; publication of printed matter and electronic publications (except for advertising purposes); 
providing recreation facilities; ticket reservation and booking services for sporting events and entertainment events.
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3665097    03/07/2017
[International Registration No. : 1372356]
Sunspot Products Pty Ltd
2/8 Ponderosa Pde WARRIEWOOD NSW 2102 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic acne cleansers; cosmetic preparations for eyelashes; cosmetic products for eyebrows; cosmetic 
products for eyelashes; cosmetic products for skin care; cosmetic skin care products; cosmetic soaps; cosmetics; 
cosmetics for eyelashes; cosmetics for protecting the skin from sunburn; cosmetics for the treatment of dry skin; 
cosmetics for the use on the hair; cosmetics for use on the skin; cosmetics in the form of creams; cosmetics in the form 
of eye shadow; cosmetics in the form of gels; cosmetics in the form of lotions; cosmetics in the form of mascara; 
cosmetics in the form of milks; cosmetics in the form of nail polish; cosmetics in the form of oils; cosmetics in the form of
powders; cosmetics in the form of rouge; cosmetics preparations; cosmetics to remove pigmentation marks; eyebrow 
cosmetics; hair cosmetics; moisturising skin creams (cosmetic); moisturising skin lotions (cosmetic); skin balms 
(cosmetic); skin care creams (cosmetic); skin care lotions (cosmetic); skin care oils (cosmetic); skin care preparations 
(cosmetic); skin care products (cosmetic); skin cleaners (cosmetic); skin cleansing cream (cosmetic); skin creams 
(cosmetic); skin discomfort cream (cosmetic); skin lotions (cosmetic); barrier creams; barrier creams for the skin; barrier 
lotions; hand barrier creams; cream for skin whitening; creams for firming the skin; creams for paling the skin; creams for 
toning the skin; essences for skin care; exfoliants for the care of the skin; non-medicated cleansing preparations for the 
skin; non-medicated creams for hydrating the skin; non-medicated creams for moisturising the skin; non-medicated 
creams for protection of the skin; non-medicated creams for softening the skin; non-medicated creams for soothing the 
skin; non-medicated creams for the skin; non-medicated preparations for the care of the skin; non-medicated products for
skin care; non-medicated skin balms; non-medicated skin care beauty products; non-medicated skin care products; non-
medicated skin clarifying lotions; non-medicated skin creams; non-medicated skin lotions; non-medicated skin 
preparations; skin conditioners; skin emollients (non-medicated); skin fresheners; skin toners; anti-aging creams; 
cleansing products for the eyelashes; eyelash care products; eyelash dye; cleansing products for the eyebrows; 
cleansers for the face; facial cleansers; hand cleansers; non-medicated foot balms; non-medicated foot creams; non-
medicated foot powders; soap for foot perspiration; lotions for the removal of eye make-up; chemical preparations for the 
hair; hair care preparations; hair removing preparations; wax treatments for the hair; antiperspirant deodorants; 
deodorant sprays for personal use; deodorant sticks for personal use; deodorants for personal use; deodorants for the 
body; deodorants for the feet; personal deodorants; roll-on deodorants (toiletries).

Cl.5;Moisturizers (pharmaceutical); antibacterial skin sanitiser gels; medicated creams for cleaning the skin; medicated 
creams for hydrating the skin; medicated creams for moisturising the skin; medicated creams for protection of the skin; 
medicated creams for softening the skin; medicated creams for soothing the skin; medicated creams for the skin; 
medicated gel for cleaning the skin; medicated ointments for application to the skin; medicated preparations for 
nourishing the skin; medicated preparations for the regeneration of the skin; medicated preparations for the treatment of 
the skin; medicated preparations for use on dry skin; medicated preparations for use on the skin; medicated skin care 
preparations; medicated skin creams; medicated skin lotions; medicinal creams for the protection of the skin; 
moisturising skin creams (pharmaceutical); moisturising skin lotions (pharmaceutical); natural body care products 
(medicated) for the skin; natural preparations (medicaments) for skin treatment; medicated preparations for the treatment 
of the skin; medicated preparations for use in the treatment of skin lesions; skin care creams for medical use; skin 
emollients (medicated); acne cleansers (pharmaceutical preparations); antiseptic cleansers; skin cleansers (medicated); 
antibacterial hand and foot preparations; medicated foot ointments; medicated foot balms; medicated foot care 
preparations; medicated foot creams; medicinal hair growth preparations; preparations for destroying infestations of the 
hair; preparations for destroying lice in the hair; preparations for destroying parasites in the hair; dental health gum 
(medicated); medicated chewing gum; sugar free chewing gum for medical purposes.
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Priority claimed from 06/03/2017; Application No. : 4343302 ;France 

3665123    04/07/2017
[International Registration No. : 1371615]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; and 
holding of recreational presentations, namely providing demonstrations on Web sites featuring museum exhibitions, 
sports events, art gallery exhibitions, concerts, and musical recordings; editing services for books, newspapers; 
production of shows and films; organization and conducting of conferences, symposiums, congresses; conducting of 
exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
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operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

 

Priority claimed from 25/01/2017; Application No. : 536906 ;Czech Republic 

3665127    23/05/2017
[International Registration No. : 1371932]
Hirst Richard
Námestí 14, ríjna 1307/2 CZ-150 00 Praha 5 Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Audio devices and radio receivers, audio and video recordings, data recorded electronically, recording and 
broadcasting apparatus, digital and magnetic recording media containing audio or music, media devices, downloadable 
musical sound recordings, images and videos, interactive computer software, downloadable computer software, apps and
games for mobile phones and tablets (software), games software for use with video game consoles, cases adapted for 
mobile phones, electronic diaries and tablets, keyboards, cartridge for video games (software), computers, parts and 
accessories for all the aforesaid goods in this class.

Cl.25;Clothing, footwear, headgear.

Cl.41;Entertainment, music recording and music publishing services, publication of musical texts, publication of 
printed matter and printed publications, song publishing, publication of texts, production of radio and television 
programmes.
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Priority claimed from 06/03/2017; Application No. : 4343299 ;France 

3665133    04/07/2017
[International Registration No. : 1371683]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; computer database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; and 
conducting of recreational presentations, namely provision of demonstrations on Web sites featuring museum 
exhibitions, sports events, art gallery exhibitions, concerts and musical recordings; editing services for books, 
newspapers; production of shows and films; organization and conducting of conferences, symposiums, congresses; 
conducting of exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
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computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 03/11/2016; Application No. : 30 2016 109 938 ;Germany 

3665150    21/04/2017
[International Registration No. : 1372320]
ATLAS ELEKTRONIK GmbH
Sebaldsbrücker Heerstraße 235 28309 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, filming, optical, weighing, measuring, signaling, control, rescue and teaching 
apparatus and instruments; nautical apparatuses and instruments, in particular navigation and control systems and 
systems for ships formed therefrom; devices for recording, transmitting and reproduction of sound and image; data 
processing devices and computers; echo sounders for measuring travelling distances of underwater sounds; acoustic 
devices for locating and controlling mines and systems for tracing mines composed thereof; radar devices; anti-collision 
devices; radiolocators; signalling devices for electro-magnetic waves; ship handling simulators; shooting simulators; 
combat training simulators; navigation training simulators; optical devices and instruments, namely visual systems for 
simulators; locators for automatic target detection, target tracking, target classification and target engagement; sonars 
and sonar systems and parts thereof used in over- and underwater vehicles for the use of weapons, in particular 
underwater-driven steering bodies; guidance and weapon use systems, in particular over- and underwater vehicles, 
namely signal processing systems consisting of monitoring sensors for airspace and sea area; image compilers, data 
processing devices, in particular with monitors, control panels and interface units for connection of effectors; above-
mentioned goods except for the monitoring, controlling and regulating of aircraft, all the above-mentioned products 
exclusively for nautical, military and monitoring applications.

Cl.12;Vehicles; apparatuses for transportation by air, water and land.

Cl.13;Launching appliances for underwater vehicles, namely for torpedoes, anti-torpedo torpedoes and for explosive 
devices, namely grenades, mines, rockets, missiles; decoys for underwater vehicles, namely torpedoes and anti-torpedo 
torpedoes; grenades, mines, rockets, missiles and parts thereof, included in this class; casings and casing sections for 
weapons used in underwater vehicles, namely rear section with steering device, propulsion section with rocket engine, 
warhead with explosive charge, training head without explosive charge; weapons, namely ballistic weapons, projectiles, 
weapons with own power supply, target devices for guns, excluding telescopic sights.
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Priority claimed from 07/11/2016; Application No. : 4312828 ;France 

3665166    02/05/2017
[International Registration No. : 1372022]
PROJETCLUB
4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought, and their alloys for the manufacture of mountaineering and 
canyoning articles; crampons, pitons, stirrups for climbing, hooks, crampons, pitons, hooks for carriers, masts of metal, 
pegs of metal, snap books, metal buckles, fasteners for crampons, pulleys of metal other than for machines, expansion 
pitons, metal ladders, metal hooking boards, metal climbing boards, chock, metal stirrups.

Cl.8;Hand-operated hand tools and instruments for use in mountaineering and canyoning, pickaxes, axes, snow and 
camping shovels; cutlery, forks; side arms, other than firearms; ice knives, hammers, hand-powered drills.

Cl.9;Optical, signaling apparatus and instruments for climbing and canyoning, life-saving apparatus and instruments 
(rescue) for climbing and canyoning; Personal protection devices against accidents, protective nets, safety tarpaulins; 
clothing and gloves for protection against accidents; avalanche sensors, avalanche detection apparatus; protective 
helmets, helmets for mountaineering, helmets for climbing, helmets for canyoning, spectacles (optics), diving suits, 
neoprene suits, neoprene protection gloves.

Cl.11;Flashlights, headlamps, emergency lights for mountain sports (climbing) and canyoning.

Cl.18;Trunks and suitcases, bags for climbers, bags for sports, travel bags, luggage, mountaineering sticks, chalk 
bags, bags for campers, backpacks, belt bags.

Cl.22;Ropes, rope ladders, string, nets, tarpaulins, sails, bags (included in this class), non-metallic cables; safety lines.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear, trousers for mountaineering and climbing, jackets for 
mountaineering and climbing, gloves (clothing), rainproof clothing, anoraks, parkas, suits, windcheaters; soles for 
footwear; climbing shoes; belts, leggings for climbing.

Cl.28;Sports articles for climbing and canyoning, rope clamps, descending devices, safety and rappel ropes and 
bindings, climbing harness, harnesses for canyoning, harnesses, climbing boards.
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Priority claimed from 08/09/2016; Application No. : 201610270 ;Norway 

3665168    08/03/2017
[International Registration No. : 1371708]
INVENTU AS
Kjoseveien 55 N-3268 Larvik Norway

Proposed to be Used
IR DIVISION
Cl.1;Animal carbon, animal carbon preparations, bicarbonate of soda for chemical purposes, calcium carbonate, lime 
carbonate, carbon, carbonates, carbonic hydrates, carbon disulfide, carbon tetrachloride, magnesium carbonate, 
percarbonates, potash, witherite.

Cl.6;Common metals and their alloys (unwrought or semi-wrought); building materials of metal; ladders of metal, and 
metal stabilizers for ladders; parts and components for the aforementioned goods.

Cl.20;Ladders of wood or plastics, and stabilizers for ladders of wood or plastics; parts and components for the 
aforementioned goods.
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Priority claimed from 22/12/2016; Application No. : 702063 ;Switzerland 

3665169    19/05/2017
[International Registration No. : 1372023]
VIZRT Switzerland GmbH
c/o VIZRT AG, Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software, namely software for the creation, production and editing of videos, with the possibility of inserting, 
whether in real-time or not, text and 2D and 3D graphic animations, then publishing and distributing them easily online 
from an Internet platform, via social media, via social networks, on any mobile apparatus such as telephones and tablets 
and on off-line platforms for traditional television broadcasting; software, namely software for the creation, production 
and editing of video sequences, including functions for creating and incorporating with the possibility of inserting 
captions and subtitles, for recording videos via a connected camera and for recording audio commentary in various 
languages via a connected microphone, then publishing and distributing them easily online from an Internet platform, via 
social media, via social networks, on any mobile apparatus such as telephones and tablets and on off-line platforms for 
traditional television broadcasting.

Cl.41;Planning and conducting training courses, seminars, and workshops (training); organization and provision of 
educational services for training in the field of computers and software; providing education and training via the Internet; 
digital image processing, namely processing of images and image sequences for use in live or recorded television 
programs, in video programs and in multimedia programs; services provided by consultants relating to education and 
training concerning computer software, computer hardware, applications in connection with the processing of images 
and databases.

Cl.42;Design, installation, maintenance, updating, repair and remedial maintenance of software; rental of computer 
software; rental of computer software in the form of a fixed subscription; rental of computer software by way of billing or 
direct debit based on the volume of operations or activated functionalities, whether used or not; software as a service 
[SaaS]; technical support relating to software, including technical support online via a telephone hotline or on-site; 
computer programming; advisory and consultancy services in connection with computer hardware and software for use 
in the field of graphics systems for dissemination, for digital media asset management (digital resource management) and 
publishing on the Internet and on websites; digital processing, whether automated or not, of documents, images and 
information with a view to storing it in databases for managing media assets (digital resource management).
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Priority claimed from 17/05/2016; Application No. : 16.00289 ;Monaco 

3665190    16/11/2016
[International Registration No. : 1372017]
John von der Borch
"Le Mirabel", 4 avenue des Citronniers MC-98000 Monaco Monaco

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; oral care preparations, perfumery products and perfumes, beauty care and body cleaning preparations.

Cl.9;Mobile telephone straps; hard covers for smartphones; sunglasses; spectacle cases.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other objects of transport (terms too vague in the opinion of 
the International Bureau - rule 13.2.b) of the Regulations).

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising; commercial business management; commercial administration; office functions; wholesale or retail 
store services, particularly for toiletries, oral care preparations, perfumery products and perfumes, beauty care and body 
cleaning preparations, mobile telephone straps, hard cases for smartphones, sunglasses, spectacle cases, jewelry, 
watches, watch straps, key rings and key chains, umbrellas and parasols, luggage, bags, wallets and other objects of 
transport, clothing, belts, footwear, headgear, online retail store services by means of computer, particularly for toiletries, 
oral care preparations, perfumery products and perfumes, beauty care and body cleaning preparations, mobile telephone 
straps, hard cases for smartphones, sunglasses, spectacle cases, jewelry, watches, watch straps, key rings and key 
chains, umbrellas and parasols, luggage, bags, wallets and other objects of transport, clothing, belts, footwear, headgear; 
import-export agency services.
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3665218    06/02/2017
[International Registration No. : 1371738]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical compositions for developing photographs; chemical preparations and substances 
for manufacturing pharmaceutical products; chemical additives for manufacturing medicines; chemicals for 
manufacturing cosmetics, skin cleansers and medicines; preservatives for pharmaceutical preparations; biochemicals for 
producing products for genetic pharmacology; genetic material (chemical substance) for producing products for genetic 
cell therapy (not medical or veterinary purposes); biotechnological material (chemical substance) for manufacturing 
pharmaceutical products (not medical or veterinary purposes).

Cl.2;Dyestuffs; pigments; paints; printing ink.

Cl.3;Cosmetics; soaps and detergents.

Cl.5;Medicines and pharmaceutical products; dietary supplements for humans.

Cl.7;Printing or bookbinding machines and apparatus.

Cl.9;Photocopying apparatus; laboratory apparatus and instruments; optical apparatus; photographic apparatus and 
instruments; cinematographic apparatus and instruments; measuring or testing apparatus and instruments; batteries and 
cells; digital cameras; mobile phones with cameras; digital photo frames; telecommunications apparatus and 
instruments; industrial inkjet print controllers; inkjet printers; digital printers; wide format inkjet printers; wide format 
digital printers and printer operating computer software; print heads for printers; operating computer software for 
operating retail kiosk and digital image processing stands; computer software for digital image fulfillment and printing; 
computer software for managing workflow within printing applications for the printing industry; computer graphic image 
optimization software; computer software for analyzing printing trends in the field of commercial printing; computer 
software for providing technical real-time support for commercial printing and information technology by combining 
technical support information from various databases and presenting it in a user friendly interface; blank storage disks 
for floppy drives; blank storage disks for condensed disk drives; blank recordable videotape for 8mm, digital video discs 
and video camcorders, blank recordable videotape for digital video recorders, blank videocassettes, blank optical disks 
for data and audiowidth capacity, blank commercial data storage tape, blank optical storage disk for optical disk drives, 
blank global positioning system tracking data cartridge; blank videocassettes, blank composite digital videocassettes, 
blank videocassettes, blank video home system videocassettes, blank digital videocassettes, blank broadcast 
videocassettes; memory cards; electronic data recorders; digital photo printer for making identification photos; software 
for image presentation and for ordering images in the field of professional imaging; computer software for managing 
color profiles in the field of professional imaging services; computer software for creating and editing photo digital 
templates; professional photo editing software, computer software for managing workflow in professional photo labs; CD 
drives for computers for use in the photofinishing industry; camera accessories, namely, underwater camera housing; 
digital photo storage media, namely memory cards for pictures; consumer interactive touch screen photo kiosks for 
printing digital photos and placing orders for digital photos; interactive computer photo kiosks for printing digital photos 
and placing orders for digital photos; semiconductor equipment; industrial X-ray apparatus; video discs and video tapes; 
exposed cinematographic films; exposed slide films; slide film mount.

Cl.10;Medical apparatus and instruments.

Cl.16;Paper and cardboard; albums; printed matter; photographs; photograph stands.

Cl.17;Plastic semi-worked products.

Cl.35;Retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for dietary supplements for humans; retail services or wholesale services 
for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for medical apparatus 
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and instruments; retail services or wholesale services for printing machines and apparatus; retail services or wholesale 
services for cameras, camera lenses, lens mount adapters for cameras, camera flashes, camera cases, lens filters for 
cameras, blower brushes for cameras, tripods for cameras, camera straps, parts and fittings for cameras, and other 
photographic machines and apparatus; retail services or wholesale services for photographic supplies; retail services or 
wholesale services for digital cameras, cell phones, covers or cases for digital cameras, covers or cases for cell phones, 
digital camera straps, cell phone straps, digital photo frames, and other telecommunication machines and apparatus; 
retail services or wholesale services for personal digital assistants, smartphones, covers or cases for smartphones and 
smartphone straps; retail services or wholesale services for computer programs; retail services or wholesale services for 
electronic machines and apparatus and their parts; retail services or wholesale services for paper and cardboard; retail 
services or wholesale services for pens, albums, mini photograph albums, photograph storage boxes, can containers for 
storing photographs, boxes for storing photographic films, can containers for storing photographic films, decoration 
stickers for cameras, decoration stickers for use on photographs, and other stationery; retail services or wholesale 
services for photographs and photograph stands; retail services or wholesale services for photo frames; online retail 
services or wholesale services for photographic machines and apparatus and photographic supplies; online retail 
services or wholesale services for telecommunication machines and apparatus, computer programs (including 
downloadable software) and electronic machines and apparatus and their parts; online retail services or wholesale 
services for paper and stationery; online retail services or wholesale services for photographs and photo stands; online 
retail services or wholesale services for photo frames; online retail services or wholesale services for cosmetics, 
toiletries, dentifrices, soaps and detergents; online retail services or wholesale services for dietary supplements for 
humans.

Cl.40;Custom manufacture of pharmaceuticals; printing services of photographic images on covers or cases for digital 
cameras, smartphones and mobile phones; printing services of photographic images on T-shirts, clothing and cups; 
photographic printing services for invitation cards, greeting cards, post cards, calendars, business cards, identification 
cards and members cards; photo panel printing services; printing of photographic images taken by cameras, digital 
cameras or mobile phones with cameras; printing of photographic digital images sent through Internet communication, 
mobile telephone communication or other communication; photographic printing; photographic film development; 
photographic enlarging; rental of machines and apparatus for developing, printing, enlarging or finishing photographs.

Cl.41;Digital editing of still images; digital editing of video recordings; editing image data sent from computer terminals 
of mobile phones; digital imaging services; creating albums or photo books for others; publication of books; 
organization, arranging and conducting of photography events and photo contests; photo exhibitions; providing facilities 
for photo exhibitions; educational and instruction services relating to creating photo albums and related knowledge; 
educational and instruction services relating to arts, crafts, sports or general knowledge; photography.

Cl.42;Services of biotechnical, chemical and pharmacological laboratories, namely scientific and technological 
research relating to the production of chemicals and biotechnological products for use in preparing pharmaceutical and 
veterinary preparations, as well as providing expert advice on the subject; carrying out early evaluations in the field of 
new medicines as part of scientific research; development of pharmaceutical preparations, medicines and medicaments; 
technological services, namely technological consultation and research in the pharmaceutical and health care industries; 
evaluation of pharmaceutical products as part of scientific analysis and research; research and development in the 
pharmaceutical field; scientific research, development and analysis relating to product development of pharmaceutical 
preparations and reagents, and consultancy relating thereto; advice regarding scientific research and analyses relating to 
medicines; development of new technologies in the biotechnology sector; information with regard to scientific research in
the field of biochemistry and biotechnology; scientific research, including in the medical sector.
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Priority claimed from 18/07/2016; Application No. : 015668502 ;European Union 

3665320    17/01/2017
[International Registration No. : 1371515]
Dana Muskat
36 rue d'Hauteville F-75010 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Abraders; animal grooming preparations; cleaning and fragrancing preparations; essential oils and aromatic 
extracts; tailors' and cobblers' wax; toiletries; abrasive preparations; grinding preparations; abrasive cloth; abrasive 
granules; abrasive paper; abrasive paste; abrasive rolls; abrasive sand; abrasive strips; adhesive removers; carbides of 
metal [abrasives]; corundum [abrasive]; diamantine [abrasive]; emery; emery cloth; emery paper; flexible abrasives; floor 
finish removers; floor polish; furniture polish; general purpose scouring powder; glass cloth; granular corundum; 
grinding foils; industrial abrasives; liquid floor polishes; natural floor polishes; scouring powders; silicon carbide 
[abrasive]; polishing paper; polishing powders; polishing stones; prepared wax for polishing; rust removing preparations;
sanding gloves; sandpaper; sandpaper for sharpening drawing pencils; sandpaper pads for sharpening drawing pencils; 
scale removing preparations for household purposes; smoothing stones; spray polish; starch for abrasive purposes; 
tripoli stone for polishing; wood treatment preparations for polishing; bath preparations for animals; breath fresheners for
animals; conditioning sprays for animals; cosmetics for animals; dental care preparations for animals; deodorants for 
animals; deodorants for pets; non-medicated mouth washes for pets; odour fresheners for animals; preparations and 
products for fur care; shampoos for pets; skin care products for animals; household fragrances; air fragrancing 
preparations; potpourri sachets for incorporating into aromatherapy pillows; carpet freshening preparations; fragrant 
substances to fill cushions; perfumed substances to fill cushions; fragrant substances to impregnate cushions; perfumed 
substances to impregnate cushions; extracts of flowers; wicks diffusers for diffusing fragrances in rooms; fragrance 
refills for non-electric room fragrance dispensers; fragrance sachets for eye pillows; incense; incense cones; incense 
spray; joss sticks; odor removers for pets; potpourri sachets for incorporating in aromatherapy pillows; potpourris 
[fragrances]; refills for electric room fragrance dispensers; room fragrancing preparations; room perfumes in spray form; 
room scenting sprays; sachets for perfuming linen; scented ceramic stones; scented linen sprays; scented pine cones; 
scented sachets; scented wood; laundry preparations; anti-static dryer sheets; antistatic sprays for clothing; biological 
laundry detergents; bleaching salts; bleaching soda; chemical laundry preparations; cleaning preparations for fabrics; 
color- [colour-] brightening chemicals for household purposes [laundry]; commercial laundry detergents; detergent soap; 
detergent strengtheners; detergents for machine dishwashing; dry cleaning fluids; dry-cleaning preparations; essential 
oils as perfume for laundry purposes; fabric brighteners; fabric conditioning preparations; fabric softener for laundry; 
fabric softeners; laundry additives; laundry additives for water softening; laundry bleach; laundry blueing; laundry 
detergents for household cleaning use; laundry glaze; laundry liquids; laundry preparations for attracting dirt; laundry 
preparations for attracting dyes; laundry sizing; laundry soaking preparations; laundry soap; laundry starch; laundry wax; 
liquid soap for laundry; natural starches for laundry purposes; quillaia bark for washing; rinsing agents for laundry; 
rinsing aids for use when washing clothes; seaweed gelatine for laundry use (funori); smoothing preparations [starching]; 
soap for brightening textile; soap powder; starch glaze for laundry purposes; washing agents for textiles; washing 
conservation agents; washing preparations for household purposes; washing soda, for cleaning; leather and shoe 
cleaning and polishing preparations; boot wax; cleaning preparations for leather; creams for leather; detergent 
compositions for cleaning shoes; leather bleaching preparations; leather dressings; leather polishes; pastes for cleaning 
shoes; preservative creams for leather; preservatives for leather [polishes]; shoe black [shoe polish]; shoe cleaners 
[preparations]; shoe cream; shoe polish; shoe polish and creams; shoe polish applicators containing shoe polish; shoe 
sprays; shoe wax; vehicle cleaning preparations; automobile cleaners; automobile polishes; automobile wax; car 
shampoos; carnauba wax for automotive use; detergents for automobiles; shampoos for vehicles; windshield cleaning 
liquids; alcoholic solvents being cleaning preparations; ammonia [volatile alkali] [detergent]; ammonia for cleaning 
purposes; anti-smear agents for cleaning purposes; antistatic preparations for household purposes; bleaching 
preparations; bleaching preparations for household use; buffing compounds; canned pressurized air for cleaning and 
dusting purposes; carpet cleaning preparations; carpet shampoo; caustic cleaning agents; chrome cleaners; chrome 
polish; cleaners for litter trays; cleaning agents for deep freezers; cleaning agents for household purposes; cleaning 
agents for metal; cleaning agents for stone; cleaning and shining preparations for plant leaves; cleaning chalk; cleaning 
compositions for spot removal; cleaning fluid for typewriter type; cleaning fluids; cleaning preparations; cleaning 
preparations for animal cages; cleaning preparations for cleansing drains; cleaning preparations for plant leaves; 
cleaning preparations for use on masonry; cleaning preparations for use on tiles; cleaning preparations impregnated into 
pads; cleaning preparations in the form of foams; cleaning solutions for dental ultrasonic sterilization apparatus; 
cleansers for household purposes; cloths impregnated with a detergent for cleaning; cloths impregnated with polishing 
preparations for cleaning; color-removing preparations; colorants for toilet purposes; de-greasing preparations for 
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household purposes; degreasers other than for use in manufacturing processes; degreasing preparations for engines; 
degreasing preparations with a solvent base; destainers; detergent compositions for cleaning golf clubs; detergents; 
detergents for household use; detergents other than for use in manufacturing operations and for medical purposes; 
detergents prepared from petroleum; dewaxing preparations; dishwasher detergents; dishwasher detergents in gel form; 
dishwasher powder; dishwasher rinsing agents; dishwasher tablets; dishwashing detergents; dishwashing liquid; drain 
and sink unblocking preparations; drain cleaning preparations; drying agents for dishwashing machines; emulsifying 
solvent cleaners; eyeglass lens cleaning solutions; floor buffing compound; floor cleaning preparations; floor shining 
compositions; floor stripping preparations; floor treatment compositions; floor wax; floor wax removers [scouring 
preparations]; foam detergents; fragrances for automobiles; fruit and vegetable wash; furbishing preparations; furniture 
cleaner; glass cleaning preparations; graffiti removing substances; grease-removing preparations; household bleach; 
household detergents; impregnated cloths for polishing; impregnated paper tissues for cleaning dishware; javelle water; 
kettle cleaner; lacquer-removing preparations; lavatory cleaning compositions; lime removers; liquid dishwasher 
detergents; liquid soap for dish washing; litter tray cleaners incorporating a deodorizer; mould removing preparations; 
natural floor waxes; natural oils for cleaning purposes; non-slipping liquids for floors; non-slipping wax for floors; oil of 
turpentine for degreasing; oils for cleaning purposes; oven cleaning preparations; paint removers; paint removing 
compositions; perfumes for cardboard; perfumes for ceramics; pet stain removers; polish for furniture and flooring; 
polish for musical instruments; polishing creams; polishing preparations; polishing rouge; polishing wax; pre-moistened 
towelettes impregnated with a detergent for cleaning; pre-moistened towelettes impregnated with dishwashing detergent; 
preparations for stripping wax from floors; preparations for unblocking drain pipes; preparations to make the leaves of 
plants shiny; reed diffusers; rinse aids; saddle soap; salt crystal removers; scented fabric refresher sprays; scented linen 
water; scouring liquids; scouring solutions; scouring substances; scrubbing powder; shining preparations [polish]; 
shining preparations for fruit; soap pads; soaps for household use; soda lye; spirit gum remover; spray cleaners for 
freshening athletic mouth guards; spray cleaners for household use; spray cleaners for use on textiles; stain removers; 
stain removing agents; stain removing benzine; stain removing preparations for use on household goods; starch for 
cleaning purposes; sugar soap; synthetic detergents for clothes; time-release solid drain detergent; toilet bowl 
detergents; toilet cleaners; turpentine, for degreasing; upholstery cleaners; varnish-removing preparations; volcanic ash 
for cleaning; wallpaper cleaning preparations; washing liquids; washing preparations; washing-up detergent; wax 
stripping preparations; whitewall cleaners; window cleaners [polish]; window cleaners in spray form; window cleaning 
compositions; windscreen cleaning preparations; wipes incorporating cleaning preparations; wiping cloth impregnated 
with a cleaning preparation for cleaning eye glasses; almond oil; aromatherapy oil; aromatherapy preparations; aromatic 
essential oils; aromatic oils; aromatics; badian essence; blended essential oils; cake flavorings [essential oils]; distilled 
oils for beauty care; emulsified essential oils; essential oils; essential oils for aromatherapy use; essential oils for 
household use; essential oils for industrial use; essential oils for personal use; essential oils for soothing the nerves; 
essential oils for use in manufacturing processes; essential oils for use in the manufacture of scented products; essential 
oils of cedarwood; essential oils of citron; essential oils of lemon; essential vegetable oils; ethereal essences; ethereal 
essences and oils; flavorings [flavourings] for beverages [essential oils]; flavour enhancers for food [essential oils]; floral 
water; food flavorings [essential oils]; food flavorings prepared from essential oils; kunko [fumigating incense for 
fragrancing rooms]; gaultheria oil; geraniol; jasmine oil; lavender oil; mint essence [essential oil]; natural essential oils; 
natural oils for cosmetic purposes; non-medicated oils; oils for perfumes and scents; peppermint crude oil; perfume oils 
for the manufacture of cosmetic preparations; pine oil; rose oil; safrol; scented oils; scented oils used to produce aromas 
when heated; skin care oils [non-medicated]; tea-tree oil; terpenes [essential oils]; cobblers' wax; shoemakers' wax; 
tailors' wax; body cleaning and beauty care preparations; bath preparations; aromatic oils for the bath; baby bath 
mousse; bath bombs; bath concentrates (non-medicated -); bath creams (non-medicated -); bath foam; bath foams (non-
medicated -); bath gel; bath herbs; bath lotions (non-medicated -); bath milk; bath oil; bath oils for cosmetic purposes; 
bath pearls; bath pearls (non-medicated -); bath powders (non-medicated -); bath preparations, not for medical purposes; 
bath salts, not for medical purposes; bath soap; bubble bath; cosmetic preparations for baths; foaming bath gels; 
foaming bath liquids; non-medicated bath oils; non-medicated bath salts; non-medicated body soaks; scented bathing 
salts; shower and bath foam; oral hygiene preparations; breath fresheners; breath fresheners in the form of chew sticks 
made from birchwood extracts; breath freshening sprays; breath freshening strips; cosmetic preparations for the care of 
mouth and teeth; dental bleaching gels; dentifrice; dentifrice powder; dentifrices and mouthwashes; dentifrices in the 
form of chewing gum; denture polishes; disclosing tablets for personal use in indicating tartar on the teeth; liquid 
dentifrice; moistened tooth powder; mouth [breath] fresheners, not for medical use; mouth sprays, not for medical use; 
mouthwash; mouthwashes, not for medical purposes; non-medicated dentifrices; non-medicated mouth sprays; non-
medicated toothpaste; preparations for cleaning dentures; sets of cosmetic oral care products; teeth cleaning lotions; 
teeth whitening strips; teeth whitening strips impregnated with teeth whitening preparations [cosmetics]; throat sprays 
[non-medicated]; tooth care preparations; tooth cleaning preparations; tooth gel; tooth polish; tooth powder; toothpaste; 
toothpaste in soft cake form; perfumery and fragrances; amber [perfume]; aromatherapy creams; aromatherapy lotions; 
aromatics for fragrances; aromatics for perfumes; bases for flower perfumes; bay rums; body deodorants [perfumery]; 
body sprays [non-medicated]; cedarwood perfumery; cologne; cologne impregnated disposable wipes; eau de parfum; 
extracts of flowers [perfumes]; extracts of perfumes; fragrance preparations; fragrances; fragrances for personal use; 
fumigation preparations [perfumes]; heliotropine; ionone [perfumery]; lavender oil for cosmetic use; lavender water; 
liquid perfumes; mint for perfumery; musk [natural]; musk [perfumery]; natural oils for perfumes; natural perfumery; 
peppermint oil [perfumery]; perfume; perfumed creams; perfumed tissues; perfumed toilet waters; perfumery; perfumes 
for industrial purposes; pomanders [aromatic substances]; rose oil for cosmetic purposes; scented body lotions and 
creams; scented body spray; scented water; solid perfumes; synthetic musk; synthetic perfumery; synthetic vanillin 
[perfumery]; toilet water; toilet water containing snake oil; vanilla perfumery; abrasive preparations for use on the body; 
adhesives for affixing false hair; adhesives for cosmetic purposes; aloe vera gel for cosmetic purposes; aloe vera 
preparations for cosmetic purposes; baby care products (non-medicated -); balms other than for medical purposes; 
bergamot oil; chalk for cosmetic use; cleaner for cosmetic brushes; cosmetic kits; cosmetic preparations for body care; 
cosmetic preparations for nail drying; cosmetic preparations for slimming purposes; cosmetic preparations for use as 
aids to slimming; cosmetics; cosmetics and cosmetic preparations; cosmetics for personal use; cosmetics in the form of 
oils; cotton balls for cosmetic purposes; cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; cuticle 
conditioners; cuticle cream; cuticle removers; facial preparations; foot smoothing stones; gel nail removers; greases for 
cosmetic purposes; hair piece bonding glue; henna [cosmetic dye]; henna powders; impregnated cleaning pads 
impregnated with cosmetics; impregnated cleaning pads impregnated with toilet preparations; impregnated cloths for 
cosmetic use; lacquer for cosmetic purposes; lint for cosmetic purposes; make-up pads of cotton wool; massage creams, 
not medicated; massage gels other than for medical purposes; massage oils; massage oils and lotions; massage oils, not 
medicated; massage waxes; mineral oils [cosmetic]; mineral water sprays for cosmetic purposes; moist wipes 
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impregnated with a cosmetic lotion; nasal cleaning preparations for personal sanitary purposes; non-medicated 
cosmetics; non-medicated massage preparations; non-medicated toiletries; oils for cosmetic purposes; oils for toilet 
purposes; ointments for cosmetic use; paper hand towels impregnated with cosmetics; pedicure preparations; perfumed 
body lotions [toilet preparations]; perfumed lotions [toilet preparations]; pumice stone; pumice stones for use on the 
body; sanitary preparations being toiletries; scalp treatments (non-medicated -); seaweed for cosmetology; slimming aids 
[cosmetic], other than for medical use; spirit gum for cosmetic use; tissues impregnated with cosmetic lotions; tissues 
impregnated with cosmetics.

Cl.20;Animal housing and beds; beds for animals; beds for birds; beds for household pets; beehives; cat baskets; 
comb foundations for beehives; dog baskets; dog beds; dog kennels; fodder racks; grooming tables for pets; 
honeycombs; hutches for animals; kennels for household pets; nesting boxes; nesting boxes for animals; nesting boxes 
for household pets; pet cushions; pet houses; portable beds for pets; portable kennels; scratching posts for cats; 
sections of wood for beehives; closures, non of metal, for containers; barrels and casks, non-metallic; closures for 
containers, non-metallic; coffins and funerary urns; crates and pallets, non-metallic; bamboo baskets for industrial 
purposes; barrels and casks for industrial packaging purposes; bottle casings of wood; boxes (packaging -) in collapsible 
form [plastic]; boxes (packaging -) in collapsible form [wood]; boxes (packaging -) in flat form [plastic]; boxes (packaging 
-) in flat form [wood]; boxes (packaging -) in made-up form [plastic]; boxes (packaging -) in made-up form [wood]; boxes 
for stacking purposes [plastic]; boxes for stacking purposes [wood]; boxes for storage purposes [plastic]; boxes made of 
laminated plastics; boxes made of paper coated wood; boxes made of plastic; boxes made of plastics materials for 
packaging; boxes of wood; boxes of wood or plastic; capsules [non-metallic containers]; carrying boxes (non-metallic -); 
cases (non-metallic -) for bottles; cases (non-metallic -) for tools; caskets made of amber; caskets made of bone; caskets 
made of celluloid; caskets made of cork; caskets made of horn; caskets made of ivory; caskets made of meerschaum; 
caskets made of mother of pearl; caskets made of reed; caskets made of shell; caskets made of whalebone; caskets made 
of wicker; caskets made of wood; chests; chests, not of metal; collecting boxes (non-metallic -); collecting tins (non-
metallic -); combined closures for containers [non-metallic and not for household or kitchen use]; combined containers 
[non-metallic and not for household or kitchen use]; containers (non-metallic -) adapted for packaging beer; containers 
(non-metallic -) for kegging beverages; containers (non-metallic -) in the form of bins; containers (non-metallic -) in the 
form of kegs; containers (non-metallic -) for liquids [other than for household or kitchen use]; containers (non-metallic -) 
for storage purposes [other than household or kitchen use]; containers (non-metallic -) for the handling of goods [other 
than household or kitchen use]; containers in the form of boxes made of wood; containers made of bone; containers 
made of cane; containers made of horn; containers made of plastic for compost; containers made of synthetic material 
[other than for household or kitchen use]; containers made of wood [other than for household or kitchen use]; containers, 
not of metal [storage, transport]; containers, not of metal, for liquid fuel; corner fittings (non-metallic -) for containers; 
crates and pallets; cylinders, not of metal for gas; cylindrical cans, not of metal; dispensers (fixed -) for towels; 
dispensers for dog waste bags, fixed, not of metal; egg cartons [packaging] of plastic; egg containers [packaging] of 
plastic; egg trays made of plastics; fire resistant lockable containers; fitted plastic inserts for use as container liners; 
flexible containers of plastics for the storage of liquids; flexible containers of plastics for the transport of liquids; floating 
containers, not of metal; frames (non-metallic -) for containers; fuel cans (non-metallic -); gas storage tanks, not of metal 
or masonry; industrial packaging containers of bamboo; industrial water tanks, not of metal or masonry; letter boxes not 
of metal or masonry; liquid storage tanks [containers] made of non-metallic materials; loading gauge rods, not of metal, 
for railway waggons [wagons]; meat chests, not of metal; medicine chests; non-metal lock boxes; non-metal time 
capsules; non-metallic bins [other than dust bins]; non-metallic containers [other than for household or kitchen use]; non-
metallic drums [other than for household or kitchen use]; non-metallic time capsules; oil drainage containers [non-
metallic]; packaging containers made of wood; packaging containers not of metal; packaging containers of plastic; 
packing cases made of wood; paper towel dispensers [fixed, not of metal]; plastic bins [large] for industrial use; plastic 
bins [other than dustbins]; plastic boxes [large] for industrial use; plastic fuel tanks [other than parts of vehicles]; plastic 
inserts [trays] for tool boxes; plastic inserts for use as container liners; plastic luggage lining material; plastic mailing 
tubes; plastic medication containers; plastic medication containers for commercial use; plastic stoppers for industrial 
packaging containers; plastic storage drums; plastic storage tanks; plastic trays [containers] used in food packaging; 
plastic tubs; plastic water tanks; plastics components for packaging containers; plastics containers for use in 
agrochemical fields; portable boxes [containers] of plastic; portable boxes [containers] of wood; portable water carriers 
[containers] made of plastics; potato bins [furniture]; pots of plastic for packaging; protective containers of non-metallic 
materials for packing goods; protective containers of non-metallic materials for storing goods; rain barrels, not of metal; 
receptacles of plastic for storing goods for transportation; security boxes, not of metal; stacking boxes of compressed 
fibre; stacking boxes of plastic; stacking trays of plastic; stacking trays of plastic for the packaging of eggs; stacking 
trays of vulcanised fibre; stacking trays of wood; storage chests made of plastic; storage chests made of wood; storage 
tanks, not of metal or masonry; storing boxes, not of metal; strongboxes [cash boxes], not of metal; tanks, not of metal 
nor of masonry; thermoformed plastics containers [other than for household or kitchen use]; tissue dispensers [fixed] not 
of metal; tool boxes (non-metallic -) [empty]; tool boxes, not of metal; tool boxes, not of metal, empty; tool storage 
containers (non-metallic -) [empty]; transparent food containers for commercial packaging use; transparent food trays 
(non-metallic -) for commercial use; transport containers (non-metallic -); transportable containers (non-metallic -) for 
gases; trays, not of metal [other than for domestic purposes]; troughs, not of metal, for mixing mortar; wall chests; water 
tanks (non-metallic -) [containers]; water tanks for household purposes, not of metal or masonry; water tanks of plastic 
for agricultural purposes; water tanks of plastic for household purposes; water tanks of plastic for industrial purposes; 
wood storage tanks; wooden bins; wooden boxes for industrial packaging purposes; wooden boxes for storing toys; 
wooden chests for the storage of toys; wooden stoppers for industrial packaging containers; wooden storage boxes; 
wooden tubs [not bath tubs]; barrels and casks, non-metallic; barrel hoops, not of metal; barrels, not of metal; cask 
stands, not of metal; caskets; casks of wood for decanting wine; casks, not of metal; racks [furniture] for casks; tuns 
[casks] (non-metallic -); vats, not of metal; wine casks (non-metallic -); wooden barrels; closures for containers, non-
metallic; bag closures not of metal; blanking plugs; bottle closures, not of metal; bungs, not of metal; cap closures (non-
metallic -) for containers; caps made of non-metallic materials for containers; cavity plugs (non-metallic -); child resistant 
security closures (non-metallic -) for bottles; child resistant security closures (non-metallic -) for containers; closures 
made of plastic for containers made of glass; combined lids for containers [non-metallic and not for household or kitchen 
use]; combined stoppers for containers [non-metallic and not for household or kitchen use]; composite caps for 
containers [non-metallic and not for household or kitchen use]; composite caps of non-metallic materials for closing 
bottles; container closures of plastic; corks; corks for bottles; corks for containers; non-metal bottle caps; non-metallic 
caps and closures for bottles and for containers; non-metallic end closures for containers [other than for household or 
kitchen use]; non-metallic end closures for tubes [other than for household or kitchen use]; plastic caps; plastic lids for 
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cans; screw caps, not of metal; screw tops, not of metal, for bottles; slide closures (non-metallic -) for containers; spigots 
[stoppers], not of glass, metal or rubber; stoppers of cork; stoppers of cork imitations; stoppers, not of metal; taps for 
casks, not of metal; wooden lids for industrial packaging containers; coffins and funerary urns; crates and pallets, non-
metallic; bottle crates [other than of metal]; crates; crates (non-metallic -); handling pallets, not of metal; loading pallets, 
not of metal; mobile pallets made of non-metallic materials; plastic crates; transport pallets, not of metal; wood crates; 
wooden pallets; bamboo baskets for industrial purposes; barrels and casks for industrial packaging purposes; bottle 
casings of wood; boxes (packaging -) in collapsible form [plastic]; boxes (packaging -) in collapsible form [wood]; boxes 
(packaging -) in flat form [plastic]; boxes (packaging -) in flat form [wood]; boxes (packaging -) in made-up form [plastic]; 
boxes (packaging -) in made-up form [wood]; boxes for stacking purposes [plastic]; boxes for stacking purposes [wood]; 
boxes for storage purposes [plastic]; boxes made of laminated plastics; boxes made of paper coated wood; boxes made 
of plastic; boxes made of plastics materials for packaging; boxes of wood; boxes of wood or plastic; capsules [non-
metallic containers]; carrying boxes (non-metallic -); cases (non-metallic -) for bottles; cases (non-metallic -) for tools; 
caskets made of amber; caskets made of bone; caskets made of celluloid; caskets made of cork; caskets made of horn; 
caskets made of ivory; caskets made of meerschaum; caskets made of mother of pearl; caskets made of reed; caskets 
made of shell; caskets made of whalebone; caskets made of wicker; caskets made of wood; chests; chests, not of metal; 
collecting boxes (non-metallic -); collecting tins (non-metallic -); combined closures for containers [non-metallic and not 
for household or kitchen use]; combined containers [non-metallic and not for household or kitchen use]; containers (non-
metallic -) adapted for packaging beer; containers (non-metallic -) for kegging beverages; containers (non-metallic -) in the
form of bins; containers (non-metallic -) in the form of kegs; containers (non-metallic -) for liquids [other than for 
household or kitchen use]; containers (non-metallic -) for storage purposes [other than household or kitchen use]; 
containers (non-metallic -) for the handling of goods [other than household or kitchen use]; containers in the form of 
boxes made of wood; containers made of bone; containers made of cane; containers made of horn; containers made of 
plastic for compost; containers made of synthetic material [other than for household or kitchen use]; containers made of 
wood [other than for household or kitchen use]; containers, not of metal [storage, transport]; containers, not of metal, for 
liquid fuel; corner fittings (non-metallic -) for containers; crates and pallets; cylinders, not of metal for gas; cylindrical 
cans, not of metal; dispensers (fixed -) for towels; dispensers for dog waste bags, fixed, not of metal; egg cartons 
[packaging] of plastic; egg containers [packaging] of plastic; egg trays made of plastics; fire resistant lockable 
containers; fitted plastic inserts for use as container liners; flexible containers of plastics for the storage of liquids; 
flexible containers of plastics for the transport of liquids; floating containers, not of metal; frames (non-metallic -) for 
containers; fuel cans (non-metallic -); gas storage tanks, not of metal or masonry; industrial packaging containers of 
bamboo; industrial water tanks, not of metal or masonry; letter boxes not of metal or masonry; liquid storage tanks 
[containers] made of non-metallic materials; loading gauge rods, not of metal, for railway waggons [wagons]; meat 
chests, not of metal; medicine chests; non-metal lock boxes; non-metal time capsules; non-metallic bins [other than dust 
bins]; non-metallic containers [other than for household or kitchen use]; non-metallic drums [other than for household or 
kitchen use]; non-metallic time capsules; oil drainage containers [non-metallic]; packaging containers made of wood; 
packaging containers not of metal; packaging containers of plastic; packing cases made of wood; paper towel dispensers 
[fixed, not of metal]; plastic bins [large] for industrial use; plastic bins [other than dustbins]; plastic boxes [large] for 
industrial use; plastic fuel tanks [other than parts of vehicles]; plastic inserts [trays] for tool boxes; plastic inserts for use 
as container liners; plastic luggage lining material; plastic mailing tubes; plastic medication containers; plastic 
medication containers for commercial use; plastic stoppers for industrial packaging containers; plastic storage drums; 
plastic storage tanks; plastic trays [containers] used in food packaging; plastic tubs; plastic water tanks; plastics 
components for packaging containers; plastics containers for use in agrochemical fields; portable boxes [containers] of 
plastic; portable boxes [containers] of wood; portable water carriers [containers] made of plastics; potato bins [furniture]; 
pots of plastic for packaging; protective containers of non-metallic materials for packing goods; protective containers of 
non-metallic materials for storing goods; rain barrels, not of metal; receptacles of plastic for storing goods for 
transportation; security boxes, not of metal; stacking boxes of compressed fibre; stacking boxes of plastic; stacking trays
of plastic; stacking trays of plastic for the packaging of eggs; stacking trays of vulcanised fibre; stacking trays of wood; 
storage chests made of plastic; storage chests made of wood; storage tanks, not of metal or masonry; storing boxes, not 
of metal; strongboxes [cash boxes], not of metal; tanks, not of metal nor of masonry; thermoformed plastics containers 
[other than for household or kitchen use]; tissue dispensers [fixed] not of metal; tool boxes (non-metallic -) [empty]; 
wooden tubs [not bath tubs]; wooden storage boxes; wooden stoppers for industrial packaging containers; wooden 
chests for the storage of toys; wooden boxes for storing toys; wooden boxes for industrial packaging purposes; wooden 
bins; wood storage tanks; water tanks of plastic for industrial purposes; water tanks of plastic for household purposes; 
water tanks of plastic for agricultural purposes; water tanks for household purposes, not of metal or masonry; water 
tanks (non-metallic -) [containers]; wall chests; troughs, not of metal, for mixing mortar; trays, not of metal [other than for 
domestic purposes]; transportable containers (non-metallic -) for gases; transport containers (non-metallic -); transparent 
food trays (non-metallic -) for commercial use; transparent food containers for commercial packaging use; tool storage 
containers (non-metallic -) [empty]; mannequins and tailors' dummies; acrylic counter displays; life-size forms of the 
human body to display clothes; shop window mannequins; advertisement display boards of glass [non-luminous]; 
advertisement display boards of plastic [non-luminous]; advertisement display boards of wood [non-luminous]; 
advertising balloons; advertising display boards; advertising display boards of porcelain [non-luminous]; advertising 
signboards of wood; assembled display stands; assembled display units [furniture]; assembled exhibition stands; barrels 
(non-metallic -) for the identification of birds; barrels (non-metallic -) for the identification of pet animals; beams for 
display fittings; bicycle racing number plates, not of metal; boards for the display of graphic materials; boards for the 
display of modelling materials; boards for the display of pictorial materials; boards for the display of printing materials; 
bulletin boards [other than electronic]; card holders in the nature of display boards; chalk boards for display purposes; 
clear plastic holders for badges; collapsible upright displays made from framed fabrics; computer keyboard trays; 
cookbook holders; cork memo boards; costume display stands; costume stands; counter stands; counters for display 
purposes; custom plates, not of metal, for vehicles; delineators [moveable road cones] non-luminous, made of non-
metallic materials; directory boards; display boards; display boards comprising foldable and interconnectable metal rods; 
display boards made of plastics; display cabinets; display cabinets [other than refrigerating display cabinets]; display 
cases; display counters [non-electric]; display fittings [furniture] of metal; display frames; display frames of metal 
[furniture]; display panels for exhibition environments; display panels for sales environments; display panels in the 
nature of furniture; display partitions; display racks; display racks for the display of goods for exhibition purposes; 
display racks for the display of goods for sale purposes; display stands for merchandise; display stands for posters; 
display stands for selling goods; display stands for shop windows; display stands having metal structural components; 
display tables; display units for presentation purposes; display units for promotional purposes; door nameplates, not of 
metal; emblems, not of metal, for vehicles; exhibition boards; exhibition display stands [non-metallic]; exhibition frames 
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stands [non-metallic]; exhibition stands [non-metallic, other than structures]; feet for display boards (non-metallic); feet 
for display stands (non-metallic); floor units of cardboard for displaying merchandise; folding display screens; folding 
display screens for use in conference displays; folding display screens for use in exhibition displays; folding display 
screens for use in shop displays; folding panels for display purposes; frames for display boards; frames for signboards; 
furniture for displaying goods; furniture for shops; holders for brochures [in the nature of furniture]; holders for display 
material [furniture]; house numbers, not of metal, non-luminous; inflatable plastic signs; inflatable publicity balloons; 
inflatable publicity objects; jewelry organizer displays; kitchen display units; kits of parts [sold complete] for assembly 
into display boards; kits of parts [sold complete] for assembly into display cases; kits of parts [sold complete] for 
assembly into display stands; letter boards [blank display boards]; letters [other than printers' type and cliches] made 
principally of plastics; literature racks for the display of printed material; literature racks for the storage of printed 
material; magazine racks; marker boards for display purposes; metal display stands; mobile display boards; mobile 
display units [furniture]; multi-purpose display stands; multi-purpose stands [furniture]; multiposition display stands 
made from aluminium and steel tubing; multiposition stands [furniture]; newspaper display stands; non-metal dog tags; 
non-metallic house numbers; non-metallic nationality plates for vehicles; non-metallic transportable exhibition stands 
[other than structures]; notice boards [signboards] of cork; novelty badges (non-metallic -) for vehicles; number plate 
digits (non-metallic -); numberplates, not of metal; numerals made of plastics for buildings; numerals made of plastics for 
furniture; panels for display purposes [non-luminous and non-mechanical]; panels for publicity purposes [non-luminous 
and non-mechanical]; panels of transparent plastics being parts of packaging containers; photographic mounting boards; 
placards of wood or plastics; plaques made of plastics; plaques made of wood; plastic holders for signboards; plastic 
name badges; plastic novelty license plates; plastic road cones; plastic signboards; point of purchase displays; point of 
sale displays [furniture]; point-of-sale price displays made of plastics materials; portable display stands for supporting 
advertising; portable exhibition panelling for display purposes; portable sales display units [furniture]; portable upright 
display stands; poster display apparatus; presentation boards; rotating stands [furniture]; saddle racks; saddle stands; 
sales gondolas (non-metallic -); score display apparatus [boards]; screens [furniture] for display purposes; self adhesive 
display panels; shop display fittings, (non-metallic -); shop fittings (non-metallic -); shop furniture for use in displaying 
cards; shop shelvings; showcases; showshelves; signboards of wood or plastics; storage racks for ski and sports 
equipment; storage racks to hold vehicle mats; supports for exhibition display material; trays being parts of shop display 
furniture; units [furniture] for the display of literature; units [furniture] for the display of stationery; vehicle registration 
plates (non-metallic -); vitrines; window display units; wooden holders for signboards; wooden signboards; furniture and 
furniture parts; beds, bedding, mattresses, pillows and cushions; adjustable beds; air cushions in the nature of furniture 
[not for medical purposes]; air cushions, not for medical purposes; air mattresses; air mattresses for use when camping; 
air mattresses, not for medical purposes; air pillows, not for medical purposes; babies' baskets; babies' bouncing chairs; 
baby bolsters; baby head support cushions; back support cushions, not for medical purposes; bath pillows; bed bases; 
bed casters, not of metal; bed fittings, not of metal; bed frames; bed frames of metal; bed heads; bed rails; bed springs of 
non-metallic materials; bedding, except linen; beds; beds adapted for use by those with mobility difficulties; beds 
incorporating divan bases; beds incorporating inner sprung mattresses; bedsprings; bolsters; box springs; bunk beds; 
camp beds; children's beds; children's beds made of cloth in the form of a bag; children's mats used for sleeping; 
cradles; crib bumpers; cushions; cushions (upholstery); cushions [other than for medical use] for supporting infants 
being examined; cushions adapted to support the face [other than for medical use]; cushions filled with hair; divan beds; 
feather beds; fire resistant mattresses; floating inflatable matresses [airbeds]; foam camping mattresses; foam 
mattresses; foldaway beds; frames for bed canopies; futon mattresses [other than childbirth mattresses]; head 
supporting pillows; hospital beds; hybrid beds being soft sided waterbeds [other than for medical use]; hydrostatic 
[water] beds, not for medical purposes; inflatable cushions, other than for medical purposes; inflatable mattresses for use 
when camping; inflatable mattresses, other than for medical purposes; inflatable neck support cushions; inflatable 
pillows; inflatable pillows [other than for medical use] for fitting around the neck; japanese floor cushions (zabuton); 
massage divans; maternity pillows; mattress bases; mattress cushions; mattress toppers; mattresses; mattresses [other 
than child birth mattresses]; mattresses made of flexible wood; nap mats [cushions or mattresses]; neck support 
cushions; neck-supporting pillows; neckrolls other than for medical or surgical use; nursing pillows; pet cushions; 
pillows; rods for beds; safety cots; scented pillows; seat cushions; slatted bases for beds; sleeping mats; sleeping mats 
for camping [mattresses]; cushions [furniture]; stadium cushions; straw mattresses; stuffed pillows; support pillows for 
use in baby car safety seats; support pillows for use in baby seating; transportable beds; travel cots; water pillows, other 
than for medical purposes; waterbeds; wood bedsteads; wooden beds; clothes hangers and clothes hooks; clothes 
covers; clothes hangers [coathangers], not of metal; clothes hooks, not of metal; coat pegs [wall mounted hooks] non-
metallic; coathooks; garment hangers [coat hangers]; garment rails; hat hooks of non-metallic materials; hat racks 
[hooks] not of metal; hooks (clothes -) of non-metallic materials; hooks for clothing; hooks, not of metal, for clothes rails; 
non-metallic coat hooks; scented coathangers; picture frames; brackets (non-metallic -) for frames; carved picture 
frames; display frames; display frames of metal [furniture]; embroidery frames; embroidery hoops; framed stands; 
frameless picture holders; frames (picture -) of metal; frames (picture -) of non-metallic materials; frames for display 
boards; frames for signboards; holders for photographs [frames]; leather picture frames; mouldings made of wood for 
picture frames; photograph frames; photograph frames of metal; photograph frames of wood; picture and photograph 
frames; picture frame moldings; picture frames; picture frames [not of precious metal]; picture frames of precious metal; 
picture rods; wooden picture mouldings; indoor blinds, and fittings for curtains and indoor blinds; austrian blinds; 
bamboo blinds; bamboo curtains; bead curtains; bead curtains for decoration; blackout blinds [indoor]; blackout blinds 
[slatted, indoor]; blind pulls of non-metallic materials; blinds (slatted indoor -) for protection against light; blinds of reed, 
rattan or bamboo (sudare); brackets, not of metal, for hanging window draperies; clamps (non-metallic -) for fixing blinds; 
clamps (non-metallic -) for fixing insect screens; clamps (non-metallic -) for fixing pleated blinds; curtain drawing devices, 
other than electrically operated; curtain embraces of metal for holding back curtains; curtain embraces of plastics for 
holding back curtains; curtain holders, not of textile material; curtain hooks; curtain hooks made of metal; curtain hooks 
made of plastics; curtain pins; curtain rails; curtain rings; curtain rods; curtain rollers; curtain rails; curtain rods; curtain 
suspension devices; curtain suspension fittings; curtain tie-backs; curtain tracks; drapery hardware; expanding rails of 
plastics for net curtains; fittings for curtains; holders for use in the securing of window coverings; horizontal slatted 
blinds [indoor] for doors; horizontal venetian blinds [indoor] for doors; horizontal venetian blinds [indoor] for windows; 
indoor blinds [roller]; indoor textile blinds; indoor window blinds [shades] [furniture]; interior venetian blinds; louvre 
blinds [indoor]; metal curtain rings; metal indoor window blinds; metal interior roller blinds for guiding light; non-metal 
curtain rings; metal venetian blinds [internal]; non-metallic blinds [slatted] for internal use; plastic hardware for blinds; 
polyvinyl chloride blinds [indoor]; pulleys of plastics for blinds; rods for net curtains; roller blinds for use indoors; 
screens in the nature of blinds (indoor); slatted blind connectors; slatted blind controls [non-electric]; slatted indoor 
blinds; slatted indoor blinds for windows; sun screens [indoor], not of metal or textile; sun screens [slatted indoor]; sun 
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screens [slatted outdoor]; support rods for curtains; supports for fixing curtain poles; supports for supporting curtain 
poles; thermal blinds [indoor]; tie back hooks made of plastics [curtain]; tie back hooks made of wood [curtain]; tie back 
hooks of brass [curtain]; venetian blinds; vertical blinds [indoor]; window blinds [indoor]; window blinds made of wood 
[indoor]; wooden blinds; woven timber blinds [furniture]; mirrors (silvered glass); cheval glasses; bathroom mirrors; 
hand-held mirrors [toilet mirrors]; locker mirrors; make-up mirrors for purses; make-up mirrors for the home; make-up 
mirrors for travel use; mirror frames; mirror tiles; mirrors [furniture]; mirrors [looking glasses]; mirrors enhanced by 
electric lights; mirrors for use in powder compacts; mouldings for mirrors; personal compact mirrors; printed mirrors; 
shaving mirrors; silvered glass [mirrors]; tiles (mirror -) for fixing to walls; wall mirrors; adjustable seat carriers; ambroid 
plates; antique furniture; antique reproduction furniture; antique style furniture; arm rests for furniture; armchairs; 
armrests; assembled display units [furniture]; audio racks [furniture] for use with audio equipment; babies' chairs; baby 
changing mats; baby changing platforms; baby gates; back panels [parts of furniture]; bamboo furniture; banking 
counters; banqueting chairs; barstools; bases for waterbeds [other than for medical use]; basin cabinets; bath seats; 
bathroom cupboards; bathroom fittings in the nature of furniture; bathroom furniture; bathroom stools; bathroom 
vanities; bathroom vanity units incorporating basins; beach beds; beach beds incorporating wind shields; beam 
supported seating; bean bags; bed chairs; bedding for cots [other than bed linen]; bedroom furniture; bedside cabinets; 
bench tables; benches [furniture]; benches for sports fields; benches with shelves; bentwood furniture; boards in the 
nature of furniture; book rests [furniture]; book stands; bookcases; booster seats; boot trays [furniture]; bottle racks; box 
shelves; brackets (non-metallic -) for furniture; buddhist family altars (butsudan); bumper guards for furniture; cabinet 
work; cabinets for storing articles; cabinets for storing materials; cabinets for tea services; cabinets for waste bins; 
cabinets having fire protection properties; cane furniture; canteen furniture; card index tables; carpenter's benches; 
carpet coasters for protecting furniture legs; carts for computers [furniture]; cash desks; cash drawers (non-metallic -); 
cashiers' lockers of non-metallic materials; non-metal castors; catches (furniture -), not of metal; chair legs; chair pads; 
chairs adapted for use by those with mobility difficulties; chairs being office furniture; chairs on skid frames; chairs with 
castor wheels; chaise longues; chests; chests for toys; chests of drawers; chests, not of metal; chopping blocks [tables]; 
closet organisers [parts of furniture]; clothes lockers; clothes organisers; clothes racks [furniture]; clothes stands; coat 
pegs [stands] non-metallic; coat racks; coatstands; cocktail units [furniture]; coffee tables; combination kneeler and seat 
for gardening; composable furniture; computer cabinets [furniture]; computer furniture; computer tables; conference 
chairs; conference tables; connecting elements (non-metallic -) for furniture; consignment shelving [furniture]; consoles 
[furniture]; consoles [furniture] for mounting units of electronic equipment; contour chairs; convertible chairs; corner 
beads (non-metallic -) for furniture; corner units [furniture]; counter tops for use with sinks; counters [tables]; counters 
for display purposes; countertops [furniture parts]; cover strips (non-metallic -) for covering joins between adjacent 
carpets; coverings (fitted -) for furniture; covers for clothing [wardrobe]; credenzas [furniture]; cupboard fixtures (non-
metallic -); cupboard units; cupboards; cupboards being furniture; cupboards fitted with mirrors; cupboards for 
bedrooms; cupboards for tea-things (chadansu); deck chairs; decorative wooden panels [furniture]; desk racks 
[furniture]; desks; desks and tables; desks of adjustable height; dining chairs; dining room tables; dinner wagons; disc 
cabinets [furniture]; dish cabinets; display cabinets [other than refrigerating display cabinets]; display fittings [furniture] 
of metal; display panels in the nature of furniture; display tables; divan bases; divans; divans incorporating storage 
space; divans made of plastics; divans made of reed; divans made of wicker; divans made of wood; dividers for drawers; 
dividing panels; dividing screens in the nature of furniture; domestic furniture made of wood; doors for furniture; doors 
made of glass for furniture; doors made of metal for furniture; doors made of non-metallic materials for furniture; doors 
made of plastic for furniture; drafting chairs; drafting tables; drawer fronts; drawer gliders (non-metallic -); drawer 
handles (non-metallic -); drawer knobs (non-metallic -); drawer sliders (non-metallic -); drawer slides [furniture hardware]; 
drawer storage for cards; drawers [furniture parts]; drawing room suites; dressers; dressers [furniture]; dressing tables; 
easy chairs; edgings of plastic for furniture; ergonomic chairs for seated massage; expandable safety gates for door 
openings; expandable safety gates for stairs; extendible sofas; extruded plastics edge beadings for furniture; feet (non-
metallic -) for furniture; filing cabinets; filing cabinets in the nature of furniture; fire resistant cabinets; fire safe cabinets 
[furniture] (non-metallic -); fire safe cabinets [furniture] of metal; fireguards; fishing chairs; fishing stools; fitted bedroom 
furniture; fitted cupboards; fitted fabric furniture covers; fitted furniture; fitted kitchen furniture; fittings (non-metallic -) for
cupboards; fixed napkin dispensers not of metal; fixings, not of metal for furniture; fixings, not of metal for shelves; 
floating inflatable seats; flower stands; flower-pot pedestals; folding chairs; folding shelves; folding tables; food racks; 
footrests; free standing office partitions; freestanding partitions [furniture]; freestanding towel racks; fronts of cupboards;
furniture; furniture adapted for use by those with mobility difficulties; furniture being convertible into beds; furniture 
cabinets; furniture casters, not of metal; furniture chests; furniture fittings, not of metal; furniture for camping; furniture 
for caravans; furniture for children; furniture for conservatories; furniture for displaying goods; furniture for filing 
purposes; furniture for house, office and garden; furniture for indoor aquaria; furniture for indoor terraria; furniture for 
industrial use; furniture for kitchens; furniture for motor homes; furniture for shops; furniture for the physically 
handicapped, those of reduced mobility and invalids; furniture for use in auditoria; furniture for use in rest rooms; 
furniture for vivariums; furniture handles of plastic; furniture handles, not of metal; furniture incorporating beds; furniture 
joints (non-metallic -); furniture made from steel tubing; furniture made from substitutes for wood; furniture made of 
rattan; furniture made of steel; furniture made principally of glass; furniture moldings; furniture and furniture parts; 
furniture of metal; furniture of plastic materials; furniture of plastics material for bathrooms; furniture panels; furniture 
partitions; furniture partitions of wood; furniture parts; furniture shelves; furniture supports (non-metallic -); furniture 
units; furniture units for kitchens; futons; garden furniture made of aluminium; garden furniture made of metal; garden 
furniture manufactured from wood; garment covers [storage]; garment rails; garment rails of non-metallic materials; glass 
cabinets; glass furniture; golf course benches; gun cabinets; gun racks; hairdressers' chairs; hanging storage racks 
[furniture]; hat racks [furniture]; hat stands; head-rests [furniture]; height adjustable kitchen furniture; high chairs for 
babies; high seats [furniture]; high stools [furniture]; holders for brochures [in the nature of furniture]; holders for display 
material [furniture]; household furniture; household shinto altars [kamidana]; ice storage shelves [furniture]; index 
cabinets; indoor furniture; industrial work tables; infant walkers; inflatable furniture; inflatable headrests; integrated 
furniture; interior window shutters; japanese floor cushions (zabuton); japanese style arm rests (kyosoku); japanese style 
floor seats (zaisu); japanese style low desks (wazukue); japanese style low tables (zataku); joints for furniture; key 
cabinets; key racks [furniture]; keyboards for hanging keys; kimono racks; kitchen cabinets; kitchen display units; 
kitchen tables; kitchen units; kits of parts [sold complete] for assembly into articles of furniture; kneeling frames; 
kneeling stools; lap desks; lawn furniture; layette boxes [of wood or plastic]; leather furniture; lecterns; letter racks 
[furniture]; library shelves; living room furniture; locker boxes [furniture]; lockers; loudspeaker stands [furniture]; lounge 
chairs for cosmetic treatments; lounge furniture; love seats; low armless fireside chairs; magazine racks; magazine 
storage files [furniture]; marble tables; massage tables; mats for infant playpens; medicine cabinets; metal bench seats; 
metal cabinets; metal cabinets [furniture]; metal drawers [parts of furniture]; metal furniture and furniture for camping; 
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metal hat racks; metal office furniture; metal screens [furniture]; metal shelving; metal tool cabinets; metal wall units 
[furniture]; miniature furniture made of wood; miniature furniture made of wood fibre; mirror stands; mirrored cabinets; 
mobile bar units [furniture]; mobile display units [furniture]; mobile partitions [furniture]; mobile pedestals [furniture]; 
mobile stools [furniture]; mobile storage racks [furniture]; mobile writing desks; modular bathroom furniture; modular 
desks [furniture]; modular shelving [furniture]; movable office partitions; movable partition panels [furniture]; movable 
screens [furniture]; multi-purpose stands [furniture]; multiposition stands [furniture]; nagamochi chests; non-metal 
drawer trims; non-metal safety gates for babies, children, and pets; non-metal trestles for supporting tables; non-metal 
upholstery tacks; non-metallic furniture [other than specially made for medical or laboratory use]; non-metallic sliding 
doors for furniture; non-metallic storage racks [furniture]; non-metallic wall shelves [furniture]; office armchairs; office 
desks; office furniture; office requisites [furniture]; office shelving; office tables; oriental folding partition screens 
(byoubu); oriental single panel standing partition (tsuitate); ottomans; outdoor furniture; panels being parts of furniture; 
paper racks; parasol stands; partitions (non metallic -), [furniture] made from interlocking panels; partitions of plastics 
[furniture]; parts of furniture (non-metallic -); pasting tables; patio furniture; pedestal cabinets; pedestal chairs; pedestal 
storage units [furniture]; pedestal tables; pedestal units [furniture]; pedestals; personal computer work stations 
[furniture]; picnic benches; picnic tables; picnic units [furniture]; planning tables; plant racks; plastic casters; plastic 
drawer lining material; plastic edging materials for shelving; plastic furniture for gardens; plastic mesh cushioning sheets 
for lining shelves; plastic racks for tools; plate racks; playpens for babies; porch swings; portable baby bath seats for use 
in bath tubs; portable back support for use with chairs; portable desks; portable partitions [furniture]; portable sales 
display units [furniture]; portable work surfaces [furniture]; portable writing surfaces [furniture]; potato bins [furniture]; 
ottomans [furniture]; prefabricated doors of metal for furniture; prefabricated doors of wood for furniture; prefabricated 
shelves [furniture]; printer stands; protective coverings for furniture [shaped]; rack bars [furniture]; rack bars for shelves 
[non-metallic]; racks [furniture]; racks [furniture] for casks; racks [furniture] made principally of plastics for storage 
purposes; racks [furniture] made principally of wood for storage purposes; racks being furniture made of non-metallic 
materials; racks being furniture of metal; recliners [chairs]; recliners [furniture]; reclining armchairs; reclining chairs; 
relocatable metal storage racks [furniture]; relocatable non-metallic storage racks [furniture]; removable partitions 
[furniture] of metal; replacement seat covers [fitted] for furniture; rice chests; ritual flower stands; rocking chairs; roll-top 
desks; room divider panels [furniture]; room dividers; room dividing cupboards; rotating stands [furniture]; sales 
counters [furniture]; saw benches [furniture]; saw benches [vice], not of metal, other than parts of machines; school 
furniture; screens [furniture]; screens [furniture] for display purposes; screens [furniture] for use as room dividers in 
offices; screens of reed; seat covers [shaped] for furniture; seat pads being parts of furniture; seating furniture; seats; 
seats adapted for babies; seats for children; seats of metal; sectional metal units [furniture]; sectional non-metallic units 
[furniture]; sections of panelling for furniture; security cabinets; security cabinets (non-metallic -) [furniture]; settees; 
shelf brackets (non-metallic -); shelf brackets (non-metallic -) being parts of furniture; shelf dividers (non-metallic -); shelf 
dividers (non-metallic -) being parts of furniture; shelf dividers of metal [parts of furniture]; shelf supports (non-metallic -); 
shelf supports of metal [parts of furniture]; shelves being nursery furniture; shelves for filing-cabinets [furniture]; shelves 
for storage; shelving for sale in kit form; shelving frames, not of metal [furniture]; shelving parts (non-metallic -); shelving 
troughs; shelving units; shoe cabinets; shoe racks; shop shelvings; shower seats; side tables; sideboards; single leaf 
screens [furniture]; slanted shelves; slatted furniture; sliding dividers [furniture partitions] for rooms; sliding doors for 
furniture; sofas; soundproof cabinets [furniture]; space dividers [furniture]; springs being non-metallic fittings for 
upholstery; stackable furniture; stacking dresser drawer units; standing desks; stands [furniture] for indoor aquaria; 
stands [furniture] for telephones; stands [furniture] for use with television; stands for calculating machines; stationery 
cabinets [furniture]; stools; storage drawers [furniture]; storage modules [furniture]; storage racks; storage racks for 
firewood; storage racks for storing works of art; storage shelves [furniture]; storage units [furniture]; street furniture, not 
of metal; strips of plastic for protecting the edges of furniture; sun loungers; support stands [furniture]; swivel chairs; 
swivel stools; table leaves; table legs; table tops; tables; tables [furniture]; tables adapted for use by those with mobility 
difficulties; tables for use in gardens; tables of metal; tea carts; tea tables; temporary casters; textile covers [shaped] for 
furniture; three piece suites [furniture]; three-mirror dressing tables; tie racks; tiltable doors (non-metallic -) parts of 
furniture; tiltable doors of metal [parts of furniture]; tool cabinets (non-metallic -) [empty]; tool chests (non-metallic -) 
[empty]; tool chests [furniture]; tool chests, not of metal, empty; towel dispensers, fixed, not of metal; towel stands 
[furniture]; toy boxes [furniture]; transformable furniture; transparent doors (metal framed -) for furniture; transparent 
doors (non-metallic -) for furniture; transparent doors of glass for furniture; trestle tables; trestles [furniture]; trestles [saw
benches]; trestles for use as table supports; trolleys [furniture]; typing desks; umbrella stands; under-sink units; units 
[furniture] for the display of literature; units [furniture] for the display of stationery; upholstered convertible furniture; 
upholstered furniture; vice benches, not of metal; vitrines; wall chests; wall cupboards; wall mounted footstools; wall 
partitions [furniture]; wall screening [furniture] for offices; wall shelves furniture; wall-mounted gun racks; wall-mounted 
non-metal tool racks; wall-mounted tool racks; wall shelves [structures] of metal; wall shelves [structures] of non-metallic 
materials; wall sofas; wall units [furniture]; wardrobe doors; wardrobe interior fitments; wardrobe lockers; wardrobe 
sliding doors; washstands [furniture]; wickerwork; wine racks [furniture]; wood surrounds [furniture] for electronic 
apparatus; wooden boxes for storing toys; wooden chests for the storage of toys; wooden chests with drawers covered 
with decorated paper; wooden furniture; wooden lattice work screens; wooden racks [furniture]; wooden shelving 
[furniture]; work counters [furniture]; work seats for the physically handicapped and those of reduced mobility; work 
stations [furniture]; work stools; work surfaces; work surfaces in the nature of furniture; workbenches; worktables; 
writing desks; ladders and movable steps, non-metallic; steps [ladders], not of metal; step stools, not of metal; step 
stools; step ladders made of wood; mobile boarding stairs, not of metal, for passengers; ladders, not of metal; ladders of 
wood or plastics; ladders made of plastics; ladders made of glass fibre; kick step; door, gate and window fittings, non-
metallic; casement bolts (non-metallic -); catches (door -), not of metal; clamps (non-metallic -) for fixing doors; clamps 
(non-metallic -) for fixing windows; closers (non-electric, non-metallic -) for doors; closers (non-electric, non-metallic -) for 
windows; control apparatus (non-electric -), not of metal for closing doors; cremone bolts, not of metal for windows; 
decorative doorstops (non-metallic -) in the form of animals; decorative edging strips of plastic for use with door fittings; 
decorative edging strips of plastic for use with window fittings; decorative edging strips of wood for use with window 
fittings; decorative strips of plastics for application to doors; door bells, not of metal, non-electric; door buffers, not of 
metal; door closers (non-electric -) of non-metallic materials; door fasteners, not of metal; door fittings made of plastics; 
door fittings, not of metal; door friction stays of non-metallic materials; door furniture made of stoneware; door furniture 
made of wood; door handles of porcelain; door handles, not of metal; door hinge guards (non-metallic -); door hinges 
(non-metallic -); door knockers, not of metal; door openers (non-electric -), not of metal; door springs (non-metallic -); 
door stops of plastic; door stops, not of metal or rubber; escutcheons (non-metallic -); espagnolette mechanisms, not of 
metal; furniture for doors [non-metallic]; gate eyes of non-metallic materials; gate hooks of non-metallic materials; gate 
stops of non-metallic materials; hasps of non-metallic materials; hinges for doors and windows (non-metallic -); hooks 
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(door -) of non-metallic materials; interior textile window blinds; knobs, not of metal; latches, not of metal; locking gate 
hasps [non-metallic]; non-metal cabinet door catches; non-metal door bolts; non-metal door latches; non-metallic tracks 
for sliding doors; overhead suspension tracks of non-metallic materials for use with doors; paper blinds; paper screen 
doors; plastic doorknobs; plastic garage door rollers; porcelain knobs; rails (non-metallic -) for folding doors; rollers 
(non-metallic -) for sliding doors; rollers (non-metallic -) for sliding windows; sash fasteners, not of metal for windows; 
sash fasteners, not of metal, for windows; pulleys of plastics for blinds; sash window pulls, not of metal; window 
casement bolts (non-metallic -); window closing devices (non-electric -) of non-metallic materials; window fasteners (non-
metallic -); window fasteners, not of metal; window fittings, not of metal; window glazing fixtures (non-metallic -); wood 
window handles; window stops, not of metal or rubber; window stops of wood; window stops of plastic; window handles 
(non-metallic -); fasteners, non-metallic; locks and keys, non-metallic; mooring buoys, non-metallic; valves, non-metallic, 
other than parts of machines; basin plugs of non-metallic materials; bath rails, not made of metal; bathtub grab bars, not 
of metal; brackets of (non-metallic -) used for fixing plaques; cane connectors of non-metallic materials; cantilevered 
brackets of non-metallic materials [other than for building]; ceramic knobs; ceramic pulls for cabinets; ceramic pulls for 
cabinets, drawers and furniture; ceramic pulls for drawers; ceramic pulls for furniture; chain links of non-metallic 
materials; clothes lines (props for -), of wood or plastics; corner cap components, not of metal; corner protectors of 
plastics; curtain rings; door stops of wood; door, gate and window fittings; doorknobs, not of metal; drawer pulls of 
earthenware; drawer pulls of glass; drawer pulls of plastic; drawer pulls of porcelain; drawer pulls of wood; drawer pulls, 
not of metal; fans for personal use, non-electric; fasteners, not of metal, for doors and windows; ferrules of non-metallic 
materials for walking sticks; glass knobs; hand fans; hand-held flat fans; hand-operated non-metal garden hose reels; 
handles (non-metallic -) for brushes; handles made of plastics for brushes; handles made of plastics for doors; handles 
made of plastics for garden implements; handles made of plastics for paint brushes; handles made of plastics for 
sweeping brushes; handles made of plastics for tools; handles of plastics materials for hollowware; handles of plastics 
materials for saucepans; handles of plastics materials for kettles; hard wood tree stakes; hinges, not of metal; hinges, not 
of metal having a spring action; hinges, not of metal incorporating a spring; holders for pennants; hooks for towels (non-
metallic -); hooks for wall hangings (non-metallic -); hose hangers not of metal; identification bracelets, not of metal; 
identification tags of plastic for animals; molds of plaster for casting ceramic materials; mouldings made of plastics for 
picture frames; mouldings made of substitutes of wood for picture frames; non-mechanical reels, not of metal, for flexible 
hoses; non-metal cabinet stops; non-metal chains; non-metal clamps; non-metal cup hooks; non-metal dock cleats; non-
metal door viewers [non-magnified]; non-metal escutcheons; non-metal garden stakes; non-metal hooks; non-metal 
mirror hangers; non-metal picture hangers; non-metal plant hangers; non-metal saw horse brackets; non-metal shims; 
non-metal weather vanes; non-metal wheel chocks; non-metallic trays [other than for domestic use or for sorting or 
counting money]; overhead suspension tracks of non-metallic materials; pipe support sleeves [plastic]; plastic ear tags 
for livestock; plastic grave markers; plastic handles; plastic knobs; plastic molds for making soap; plastic molds for 
making soap for commercial production purposes; plastic molds for use in manufacturing furniture; plastic squeeze 
tubes, empty; plastic suction cups; plastic washers; plugs for baths, not of metal; plugs for showers, not of metal; poles, 
not of metal; porcelain doorknobs; porcelain handles; porcelain pulls; protective shields of plastics materials for trees; 
reels [not of metal, non-mechanical or parts of machines]; reels of wood for yarn, silk, cord; removable mats or covers for 
sinks; ring closures, other than of metal; ring pulls, not of metal; rings for bulls' noses [non-metallic]; safety hooks, not of 
metal; saw horses; shoe dowels, not of metal; shoe pegs, not of metal; shoulder poles [yokes]; shower curtain hooks; 
shower curtain rings; shower curtain rods; shower grab bars, not of metal; shower rods; sink liners; spacers of plastic for 
use with sandwich panels; split cane flower sticks; spools (non-metallic -) [other than parts of machines or apparatus]; 
spring assemblies (non-metallic -) for incorporation into cushions; spring assemblies (non-metallic -) for incorporation 
into mattresses; spring washers of plastic; springs made principally of plastic; stacking adaptors non-metallic fittings; 
stair edgings of plastics; stair fittings of plastics; stair rods; stair rods of plastic; stakes for plants or trees; staves of 
wood; strain relief clips (non-metallic -); strap-hinges, not of metal; suction pads [fixings]; suspension rods (non-metallic -
) for hanging up articles; tap venting plugs of plastic; tap venting plugs of wood; tent pegs, not of metal; tile spacers; 
tissue holders [fixed] not of metal; tool handles (non-metallic -) for gardening implements; tracks [rails] (non-metallic -); 
trays, not of metal; tree protectors [tubes] not of metal; tree protectors, not of metal; wooden sticks for holding candy or 
ice cream; wooden plant markers; wooden handles; wood knobs; wood doorknobs; wood door handles; winding spools, 
not of metal, non-mechanical, for flexible hoses; wall hooks of non-metallic materials; turnbuckles (non-metallic -); tube 
plugs (non-metallic -); tree supports (non-metallic -); statues, figurines, works of art and ornaments and decorations, 
made of materials such as wood, wax, plaster or plastic, included in the class; action figures (decorative -) of plaster; 
action figures (decorative -) of plastic; action figures (decorative -) of wax; action figures (decorative -) of wood; adhesive 
wall decorations of wax; adhesive wall decorations of wood; bone carvings; busts of bone; busts of ivory; busts of 
plastic; busts of wax; busts of wood; busts of wood, wax, plaster or plastic; cake decorations made of plastic; carvings of 
wax; cold cast resin figurines; decorations of plastic for foodstuffs; decorative plaques made of plaster; decorative 
plaques made of plastics material; decorative plaques made of wax; decorative window finials; dreamcatchers 
[decoration]; figures made of rattan; figurines made of gypsum cement; figurines made of gypsum derivatives; figurines 
[statuettes] of wood, wax, plaster or plastic; figurines made of wood; figurines made of wood resin; gazing globes; glass 
for use in framing art; imitation foods comprised of plastic; mobiles [decoration]; ornamental sculptures made of plaster; 
ornamental sculptures made of wax; ornamental sculptures made of wood; party ornaments of plastic; plaques 
(decorative wall -) [furniture] not of textile; plaster statues; plastic sculptures; sculptures made from wood; statues of 
wood, wax, plaster or plastic; statuettes made of amber; statuettes made of ivory; statuettes made of synthetic resins; 
statuettes of bone; stuffed animals; stuffed animals [not toys]; stuffed birds; table centres [ornaments] made of wood; 
table decorations of plastic; trophies made of plastic; trophies made of wood; wax figures; wax statues; wind chimes 
[decoration]; wood carvings; wood statues; works of art made of plaster; works of art made of wax; works of art made of 
wood; works of art of nutshell; works of art of plastic; works of art of wood, wax, plaster or plastic; ambroid bars; animal 
bone [unworked or partly worked material]; animal claws; animal hooves; animal horns; animal teeth; antlers; artificial 
horns; bamboo; bamboo canes; coral; coral [unworked or partly worked]; cork bands; corozo; horn, unworked or semi-
worked; ivory, unworked or semi-worked; meerschaum; meerschaum [raw or partly worked material]; mother-of-pearl; 
mother-of-pearl, unworked or semi-worked; onigaya hay [raw or partly worked material]; oyster shells; plaited straw, 
except matting; rattan; yellow amber; wood ribbon; goods made of wicker; whalebones; whalebone, unworked or semi-
worked; tusks [raw or partly worked material]; tortoiseshells [unworked or partly worked material]; tortoiseshell imitation; 
tortoiseshell; straw plaits; straw edgings; stag antlers; shells [unworked or partly worked material]; shells; reeds [raw or 
partly worked material]; reeds [plaiting materials]; raw mother of pearl; rattan [unworked or partly worked material], 
pulleys of plastics for blinds; pool cue racks.

Cl.24;Fabrics; adhesive fabric; adhesive fabric for application by heat; apparel fabrics; ballistic resistant fabrics; 
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bedroom textile fabrics; billiard cloth; billiard table baize; bolting cloth; breathable textile piece goods bonded with 
plastics; breathable textile piece goods bonded with rubber; breathable waterproof fabrics; broad woven industrial 
fabrics; brocades; buckram; calico; canvas; canvas for tapestry or embroidery; cheese cloth; chemical fiber fabrics; 
chemical fibre loop knit fabrics; chemical fibre mixed fabrics; chenille fabric; cheviots [cloth]; cloth; cloth for tatami mat 
edging ribbons; coated fabrics; coated fabrics for use in the manufacture of leather goods; coated fabrics for use in the 
manufacture of luggage; coated fabrics for use in the manufacture of rainwear; coated woven textile materials; composite 
textile materials; corduroy fabrics; cotton base mixed fabrics; cotton fabrics; covered rubber yarn fabrics [for textile use]; 
crepe [fabric]; crepon; curtain fabric; curtain linings; cushion covering materials; damask; denim fabric; diaper changing 
cloths for babies; diapered linen; drugget; dryer fabrics all for use in the paper making industry; dryer felts all for use in 
the paper making industry; elastic fabrics for clothing; elastic woven material; elastic yarn mixed fabrics; esparto fabric; 
fabric coated with rubber or plastics; fabric for footwear; fabric for manufacturing men's outerwear; fabric for 
manufacturing women's outerwear; fabric for use in the manufacture of bags; fabric for use in the manufacture of 
umbrellas; fabric for use in the manufacture of wallets; fabric linings for clothing; fabric linings for headgear; fabric of 
imitation animal skins; fabric on the roll; fabric used for orthotic devices; fabric, impervious to gases, for aeronautical 
balloons; fabrics being textile piece goods for use in embroidery; fabrics being textile piece goods for use in 
manufacture; fabrics being textile piece goods for use in patchwork; fabrics being textile piece goods for use in tapestry; 
fabrics being textile piece goods made of mixtures of fibres; fabrics covered with motifs to be embroidered; fabrics for 
industrial use; fabrics for manufacturing garden furniture; fabrics for manufacturing sun protectors; fabrics for 
manufacturing swimming pool covers; fabrics for manufacturing tarpaulins; fabrics for manufacturing tents; fabrics for 
sale in kit form for making toy monsters; fabrics for shirts; fabrics for textile use; fabrics for the manufacture of 
furnishings; fabrics for use as linings in clothing; fabrics for use in covering armchairs; fabrics for use in making diapers; 
fabrics for use in making incontinence pads; fabrics for use in making jerseys; fabrics for use in the manufacture of 
exterior coverings for chairs; fabrics made from acrylic, other than for insulation; fabrics made from artificial fibres [other 
than for insulation]; fabrics made from cotton, other than for insulation; fabrics made from linen, other than for insulation; 
fabrics made from natural fibres, other than for insulation; fabrics made from nylon, other than for insulation; fabrics 
made from polyester, other than for insulation; fabrics made from silk, other than for insulation; fabrics made from 
synthetic threads; fabrics made from wool, other than for insulation; fabrics made of mixed synthetic and natural fibres, 
other than for insulation; fabrics of carbon fibre, other than for insulation; fabrics of chemically produced fibres, other 
than for insulation; fabrics of inorganic fibres, other than for insulation; fabrics [piece goods]; fabrics [textile piece 
goods] made of carbon fibre; fabrics of man-made fibres being textile goods in piece form; fabrics of organic fibres, other 
than for insulation; fabrics woven from ceramic fibres, other than for insulation; felt; felt cloth; felt for use by 
papermakers; felt piece goods; fiberglass fabrics, for textile use; fibre fabrics for the manufacture of the exterior 
coverings of furniture; fibre fabrics for use in the manufacture of articles of clothing; fibre fabrics for use in the 
manufacture of linings of bags; fibre fabrics for use in the manufacture of linings of shoes; fireproof upholstery fabrics; 
flame resistant fabrics; flame retardant fabrics [other than asbestos]; flannel [fabric]; fleece made from copolymers; fleece
made from polyester; fleece made from polypropylene; flocked fabrics; forming fabrics all for use in the paper making 
industry; forming felts all for use in the paper making industry; foulard [fabric]; furnishing fabrics; furnishing fabrics in 
the piece; fustian; gauze [cloth]; gift wrap of fabric; grid-type fabrics; gummed cloth, other than for stationery; gummed 
waterproof cloth; haircloth [sackcloth]; hand spun silk fabrics; heat formable non-woven textile materials; heat resistant 
fabrics [other than for insulation]; heat-activated adhesive fabrics; hemp base mixed fabrics; hemp cloth; hemp fabric; 
hemp yarn fabrics; hemp-cotton mixed fabrics; hemp-silk mixed fabrics; hemp-wool mixed fabrics; honeycomb materials 
[textiles]; household textile piece goods; industrial fabrics; inlay materials of non-woven fabrics; inorganic fibre mixed 
fabrics; interfacings; interior decoration fabrics; interlining materials; jersey [fabric]; jute cloth; jute fabric; kashmir fabric; 
kit comprised of fabrics for making quilts; knit lace fabrics; knitted elastic fabrics for bodices; knitted elastic fabrics for 
gymnastic dresses; knitted elastic fabrics for ladies underwear; knitted elastic fabrics for sportswear; knitted fabric; 
knitted fabrics of chemical-fiber yarn; knitted fabrics of cotton yarn; knitted fabrics of silk yarn; knitted fabrics of wool 
yarn; lace fabrics; laminated fabrics; laminated textile piece goods having insulating properties; linen cloth; lingerie 
fabric; linings [textile]; loden cloth; marabouts [cloth]; materials (textile -) for use in the manufacture of footwear; 
materials (textile -) for use in the manufacture of insoles; materials (textile -) for use in the manufacture of linings for 
footwear; materials (textile -) for use in the manufacture of soles; materials for soft furnishings; materials for use in 
making clothes; mesh-woven fabrics; metal fiber fabrics; mixed fiber fabrics; moleskin [fabric]; multiple-ply antistatic 
fabrics; muslin; narrow woven fabrics; non-woven fabrics; non-woven fabrics for use with linings; non-woven fabrics for 
use with paddings; non-woven fabrics in the form of rolls for use in manufacture; non-woven fabrics in the form of 
sheeting for use in manufacture; non-woven fabrics in the form of blanks for use in manufacture; non-woven fabrics made
substantially of paper; non-woven fabrics of natural fibres; non-woven fabrics of synthetic fibres; non-woven felts; non-
woven reinforcing fabrics; non-woven textile fabrics; non-woven textile fabrics for use as interlinings; nylon fabric; 
oilcloth; paper yarn fabrics for textile use; piece goods made of non-woven plastic material; piece goods made of textile 
materials bonded with plastics; piece goods made of textile materials bonded with rubbers; piece goods made of woven 
plastic material; plastic material [substitute for fabrics]; plastic reinforced fabrics; plastic woven textile materials for use 
in agriculture; polyester textiles; polymer coated fabrics; polypropylene spunbonded non-woven textile fabrics; precut 
fabrics for needlecraft; press fabrics all for use in the paper making industry; press felt; press felts all for use in the paper 
making industry; printed calico cloth; printed textile piece goods; rags for paper making; ramie fabric; rayon fabric; 
regenerated fiber yarn fabrics; reinforced fabrics [textile]; resin impregnated textile fabrics; roll felt; rubber covered yarn 
fabrics; rubberized textile fabrics; sackcloth; sail cloth; screen printing fabrics for the glass industry; semi-synthetic fiber 
fabrics; silk base mixed fabrics; silk cloth; silk fabrics for furniture; silk fabrics for printing patterns; silk-cotton mixed 
fabrics; silk-wool mixed fabrics; sponge cloths for textile use; spun silk fabrics; stretch canvas for embroidery; suiting 
materials [textile]; synthetic textile piece goods; taffeta [cloth]; tartan piece goods; tensioning fabrics for upholstery; 
tensioning webbing for upholstery; textile fabric piece goods for the manufacture of upholstered furniture; textile fabric 
piece goods for use in the manufacture of clothing; textile fabrics for making into blankets; textile fabrics for making into 
linens; textile fabrics for making up into household textile articles; textile fabrics for the manufacture of clothing; textile 
fabrics for use in the manufacture of bedding; textile fabrics for use in the manufacture of beds; textile fabrics for use in 
the manufacture of curtains; textile fabrics for use in the manufacture of furniture; textile fabrics for use in the 
manufacture of pillowcases; textile fabrics for use in the manufacture of sheets; textile fabrics for use in the manufacture 
of sportswear; textile fabrics for use in the manufacture of towels; textile fabrics for use in the manufacture of wall 
coverings; textile fabrics in the piece; textile goods for making headshawls and yashmaghs; textile linings in the piece; 
textile material; textile materials for use in the manufacture of blinds; textile piece goods (polyurethane coated -) for 
making waterproof clothing; textile piece goods for furnishing purposes; textile piece goods for making bedding covers; 
textile piece goods for making curtains; textile piece goods for making cushion covers; textile piece goods for making-up 
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into towels; textile piece goods for use in the manufacture of boots; textile piece goods for use in the manufacture of 
industrial filters; textile piece goods for use in the manufacture of protective clothing; textile piece goods for use in the 
manufacture of shoes; textile piece goods made of cotton; textile piece goods made of plastics materials; textile 
substitute materials made from synthetic materials; textile used as lining for clothing; textiles for making up into articles 
of clothing; textiles for use in the manufacture of ships sails; textiles impervious to water but permeable to moisture; 
textiles made of cotton; textiles made of satin; textiles made of synthetic materials; textiles made of velvet; textiles treated
with a flame resistant finish; tick [linen]; tissues being textile piece goods; woollen fabrics for use in the manufacture of 
jackets; woollen cloth; wool-cotton mixed fabrics; wool yarn fabrics; wool loop knit fabrics; wool base mixed fabrics; 
window furnishing fabrics; waterproof textile fabrics; waterproof fabrics for use in the manufacture of trousers; 
waterproof fabrics for use in the manufacture of jackets; waterproof fabrics for use in the manufacture of hats; waterproof 
fabrics for use in the manufacture of gloves; water vapour permeable textiles; waste cotton fabrics; viscose textiles; vinyl 
cloth; velvet; velours for furniture; vapour permeable plastic textile; upholstery fabrics; vapour permeable fabrics; tulle 
for hatmaking; tulle for dressmaking; tulle; trellis [cloth]; zephyr [cloth]; woven textiles having protective properties 
against electromagnetic rays; woven linen fabrics; woven furnishing fabrics; woven fabrics imitating leather; woven 
fabrics for use in the manufacture of clothing for use in clean rooms; woven fabrics for sofas; woven fabrics for making 
up into articles of clothing; woven fabrics for furniture; woven fabrics for cushions; woven fabrics for armchairs; woven 
fabrics; woven cloth with breathable polyurethane coating sold in the piece; woven cloth with breathable polyurethane 
coating for water proof garments; woven cloth with breathable polyurethane coating; worsted fabrics; woollen fabrics for 
use in the manufacture of trousers; woollen fabrics for use in the manufacture of suits; filtering materials of textile; 
insecticide-treated mosquito nets; sheets of sailcloth for screening; textile goods, and substitutes for textile goods; 
coverings for furniture; bean bag covers; canopy covers; chair backs [textile articles]; chair covers; coverings of textile 
and of plastic for furniture (unfitted); covers for toilet lids of fabric; covers of textile for water closets; dust sheets; fitted 
toilet lid covers [made of fabric or fabric substitutes]; fitted toilet lid covers of fabric; furniture coverings (unfitted); 
furniture coverings of plastic; furniture coverings of textile; loose covers for garden furniture; loose covers made of 
textile materials for furniture; protective covers [dust sheets] for use in decorating; protective loose covers for mattresses 
and furniture; replacement seat covers [loose] for furniture; sofa covers; toilet seat covers; unfitted fabric furniture 
covers; woven fabrics for furniture; curtains; coverings for windows; curtain holders of textile material; curtain linings; 
curtains for showers; curtains made of plastics for use in shower baths; curtains made of textile fabrics; curtains of 
plastic; curtains of textile or plastic; door curtains; draperies [thick drop curtains]; drapes in the nature of curtains; 
drapes in the nature of curtains made of textile materials; fire-retardant textile shower curtains; indoor and outdoor 
curtains; lace curtains; net curtains; pelmets; pleated curtains; pleated shades; ready made curtains; ready made curtains 
of plastics; ready made curtains of textiles; shower curtains of textile or plastic; small curtains made of textile materials; 
swags [curtains]; textile curtain pelmets; textile materials for use as window coverings; textiles in the form of window 
furnishings; valances; valances [textile draperies]; vinyl curtains; window covering products made of textile material; 
adhesive labels (textile -); badges made of fabric material; iron-on cloth labels; labels (textile -) for identifying linen; labels 
(textile -) for marking clothing; labels (textile -) for marking linen; labels of textile for bar codes; labels of textile for 
identifying clothing; markers [labels] of cloth for textile fabrics; printed textile labels; self-adhesive cloth labels; tags of 
textile for attachment to clothing; tags of textile for attachment to linen; textile flags used for place settings; linens; bath 
linen; bath linen, except clothing; bath mitts; bath sheets; bath towels; beach towels; children's towels; cloths for 
removing make-up; cloths for washing the body [other than for medical use]; cloths of non-woven textile material for 
washing the body [other than for medical use]; cloths of woven textile material for washing the body [other than for 
medical use]; disposable wash cloths; duvet covers; face cloths; face cloths of towelling; face flannels in the form of 
gloves; face towels; face towels of textile; golf towels; hand towels; hand towels of textile; hooded towels; household 
linen, including face towels; japanese cotton towels (tenugui); make-up removal cloths [textile], other than impregnated 
with cosmetics; make-up removal cloths [textile], other than impregnated with toilet preparations; wash cloths; turkish 
towel; towels of textile sold in pack form; towels of textile featuring american football team logos; towels of textile; towels 
[textile] for use in connection with toddlers; towels [textile] for use in connection with babies; towels [textile] for the 
beach; towelling coverlets; towelling [textile] adapted for use in dispensers; towelling [textile]; sanitary flannel; mitts 
made of non-woven fabric for washing the body; bed clothes and blankets; bed blankets; bed blankets made of cotton; 
bed blankets made of man-made fibres; bed canopies; bed covers of paper; bed linen and table linen; bed linen made of 
non-woven textile material; bed sheets of paper; bed sheets of plastic [not being incontinence sheets]; bed skirts; bed 
throws; bed warmer covers; blankets for household pets; blankets for outdoor use; children's blankets; comforters; 
contour sheets; contoured mattress covers; cot blankets; cot covers; cot sheets; covers for eiderdown and duvets; crib 
canopies; cushion covers; disposable bedding of paper; disposable bedding of textile; duvets; duvets filled with goose 
feathers; eiderdowns [down coverlets]; fabric bed valances; futon quilts; infants' bed linen; lap rugs; mattress covers; 
paper pillowcases; pillowcases; quilt bedding mats; quilt covers; quilts; quilts filled with down; quilts filled with feathers; 
quilts filled with half down; quilts filled with stuffing materials; quilts filled with synthetic stuffing materials; quilts of 
textile; receiving blankets; shams; woolen blankets; waterproof bed clothes; valence linen; valanced bed sheets; 
valanced bed covers; underblankets; tricot quilts; travelling rugs [lap robes]; ticks (mattress and pillow coverings); 
throws; textile goods for use as bedding; textile covers for duvets; terry linen; tartan travelling rugs; sleeping bags 
[sheeting]; sleeping bag liners; silk blankets; silk bed blankets; sheets [textile]; kitchen and table linens; bar cloths; 
coasters [table linen]; dinner mats of plastics material; dish towels for drying; disposable tablecloths of textile; doilies of 
textile; drink coasters of table linen; drink mats of table linen; fabric table runners; fabric table toppers; household cloths 
for drying dishes; individual place mats made of textile; kitchen linen; kitchen towels; lace table mats not made of paper; 
mats of linen; napery of textile; oilcloth for use as tablecloths; place mats, not of paper; table covers; table covers of 
damask; table covers of non-woven textile fabrics; washing gloves; vinyl place mats; textile tablecloths; textile 
smallwares [table linen]; tea cloths; tablemats, not of paper; tablecloths, not of paper; table runners not of paper; table 
runners; table napkins of textile; table linen, not of paper; table linen; table covers of plastic; bed linen; glass cloths 
[towels]; wall hangings; borders (textile wall hangings); friezes [textile wall hangings]; handcrafted textile wall hangings; 
padded coverings [hangings of textile] for existing walls; wall decorations of textile; wall fabrics; wall hangings of silk; 
wall hangings of textile; wall plaques of textile; banners; banners of textile; brocade flags; bunting; cloth; cloth bunting; 
coated textiles; dish cloths of textile for drying; disposable cloths; fabric cascades; fabric on the roll; fabrics for textile 
use; felt pennants; flags and pennants of textile; flags, not of paper; frieze [cloth]; pennants of textile; patterned textiles 
for use in embroidery; nylon flags; non-woven textile articles; nightdress cases of textile; napkin liners of textile; nap 
raised cloth; mosquito nets; materials for soft furnishings; make-up pads of textile for removing make-up; linings [textile]; 
lining fabric for shoes; linen lining fabric for shoes; japanese general wrapping cloth (furoshiki); japanese ceremonial 
wrapping cloth (fukusa); interlinings made of non-woven fabrics; interfacings; insect protection nets; household textile 
articles made from non-woven materials; household textile articles; household cloths for drying glasses; hat linings, of 
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textile, in the piece; handkerchiefs of textile; handkerchiefs; fustian; textiles, not included in other classes; textiles made 
of synthetic materials; textiles made of linen; textiles made of flannel; textiles for interior decorating; textiles for 
furnishings; textiles and substitutes for textiles; textile tissues; textile material; textile goods, not included in other 
classes; textile goods for making headshawls and yashmaghs; tapestries of textile; streamers of textile; sponge cloths for 
textile use; sponge cloths [textile piece goods]; soft pelmets; shrouds; rubberized textile fabrics; removable covers of 
textile for electronic apparatus [not fitted or shaped]; printers' blankets of textile; prayer cloth; plastic pennants; plastic 
flags; plastic banners; woven fabrics; waterproofed textile piece goods; upholstery fabrics; traced cloth for embroidery; 
towels [textile] for kitchen use; ticks [mattress covers]; air inflated sleeping bags; bags for sleeping bags [specifically 
adapted]; sleeping bags; sleeping bags for camping; baby bunting [clothing].

Cl.25;Clothing; footwear; headgear; adhesive bras; aikido suits; albs; aloha shirts; american football bibs; anglers' 
shoes; ankle socks; anti-perspirant socks; aprons [clothing]; arm warmers [clothing]; articles of clothing for theatrical 
use; ascots; athletic tights; athletic uniforms; athletics vests; babies' pants [clothing]; babies' undergarments; baby 
bodysuits; baby bottoms; baby clothes; baby doll pyjamas; baby tops; balaclavas; ball gowns; bermuda shorts; belts 
made out of cloth; belts made from imitation leather; belts [clothing]; bed socks; bed jackets; beach wraps; beach robes; 
beach clothes; bath wraps; bathrobes; bathing trunks; bathing suits for men; bathing suits; bathing suit cover-ups; 
bathing costumes for women; basic upper garment of korean traditional clothes [jeogori]; baselayer tops; baselayer 
bottoms; baseball uniforms; barber smocks; bandeaux [clothing]; bandanas [neckerchiefs]; ballroom dancing shoes; 
ballet suits; boxing shorts; boxer shorts; bowties; bottoms [clothing]; boot cuffs; bomber jackets; bolo ties with precious 
metal tips; bolo ties; boleros; body warmers; body stockings; bodies [clothing]; bodices [lingerie]; boas [necklets]; boas; 
boardshorts; blousons; blouses; bloomers; blazers; bikinis; bibs, not of paper; bib tights; bib shorts; bib overalls for 
hunting; camouflage vests; camouflage shirts; camouflage pants; camouflage jackets; camouflage gloves; camisoles; 
camiknickers; cagoules; caftans; button-front aloha shirts; button down shirts; bustles for obi-knots (obiage-shin); bustle 
holder bands for obi (obiage); bustiers; bush jackets; burnouses; bridesmaids wear; bridesmaid dresses; breeches; 
brassieres; bralettes; braces for clothing [suspenders]; bra straps; boys' clothing; boy shorts [underwear]; clothing for 
horse-riding [other than riding hats]; clothing for gymnastics; clothing for fishermen; cloth bibs for adult diners; cloth 
bibs; cloaks; christening robes; choir robes; children's wear; cheongsams (chinese gowns); chemisettes; chemises; 
chemise tops; chefs' whites; chasubles; chaps (clothing); casualwear; casual trousers; casual shirts; cashmere scarves; 
cashmere clothing; cargo pants; cardigans; car coats; capes; coverups; coveralls; cotton coats; costumes for use in role-
playing games; costumes for use in children's dress up play; costumes; corsets; corselets; corduroy trousers; 
combinations [clothing]; combative sports uniforms; collars for dresses; collars; collared shirts; collar protectors for 
wear; coats of denim; coats for women; coats for men; coats; clothing of imitations of leather; clothing made of fur; 
clothing for wear in wrestling games; clothing for wear in judo practices; clothing for skiing; clothing for martial arts; 
down vests; down jackets; donkey jackets; disposable underwear; dinner suits; dinner jackets; detachable neckpieces for 
kimonos (haneri); detachable collars; desert boots; denims [clothing]; denim jeans; denim jackets; dance costumes; 
dance clothing; cyclists' clothing; cycling tops; cycling shorts; cummerbunds; culotte skirts; cuffs; crop tops; crinolines; 
crew neck sweaters; cravats; cowls [clothing]; folk costumes; flying suits; fleeces; fleece vests; fleece shorts; fitted 
swimming costumes with bra cups; fishing vests; fishing shirts; fishermen's jackets; figure skating clothing; fabric belts 
[clothing]; eye masks; evening wear; evening suits; evening coats; ear muffs [clothing]; dust coats; duffel coats; dry 
suits; driving gloves; dresses made from skins; dresses; dress shirts; dress shields; dress pants; girls' clothing; girdles; 
gilets; gauchos; garters; garments for protecting clothing; gaiters; gabardines [clothing]; gabardines; furs [clothing]; fur 
stoles; fur muffs; fur jackets; fur coats and jackets; fur cloaks; full-length kimonos (nagagi); frock coats; foundation 
garments; foulards [clothing articles]; formalwear; formal evening wear; footmuffs, not electrically heated; footless tights; 
footless socks; football jerseys; heavy coats; headdresses [veils]; head scarves; hand warmers [clothing]; halter tops; 
halloween costumes; gym suits; gym shorts; gussets for underwear [parts of clothing]; gussets for tights [parts of 
clothing]; gussets for stockings [parts of clothing]; gussets for leotards [parts of clothing]; gussets for footlets [parts of 
clothing]; gussets for bathing suits [parts of clothing]; gussets [parts of clothing]; golf trousers; golf skirts; golf shorts; 
golf pants, shirts and skirts; gloves with conductive fingertips that may be worn while using handheld electronic touch 
screen devices; gloves including those made of skin, hide or fur; gloves for cyclists; gloves [clothing]; judo suits; jogging 
tops; jogging sets [clothing]; jodhpurs; jockstraps [underwear]; jerseys [clothing]; japanese traditional clothing; japanese 
style socks (tabi); japanese sleeping robes (nemaki); jackets being sports clothing; jackets [clothing]; jacket liners; infant 
wear; hunting vests; hunting shirts; hunting pants; hunting jackets; hunting boot bags; hosiery; hoods [clothing]; hooded 
tops; hooded sweatshirts; hooded pullovers; heelpieces for stockings; heavy jackets; leather clothing; leather belts 
[clothing]; layettes [clothing]; ladies' underwear; ladies' dresses; ladies' clothing; laboratory coats; korean traditional 
women's waistcoats [baeja]; korean topcoats [durumagi]; korean outer jackets worn over basic garment [magoja]; 
knitwear [clothing]; knitted underwear; knitted gloves; knit shirts; knit jackets; knee-high stockings; knee warmers 
[clothing]; kimonos; kilts; khakis; kerchiefs [clothing]; kendo outfits; karate suits; jumper suits; jumper dresses; 
maniples; maillots [hosiery]; maillots; mackintoshes; lumberjackets; lounging robes; loungewear; lounge pants; long-
sleeved shirts; long sleeved vests; long sleeve pullovers; long johns; long jackets; liveries; lingerie; linen clothing; light-
reflecting jackets; leotards; leisurewear; leisure suits; leggings [trousers]; leg warmers; leather waistcoats; leather suits; 
leather jackets; motorcycle gloves; morning coats; monokinis; money belts [clothing]; moisture-wicking sports shirts; 
moisture-wicking sports pants; moisture-wicking sports bras; mock turtlenecks; mock turtleneck sweaters; mock 
turtleneck shirts; mittens; miniskirts; menswear; men's underwear; men's suits; men's socks; men's and women's 
jackets, coats, trousers, vests; maternity smocks; maternity sleepwear; maternity lingerie; maternity clothing; maternity 
bands; masquerade costumes; martial arts uniforms; mantles; open-necked shirts; one-piece suits; one-piece playsuits; 
oilskins [clothing]; nurse pants; nurse overalls; nurse dresses; nightwear; nighties; negligees; neckwear; neckties; 
neckerchiefs; neckbands; neck tubes; neck scarves; neck scarfs [mufflers]; nappy pants [clothing]; muumuus; muffs 
[clothing]; mufflers [clothing]; motorists' clothing; motorcyclists' clothing of leather; motorcycle riding suits; motorcycle 
jackets; pedal pushers; pea coats; party hats [clothing]; parkas; paper hats for use as clothing items; paper hats 
[clothing]; paper clothing; paper aprons; pantsuits; pants; panties; pantie-girdles; pantaloons; pajamas (Am.); pajama 
bottoms; padded shorts for athletic use; padded shirts for athletic use; padded pants for athletic use; overshirts; 
overcoats; overalls; over-trousers; outerclothing for men; outerclothing for girls; outerclothing; quilted vests; quilted 
jackets [clothing]; pyjamas [from tricot only]; puttees and gaiters; printed t-shirts; pram suits; pop socks; ponchos; polo 
sweaters; polo shirts; polo knit tops; polar fleece jackets; pockets for clothing; pocket squares; pleated skirts for formal 
kimonos (hakama); plush clothing; playsuits [clothing]; plastic baby bibs; plastic aprons; pirate pants; pinafores; 
petticoats; petti-pants; pelisses; pelerines; salopettes; sailor suits; sailing wet weather clothing; safari jackets; running 
vests; running suits; rugby tops; rugby shorts; rompers; roll necks [clothing]; robes; riding jackets; riding gloves; 
reversible jackets; replica football kits; referees uniforms; ready-made linings [parts of clothing]; ready-made clothing; 
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rash guards; ramie shirts; rainwear; rainproof jackets; rainproof clothing; raincoats; rain ponchos; short sets [clothing]; 
short petticoats; short overcoat for kimono (haori); shirts for suits; shirts and slips; shirts; shirt yokes; shirt yokes; shirt 
fronts; shift dresses; shell suits; shell jackets; sheepskin jackets; sheepskin coats; shawls and stoles; shawls and 
headscarves; shawls [from tricot only]; shawls; shampoo capes; school uniforms; scarfs; sashes for wear; sash bands 
for kimono (obi); sarongs; saris; sleeveless jackets; sleeved jackets; sleep masks; slacks; skorts; skirts; skirt suits; ski 
trousers; ski suits for competition; ski jackets; ski gloves; ski balaclavas; skating outfits; silk ties; silk scarves; silk 
clothing; shoulder wraps [clothing]; shoulder wraps; shoulder scarves; shorts; shortalls; short-sleeved or long-sleeved t-
shirts; short-sleeved t-shirts; short-sleeve shirts; short trousers; sports jerseys and breeches for sports; sports jerseys; 
sports jackets; sports clothing [other than golf gloves]; sports caps and hats; sports bras; socks and stockings; socks; 
sock suspenders; soccer bibs; snowboard trousers; snowboard mittens; snowboard jackets; snowboard gloves; snow 
suits; snow pants; snow boarding suits; snap crotch shirts for infants and toddlers; smoking jackets; slips 
[undergarments]; slipper socks; slipovers [clothing]; slipovers; sliding shorts; sleeveless jerseys; sweat-absorbent 
underwear; sweat-absorbent stockings; sweat-absorbent socks; sweat shirts; sweat bands for the wrist; swaddling 
clothes; suspender belts for men; surfwear; sunsuits; sundresses; suits; suit coats; suede jackets; stuff jackets 
[clothing]; string fasteners for haori (haori-himo); stretch pants; strapless bras; stoles; stockings; stocking suspenders; 
sportswear; sports socks; sports singlets; sports shirts with short sleeves; sports pants; thermally insulated clothing; 
thermal underwear; thermal socks; theatrical costumes; tennis wear; tennis sweatbands; tennis socks; tennis skirts; 
tennis shorts; tennis shirts; tennis pullovers; tennis dresses; tee-shirts; teddies [undergarments]; tap pants; tank tops; 
taekwondo suits; tabards; swimming trunks; swim wear for gentlemen and ladies; sweatpants; sweat jackets; sweaters; 
sweatbands; sweat shorts; tutus; turtlenecks; turtleneck sweaters; turtleneck shirts; tunics; tube tops; trunks; trousers; 
shorts; trousers of leather; trousers for children; trousers; trouser straps; trouser socks; triathlon clothing; trews; trench 
coats; tracksuit tops; tracksuit bottoms; tops [clothing]; togas; tights; tightening-up strings for kimonos (datejime); three 
piece suits [clothing]; thongs; thobes; warm-up tops; warm-up pants; warm-up jackets; walking breeches; waist strings 
for kimonos (koshihimo); waist cinchers; waist belts; volleyball jerseys; visors [headwear]; vests; vest tops; veils 
[clothing]; v-neck sweaters; unitards; union suits; uniforms for nurses; uniforms for commercial use; uniforms; 
underwear; undershirts for kimonos (koshimaki); undershirts for kimonos (juban); undershirts; underpants; underarm 
gussets [parts of clothing]; twin sets; women's suits; women's ceremonial dresses; winter gloves; winter coats; 
windshirts; windproof clothing; wind vests; wind suits; wind pants; white coats for hospital use; wetsuits for surface 
watersports; wetsuit gloves; wet suits for windsurfing; wet suits for water-skiing and sub-aqua; wet suits for water-skiing; 
wet suits for surfing; wet suits; wedding dresses; weatherproof clothing; weather resistant outer clothing; waterproof 
trousers; waterproof suits for motorcyclists; waterproof outerclothing; waterproof capes; water socks; zoot suits; yoga 
shirts; yoga pants; yashmaks; yashmaghs; wrist warmers; wrap belts for kimonos (datemaki); woven shirts; woven 
clothing; work clothes; woollen tights; woollen socks; woolen clothing; womens' outerclothing; footwear; ankle boots; 
aqua shoes; army boots; athletic shoes; ballet slippers; baseball shoes; basketball sneakers; bath sandals; bath shoes; 
bath slippers; beach shoes; boot uppers; bootees (woollen baby shoes); booties; boots; boots for motorcycling; boots for
sports; bowling shoes; boxing shoes; canvas shoes; casual footwear; children's footwear; cleats for attachment to sports 
shoes; climbing boots [mountaineering boots]; climbing footwear; galoshes; gaiters; footwear uppers; footwear soles; 
footwear not for sports; footwear made of vinyl; footwear for women; footwear for men; footwear [excluding orthopedic 
footwear]; football shoes; foam pedicure slippers; flip-flops; flat shoes; fittings of metal for footwear; fishing boots; 
esparto shoes or sandals; embossed soles of rubber or of plastic materials; embossed heels of rubber or of plastic 
materials; driving shoes; dress shoes; disposable slippers; deck shoes; dance shoes; cycling shoes; clothing for 
gymnastics; japanese style sandals of leather; japanese style sandals of felt; japanese style sandals (zori); japanese style 
clogs and sandals; japanese split-toed work footwear (jikatabi); japanese footwear of rice straw (waraji); intermediate 
soles; insoles for footwear; insoles [for shoes and boots]; insoles; inner socks for footwear; infants' footwear; infants' 
boots; hunting boots; hockey shoes; high-heeled shoes; high rain clogs (ashida); heels; heelpieces for footwear; heel 
inserts; handball shoes; golf footwear; gym boots; gymnastic shoes; half-boots; rubber fishing boots; riding shoes; rain 
shoes; rain boots; puttees and gaiters; pumps [footwear]; pullstraps for shoes and boots; protective metal members for 
shoes and boots; polo boots; pedicure slippers; pedicure sandals; non-slipping devices for footwear; mules; 
mountaineering shoes; mountaineering boots; metal fittings for japanese style wooden clogs; low wooden clogs (koma-
geta); low wooden clogs (hiyori-geta); leisure shoes; leather slippers; leather shoes; ladies' boots; lace boots; japanese 
toe-strap sandals (asaura-zori); japanese style wooden clogs (geta); snowboard shoes; snow boots; sneakers; slippers; 
slipper soles; slip-on shoes; ski boots; ski boot bags; ski and snowboard shoes and parts thereof; shoes with hook and 
pile fastening tapes; shoe soles for repair; shoes for foot volleyball; shoes; shoe uppers; shoe straps; shoe soles; shoe 
inserts for non-orthopedic purposes; shoe covers, other than for medical purposes; sandals and beach shoes; sandals; 
sandal-clogs; running shoes; rugby boots; rubbers [footwear]; rubber soles for jikatabi; wooden shoes; wooden bodies 
for Japanese-style clogs; women's foldable slippers; winter boots; welts for footwear; waterproof boots for fishing; 
walking shoes; waders; volleyball shoes; valenki [felted boots]; uppers of woven rattan for japanese style sandals; uppers
for japanese style sandals; training shoes; tongues for shoes and boots; toe straps for japanese style wooden clogs; toe 
straps for japanese style sandals [zori]; toe boxes; tips for footwear; tennis shoes; tap shoes; studs for football boots; 
stiffeners for shoes; stiffeners for boots; sports shoes; soles for japanese style sandals; zori; yoga shoes; work shoes; 
work boots; wooden supports for Japanese-style clogs; headgear; balaclavas; bandanas [neckerchiefs]; baseball caps; 
bathing caps; beach hats; berets; boaters; bobble hats; bonnets; bonnets [headwear]; bucket caps; cap peaks; caps 
[headwear]; caps with visors; chefs' hats; children's headwear; earbands; fascinator hats; fashion hats; fedoras; fezzes; 
flat caps; fur hats; fur muffs; garrison caps; shower caps; sedge hats (suge-gasa); rubber soles; rain hats; peaked 
headwear; party hats [clothing]; paper hats for wear by nurses; paper hats for use as clothing items; paper hats for wear 
by chefs; nightcaps; muffs [clothing]; miters [hats]; millinery; mantillas; leather headwear; knot caps; knitted caps; hoods 
[clothing]; headdresses [veils]; headbands [clothing]; head sweatbands; head scarves; hats; hat frames [skeletons]; golf 
caps; yashmaks; yashmaghs; woolly hats; wimples; waterpolo caps; visors [headwear]; visors; veils [clothing]; turbans; 
toques [hats]; top hats; thermal headgear; tennis sweatbands; tams; tam o'shanters; sun visors [headwear]; sun visors; 
sun hats; sports headgear [other than helmets]; sports caps; snoods [scarves]; small hats; sleep masks; skull caps; ski 
hats.

Cl.27;Floor coverings and artificial ground coverings; artificial ground coverings; artificial turf; imitation turf for use in 
covering surfaces for athletics; imitation turf for use in covering surfaces for games; imitation turf for use in covering 
surfaces for recreational purposes; imitation turf for use in covering surfaces for sports purposes; carpets, rugs and 
mats; vehicles mats and carpets; anti-slip material for use under rugs; bath mats; bathroom tiles [carpet]; beach mats; 
carpet backing; carpet inlays; carpet tile backing; carpet tiles; carpet tiles for covering floors; carpet tiles made of 
plastics; carpet tiles made of rubber; carpet tiles made of textiles; carpet underlay; carpeting; carpets [textile]; carpets for 
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automobiles; chair mats [under-chair floor protector]; cork mats; door mats; door mats of india rubber; door mats of 
textile; floor coverings [mats] being sheet materials for use in sporting activities; floor coverings [mats] for use in 
sporting activities; foam mats for use on play area surfaces; reed mats; primary carpet backing; prayer rugs; play mats; 
plastic bath mats; pet feeding mats; personal sitting mats; oriental non-woven rugs (mosen); non-slip mats for showers; 
non-slip mats for baths; non-slip mats; non-slip floor mats for use under apparatus; mushiro straw mats; moquettes 
[carpets]; matting [for covering existing floors]; matting; mats of woven rope for ski slopes; mats; japanese rice straw 
mats (tatami mats); interlocking floor runners; horse stall floor mats; gymnasium mats; gymnasium exercise mats; goza 
rush mats; fur rugs; yoga mats; wrestling mats; wooden door mats; textile floor mats for use in the home; textile bath 
mats; straw mats [mushiro]; straw mats; shower mats; rush mats with floral patterns (hana-mushiro); runners [mats]; 
rugs for animals; rugs (floor -); rubber mats; rubber bath mats; floor mats for automobiles; floor mats for vehicles; mats 
for vehicles [not shaped]; anti-slip floor coverings for use on staircases; anti-slip material for use under carpets; anti-slip 
material for use under floor coverings; carpets; cork tiles; decorative slip-resistant floor coverings in sheet form; 
disposable absorbent floor pads; fencing pistes; floor coverings; floor coverings having insulating properties; floor tiles 
made of cork; floors coverings of rubber; hard surface coverings for floors; linoleum; linoleum for use on floors; non-slip 
underlays; padded coverings for existing floors; padded linings for existing floors; paper bath mats; paper floor mats; 
protective floor coverings; tiles made of linoleum; tiles made of linoleum for fixing to existing floors; vinyl floor coverings 
for existing floors; vinyl floor coverings; wall and ceiling coverings; ceiling coverings made of paper; decorative wall 
hangings, not of textile; friezes [non-textile wall hangings]; hand made woollen carpets; handcrafted non-textile wall 
hangings; insulating wallpaper; mural hangings [non-textile]; non-textile wall coverings; non-textile wall hangings; non-
textile wallpaper; padded coverings for existing ceilings; padded linings for existing walls; plastic wall coverings; plastic 
wallpaper; textile wall coverings; textile wallpaper; tiles made of linoleum for fixing to existing walls; vinyl wall coverings; 
wall coverings of cork; wall coverings of paper; wall paper of vinyl; wallcoverings; wallpaper; wallpaper in the nature of 
roomsize decorative adhesive wall coverings; wallpaper with a textile covering; wallpaper of cork; moquettes [fabric].

Cl.28;Fairground and playground apparatus; amusement park rides; bouncy castles; climbing slides being play 
apparatus for children; climbing units [playground equipment]; fairground ride apparatus; infants' swing seats; infants' 
swings; jungle gyms [play equipment]; lottery wheels; playground apparatus; playground apparatus for children; 
playground apparatus made of metal; playground apparatus made of plastics; playground apparatus made of wood; sand 
boxes [playground equipment]; see-saws [playground apparatus]; slides [playground equipment]; slides [playthings]; 
theme park rides; waterslides; artificial Christmas trees; artificial Christmas trees; artificial snow for Christmas trees; 
bells for Christmas trees; candle holders for Christmas trees; Christmas crackers; Christmas stockings; Christmas tree 
decorations [other than edible or for illumination]; Christmas tree skirts; Christmas tree stand covers; Christmas tree 
stands; Christmas trees of synthetic material; cosaques [toy fireworks]; decorations and ornaments for Christmas trees; 
decorations for Christmas trees; musical Christmas tree ornaments; non-edible Christmas tree ornaments; ornaments for 
Christmas trees, except illumination articles and confectionery; party favors in the nature of small toys; tinsel for 
decorating Christmas trees; toy Christmas trees; sporting articles and equipment; hunting and fishing equipment; angling 
bank stick supports; angling nets; aquarium fish nets; artificial fishing bait; artificial flies for use in angling; audible 
indicating apparatus for use in fishing; bags adapted for fishing; bait [artificial]; bait bags for holding live bait; bait 
throwers; bird calls [decoys]; bite alarms for use in angling; bite indicators [fishing tackle]; bite sensors [fishing tackle]; 
boomerangs; butterfly nets; camouflage screens [sports articles]; camouflage screens for hunting purposes; catapult bait 
pouches; creels [fishing traps]; decoy ducks for hunting; decoys for hunting or fishing; deer attractants; electronic bite 
indicators for use in angling; fish hooks; hunting bows; hunting blinds [sports articles]; hunting arrow points; harpoons 
for harpoon guns [sporting articles]; harpoon guns [sports articles]; gut for fishing; ground bait [artificial]; freeze-dried 
fishing bait; floats for fishing; fishing tackle floats; fishing tackle boxes; fishing tackle bags; fishing tackle; fishing 
spinners; fishing sinkers; fishing rod rests; fishing rod handles; fishing rod cases; fishing reel cases; fishing lure boxes; 
fishing line casts; fishing leaders; fishing ground baits; fishing fly boxes; waterfowl hunting decoys; swivels [fishing 
tackle]; spring-activated spearguns [scuba equipment]; spearfishing harpoon guns [scuba equipment]; scent lures for 
hunting or fishing; rods for fishing; rod blanks (fishing -); reels for fishing; paternosters [fishing tackle]; lines for fishing; 
line casts for fly-fishing; landing nets for anglers; inflatable fishing float tubes; ice fishing strike indicator; hunting stands 
[sports articles]; hunting lures; hunting game calls; swimming equipment, namely racing lanes; flippers for swimming; 
floating recreational pads; inflatable inner tubes for aquatic recreational use; racing lanes [swimming equipment]; starting 
blocks [swimming equipment]; swimming belts; swimming floats for recreational use; swimming jackets; swimming kick 
boards; swimming rings; water wings; abdomen protectors for taekwondo; aerobic step machines; aerobic steps; 
american footballs; ankle and wrist weights for exercise; apparatus for use in training for the game of rugby [sporting 
equipment]; appliances for gymnastics; archery arm guards; archery arrow points; archery bow cases; archery bow 
stringers; archery bowstrings; archery finger tabs; archery implements; archery implements [of Japanese and western 
styles]; archery quivers; archery sets; archery targets; arm guards for sports use; arm pads adapted for use in sporting 
activities; arrows [for archery]; articles for playing golf; artificial climbing walls; bags specially adapted for sports 
equipment; bags for skateboards; bags especially designed for surfboards; bags especially designed for skis and 
surfboards; bags adapted to hold fencing equipment; bags adapted to carry surfboards; bags adapted for bowling balls; 
bag stands for golf bags; badminton uprights; badminton sets; badminton racquets; badminton nets; badminton 
equipment; athletic protective wrist pads for skating; athletic protective wrist pads for skateboarding; athletic protective 
wrist pads for cycling; athletic protective knee pads for skating; athletic protective knee pads for skateboarding; athletic 
protective knee pads for cycling; athletic protective elbow pads for skating; athletic protective elbow pads for cycling; 
athletic protective arm pads for skating; athletic protective arm pads for skateboarding; athletic protective arm pads for 
cycling; ascenders [mountaineering equipment]; basketballs; basketball nets; basketball baskets; basketball backboards; 
baseballs [not soft]; baseball pitching screens; baseball masks; baseball gloves; baseball batting tees; baseball bats; 
baseball bat cases; baseball bases; baseball balls; baseball and softball rubbing mud; barrels for darts; barbells for 
weight lifting; bar-bells; balls for racket sports; balls being sporting articles; ball pitching machines; ball inflators; ball 
inflator adaptors; ball holders; ball catchers; gymnastic balance beams; boards used in the practice of water sports; 
blocking dummies; bladders of balls for games; bindings for snowboards; bindings for alpine skis; billiard tally balls; 
billiard tables; billiard table cushions; billiard markers; billiard game playing equipment; billiard equipment; billiard cues; 
billiard cue tips; billiard bumpers; billiard bridges; billiard balls; billiard ball triangles; benches for sporting use; benches 
for gymnastic use; beams [gymnastic apparatus]; beach balls; battledores (hagoita); batting gloves [accessories for 
games]; bats for ball games; bats [sporting articles]; carriers for croquet sets; cages for mixed martial arts; caddie bags 
for golf clubs; boxing rings; boxing gloves; bowstrings; bows for archery; bows for Japanese archery (yumi); bowling 
pins; bowling machines; bowling gloves; bowling balls; bowling bags; bowling apparatus and machinery; bodysurfing 
boards; bodyboards; bodyboard covers (shaped -); body-building apparatus [exercise]; body-building apparatus; body 
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training apparatus [exercise]; body toner apparatus [exercise]; body protectors for sports use; body protectors for 
American football; bocce balls; bob-sleighs; covers for ski bindings; covers (shaped -) for ski sticks; covers (shaped -) for 
golf clubs; covers (shaped -) for golf club heads; covers (shaped -) for golf bags; covers (shaped -) for badminton rackets; 
coverings for table tennis bats; containers adapted for holding darts flights; containers adapted for holding darts; coin-
operated billiard tables; clubs for gymnastics; climbers' harness; clay pigeons [targets]; clay pigeon traps; chest 
protectors for sports use; chest protectors adapted for playing the sport of taekwondo; chest protectors [for hockey]; 
chest protectors [for baseball]; chest pads for American football; chest expanders [exercisers]; catchers' mitts; catchers' 
masks; cases in the form of quivers for sports implements; cases for tennis balls; cases adapted for sporting articles; 
dumbbell shafts for weight lifting; dumb-bells [for weight lifting]; dumb-bells; dumb-bell shafts [for weight lifting]; duck 
blinds [sports articles]; divot repair tools [golf accessories]; discuses for sports; darts; dart wallets; dart shafts; dart 
mats; dart boards; dart board cabinets; curling stones; curling brooms; cue extensions; crossbows [sporting apparatus]; 
croquet sets; cricket bats; cricket balls; cricket bags [adapted]; cricket bags; covers (shaped -) for squash racquets; 
covers (shaped -) for sporting articles; covers (shaped -) for skis; épées for fencing; firearm targets; fins for windsurfing 
boards; field hockey sticks; field hockey goalkeeper pads; field hockey balls; fencing weapons; fencing masks; fencing 
gauntlets; fencing equipment; face masks for sports; exercise weights; exercise treadmills; exercise trampolines; 
exercise pulleys; exercise platforms; exercise benches; exercise bars; exercise balls; electronic targets for games and 
sports; electronic targets; elbow pads for american football; elbow guards for use in skateboarding; elbow guards [sports 
articles]; edges of skis; golf gloves; golf flags [sports articles]; golf clubs; golf club shafts; golf club heads; golf club 
grips; golf club covers; golf club bags; golf balls; golf ball retrievers; golf ball markers; golf bags, with or without wheels; 
golf bag carts; goal posts; goal nets; gloves made specifically for use in playing sports; gloves for games; girdles for 
American football; gauntlets [gloves for archery]; football gloves; football blocking sleds; foils for fencing; floor-mounted 
punch balls; fist protectors [sporting articles]; first baseman's mitts; gymnastic training stools; gymnastic articles not 
included in other classes; gymnastic and sporting articles; gym balls for yoga; gym balls; guts for rackets [for tennis or 
badminton]; gut for rackets; grips for sporting articles; grips for rackets; grip tapes for golf clubs; grip tape for racquets; 
grip tapes for baseball bats; grip bands for tennis rackets; grip bands for table tennis bats; grip bands for squash rackets; 
grip bands for badminton rackets; grip balls in the nature of rubber ball for hand exercise; golf training aids; golf tees; 
golf tee bags; golf swing alignment apparatus; golf putters; golf practice apparatus; golf mats; golf irons; indoor fitness 
apparatus; in-line roller skates; ice skates; ice skate blades; ice hockey sticks; ice hockey skates; ice hockey goalie pads; 
hurdles for use in athletics training; hurdles for use in athletics; hurdles [for track sports]; gymnastic horizontal bars; 
hoops for rhythmic sportive gymnastics; holders for darts; hockey sticks; hockey pucks; hockey goals; hockey gloves; 
head covers for squash rackets; harness for sailboards; hang gliders; handballs; handball gloves; hand protectors 
adapted for sporting use; hand pads for sports use; hand paddles; lacrosse stick strings; lacrosse balls; lacrosse ball 
bags; kote gauntlets; knee pads for american football; knee guards [sports articles]; kiteboards; kicking tees; kendo 
wooden swords; kendo plastrons; kendo masks; kendo bamboo swords; karate target pads; karate shin pads; karate kick 
pads; karate gloves; javelins [sporting articles]; javelins [for field sports]; iron shots specifically for use in the shot put; 
inflatable swimming pools for recreational use [toys]; inflatable swimming pools [play articles]; inflatable swimming 
floats; inflatable punching bags; inflatable pools for recreational use; inflatable balls for sports; nets for ice hockey; nets 
for billiard tables; nets for ball games; netballs; natural gut strings for tennis racquets; natural gut strings for squash 
rackets; mountain boards; monoskis; men's athletic supporters [sports articles]; masts for sailboards; martial arts 
training equipment; manually operated exercise equipment; manual leg exercisers; machines incorporating weights for 
use in physical exercise; machines for physical exercises; leg weights for exercising; leg weights for athletic use; leg 
weights [sports articles]; leg pads for american football; leg guards for athletic use; leg guards adapted for playing sport; 
leg guards [cricket pads]; leashes for bodyboards; league skittles sets; lacrosse sticks; pool cue clamps; pool cue cases; 
pool chalk holders; pool bumpers; gymnastic pommel horses; polo mallets; polo balls; poles for pole vaulting; platform 
tennis paddles; platform tennis nets; platform tennis balls; pitchers' plates; petanque balls; parallel bars for gymnastics; 
paragliders; parachutes for paragliding; paintballs [ammunition for paintball guns] [sports apparatus]; paintball guns 
[sports apparatus]; paddleboards; non-telescopic bow sights for archery; non-slip resin sprays for use by athletes; nine-
pin bowling alleys; nets for sports; nets for sporting purposes; nets for practising golf; putters [sporting apparatus]; 
punching bags; pucks; puck rebounders for hockey training; protectors for the knees for use when skateboarding [sports 
articles]; protectors for elbows for use when skateboarding [sports articles]; protectors for elbows for use when riding 
bicycles [sports articles]; protectors for elbows for use when participating in the sport of cricket; protective vests for 
martial arts; protective supports for shoulders and elbows [sports articles]; protective paddings for taekwondo; protective
paddings [parts of sports suits]; protective padding for sports; protective padded articles for use in playing the game of 
cricket; protective face masks for use in the sport of fencing; protective covers for rackets; portable home gymnastic 
apparatus; pool tally balls; pool table cushions; pool rests; pool cushions [games equipment]; pool cues; pool cue tips; 
rugby footballs; rubber baseballs; rowing machines; rosin used by athletes; rollers for stationary exercise bicycles; roller 
skis; roller skates; rings for sports; rings for gymnastics; ribbons specially adapted for rhythmic sportive gymnastics; 
restraint straps for bodyboards; relay batons; radio-controlled miniature aerial targets for sports; racquet ball nets; 
racquet ball gloves; rackets; racketball rackets; racketball racket strings; racketball balls; racket covers; racket cases [for 
tennis or badminton]; putting practice mats [golf articles]; putting mats for indoor putting practice; putting discs for 
indoor putting practice; putting cups; shuttlecocks; shuttlecocks for hagoita-play; shoulder pads for sports use; shoulder 
pads for american football; shoulder pad laces for athletic use; shoulder pad lacelocks for athletic use; shoulder pad 
elastic for athletic use; shot puts; shock absorbtion pads for protection against injury [sporting articles]; shin guards for 
soccer; shin guards [sports articles]; shaped covers for tennis rackets; shaped covers for racketball rackets; shaped 
covers for golf putters; seal skins [coverings for skis]; scuba flippers; sandboxes [sporting articles]; sailboards; sailboard
skegs; sailboard covers; sail board leashes; sail board foot restraints; sabres [fencing weapon]; softball balls; soft tennis 
balls; soccer goals; soccer balls; soccer ball knee pads; soccer ball goal nets; snowshoes; snowboards; snow sleds for 
recreational use; snooker rests; snooker cues; sling shots [sports articles]; sleds [sports articles]; skis; skim boards; ski 
sticks; ski brakes; ski bindings and parts therefor; ski bindings; ski bags; skating boots with skates attached; skates; 
skateboards [recreational equipment]; skateboards; skateboard wheels; starting blocks for sports events; starting blocks 
for sports; stands specially adapted for holding golf clubs; stands for jogging machines; stand-up paddle boards; 
squeezable balls used to relieve stress; squash rackets; squash balls; gymnastic springboards; spring-supported punch 
balls; spring boards [sports articles]; spring bars for exercising; spring bar tension sets for use in exercising; sports 
training apparatus; sports games; sports equipment; sports bows [archery]; sporting articles not included in other 
classes; sportballs; sole coverings for skis; softball mitts; softball home plates; softball bats; softball bat cases; softball 
bases; tapes with weights for balancing tennis racquets; tapes for wrapping tennis racquet handle grips; taekwondo 
mitts; tables for table tennis; table-tennis balls; table tennis racket covers (shaped -); table tennis paddles; table tennis 
net posts; table tennis balls; synthetic strings for use with rackets; swimming gloves; surfboards; surfboard leashes; 
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surfboard fins; surf skis; strings for squash rackets; strings for rackets; strings for badminton rackets; string materials 
for sporting racquets; stress relief exercise balls; stress relief balls for hand exercise; stomach exercisers; stationary 
exercise bicycles; starting blocks [for track sports]; volleyball game playing equipment; volley balls; vaulting poles 
(sports equipment); vaulting horses; trolley bags for golf equipment; trampolines; throat protectors for sports use; tennis 
uprights [sports equipment]; tennis uprights; tennis rackets; tennis racket strings; tennis racket presses; tennis racket 
covers; tennis nets and uprights; tennis nets; tennis balls [not soft]; tennis balls; tennis ball throwing apparatus; tennis 
ball retrievers; tennis bags shaped to contain a racket; teeball sets; tee holders; targets for sporting use; targets; target 
launchers [sports articles]; yoga straps; yoga blocks; wrist weights for exercise; wrist guards for athletic use; weight 
lifting benches; weight lifting belts [sports articles]; weight lifing gloves; waterskis; waterski tow ropes; waterski ropes; 
waterski rope handles; waterski rope bridles; waterski handles; waterski carrying cases; waterski bridles; waterski 
bindings; water-skiing gloves; wakeboards; volleyball standards; volleyball nets; volleyball net antennas; stuffed toys; 
cuddly toy; teddy bear; teddy; soft toy; miniature car models of wood; miniature figurines [plastic]; model aeroplanes 
made of plastic; model aeroplanes made of synthetic resin; model aeroplanes made of wax; model aeroplanes made of 
wood; model animals made of plastic; model animals made of wax; model animals made of wood; model cars made of 
synthetic resin; model figures made of plastic; model figures made of synthetic resin; model figures made of wax; model 
figures made of wood; model vehicles made of plastic; model vehicles made of synthetic resin; model vehicles made of 
wax; models made of synthetic resin; ornamental models made of plaster; ornamental models made of wax; ornamental 
models made of wood plastic models for decoration scale models of plaster; scale models of plastic; scale models of 
wax; scale models of wood.

Cl.35;Advertising, marketing and promotional services; advertising, marketing and promotional consultancy, advisory 
and assistance services; advertising and marketing consultancy; advertising services relating to clothing; advertising 
services to promote public awareness of nephrotic syndrome and focal segmental glomerulosclerosis [FSGS]; advice 
concerning chemical product marketing; providing advice relating to the analysis of consumer buying habits; advice 
relating to marketing management; advisory services relating to corporate identity; advisory services relating to 
promotional activities; advisory services relating to publicity for franchisees; advisory services relating to sales 
promotion; business advice relating to marketing; business advice relating to marketing management consultations; 
business advice relating to strategic marketing; business consultancy services relating to the marketing of fund raising 
campaigns; business consultancy services relating to the promotion of fund raising campaigns; consultancy relating to 
advertising; consultancy relating to the organisation of promotional campaigns for business; consultations relating to 
business advertising; consultations relating to business promotion; market segmentation consultation; marketing advice; 
marketing assistance; marketing consulting; organisation of promotions using audiovisual media; press advertising 
consultancy; provision of marketing advisory services for manufacturers; providing marketing consulting in the field of 
social media; professional consultancy relating to marketing; distribution of advertising, marketing and promotional 
material; advertising by mail order; arranging the distribution of advertising literature in response to telephone enquiries; 
arranging the distribution of advertising samples; arranging the distribution of advertising samples in response to 
telephone enquiries; direct mail advertising; dissemination of advertisements; dissemination of advertising and 
promotional materials; dissemination of advertising for others; dissemination of advertising for others via an on-line 
communications network on the internet; dissemination of advertising for others via the internet; dissemination of 
advertising material [leaflets, brochures and printed matter]; dissemination of advertising matter; dissemination of 
advertising, marketing and publicity materials; dissemination of advertising material; distribution and dissemination of 
advertising materials [leaflets, prospectuses, printed material, samples]; distribution of advertisements and commercial 
announcements; distribution of advertising announcements; distribution of advertising mail and of advertising 
supplements attached to regular editions; distribution of advertising material; distribution of advertising material by post; 
distribution of printed promotional material by post; distribution of products for advertising purposes; distribution of 
promotional matter; distribution of prospectuses and samples; distribution of publicity texts; street dissemination of 
advertising materials; sample distribution; promoting the sale of goods and services of others through the distribution of 
printed material and promotional contests; promoting the goods and services of others through the distribution of 
discount cards; promoting the goods and services of others by distributing coupons; handbill distribution; distribution of 
samples for publicity purposes; distribution of publicity materials (flyers, prospectuses, brochures, samples, particularly 
for catalogue long distance sales) whether cross border or not; loyalty, incentive and bonus program services; 
administration of a discount program for enabling participants to obtain discounts on goods and services through use of 
a discount membership card; administration of consumer loyalty programs; administration of frequent flyer programs; 
administration of loyalty and incentive schemes; administration of loyalty programs involving discounts or incentives; 
customer club services, for commercial, promotional and/or advertising purposes; customer loyalty services for 
commercial, promotional and/or advertising purposes; loyalty card services; loyalty scheme services; management of 
customer loyalty, incentive or promotional schemes; marketing the goods and services of others by distributing coupons; 
organisation and management of business incentive and loyalty schemes; organisation and management of customer 
loyalty programs; organisation, operation and supervision of an incentive scheme; organisation, operation and 
supervision of customer loyalty schemes; organisation, operation and supervision of loyalty schemes and incentive 
schemes; organization, operation and supervision of sales and promotional incentive schemes; promoting the goods and 
services of others through the administration of sales and promotional incentive schemes involving trading stamps; 
promoting the sale of goods and services of others by awarding purchase points for credit card use; sales promotion for 
others provided through the distribution and the administration of privileged user cards; product demonstration services, 
display services for merchandise; advertising services by means of balloon displays; arranging of demonstrations for 
advertising purposes; arranging of displays for advertising purposes; arranging of displays for commercial purposes; 
business merchandising display services; demonstration of goods; demonstration of goods and services by electronic 
means, also for the benefit of the so-called teleshopping and homeshopping services; demonstration of goods for 
promotional purposes; demonstration of photographic equipment [for advertising purposes]; display services for 
merchandise; organisation and conducting of product presentations; preparation and presentation of audio visual 
displays for advertising purposes; presentation of goods and services; presentation of goods on communication media, 
for retail purposes; product demonstration services in shop windows by live models; retail shop window display 
arrangement services; sales demonstration [for others]; shop window dressing; window dressing services for advertising 
purposes; provision of advertising space, time and media; arranging for the provision of advertising space in 
newspapers; leasing of advertising space on pamphlets; leasing of advertising space on railway properties; leasing of 
advertising space on trains; providing advertising space in periodicals, newspapers and magazines; providing and rental 
of advertising space on the internet; provision of advertising space; provision of advertising space by electronic means 
and global information networks; provision of computerised advertising services; provision of space on web-sites for 
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advertising goods and services; rental of advertisement billboards; rental of advertisement space and advertising 
material; rental of advertising space; rental of advertising space on the internet; rental of advertising space on-line; rental 
of advertising time on communication media; rental of billboards [advertising boards]; public relations services; 
assistance to commercial enterprises in business management, namely, public relations; commercial lobbying services; 
public relations consultancy; public relations studies; arranging and conducting of trade show exhibitions; arranging and 
conducting of exhibitions for business purposes; arranging and conducting of fairs and exhibitions for advertising 
purposes; arranging and conducting of fairs and exhibitions for business purposes; arranging and conducting trade 
shows; arranging of exhibitions for advertising purposes; arranging of exhibitions for business purposes; arranging of 
trade fairs; conducting of trade shows; conducting, arranging and organizing trade shows and trade fairs for commercial 
and advertising purposes; exhibitions (conducting -) for advertising purposes; exhibitions (conducting -) for business 
purposes; fashion show exhibitions for commercial purposes; organisation and holding of fairs for commercial or 
advertising purposes; organisation of events for commercial and advertising purposes; organisation of exhibitions and 
events for commercial or advertising purposes; organisation of exhibitions and trade fairs for business and promotional 
purposes; organisation of exhibitions for business or commerce; organisation of fashion shows for commercial 
purposes; organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; planning and conducting of trade fairs, 
exhibitions and presentations for economic or advertising purposes; advertisement and publicity services by television, 
radio, mail; advertisement for others on the internet; advertisement via mobile phone networks; advertisements (placing 
of -); advertising; advertising agencies; advertising and marketing; advertising and promotion services and related 
consulting; advertising by transmission of on-line publicity for third parties through electronic communications networks; 
advertising for others; advertising in periodicals, brochures and newspapers; advertising in the popular and professional 
press; advertising of business web sites; advertising of commercial or residential real estate; advertising of the goods of 
other vendors, enabling customers to conveniently view and compare the goods of those vendors; advertising, including 
on-line advertising on a computer network; advertising, including promotion of products and services of third parties 
through sponsoring arrangements and licence agreements relating to international sports' events; advertising services 
relating to the travel industries; advertising services relating to the sale of personal property; advertising services relating 
to the sale of motor vehicles; advertising services relating to the recruitment of personnel; advertising services relating to 
the provision of business; advertising services relating to real property; advertising services relating to pharmaceuticals 
for the treatment of diabetes; advertising services relating to financial investment; advertising services relating to 
databases; advertising services relating to books; advertising services provided via the internet; advertising services 
provided via a database; advertising services provided for florists; advertising services provided by a radio and television 
advertising agency; advertising services for the promotion of e-commerce; advertising services for the promotion of 
beverages; advertising services for the literary industry; advertising services for promoting the brokerage of stocks and 
other securities; advertising services for architects; advertising services by means of television screen based text; 
advertising services by means of sandwich board; advertising relating to transport and delivery; advertising relating to 
pharmaceutical products and in-vivo imaging products; advertising particularly services for the promotion of goods; 
advertising of the services of other vendors, enabling customers to conveniently view and compare the services of those 
vendors; banner advertising; assistance to commercial enterprises in business management, namely advertising; 
assistance in product commercialization, within the framework of a franchise contract; arranging of product launches; 
arranging of presentations for advertising purposes; arranging of competitions for advertising purposes; arranging and 
placing of advertisements; arranging and conducting of advertising events; arranging and conducting marketing 
promotional events for others; arranging advertising contracts for others; arranging advertising and promotional 
contracts for others; arrangement of advertising; agency services for promoting sports personalities; advice in the field of
business management and marketing; advertising via electronic media and specifically the internet; advertising through 
all public communication means; advertising services to promote the sale of beverages; advertising services to promote 
public awareness of the benefits of shopping locally; advertising services relating to the transport industries; advertising 
services relating to the motor vehicle industry; advertising services relating to the marine and maritime industry; 
advertising services relating to public works; advertising services relating to newspapers; advertising services relating to 
hotels; advertising services relating to financial services; corporate identity services; copywriting; computerised 
business promotion; compilation, production and dissemination of advertising matter; compilation of advertisements for 
use on the internet; compilation of advertisements for use as web pages on the internet; compilation of advertisements; 
collection of information relating to advertising; classified advertising; cinema advertising; business promotion services 
provided by telex; business promotion services provided by telephone; business promotion services provided by 
audio/visual means; business promotion; business marketing services; business assistance relating to corporate 
identity; business assistance relating to business image; business advertising services relating to franchising; brand 
testing; brand strategy services; brand positioning services; brand evaluation services; brand creation services 
(advertising and promotion); brand creation services; bill-posting; market campaigns; management assistance for 
promoting business; magazine advertising; layout services for advertising purposes; issuing of publicity leaflets; issuing 
and updating of advertising texts; information services relating to advertising; graphic advertising services; financial 
marketing; event marketing; electronic commerce services, namely, providing information about products via 
telecommunication networks for advertising and sales purposes; electronic billboard advertising; editing of publicity 
texts; direct marketing; digital advertising services; development of marketing strategies and concepts; development and 
implementation of marketing strategies for others; developing promotional campaigns for business; preparation of 
marketing surveys; design of advertising materials; design of advertising logos; design of advertising flyers; design of 
advertising brochures; database marketing; preparation and realization of media and advertising plans and concepts; 
planning services for advertising; planning of marketing strategies; placing advertisements for others; pay per click 
advertising; organisation of trade fairs for advertising purposes; online community management services; online 
advertising network matching services for connecting advertisers to websites; provision of classified advertisements via 
an online directory; on-line promotion of computer networks and websites; on-line advertising on a computer network; 
modelling for advertising or sales promotion; modelling agency services relating to sales promotions; modelling agency 
services for advertising purposes; modeling agency services; merchandising; mediation of advertising; media buying 
services; marketing the goods and services of others; marketing services in the field of travel; marketing services in the 
field of restaurants; marketing services in the field of dentistry; marketing by telephone; marketing agency services; 
marketing; production of television and radio advertisements; production of sound recordings for marketing purposes; 
production of sound recordings for advertising purposes; production of radio advertisements; production of advertising 
matter and commercials; production of cinema commercials; production of advertising material; production of advertising
films; product sampling; product marketing; product launch services; producing promotional videotapes, video discs, 
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and audio visual recordings; prize draws (organising of -) for promotional purposes; press advertising services; 
presentation of companies on the internet and other media; preparing audio-visual presentations for use in advertising; 
preparing advertisements for others; preparation of trade publicity texts; preparation of publicity publications; 
preparation of publicity leaflets; preparation of publicity documents; preparation of marketing plans; preparation of 
mailing lists for direct mail advertising services [other than selling]; preparation of advertising material; preparation of 
advertisements; promotional management of celebrities; promotional management for sports personalities; promotional 
advertising relating to philosophical instruction; promotional advertising for exploration projects; promotion, advertising 
and marketing of on-line websites; promotion services; promotion of insurance services, on behalf of third parties; 
promotion [advertising] of travel; promotion [advertising] of concerts; promotion [advertising] of business; promoting the 
sale of the services [on behalf of others] by arranging advertisements; promoting the music of others by means of 
providing online portfolios via a website; promoting the goods and services of others via computer and communication 
networks; promoting the goods and services of others via a global computer network; promoting the goods and services 
of others over the internet; promoting the goods and services of others by arranging for sponsors to affiliate their goods 
and services with sports competitions; promoting the goods and services of others by arranging for sponsors to affiliate 
their goods and services with sporting activities; promoting the goods and services of others by arranging for sponsors 
to affiliate their goods and services with awards programs; promoting the goods and services of others; promoting the 
designs of others by means of providing online portfolios via a website; promoting the artwork of others by means of 
providing online portfolios via a website; promoting services for baseball game; promoting a series of films for others; 
production of visual advertising matter; production of video recordings for advertising purposes; sales promotions at 
point of purchase or sale, for others; sales promotion for others; sales promotion; response advertising; reproduction of 
advertising material; rental of sales stands; rental of all publicity and marketing presentation materials; radio and 
television advertising; radio advertising; publicity services; publicity material rental; publicity and sales promotion 
services; publicity and sales promotion relating to goods and services offered and ordered by telecommunications or the 
electronic means; publication of publicity texts; publication of publicity materials; publication of advertising literature; 
provision of models for advertising; provision of marketing reports; provision of information relating to marketing; 
provision of information relating to advertising; providing a searchable online advertising guide featuring the goods and 
services of other on-line vendors on the internet; promotional sponsorship; promotional services provided by telephone; 
promotional marketing; writing of publicity texts; web site traffic optimisation; web indexing for commercial or advertising 
purposes; updating of advertising material; updating of advertising information on a computer database; trade 
promotional services; trade marketing [other than selling]; television advertising; telephone marketing services [not 
selling]; telemarketing services; sponsorship search consultancy services; sponsorship search; services with regard to 
product presentation to the public; services to determine the audience affected by advertisements; search engine 
optimisation for sales promotion; search engine optimisation; search engine marketing services; scriptwriting for 
advertising purposes; business analysis, research and information services; collection and systematization of business 
data; acquisition of business information relating to company activities; acquisition of business information relating to 
company status; acquisition of commercial information; collecting information for business; collection and 
systematisation of information into computer databases; collection of commercial information; collection of data; 
collection of statistics for business; compilation and systemization of information into computer databases; compilation 
of business directories; compilation of business statistics; compilation of business statistics and commercial 
information; compilation of business information into computer databases; compilation of direct mailing lists; compilation
of directories for publication on the internet; compilation of directories for publishing on global computer networks or the 
internet; compilation of indexed addresses; compilation of lists of prospective customers; compilation of mailing lists; 
compilation of registers relating to exporters; compilation of registers relating to importers; compilation of statistical data 
for use in scientific research; compilation of statistical data relating to medical research; compilation of statistical 
information; compilation of statistical models for the provision of market dynamics information; systemization of 
information into computer databases; statistical analysis and reporting; records management services, namely, document
indexing for others; preparation of business statistical data; obtaining business statistics [for others]; drawing up of 
business statistical information; data compilation for others; consultancy relating to the preparation of business 
statistics; computerised point-of-sale data collection services for retailers; computerised compilation of stock control 
records; computerised compilation of order lists; computerised compilation of customer indexes; computerised business 
information retrieval; computerised business information processing services; compilation of statistics relating to 
advertising; compilation of statistics [for business or commercial purposes]; compilation of statistics; compilation of 
statistical data relating to business; market research; advertising analysis; advertising research; advisory services 
relating to market research; analysis of advertising response; analysis of market research data; analysis of market 
research data and statistics; analysis of market research statistics; analysis of the public awareness of advertising; 
analysis relating to marketing; audience rating determination for radio and television broadcasts; business and market 
research; collection of information relating to market research; computerised market research; computerized market 
research services; conducting of marketing studies; consumer market information services; consumer research; 
consumer response analysis; corporate image studies; dissemination of data relating to advertising; interpretation of 
market research data; interviewing for market research purposes; interviewing for qualitative market research; 
investigations of marketing strategy; marketing research in the fields of cosmetics, perfumery and beauty products; 
marketing research and analysis; marketing forecasting; market surveys conducted by telephone; market survey 
analysis; market study and analysis of market studies; market research services relating to broadcast media; market 
research services for publishers; market research for compiling information on viewers of television; market research for 
compiling information on readers of publications; market research for advertising; market research data retrieval 
services; market research data collection services; market research consultancy; market research by means of a 
computer data base; market research and marketing studies; market opinion polling studies; market assessment 
services; market analysis services relating to the sale of goods; market analysis services relating to the sale of antiques; 
market analysis services relating to the availability of goods; market analysis services relating to the availability of 
antiques; market analysis reports; market analysis and research; market analysis; statistical evaluations of marketing 
data; research services relating to advertising; provision of market research information; profit surveys; pricing surveys; 
preparation of public opinion surveys; preparation of marketing surveys; planning services for marketing studies; opinion 
polling; acquisition (business -) searches; analysis of business information; analysis of business management systems; 
analysis of business statistics; analysis of company behaviour; assessment analysis relating to business management; 
assistance, advisory services and consultancy with regard to business analysis; benchmarking (evaluation of business 
organisation practices); benchmarking services; business analysis; business analysis of markets; business analysis 
services; business appraisal; business appraisals and evaluations in business matters; business data analysis services; 
business efficiency studies; business information; business information agency services; business information for 
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enterprises (provision of -); business information services provided on-line from a computer database or the internet; 
business information services provided online from a global computer network or the internet; business investigations; 
business management analysis; conducting of internal business communication surveys; conducting of business 
research; conducting of business feasibility studies; conducting of business appraisals; computerised information 
services to business opportunities appraisals; computerised business research; computerised business information 
services; computer assisted business information; compilation and provision of trade and business price and statistical 
information; company information (searches relating to -); commercial information services, via the internet; commercial 
information services relating to wine; commercial information services provided by access to a computer database; 
commercial information services; commercial information research studies; commercial information agencies [provides 
business information, e.g., marketing or demographic data]; commercial information agencies; business surveys; 
business statistical studies; business statistical information services; business research for new businesses; business 
research and surveys; business research and information services; business research and advisory services; business 
research; information services relating to businesses; information services relating to business matters; information or 
enquiries on business and marketing; information in business matters; information and expert opinions relating to 
companies and business; information and data compiling and analyzing relating to business management; expert 
evaluations and reports relating to business matters; evaluations relating to commercial matters; evaluations relating to 
business management in professional enterprises; evaluations relating to business management in industrial enterprises; 
evaluations relating to business management in commercial enterprises; evaluation of business opportunities; economic 
studies for business purposes; economic information services for business purposes; economic forecasting and 
analysis; economic forecasting analysis for business purposes; economic forecasting; economic analysis for business 
purposes; dissemination of data relating to business; dissemination of commercial information; dissemination of 
business information; preparation of public opinion surveys; cost price analysis; cost benefit analysis; cost assessment 
services; provision of business information relating to the agricultural industry; provision of business data; provision of 
business and commercial information; providing online commercial directory information services; providing information 
about commercial business and commercial information via the global computer network; providing consumer product 
information relating to software; providing business information, also via internet, the cable network or other forms of 
data transfer; providing business information via a web site; providing business information in the field of social media; 
providing business information directory services, via a global computer network; providing business information by way 
of computer terminals; providing an on-line commercial information directory on the internet; project studies for 
businesses; price analysis services; preparing business reports; preparation of business surveys; outsourcing services 
in the field of business analytics; news clipping services; marketing studies; market studies; market research and 
business analyses; market reports and studies; market information services relating to trade reports; market information 
services relating to market statistics; market information services relating to index levels; updating of business 
information on a computer data base; tariff information and advisory services; surveys for business purposes; services to
determine the audience affected by advertisements; services for provision of foreign trade information; business 
analysis, research and information services; provision of statistical information relating to business; provision of sales 
analyses; provision of on-line business and commercial information; provision of information relating to data processing; 
provision of information relating to commerce; provision of information concerning commercial sales; provision of 
information and advice to consumers regarding the selection of products and items to be purchased; provision of 
computerised information relating to business records; provision of computerised data relating to business; provision of 
computerised business statistics; provision of computerised business management information; provision of commercial 
information; provision of commercial business information by means of a computer database; provision of business 
statistical information relating to medical matters; provision of business management information; provision of business 
information via global computer networks; provision of business information relating to joint ventures; provision of 
business information relating to franchising; provision of business information; writing of business project studies; 
business assistance, management and administrative services; accountancy, book keeping and auditing; administrative 
data processing; business consultancy and advisory services; acquisitions (advice relating to -); advice and information 
concerning commercial business management; advice in the field of business management and marketing; advice in the 
running of establishments as franchises; advice relating to barter trade; advice relating to the business management of 
fitness clubs; advice relating to the business management of health clubs; advice relating to the business operation of 
health clubs; advice relating to the organisation and management of business; advice relating to the sale of businesses; 
advising commercial enterprises in the conduct of their business; advising industrial enterprises in the conduct of their 
business; advisory services (business -) relating to the establishment of franchises; advisory services (business -) 
relating to the exploitation of inventions; advisory services (business -) relating to the management of businesses; 
advisory services (business -) relating to the management of public sector businesses; advisory services (business -) 
relating to the operation of franchises; advisory services for business management; advisory services for preparing and 
carrying out commercial transactions; advisory services relating to business management and business operations; 
advisory services relating to business planning; advisory services relating to business risk management; advisory 
services relating to the corporate structure of businesses; assistance, advisory services and consultancy with regard to 
business management; assistance, advisory services and consultancy with regard to business organization; business 
advisory services relating to the setting up of sandwich bars; business advisory services relating to the setting up of 
restaurants; business advisory services relating to the selection of computers; business advisory services relating to the 
running of sandwich bars; business advisory services relating to the running of restaurants; business advisory services 
relating to the establishment of motor dealership; business advisory services relating to product manufacturing; business
advisory services relating to product development; business advisory services relating to franchising of a motor 
dealership; business advisory services relating to business liquidations; business advice, inquiries or information; 
business advice relating to strategic marketing; business advice relating to marketing management consultations; 
business advice relating to growth financing; business advice relating to franchising; business advice relating to financial 
re-organisation; business advice relating to disposals; business administration consultancy; business acquisitions 
consultation; assistance, advisory services and consultancy with regard to business planning; assistance, advisory 
services and consultancy with regard to business analysis; assistance and consultancy services in the field of business 
management of companies in the energy sector; assistance and advice regarding business organization; assistance and 
advice regarding business organisation and management; assistance and advice regarding business management; 
business management consulting services in the field of information technology; business management consulting; 
business management consultancy, also via the internet; business management consultancy in the field of transport and 
delivery; business management consultancy and advisory services; business management and organization consultancy;
business management and enterprise organization consultancy; business management advisory services relating to 
industrial enterprises; business management advisory services relating to franchising; business management advisory 
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services relating to commercial enterprises; business management advice relating to manufacturing business; business 
efficiency advice; business consulting services in the agriculture field; business consulting; business consultancy, in the 
field of transport and delivery; business consultancy to individuals; business consultancy to firms; business consultancy 
services relating to the supply of quality management systems; business consultancy services relating to manufacturing; 
business consultancy services relating to management of fund raising campaigns; business consultancy services 
relating to insolvency; business consultancy relating to the administration of information technology; business advisory 
services relating to the use of computers; business advisory services relating to the establishment and operation of 
franchises; business advisory services relating to company performance; market reporting services; management 
advisory services related to franchising; management advice; foreign trade consultancy services; counselling on 
business matters; corporate management consultancy; corporate image development consultation; consulting in sales 
techniques and sales programmes; consultations relating to business disposals; consultancy services relating to the 
administration and management of hotels; consultancy services regarding business strategies; consultancy relating to 
the establishment and running of businesses; consultancy relating to business efficiency; consultancy relating to 
business document management; consultancy regarding the organization or managing of a trade company; consultancy 
regarding business organisation and business economics; consultancy and advisory services in the field of business 
strategy; business planning consultancy; business organization and operation consultancy; risk management 
consultancy [business]; professional consultancy relating to business management; professional business consulting; 
professional business consultation relating to the setting up of businesses; professional business consultation relating 
to the operation of businesses; clerical services; human resources management and recruitment services; rental of office 
machines; administration (business -) relating to statistical methods; administration of business affairs; administration of 
foreign business affairs; administration of the business affairs of franchises; administration of the business affairs of 
retail stores; administration relating to business appraisal; administration relating to business planning; administration 
relating to marketing; administration relating to sales methods; agency services for arranging business introductions; 
airport administration services; arranging of business introductions; arranging of presentations for business purposes; 
assistance in business management within the framework of a franchise contract; assistance in franchised commercial 
business management; assistance relating to business organisation; assistance to commercial enterprises in the 
management of their business; assistance to industrial enterprises in the conduct of their business; assistance to 
industrial or commercial enterprises in the running of their business; business management assistance for industrial or 
commercial companies; business management; business intelligence services; business inquiries; business expertise 
services; business examinations services; business efficiency expert services; business consultation and management 
regarding marketing activities; business consultation and management regarding launching of new products; business 
assistance relating to the formation of commercial undertakings; business assistance relating to the establishment of 
franchises; business assistance relating to franchising; business assistance; business advisory and information 
services; business administration services in the field of transportation; business administration services in the field of 
healthcare; business administration services for processing sales made on the internet; business administration of 
employee share schemes; business administration in the field of transport and delivery; business administration 
assistance; business administration and management; business administration; business acquisitions; assistance with 
business planning; assistance to management in commercial enterprises in respect of advertising; business records 
keeping; business project management services for construction projects; business project management; business 
process management and consulting; business planning services; business organisation; business office services; 
business networking services; business merger services; business management supervision; business management 
services relating to the development of businesses; business management services relating to the acquisition of 
businesses; business management planning; business management organisation; business management of sports 
people; business management of sporting facilities [for others]; business management of reimbursement programs for 
others; business management of petrol stations [for others]; business management of performing artists; business 
management of hotels; business management in the field of transport and delivery; business management for shops; 
business management for freelance service providers; business management for a trade company and for a service 
company; business management assistance; development of hospital management systems; corporate management 
assistance; consultancy relating to search engine optimisation; computerised office management; computerised 
business management [for others]; company record-keeping; company record keeping [for others]; company 
management, including consultancy in demographic matters; commercial or industrial management assistance; 
commercial management; commercial intermediation services; commercial assistance in business management; 
commercial administration of the licensing of the goods and services of others; chamber of commerce services for the 
promotion of commerce; chamber of commerce services for the promotion of businesses; business supervision; 
business succession planning; business strategy services; business strategy development services; business strategy 
and planning services; business services relating to the establishment of businesses; business services relating to the 
arrangement of joint ventures; business risk management services; business risk assessment services; business 
representative services; management of telephone call centers for other; management of professional athletes; 
management of health care clinics for others; management of business projects [for others]; management of business 
offices for others; management of an airline company; management of a retail enterprise for others; management 
assistance to commercial companies; management assistance in the establishment of commercial undertakings; 
management assistance in business affairs; management assistance for industrial organisations; management 
assistance; management and operation assistance to commercial businesses; management advice relating to the 
recruitment of staff; management advice relating to the placing of staff; management administration of commercial 
undertakings; information about sales methods; industrial management consultation including cost/yield analyses; hotel 
management service [for others]; hotel management for others; hospital management; help in the management of 
business affairs or commercial functions of an industrial or commercial enterprise; establishing a network of business 
contacts (service to assist in -); efficiency experts; relocation services for businesses; provision of commercial and 
business contact information; provision of business assistance; provision of assistance [business] in the operation of 
franchises; provision of assistance [business] in the establishment of franchises; providing market intelligence services; 
preparation of project studies relating to business matters; preparation of economic reports; preparation of documents 
relating to business; preparation of audio and/or visual displays for businesses; preparation of annual returns for 
business undertakings; planning concerning business management, namely, searching for partners for amalgamations 
and business take-overs as well as for business establishments; outsourcing services in the nature of arranging service 
contracts for others; outsourcing services in the field of business operations; outsourcing services [business 
assistance]; outsourced administrative management for companies; outsource service provider in the field of customer 
relationship management; organisation for a third party of telephone welcoming services and of telephone receptionist 
services; operational business assistance to enterprises; operation of commercial businesses [for others]; operation of 
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businesses [for others]; operation of a telephone switchboard for others; office functions services; negotiation of 
commercial transactions for third parties; negotiation of commercial transactions for performing artists; writing of 
business project reports; vehicle fleet (business management of a -) [for others]; transportation fleet (business 
management of -) [for others]; telephone answering for unavailable subscribers; telephone answering [for others]; supply 
chain management services; supervision of businesses on behalf of others; strategic business planning; services 
rendered by a franchisor, namely, assistance in the running or management of industrial or commercial enterprises; sales 
volume tracking for others; restaurant management for others; commercial trading and consumer information services; 
auctioneering services; rental of vending machines; department store retail services connected with the sale of beauty 
products, toiletries, machines for household use, hand tools, optical goods, domestic electrical and electronic equipment; 
mail order retail services connected with clothing accessories; mail order retail services related to alcoholic beverages 
(except beer); mail order retail services related to beer; mail order retail services related to foodstuffs; mail order retail 
services related to non-alcoholic beverages; online retail store services relating to clothing; online retail store services 
relating to cosmetic and beauty products; rental of sales stands; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; retail services connected with stationery; retail services 
connected with the sale of clothing and clothing accessories; retail services connected with the sale of furniture; retail 
services in relation to cleaning articles; retail services in relation to cocoa; retail services in relation to cooling 
equipment; retail services in relation to fabrics; retail services in relation to food cooking equipment; retail services in 
relation to headgear; retail services in relation to heating equipment; retail services in relation to jewellery; retail services 
in relation to musical instruments; retail services in relation to printed matter; retail services in relation to sanitation 
equipment; retail services in relation to teas; retail services in relation to water supply equipment; retail services in 
relation to veterinary instruments; retail services in relation to veterinary apparatus; retail services in relation to tobacco; 
retail services in relation to time instruments; retail services in relation to sun tanning appliances; retail services in 
relation to sex aids; retail services in relation to sanitary installations; retail services in relation to preparations for making
beverages; retail services in relation to preparations for making alcoholic beverages; retail services in relation to non-
alcoholic beverages; retail services in relation to medical instruments; retail services in relation to meats; retail services 
in relation to litter for animals; retail services in relation to lighting; retail services in relation to horticulture products; 
retail services in relation to heaters; retail services in relation to gardening articles; retail services in relation to footwear; 
retail services in relation to fodder for animals; retail services in relation to disposable paper products; retail services in 
relation to beer; retail services in relation to bedding for animals; retail services in relation to articles for use with 
tobacco; retail services in relation to alcoholic beverages (except beer); retail services in relation to weapons; retail 
services in relation to veterinary preparations; retail services in relation to veterinary articles; retail services in relation to 
vehicles; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in relation to 
stationery supplies; retail services in relation to sporting equipment; retail services in relation to saddlery; retail services 
in relation to refrigerating equipment; retail services in relation to recorded content; retail services in relation to physical 
therapy equipment; retail services in relation to metal hardware; retail services in relation to luggage; retail services in 
relation to hearing protection devices; retail services in relation to freezing equipment; retail services in relation to festive 
decorations; retail services in relation to educational supplies; retail services in relation to diving equipment; retail 
services in relation to cutlery; retail services in relation to clothing; retail services in relation to chemicals for use in 
agriculture; retail services in relation to bags; retail services in relation to art materials; retail services in relation to animal
grooming preparations; retail services in relation to yarns; retail services in relation to works of art; retail services in 
relation to wall coverings; retail services in relation to threads; retail services in relation to tableware; retail services in 
relation to sorbets; retail services in relation to sewing articles; retail services in relation to lubricants; retail services in 
relation to information technology equipment; retail services in relation to hand-operated tools for construction; retail 
services in relation to hand-operated implements for construction; retail services in relation to furnishings; retail services 
in relation to fuels; retail services in relation to frozen yogurts; retail services in relation to foodstuffs; retail services in 
relation to floor coverings; retail services in relation to earthmoving equipment; retail services in relation to dietetic 
preparations; retail services in relation to dietary supplements; retail services in relation to cookware; retail services in 
relation to coffee; retail services in relation to cleaning preparations; retail services in relation to chemicals for use in 
horticulture; retail services in relation to chemicals for use in forestry; retail services in relation to agricultural equipment; 
retail services in relation to toys; retail services in relation to sporting articles; retail services in relation to smartphones; 
retail services in relation to seafood; retail services in relation to navigation devices; retail services in relation to medical 
apparatus; retail services in relation to ice creams; retail services in relation to hygienic implements for humans; retail 
services in relation to hygienic implements for animals; retail services in relation to horticulture equipment; retail services 
in relation to games; retail services in relation to furniture; retail services in relation to downloadable music files; retail 
services in relation to downloadable electronic publications; retail services in relation to desserts; retail services in 
relation to dairy products; retail services in relation to construction equipment; retail services in relation to confectionery; 
retail services in relation to computer software; retail services in relation to computer hardware; retail services in relation 
to chocolate; retail services in relation to beauty implements for humans; retail services in relation to beauty implements 
for animals; retail services in relation to baked goods; retail services in relation to audio-visual equipment; wholesale 
services in relation to toiletries; wholesale services in relation to metal hardware; wholesale services in relation to 
jewellery; wholesale services in relation to footwear; wholesale services in relation to cleaning preparations; wholesale 
services in relation to chemicals for use in horticulture; wholesale services in relation to chemicals for use in forestry; 
wholesale services in relation to chemicals for use in agriculture; wholesale services in relation to animal grooming 
preparations; shop retail services connected with carpets; retail store services in the field of clothing; retail services via 
global computer networks related to non-alcoholic beverages; retail services via global computer networks related to 
foodstuffs; retail services via global computer networks related to beer; retail services via global computer networks 
related to alcoholic beverages (except beer); retail services via catalogues related to non-alcoholic drinks; retail services 
via catalogues related to foodstuffs; retail services via catalogues related to beer; retail services via catalogues related to 
alcoholic beverages (except beer); retail services relating to food; retail services relating to fake furs; retail services in 
relation to wearable computers; retail services in relation to smartwatches; retail services in relation to mobile phones; 
retail services in relation to building materials; wholesale services in relation to weapons; wholesale services in relation 
to vehicles; wholesale services in relation to stationery supplies; wholesale services in relation to refrigerating 
equipment; wholesale services in relation to printed matter; wholesale services in relation to preparations for making 
beverages; wholesale services in relation to preparations for making alcoholic beverages; wholesale services in relation 
to non-alcoholic beverages; wholesale services in relation to meats; wholesale services in relation to heating equipment; 
wholesale services in relation to headgear; wholesale services in relation to freezing equipment; wholesale services in 
relation to fragrancing preparations; wholesale services in relation to food cooking equipment; wholesale services in 
relation to fabrics; wholesale services in relation to educational supplies; wholesale services in relation to disposable 
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paper products; wholesale services in relation to cooling equipment; wholesale services in relation to computer software; 
wholesale services in relation to computer hardware; wholesale services in relation to clothing; wholesale services in 
relation to cleaning articles; wholesale services in relation to alcoholic beverages (except beer); wholesale services in 
relation to art materials; wholesale services in relation to articles for use with tobacco; wholesale services in relation to 
yarns; wholesale services in relation to works of art; wholesale services in relation to veterinary preparations and articles; 
wholesale services in relation to veterinary preparations; wholesale services in relation to veterinary articles; wholesale 
services in relation to umbrellas; wholesale services in relation to toys; wholesale services in relation to tobacco; 
wholesale services in relation to threads; wholesale services in relation to tableware; wholesale services in relation to 
sewing articles; wholesale services in relation to saddlery; wholesale services in relation to luggage; wholesale services 
in relation to lubricants; wholesale services in relation to litter for animals; wholesale services in relation to hygienic 
implements for humans; wholesale services in relation to furnishings; wholesale services in relation to fuels; wholesale 
services in relation to festive decorations; wholesale services in relation to dietetic preparations; wholesale services in 
relation to dietary supplements; wholesale services in relation to cookware; wholesale services in relation to beer; 
wholesale services in relation to bags; wholesale services in relation to agricultural equipment; wholesale services in 
relation to wall coverings; wholesale services in relation to sporting equipment; wholesale services in relation to sporting 
articles; wholesale services in relation to sorbets; wholesale services in relation to seafood; wholesale services in relation
to navigation devices; wholesale services in relation to kitchen knives; wholesale services in relation to information 
technology equipment; wholesale services in relation to hygienic implements for animals; wholesale services in relation 
to hand-operated tools for construction; wholesale services in relation to hand-operated implements for construction; 
wholesale services in relation to games; wholesale services in relation to frozen yogurts; wholesale services in relation to 
food preparation implements; wholesale services in relation to floor coverings; wholesale services in relation to 
earthmoving equipment; wholesale services in relation to desserts; wholesale services in relation to dairy products; 
wholesale services in relation to cutlery; wholesale services in relation to construction equipment; wholesale services in 
relation to coffee; wholesale services in relation to beauty implements for humans; wholesale services in relation to 
beauty implements for animals; wholesale services in relation to baked goods; wholesale services in relation to audio-
visual equipment; wholesale services relating to fake furs; wholesale services in relation to water supply equipment; 
wholesale services in relation to veterinary instruments; wholesale services in relation to veterinary apparatus; wholesale 
services in relation to teas; wholesale services in relation to sanitation equipment; wholesale services in relation to 
sanitary installations; wholesale services in relation to medical instruments; wholesale services in relation to medical 
apparatus; wholesale services in relation to lighting; wholesale services in relation to ice creams; wholesale services in 
relation to horticulture products; wholesale services in relation to horticulture equipment; wholesale services in relation 
to heaters; wholesale services in relation to furniture; wholesale services in relation to foodstuffs; wholesale services in 
relation to fodder for animals; wholesale services in relation to confectionery; wholesale services in relation to cocoa; 
wholesale services in relation to chocolate; wholesale services in relation to bedding for animals; retail services for 
stuffed toys, games, cushions, perfume, essential oils, cosmetics, hair lotions, carpets, rugs and textile and textile goods.
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3665344    13/04/2017
[International Registration No. : 1372146]
trurating limited
Gilberts, Pendragon House, 65 London Road, ST. ALBANS Hertfordshire AL1 1LJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business management; data processing; provision of business information; consumer research; consumer 
response analysis; advice on the analysis of consumer buying habits and needs provided with the help of sensory, 
quality and quantity-related data; consumer market information services; commercial information and advice for 
consumers [consumer advice shop]; advice for consumers (commercial information and -) [consumer advice shop]; 
consumers (commercial information and advice for -) [consumer advice shop]; business research and surveys; market 
research; market research services; conducting business and market research surveys; business and market research; 
business consultancy, advisory, information and research services; business information and research services; 
business research and advisory services; business research and information services; market analysis and research; 
market research and analysis; market research and analysis services; market research and marketing studies; marketing 
research services; media research and consultancy; business investigations, evaluations, expert appraisals, information 
and research; market manipulation, research and analysis, whether or not via the internet; advisory services relating to 
market research; analysis of market research data; analysis of market research statistics; collection of information 
relating to market research; collection of market research information; computerised business research; computerised 
market research; conducting of business research; conducting of market research; interpretation of market research 
data; market research by means of a computer data base; market research data collection services; market research data 
retrieval services; provision of market research information; market analysis and research services; analysis of market 
research data and statistics; computerized market research services; market research and business analyses; market 
research by means of a computer database; marketing research; business research; with the focus to be on consumer 
driven market research.

Cl.38;Portal services (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); chat room services; email services.

Cl.41;Publishing of reviews.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software.
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Priority claimed from 20/07/2016; Application No. : 015672744 ;European Union 

3665351    20/01/2017
[International Registration No. : 1372070]
Wilh. Werhahn KG
Königstr. 1 41460 Neuss Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors.

Cl.14;Alloys of precious metal; jewellery, precious stones; horological and chronometric instruments.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; pamphlets; books; diagrams; graphic representations; manuals [handbooks]; calendars; prospectuses; 
newsletters; magazines [periodicals]; writing materials; stickers [stationery]; printed publications; newspapers.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (other than for painting); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals; malt.

Cl.35;Business management; business advice and administration services; office functions; business management 
and organisation consultancy; business project management and business investigations (due diligence) from an 
organisational and professional business perspective; business process management for the coordination of due 
diligence and transaction processes; business management and optimisation of real estate portfolios from an 
organisational and professional business perspective; procurement of contracts [for others]; arranging of commercial 
and business contacts; data compilation and systematisation; advertising and marketing; services in connection with the 
marketing of government loans and bonds; services in connection with the marketing of operations in commodity futures 
and derivatives; market research and opinion polling; market analysis; auditing, namely book-keeping, accountancy and 
business process management for the control of operational processes; professional business and organisational 
consultancy relating to infrastructural facility management; business organisation consulting; business consultancy 
relating to the development of usage concepts for real estate with regard to professional business matters (facility 
management); business strategic sales consultancy; business administration, management support and negotiation in 
relation to real estate contracts (commercial transactions), in particular rental and leasing contracts; supply services for 
third parties (purchase of goods and services for third parties); market research and opinion polling, market analysis; 
advertising; office functions; invoicing, including within the framework of e-commerce; personnel management 
consulting; arranging of trading and economic contacts, also over the internet; temporary employment agencies, 
employment agencies, personnel recruitment, psychological testing for the selection of personnel; providing temporary 
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workers; temporary personnel services; business inquiries; business management and organization consultancy; 
business management consulting; advisory services for business management; professional business consulting; expert 
opinion on business efficiency; business efficiency expert services; economic forecasting; commercial information 
agencies; commercial or industrial management assistance; public relations services; exhibitions for commercial or 
advertising purposes; business organisation consulting; business administration of holding companies; outsourcing 
services [business assistance]; planning and monitoring of business developments with regard to organisational matters; 
arranging of contracts for others regarding the sale of goods and the providing of services, and arranging of contracts 
regarding the purchase and sale of goods and the providing of services, all the aforesaid services for others, including via
electronic data networks, in particular the internet; advertising by mail order; import-export agency services; retailing and 
wholesaling, including via mail order and online shops, and the bringing together for the benefit of others of goods as 
listed below, enabling customers to conveniently view and purchase the goods (excluding the transport thereof) for 
presentation, retail sales and ordering purposes: chemicals used in industry, science and photography, as well as in 
agriculture, horticulture and forestry, unprocessed artificial resins, unprocessed plastics, manure, fire extinguishing 
compositions, tempering and soldering preparations, chemical substances for preserving foodstuffs, tanning substances, 
adhesives used in industry, bleaching preparations and other substances for laundry use, cleaning, polishing, scouring 
and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, industrial oils and 
greases, lubricants, dust absorbing, wetting and binding compositions, fuels (including motor spirit) and illuminants, 
candles and wicks for lighting, pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, 
dietetic substances adapted for medical use, food for babies, plasters, materials for dressings, material for stopping 
teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, common metals and their 
alloys, metal building materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables 
and wires of common metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, ores, machines 
and machine tools, motors and engines, machine coupling and transmission components, agricultural implements other 
than hand-operated, incubators for eggs, hand tools and implements (hand-operated), cutlery, side arms, razors, 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of 
sound or images, magnetic data carriers, recording discs, automatic vending machines and mechanisms for coin-
operated apparatus, cash registers, calculating machines, data processing equipment and computers, fire-extinguishing 
apparatus, surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, 
orthopaedic articles, suture materials, apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes, vehicles, apparatus for locomotion by land, air or water, firearms, 
ammunition and projectiles, explosives, fireworks, precious metals and their alloys, jewellery, precious stones, 
horological and chronometric instruments, musical instruments, paper, cardboard, printed matter, bookbinding material, 
photographs, stationery, adhesives for stationery or household purposes, artists' materials, paintbrushes, typewriters and
office requisites (except furniture), instructional and teaching material (except apparatus), plastic materials for packaging, 
printers' type, printing blocks, pamphlets, books, diagrams, graphical representations, handbooks (manuals), calendars, 
prospectuses, newsletters, magazines, rubber, gutta-percha, gum, asbestos, mica plastics in extruded form for use in 
manufacture, packing, stopping and insulating materials, flexible pipes, not of metal, leather and imitations of leather, 
animal skins, hides, trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, 
building materials (non-metallic), non-metallic rigid pipes for building, asphalt, pitch and bitumen, non-metallic 
transportable buildings, monuments, not of metal, furniture, mirrors, picture frames, corks, household or kitchen utensils 
and containers, combs and sponges, brushes (except paintbrushes), brush-making materials, articles for cleaning 
purposes, steelwool, unworked or semi-worked glass (except glass used in building), glassware, porcelain and 
earthenware, ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags, padding and stuffing materials (except 
of rubber or plastics), raw fibrous textile materials, yarns and threads, for textiles use, textiles and textile goods, bed 
covers and table covers, clothing, footwear, headgear, lace and embroidery, ribbons and braid, buttons, hooks and eyes, 
pins and needles, artificial flowers, carpets, rugs, mats and matting, linoleum and other materials for covering existing 
floors, wall hangings (non-textile), games and playthings, gymnastic and sporting articles, decorations for Christmas 
trees, meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, 
compotes, eggs, milk and milk products, edible oils and fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, 
flour and preparations made from cereals, bread, pastry and confectionery, edible ices, honey, treacle, yeast, baking-
powder, salt, mustard, vinegar, sauces (condiments), spices, ice, flour and preparations made from cereals, in particular 
wheat flour, wheat meal, rye flour, rye meal, cornmeal, semolina, milling by-products, including bran, semolina bran and 
cereal germ, chips (cereal products), mixtures of the aforesaid goods and mixtures with additives including sugar, 
starches, fats or baking preparations, agricultural, horticultural and forestry products and grains, live animals, fresh fruits 
and vegetables, seeds, live plants and natural flowers, foodstuffs for animals, malt, beers, mineral and aerated waters and 
other non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, alcoholic 
beverages (except beers), tobacco, smokers' articles, matches; publication of mail order catalogues.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; factoring; credit leasing; apartment house 
management; financial affairs; monetary affairs; real estate affairs; services in the field of insurances; services in 
connection with financial and monetary affairs, namely exchanging money or clearing (financial); credit unions, financial 
services provided by institutions and money lenders, included in class 36; services of investment companies, holding 
companies and collective investment undertakings, in particular portfolio management; securities brokerage and 
commodity futures brokerage; services in connection with monetary affairs conducted by a trust company; services 
related to the issuing of travellers' cheques and letters of credit; services relating to the marketing, transaction and 
management of foreign exchange and money market operations; services in connection with the transaction and 
management of government loans and bonds; services in connection with the transaction and management of operations 
in commodity futures and derivatives; services in connection with the listing of companies on the stock exchange, 
included in class 36; monetary affairs, in particular services of investment companies and holding companies; domestic 
and foreign banking transactions; credit agencies; arranging financial loans; brokerage of shares of companies and 
business intermediaries; holding and fiduciary capital services; investment and real estate brokerage; services in 
connection with confidential financial affairs; issuing of cheques and letters of credit; building administration, including 
financing; providing financial information relating to usage concepts for real estate (facility management); real estate 
management, and brokerage, rental and leasing of real estate (facility management); mergers and acquisitions, namely 
financial consultancy with regard to the purchase or sale of businesses and business investments; real-estate valuations; 
financial consultancy relating to project and business auditing (due diligence); mergers and acquisitions, namely financial
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consultancy with regard to the purchase or sale of businesses and business investments.

Cl.39;Transport; packaging and storage of goods; travel arrangement; delivery services, included within the framework 
of e-commerce.

Cl.40;Material treatment information; treatment of materials using chemicals.

Cl.45;Legal consultancy relating to project and business auditing (due diligence); legal services; security services for 
the protection of property and individuals; licensing of intellectual property.
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Priority claimed from 23/11/2016; Application No. : 30 2016 033 221 ;Germany 

3665355    22/05/2017
[International Registration No. : 1371544]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical substances, chemical materials and chemical preparations; siloxanes; 
siloxanes for enhancing the properties of high consistency silicone rubber and/or liquid silicone rubber, in particular to 
render it heat- resistant, heat-stabilising, flame-retardant, thermally conductive and electrically conductive; modified, in 
particular organically modified siloxanes; modified, in particular organically modified siloxanes for enhancing the 
properties of high-consistency silicone rubber and/or liquid silicone rubber, in particular to render it heat-resistant, heat-
stabilising, flame-retardant, thermally conductive and electrically conductive; siloxanes and/or modified, in particular 
organically modified siloxanes in paste form; siloxanes and/or modified, in particular organically modified siloxanes in 
paste form for enhancing the properties of high-consistency silicone rubber and/or liquid silicone rubber, in particular to 
render it heat-resistant, heat-stabilising, flame-retardant, thermally conductive and electrically conductive; paste based on 
siloxanes and/or modified, in particular organically modified siloxanes; chemical additives, namely siloxanes and/or 
modified, in particular organically modified siloxanes and/or siloxanes in paste form and/or modified, in particular 
organically modified siloxanes in paste form; chemical additives, namely siloxanes and/or modified, in particular 
organically modified siloxanes and/or siloxanes in paste form and/or modified, in particular organically modified 
siloxanes in paste form for enhancing the properties of high-consistency silicone rubber and/or liquid silicone rubber, in 
particular to render it heat-resistant, heat-stabilising, flame-retardant, thermally conductive and electrically conductive; 
inhibitors (chemicals used in industry); catalysts; chemical catalysts; chemical preparations for coating, curing, 
protecting, sealing and conserving surfaces, other than paints; mixtures of the aforesaid goods.

Cl.17;Unprocessed and semi-processed silicone rubber and silicone rubber mixtures; silicone rubber and silicone 
rubber mixtures for producing high-consistency silicone rubber and/or liquid silicone rubber; silicone rubber and silicone 
rubber mixtures (semi-finished products).
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Priority claimed from 10/10/2016; Application No. : 2016-684 ;Leichtenstein 

3665362    07/04/2017
[International Registration No. : 1371528]
Swarovski Aktiengesellschaft
Dröschistrasse 15 FL-9495 Triesen Liechtenstein

Proposed to be Used
IR DIVISION
Cl.9;Spectacles and spectacle frames, optical glasses, lenses of all kinds, sun glasses; earphones, headphones, audio 
speakers; handheld computers, tablet computers, laptop computers, personal digital assistants, electronic organizers, 
electronic note pads, mobile telephones, cameras, video cameras, USB flash drives, stylus pens for use with touch 
screens; optical measuring instruments, opto-electrical apparatus, fine mechanical parts for optical apparatus; 
binoculars; opera-glasses, telescopic sights, magnifying glasses, lensometers, optical apparatus of all kinds, collimators, 
rifle scopes, oculars; multifunctional electronic devices that enable the user to measure, track, analyze, display, upload 
and transmit data related to physical activity, fitness, general health, exercise and wellness; electronic clothing 
accessories that enable the user to measure, track, analyze, display, upload and transmit data related to physical activity, 
fitness, general health, exercise and wellness; wearable electronic accessories that enable the user to measure, track, 
analyze, display, upload and transmit data related to physical activity, fitness, general health, exercise and wellness; 
multifunctional electronic devices for receiving, storing and/or transmitting of data and messages; multifunctional 
electronic devices that enable the user to keep track of or manage personal information; wearable devices; global 
positioning system (GPS) devices; wearable activity trackers; smartwatches; watchbands that communicate data to other 
electronic devices; smart glasses; smartbands; smart bracelets; connected bracelets (measuring instruments); calorie 
meters; electronic heart rate recorders [other than for medical use]; pedometers; altimeters; USB-compatible data storage 
devices; battery chargers; solar battery chargers; accessories, parts, components, and bags, cases and covers for all of 
the foregoing goods; cases especially made for photographic apparatus and instruments; protective helmets for sports; 
warning triangles for vehicles, reflectors for road safety, in particular reflecting signalling boards and road signs, 
reflective bands and reflective clothing for pedestrian safety.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; providing of fitness and exercise 
facilities, services and consultancy; party planning (weddings); party planning (entertainment); film production (other 
than advertising films); arranging of fashion shows.

Cl.45;Personal and social services provided by others to meet the needs of individuals, including the rental of clothing, 
social chaperoning, planning and organization of ceremonies, planning and organization of weddings.
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Priority claimed from 31/05/2017; Application No. : 2017721614 ;Russian Federation 

3665368    13/07/2017
[International Registration No. : 1372043]
«KONTI-RUS» JOINT STOCK COMPANY
ul. Zolotaia, 13 RU-305000 Kursk Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Stationery; waxed paper; transparencies [stationery]; covers [stationery]; writing cases [stationery]; painters' 
brushes; cardboard tubes; wrapping paper; wood pulp board [stationery]; palettes for painters; printed matter; 
signboards of paper or cardboard; luminous paper; boxes of paper or cardboard; wood pulp paper; advertisement boards 
of paper or cardboard; paintbrushes; hand-rests for painters; placards of paper or cardboard; school supplies 
[stationery]; packing [cushioning, stuffing] materials of paper or cardboard; pads [stationery]; writing paper; parchment 
paper; stickers [stationery]; envelopes [stationery]; copying paper [stationery]; molds for modelling clays [artists' 
materials]; cardboard.

Cl.30;Buns; bread rolls; waffles; malt biscuits; fruit jellies [confectionery]; candy decorations for cakes; confectionery; 
confectionery for decorating Christmas trees; cakes; pastries; peanut confectionery; almond confectionery; caramels 
[candy]; sweetmeats [candy]; liquorice [confectionery]; peppermint sweets; crackers; candy; macaroons [pastry]; 
marzipan; dessert mousses [confectionery]; chocolate-coated nuts; stick liquorice [confectionery]; pastilles 
[confectionery]; cookies; biscuits; petit-beurre biscuits; pies; fondants [confectionery]; pralines; gingerbread; petits fours 
[cakes]; spring rolls; sugar confectionery; chocolate-based spreads; chocolate spreads containing nuts; rusks; tarts; 
pastry dough; almond paste; cake dough; chocolate decorations for cakes; halvah; chocolate.

7342



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

3665374    27/04/2017
[International Registration No. : 1372042]
VALLAND S.P.A.
Corso Giacomo Matteotti, 8/A LECCO (LC) Italy

Proposed to be Used
IR DIVISION
Cl.6;Closers of metal [other than parts of machines]; check valves of metal [other than parts of machines]; manually 
operated metal valves, other than parts of machines; metal safety valves; non-return valves of metal; closing taps of 
metal; valve assemblies of metal [other than parts of machines]; valves of metal for industrial applications; valves of 
metal for water distribution; rings of metal; metal brackets; keys; T junctions of metal; plates of metal; ferrules of metal; 
hoods of metal; elbows of metal; fittings of metal; bolts of metal; nipples of metal; plugs of metal; valves of metal; ball 
valves of metal; hand-operated metal valves; gate valves of metal; flow measurement valves; flow detection valves; check 
valves of metal; non-return valves; valve bodies; balls for valves; valve extensions; common metals, unwrought or semi-
wrought; alloys of common metal; building materials of metal; buildings, transportable, of metal; cables of metal, non-
electric; wire of common metal; pipes of metal; pipework of metal; branching pipes of metal; gutter pipes of metal; collars 
of metal for fastening pipes; metal hose clamps; pipe muffs of metal; junctions of metal for pipes; gutter brackets of 
metal; spacer brackets of metal; pipe couplings of metal; pipe joints of metal; elbows of metal for pipes; waterpipes of 
metal; water-pipe valves of metal; manifolds of metal for pipelines; anti-friction metal; foils of metal for wrapping and 
packaging; steel strip; posts of metal; metals in foil or powder form for 3D printers; steel pipes; nozzles of metal; 
staircases of metal; paint i spraying booths of metal; roller blinds of steel; gates of metal; building panels of metal; 
pantiles of metal; balustrades of metal; turntables [railways]; harness of metal for handling loads; wire rope; clips of metal
for cables and pipes; binding screws of metal for cables; washers of metal; cotter pins of metal; safety chains of metal; 
door fittings of metal; door fasteners of metal; foot scrapers; padlocks; lock bolts; cashboxes of metal; safes [strong 
boxes]; flanges of metal [collars]; loading pallets of metal; containers of metal [storage, transport]; tool chests of metal, 
empty; memorial plates of metal; numberplates of metal; spurs; bells for animals; dispensers for dog waste bags, fixed, of 
metal: soldering wire of metal; rods of metal for welding; floating docks of metal, for mooring boats; anchors; 
identification bracelets of metal; handcuffs; weather or wind-vanes of metal; wind-driven birdrepelling devices made of 
metal; tree protectors of metal; traps for wild animals; statues of common metal; works of art of common metal; limonite; 
ores of metal; monuments of metal; grave slabs of metal.

Cl.7;Electric motors for valves; clack valves [parts of machines]; hydraulic valves [parts of machines]; safety valves 
[parts of machines]; shutter valves; stop valves [parts of machines]; valves of metal; check valves [parts of machines]; 
operating valves; valves operated automatically by pneumatic control; valves for regulating [parts of machines]; gate 
valves [parts of machines]; obturator valves; valves operated automatically by hydraulic control; sanitary valves; 
diaphragm valves; guillotine valves; relief valves; pressure reducing valves; cylinders; lubricators [parts of machines]; 
regulators; pumps [machines]; pumps [parts of machines]; control valves; hydraulic valves; pneumatic valves; pressure 
reducers; clack valves for machines; actuators for valves; pneumatic valve actuators; power operated valves; ball valves 
being parts of machines; valves for machines; machine tools; motors, other than for land vehicles; machine coupling and 
transmission components, except for land vehicles, and parts therefor; agricultural machines; incubators for eggs; 
vending machines. 
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Priority claimed from 28/02/2017; Application No. : 1828712 ;Australia 

3665382    08/08/2017
[International Registration No. : 1372206]
Virdrobe Pty Ltd
2 Yardley St MAIDSTONE VIC 3012 Australia

Proposed to be Used
IR DIVISION
Cl.42;Online provision of web-based software (non-downloadable); software as a service (saas) including software to 
enable uploading, posting, displaying, editing, compiling, managing and sharing information and images in relation to 
fashion and styling as well as to enable users to engage in social, business and community networking; application 
service provider (asp) services.

Cl.45;Online social networking services including in relation to fashion and styling; providing information, including 
online, about personal and social services meeting the needs of individuals; personal fashion information including by 
way of a software application that enables users to find, create and share style and fashion information; personal fashion 
consulting services, namely clothing fashion consultancy; consultancy services relating to personal appearance (fashion 
and clothing); personal wardrobe styling consultancy.
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Priority claimed from 16/02/2017; Application No. : 30 2017 101 567 ;Germany 

3665393    13/06/2017
[International Registration No. : 1372187]
BF-Commerce GmbH
Ruschestraße 68 10365 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Covers for mobile telephones and tablets; covers for smart phones; protective covers for mobile phones and for 
tablet computers; display screen protectors in the nature of films for mobile phones and tablet computers; charges; USB 
cables; electrical cabling; selfie sticks [hand-held monopods]; headphones; USB adapters; USB chargers; USB web keys; 
USB flash drives; USB card readers; loudspeakers; portable speakers; wireless speakers; accumulators, electric; 
electronic docking stations; docking stations for digital music players; docking stations for smart phones; docking 
stations for mobile telephones and tablet computers; docking stations for MP3 players; laptop docking stations; holders 
adapted for mobile phones and tablet computers; mounting devices for cameras; battery chargers for mobile phones and 
tablet computers; stands adapted for mobile phones and tablet computers; carriers adapted for mobile phones and tablet 
computers; cell phone and tablet computers battery chargers for use in vehicles; dashboard mounts for mobile phones 
and tablet computers; display modules for mobile phones and tablet computers; external memories for mobile phones 
and tablet computers; hands-free headsets for mobile phones and tablet computers; devices for hands-free use of mobile 
phones and tablet computers; flip covers for mobile phones and tablet computers; gender changers [cable adapters] for 
mobile phones and tablet computers; face plates for mobile telephones and tablet computers; auxiliary batteries for 
mobile phones and tablet computers; straps for mobile phones and tablet computers; dustproof plugs for jacks of mobile 
phones; cases for mobile phones and tablet computers; keyboards for mobile phones and tablet computers; USB cables 
for mobile phones and tablet computers; flip covers for tablet computers; tablet computer cases; leather cases for mobile 
phones and tablet computers; display screen filters adapted for use with tablet computers; tablet holders adapted for use 
in cars; sport bags adapted for carrying mobile phones, tablet computers and tablet PC’s; parts and fittings for 
communications apparatus.

Cl.37;Installation and repair of telephones; computer and telephone battery recharge services; computer hardware 
installation services; computer hardware repair services; installation, maintenance and repair of computer hardware and 
telecommunication devices.

Cl.40;Custom manufacturing of covers for mobile telephones and tablet computers; custom engraving services for 
mobile phones, tablet computers and their accessories.
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Priority claimed from 09/06/2017; Application No. : 87482671 ;United States of America 

3665400    20/06/2017
[International Registration No. : 1372186]
Wikimedia Foundation, Inc.
149 New Montgomery Street, 3rd Floor San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing online publications in the nature of articles and reference guides on the use of and contribution to 
software development.

Cl.42;Providing virtual computer systems and virtual computer environments through cloud computing; computer 
services, namely, acting as an application services provider for internet users featuring remote hosting of operating 
systems and computer applications; computer services, namely, hosting a virtual computing environment accessible via 
the internet for registered users to access databases and software development tools; hosting a virtual computing 
environment accessible via the internet for registered users to create and develop computer software.

7346



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 24/11/2016; Application No. : 30 2016 033 415 ;Germany 

3665558    24/05/2017
[International Registration No. : 1372179]
Chal-Tec GmbH
Wallstr. 16 10179 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.7;Steam traps, apparatus for drawing up beer under pressure, beer pumps, brewing machines, bread cutting 
machines, ironing machines, steam cleaning machines, machines and apparatus for wax-polishing, electric, can openers, 
electric, electric fruit presses for household use, electric food processors, knives, electric, electric blenders for household
purposes, kitchen grinders, electric, machines and apparatus for polishing [electric], machines and apparatus for 
cleaning, electric, electric egg beaters; electric shears, whisks, electric, for household purposes, shoe polishers, electric, 
electric food processors, crushers for kitchen use, electric, beverage preparation machines, electromechanical, food 
preparation machines, electromechanical, filtering machines, meat choppers [machines], grating machines for 
vegetables, apparatus for aerating beverages, apparatus for aerating water, dishwashers, high pressure washers, 
compressors for refrigerators, machines for making pasta, sausage machines, mixers [machines], mills [machines], 
sewing machines, coffee grinders, other than hand-operated, mills for household purposes, other than hand-operated, 
pepper mills other than hand-operated; agitators, peeling machines, sharpening machines, dust exhausting installations 
for cleaning purposes, vacuum cleaners, vacuum cleaner bags, carburetters, washing apparatus, wine presses, filling 
machines, crushing machines.

Cl.8;Flat irons, table cutlery [knives, forks and spoons], mandolins for slicing vegetables, can openers, non-electric, egg 
slicers, non-electric, cheese slicers, non-electric, pizza cutters, non-electric, blade sharpening instruments, cutters.

Cl.11;Exhaust hoods for kitchens, igniters, apparatus for dehydrating food waste, barbecues, bed warmers, burners, 
bread baking machines, bread toasters, fabric steamers, disinfectant apparatus, fruit roasters, roasting jacks, ice 
machines and apparatus, ice boxes, electrically heated carpets, heaters, electric, for feeding bottles, electric autoclaves, 
food steamers, electric, deep fryers, electric, heating apparatus, electric, electric appliances for making yogurt, electric 
coffeepots, electric coffee percolators, cooking utensils, electric, electric fans for personal use, footwarmers, electric or 
non-electric, electric heaters, electric pressure cooking saucepans, tortilla presses, electric, waffle irons, electric, laundry 
dryers, electric, kettles, electric, gas burners, deep freezing apparatus, freezers, beverage cooling apparatus, grills 
[cooking appliances], rotisseries, roasting spits, hot air apparatus, water heaters and boilers, blankets, electric, not for 
medical purposes, heating boilers, heating elements, hot air ovens, heating plates, radiators [heating], hearths, ionization 
apparatus for the treatment of air or water, coffee roasters, air conditioning installations, air conditioners for vehicles, air 
conditioning apparatus, cooking apparatus and installations, kilns, kitchen ranges, cooking rings, cookers, cooling 
installations for liquids, cooling installations for tobacco, cooling installations and machines, cooling appliances and 
installations, refrigerating apparatus and machines, refrigerating containers, refrigerating cabinets, refrigerated 
showcases, lava rocks for use in barbecue grills, air reheaters, air filters, filters for air conditioning, air filtering 
installations, air cooling apparatus, air purifying apparatus and machines, air sterilisers, air dryers, microwave ovens 
[cooking apparatus], multicookers, stoves [heating apparatus], oil-scrubbing apparatus, pasteurisers, fumigation 
apparatus, not for medical purposes, roasters, sterilizers, tobacco roasters, plate warmers, refrigerating appliances and 
installations, electric toasters, desiccating apparatus, drying apparatus and installations, drying installations, ventilating 
fans, fans [air-conditioning], hotplates, heated display cabinets, hot water boilers, water filtering apparatus, water cooling 
installations, water purifying apparatus and machines, water intake apparatus.

Cl.21;Dustbins, baking mats, mugs, containers for household or kitchen use, beer mugs, candy boxes, frying pans, 
cooking skewers of metal, bread boards, bread bins, ironing boards, butter dishes, butter-dish covers, closures for pot 
lids, egg cups, glass jars [carboys], disposable table plates, coolers [ice pails], bottle openers, electric and non-electric, 
corkscrews, electric and non-electric, cruets, strainers for household use, containers for household or kitchen use, 
vegetable dishes, spice sets, basting spoons [cooking utensils], boxes of glass, glasses [receptacles], oven mitts, grills 
[cooking utensils], grill supports, noodle machines, hand-operated, cleaning instruments, hand-operated, coffee grinders, 
hand-operated, mills for domestic purposes, hand-operated, pepper mills, hand-operated, utensils for household 
purposes, heat-insulated containers, insulating flasks, heat-insulated containers for beverages, thermally insulated 
containers for food, coffee services [tableware], decanters, cheese-dish covers, cookie jars, ceramics for household 
purposes, garlic presses [kitchen utensils], cookery molds [moulds], cooking pot sets, cooking pots, cooking utensils, 
non-electric, baskets for domestic use, cake molds [moulds], kitchen containers, kitchen utensils, kitchen utensils, 
basting brushes, refrigerating bottles, cocktail shakers, heaters for feeding bottles, non-electric, food steamers, non-
electric, hot pots, not electrically heated, deep fryers, non-electric, fruit presses, non-electric, for household purposes, 
coffee filters, non-electric, coffeepots, non-electric, coffee percolators, non-electric, blenders, non-electric, for household 
purposes, kitchen grinders, non-electric, beaters, non-electric, whisks, non-electric, for household purposes, non-electric 
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autoclaves, wax-polishing appliances, non-electric, for shoes, tortilla presses, non-electric [kitchen utensils], waffle irons, 
non-electric, kettles, non-electric, crushers for kitchen use, non-electric, fruit cups, oven mitts, waste paper baskets, fitted 
picnic baskets, including dishes, porcelain ware, lunch boxes, kitchen graters, mixing spoons [kitchen utensils], cocktail 
stirrers, salad bowls, salt cellars, spatulas [kitchen utensils], cutting boards for the kitchen, dishes, lazy susans, vessels 
of metal for making ices and iced drinks, confectioners' decorating bags [pastry bags], earthenware, trays for domestic 
purposes, tableware, other than knives, forks and spoons, cups, tea infusers, teapots, tea services [tableware], tea 
strainers, pastry cutters, rolling pins, domestic, plates, toilet cases, pot lids, pots, pottery, pie servers; funnels, drinking 
vessels, drinking glasses, tankards, saucers, laundry drying racks, washtubs, pipettes [wine-tasters].
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3665610    21/10/2016
[International Registration No. : 1372236]
AIR WATER, INC.
2, Kita 3-Jo Nishi 1-chome, Chuo-ku Sapporo-Shi Hokkaido 060-0003 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; perfume and extracts of perfumes; cosmetics; deodorants for human beings; dentifrices; 
antistatic preparations for household purposes; degreasers other than for use in manufacturing processes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; antibacterial sprays; antibacterial substances for medical 
purposes; dental materials; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; metal materials for building or construction; metal joinery 
fittings; metal hardware; metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; 
metal flanges; prefabricated building assembly kits of metal.

Cl.7;Metalworking machines and tools; casting machines; cleaning apparatus [for chemical processing]; food or 
beverage processing machines and apparatus; construction machines and apparatus; loading-unloading machines and 
apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; packaging or wrapping 
machines and apparatus; plastic processing machines and apparatus; rubber manufacturing machines; non-electric 
prime movers, not for land vehicles, and their parts; parts of non-electric prime movers for land vehicles; pneumatic or 
hydraulic machines and instruments; agricultural machines, agricultural implements other than hand-operated; machine 
elements [not for land vehicles]; printing or bookbinding machines and apparatus; gas separation apparatus; air 
separation apparatus; pressure swing adsorption units, namely vacuum pressure swing adsorption units, pressure swing 
adsorption units for the production of nitrogen, pressure swing adsorption units for the production of oxygen.

Cl.10;Medical apparatus and instruments; veterinary apparatus and instruments; dental apparatus and instruments.

Cl.11;Electric lamps and other lighting apparatus; industrial furnaces; electric furnaces [for industrial purposes]; gas 
generating furnaces [for industrial purposes]; gas liquefiers, namely nitrogen liquefiers, oxygen liquefiers, argon 
liquefiers, carbon dioxide liquefiers; gas condensers, other than parts of machines; oxygen generators; nitrogen 
generators; argon generators; dry air generators; carbon monoxide generators; carbon dioxide generators; hydrogen 
generators.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials of 
synthetics; rubber building or construction materials; plaster [for building purposes]; lime building or construction 
materials; building or construction materials of plaster; cement and its products; building timber; building stone; building 
glass; joinery fittings [not of metal]; nonmetallic mineral materials [unworked or partly worked]; tar and pitch; reservoirs 
[not of metal or plastics]; buildings, not of metal.

Cl.30;Coffee and cocoa; unroasted coffee; tea; seasonings [other than spices]; spices; aromatic preparations for food; 
rice; cereal preparations; bread, pastries and confectionery; edible ices; ice cream; sherbets [sorbets]; cakes; instant 
confectionery mixes; ice cream mixes; sherbet mixes; almond paste; yeast powder; baking-powder; ice; binding agents 
for ice cream [edible ices].

Cl.32;Beer; carbonated drinks [refreshing beverages]; fruit juices; vegetable juices [beverages]; whey beverages.

Cl.37;Machinery installation; repair or maintenance of vessels; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of metalworking machines and tools; repair or maintenance of industrial furnaces; 
repair or maintenance of rubber-goods manufacturing machines and apparatus; repair or maintenance of machines and 
apparatus for processing foods or beverages; repair or maintenance of plastic processing machines and apparatus; 
repair or maintenance of packaging or wrapping machines and apparatus; cleaning of storage tanks; repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of pumps.

Cl.39;Railway transport; marine transport; air transport; packaging of goods; cargo unloading; freight brokerage; 
warehousing services; electricity distribution; water supplying [distribution]; heat supplying [distribution]; providing 
vessel mooring facilities; rental of warehouse space; car parking; rental of containers; rental of pallets; car rental.

7349



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 26/06/2017; Application No. : 4-2017-19022 ;Viet Nam 

3665622    21/07/2017
[International Registration No. : 1372219]
Vingroup Joint Stock Company
No. 7, Bang Lang 1 street, Vinhomes Riverside ecological urban area, Viet Hung Ward, Long Bien District Hanoi City Viet Nam

Proposed to be Used
IR DIVISION
Cl.4;Lubricating oils; lubricating greases; motor oils; fuel oils.

Cl.11;Air conditioners for vehicles; anti-glare devices for vehicles [lamp fittings]; defrosters for vehicles; headlights for 
automobiles; lights for vehicles; heaters for vehicles; lamps for directional signals of automobiles; vehicle reflectors.

Cl.12;Land vehicles; automobiles; off road light utility vehicles; motorcycles; scooters; three-wheeled motorcycles; 
three-wheeled scooters; mopeds; bicycles; electric bicycles; electric assist bicycles; all terrain vehicles; snowmobiles; 
golf cars; engines and motors for land vehicles; cars; sports cars; electric vehicles; tricycles; vehicles for locomotion by 
rail; structural parts and components for all the aforesaid goods included in class 12.

Cl.35;Advertising and publicity services; retail services or wholesale services for automobile and their parts, fuels, 
lubricating oil, lubricating grease.

Cl.37;Installation, maintenance and repair of land vehicles, automobiles, motorcycles; automobile cleaning; automobile 
polishing.

Cl.42;Industrial design, including design of automobiles and parts thereof; furnishing design services for the interiors 
of automobiles; vehicle roadworthiness testing; quality control; mechanical research; research and development of new 
products relating automobiles for others.
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Priority claimed from 22/12/2016; Application No. : AM 53276/2016 ;Austria 

3665693    17/02/2017
[International Registration No. : 1372141]
Julius Blum GmbH
Industriestraße 1 A-6973 Höchst Austria

Proposed to be Used
IR DIVISION
Cl.6;Furniture fittings; hinges, in particular furniture hinges; drawer slides; touch-latch fittings; fittings for fastening 
front screens to drawers; fittings for pull-out cabinet inserts; fittings for furniture flaps; adjustable arms; fittings for 
sliding doors; guides for sliding doors; fittings for folding doors; fittings for folding sliding doors; guides for folding 
sliding doors; fittings for household appliances, in particular refrigerating cabinets, cooking stoves, dishwashers, dryers; 
fittings for movable furniture fronts; fittings for partitions; guides for movable furniture fronts; guides for partitions; metal 
hardware, in particular screws, connectors, nails, bolts; dowels; locking devices, in particular for drawers, movable 
furniture fronts, partitions, pull-out cabinet inserts, furniture flaps, cabinet doors, furniture doors; brackets for assembling
furniture and furniture parts; cabinet mounts; locks; mechanical adjustable arm drives, in particular for furniture flaps, 
cabinet doors, movable furniture fronts, partitions, drawers, pull-out cabinet inserts, furniture doors; all the aforesaid 
goods wholly or mainly of metal.

Cl.20;Furniture fittings; hinges, in particular furniture hinges; drawer slides [furniture hardware); touch-latch fittings; 
fittings for fastening front screens to drawers; fittings for pull-out cabinet inserts; fittings for furniture flaps; fittings for 
sliding doors; guides for sliding doors; fittings for folding doors; fittings for folding sliding doors; guides for folding 
sliding doors; fittings for household appliances, in particular refrigerating cabinets, cooking stoves, dishwashers, dryers; 
fittings for movable furniture fronts; fittings for partitions; dowels; locking devices, in particular for drawers, pull-out 
cabinet inserts, movable furniture fronts, partitions, furniture flaps, furniture doors, cabinet doors; adjustable arms, in 
particular for furniture flaps, cabinet doors, movable furniture fronts, partitions, pull-out cabinet inserts, drawers, furniture
doors; cabinet mounts; brackets for assembling furniture and furniture parts; locks; all the aforesaid goods wholly or 
mainly of plastic; furniture, in particular kitchen furniture; cabinets, in particular wall cabinets and corner cabinets for 
kitchens; furniture parts, in particular drawers and drawer parts; furniture doors and furniture flaps; furniture fronts, in 
particular movable furniture fronts; partitions; sliding doors; furniture doors being folding doors; furniture doors being 
folding sliding doors; furniture parts being side walls and rear walls for cupboards; drawer parts being slide walls and 
rear walls for drawers; partitions and compartments for drawers; inserts for drawers, in particular cutlery inserts; drawer 
frames; parts for drawer side walls; racks; mounting frames designed for the assembly of furniture and furniture parts.
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3665865    29/07/2016
[International Registration No. : 1371626]
SUGINO MACHINE LIMITED
2410 Hongo, Uozu City Toyama Prefecture 937-8511 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machine tools; mining machines and apparatus; construction machines and apparatus; loading-
unloading machines and apparatus; chemical processing machines and apparatus; textile machines and apparatus; food 
and beverage processing machines and apparatus; lumbering, woodworking, veneer or plywood making machines and 
apparatus; pulp making, papermaking and paper-working machines and apparatus; plastic processing machines and 
apparatus; semiconductor manufacturing machines and systems; stone working machines and apparatus; non-electric 
prime movers [not for land vehicles] [other than "water mills" and "wind mills"]; pneumatic or hydraulic machines and 
instruments; repairing machines and apparatus; mixing and deaeration machines for industrial purpose; shafts, axles, 
spindles and bearings [machine elements] [not for land vehicles], shaft couplings, connectors, power transmissions and 
gearing for machines [not for land vehicles]; shock absorbers and springs [machine elements] [not for land vehicles]; 
valves [machine elements] [not for land vehicles]; waste crushing machines; machining centers; gun drill machines; 
drilling unit, machines and apparatus for metalworking; multi spindles drill head; tapping units, machines and apparatus; 
specularity making tool for metalworking tools and machines having a roller(s); dimple forming tools and apparatus; 
deburring tools; high pressure washing machines for industrial purpose; high pressure washing machines and apparatus 
for metalworking; high pressure deburring machines and apparatus for metalworking; water jet machines and apparatus 
for metalworking; water jet machines and apparatus for plastic-working; water jet machines and apparatus for 
construction; water jet cutting machines and apparatus for metalworking; water jet cutting machines and apparatus for 
plastic-working; nozzles for metalworking water jet cutting machines and apparatus; nozzles for plastic-working water jet 
cutting machines and apparatus; water jet machines and apparatus for tank washing; powder crushing machines and 
apparatus for making fine powders (chemical processing machines and apparatus); emulsifying machines and apparatus; 
nozzles for tank washing machines and apparatus; laser cutting machines and apparatus; laser processing machines and 
apparatus for metalworking using laser introduced by liquid column; laser processing machines and apparatus for 
ceramic-working using laser introduced by liquid column; pumps; positive displacement pumps; piston pumps; booster 
pumps for liquid; repairing machines and apparatus for nuclear electric power station (repairing machines and 
apparatus); metal tube working machines and tools for heat exchanger maintenance; tube expanding machines and tools 
(repairing fixing machines and apparatus); tube pulling machines and tools (repairing fixing machines and apparatus); 
waste compressing machines and apparatus; roller conveyors; loading-unloading machines and apparatus having gantry 
structures.

Cl.11;Drying machines and apparatus; drying apparatus for metal working; vacuum dryer for machine parts.

Cl.37;Repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of pumps; repair or 
maintenance of construction machines and apparatus; repair or maintenance of measuring and testing machines and 
instruments; repair or maintenance of chemical processing machines and apparatus; repair or maintenance of 
metalworking machines and tools; repair or maintenance of mining machines and apparatus; repair or maintenance of 
semiconductor manufacturing machines and systems; repair or maintenance of textile machines and apparatus; repair or 
maintenance of plastic processing machines and apparatus; repair or maintenance of pneumatic or hydraulic machines 
and instruments; repair or maintenance of high pressure washing machines for industrial purposes; repair or 
maintenance of machining centers, gun drill machines, and drilling units and machines for metalworking; repair or 
maintenance of high pressure washing machines and deburring machines for metalworking; repair or maintenance of 
drying machines and apparatus; repair or maintenance of water jet machines and apparatus for metalworking; repair or 
maintenance of water jet machines and apparatus for plastic-working; repair or maintenance of laser processing 
apparatus using laser introduced by liquid jet for metalworking; repair or maintenance of laser processing apparatus 
using laser introduced by liquid jet for ceramic-working; repair or maintenance of conveyors for metalworking; repair or 
maintenance of dryers of metalworking.
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Priority claimed from 03/11/2016; Application No. : 015996499 ;European Union 

3665866    02/05/2017
[International Registration No. : 1371643]
Fressnapf Tiernahrungs GmbH
Westpreußenstr. 32-38 47809 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets.

Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.18;Collars for animals; feed bags for animals; carriers for animals (bags), in particular transport bags for animals; 
leather straps, in particular carrying straps for animals; straps (leather -); muzzles; leads for animals; coats for animals.

Cl.19;Gravel for aquariums.

Cl.20;Pet cushions; kennels for household pets.

Cl.21;Aquariums; cages for household pets; brushes for pets; terrariums.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.

Cl.35;Business management of outlets selling products for animal requisites in the field of cosmetics for animals, bits 
for animals, leggings for animals, bandages for animals, vitamins for animals, breath fresheners for animals, nesting 
boxes for animals, dietary supplements for animals, chains (metal-) for animals, muzzles for animals, medicines for 
veterinary purpose, deodorants for animals, preparations and products for fur care, rugs for animals, electric or battery-
powered animal nail grinders, bedding and litter for animals, animal shearing implements, animal feeding nets, harnesses, 
saddlery and bridles for animals, cosmetic and beauty implements for animals, hygienic implements for animals, cans for 
storing foodstuffs, transport boxes and transport baskets, hoods, coolers and pumps for aquariums and terrariums, 
decorative articles for aquariums, fishing nets for aquariums and ponds, algicides for aquariums and ponds, aerating 
pumps for aquariums, terrariums and ponds, filtering apparatus devices for terrariums and ponds, humidifiers for 
terrariums, furniture for placing aquariums and terrariums, litter scoops, pouches for cat litter tray, mats for cat litter 
trays, feces shovels, blankets, sofas and beds for animals, scratching boards and scratching columns, door flaps and 
door gates for animals, cameras for animals, luminous rings and strips as well as luminous tags for improving the safety 
of animals in the dark, dog kennels, water vending machines for animals, water fountains (drinking vessels) for animals, 
including carbon and purification filters for water fountains; business management of outlets selling products for animal 
in the field of animal requisites for use in motor vehicles, namely partition nets and partition grids for cars, dog ramps, car
seats for dogs, dog guards, protective covers for trunks, safety belts and harness for animals; business management of 
outlets selling products for animal in the field of animal care products, toys for animals, dental care preparations for 
animals, cosmetics preparations for animals, grooming preparations for animals, veterinary and sanitary preparations for 
pets, medical additives to foodstuffs for animals, materials for dressings, dog lotions, dog washes, enclosures, aviaries , 
perches and platforms, bird houses, dog chains, hair clippers and shearers, dog whistles, veterinary instruments and 
apparatus, electric blankets, filtering apparatus for indoor aquariums, heating apparatus for indoor aquariums, lights for 
indoor aquariums, printed matter, leashes, collars, clothing for animals, animal skins, hides, nose bags (feed bags), 
enclosures, aviaries , perches and platforms, not of metal, animal display installations (constructions), bird houses, not of 
metal, sandstone, gravel, in particular for indoor aquariums, beds, kennels, cushions, couches and nesting boxes for 
animals, dog baskets, cat baskets, transport boxes for animals, scratching posts for animals, in particular for cats, 
cabinets for indoor aquariums, grooming and cleaning devices for animals, in particular combs for animals, sponges, 
housings for animals, in particular cages, terrariums, animal houses and litter trays for household pets, transport boxes 
for household pets, bird baths, cat litter trays, toothbrushes for animals, toys for pets, objects for climbing and 
stimulation, and for encouraging animals to move, including mirrors, bells, clips, ladders and swings, fishing tackle, 
confectionery, sugar confectionery, sweetmeats, edible ices, ice creams, sand, in particular bird sand, litter for animals, 
hay, straw, plants for indoor aquariums, animal fodder, foodstuffs for animals, chewing products for animals, beverages 
for animals, lemonades, fruit beverages and fruit juices, mineral waters, aerated waters, preparations for making non-
alcoholic beverages, non-alcoholic beverages; retailing in relation to the following goods: cosmetics for animals, bits for 
animals, leggings for animals, bandages for animals, vitamins for animals, breath fresheners for animals, nesting boxes 
for animals, dietary supplements for animals, chains (metal-) for animals, muzzles for animals, medicines for veterinary 
purposes, deodorants for animals, preparations and products for fur care, rugs for animals, electric or battery-powered 
animal nail grinders, bedding and litter for animals, animal shearing implements, animal feeding nets, harnesses, saddlery 
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and bridles for animals, cosmetic and beauty implements for animals, hygienic implements for animals, cans for storing 
foodstuffs, transport boxes and transport baskets, hoods, coolers and pumps for aquariums and terrariums, decorative 
articles for aquariums, fishing nets for aquariums and ponds, algicides for aquariums and ponds, ornaments for 
aquariums and terrariums, aerating pumps for aquariums, terrariums and ponds, filtering apparatus for terrariums and 
ponds, humidifiers for terrariums, furniture for placing aquariums and terrariums, litter scoops, pouches for cat litter 
trays, mats for cat litter trays, feces shovels, blankets, sofas and beds for animals, scratching boards and scratching 
columns, door flaps and door grates for animals, cameras for animals, luminous rings and strips as well as luminous 
tags, for improving the safety of animals in the dark, dog kennels, water vending machines for animals, water fountains 
(drinking vessels) for animals, including carbon and purification filters water fountains; retailing of the following goods: 
animal requisites for use in motor vehicles, namely partition nets and partition grids for cars, dog ramps, car seats for 
dogs, dog guards, protective covers for trunks, safety belts and safety harness for animals, dental care preparations for 
animals, cosmetics preparation for animals, grooming preparations for animals, veterinary and sanitary preparations for 
pets, medical additives to foodstuff for animal, materials for dressings, dog lotions, dog washes, enclosures, aviaries , 
perches and platforms, bird houses, dog chains, hair clippers and shearers; retailing of the following goods: dog 
whistles, veterinary instruments, electric blankets, filtering apparatus for indoor aquariums, heating apparatus for indoor 
aquariums, lights for indoor aquariums, printed matter, leashes, collars, clothing for animals, animal skins, hides, nose 
bags (feed bags), enclosures, aviaries, perches and platforms, not of metal, animal display installations (constructions), 
bird houses, not of metal, sandstone, gravel, in particular for indoor aquariums; retailing of the following goods: animal 
houses and stables, animal display installations, objects for climbing and for encouraging animals to move for use in 
animal houses, ornaments for aquariums and terrariums made of wood, cork, reed, cane, wicker or of plastics, beds, 
kennels, cushions, couches and nesting boxes for animals, dog baskets, cat baskets, transport boxes for animals, 
scratching posts for animals, in particular for cats, cabinets for indoor aquariums; retailing of the following goods: 
grooming and cleaning devices for animals, in particular combs for animals, brushes for animals, sponges, housings for 
animals, in particular cages, terrariums, animal houses and litter trays for household pets, transport boxes for household 
pets, bird baths, cat litter trays, toothbrushes for animals, toys for encouraging animals to move, including mirrors, bells, 
clips, ladders and swings, fishing tackle; retailing of the following goods: confectionery, sugar confectionery, 
sweetmeats, edible ices, ice cream, sand, in particular bird sand, litter for animals, in particular cat litter and litter for 
small animals, hay, straw, plants for indoor aquariums, animal fodder, foodstuffs for animals, chewing products for 
animals, such as chewing bones, beverages for animals, lemonades, fruit beverages and fruit juices, mineral waters and 
aerated waters, preparations for making non-alcoholic beverages, non-alcoholic beverages; retailing of the following 
goods: furnishings and decorations, racks (furniture), furniture, shelving accessories, price rails, scanner strips, scanner 
rails, displays, in particular for offering and presenting goods; advertising; marketing; organizational and business advice 
on franchise concepts; providing of business advice relating to franchising.

Cl.44;Animal grooming, animal healthcare services.
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3666167    14/04/2017
[International Registration No. : 1371644]
RICCI FABIANO
Via S. Paolo, 9 I-63831 RAPAGNANO (FM) Italy

Proposed to be Used
IR DIVISION
Cl.18;Trunks and suitcases; umbrellas and parasols; walking sticks; key cases; shoulder belts [straps] of leather; 
vanity cases not fitted; trunks [luggage]; travelling trunks; bags; slings for carrying infants; bags for sports; purses; 
handbags; travelling sets [leatherware]; briefcases; school bags; leather laces; leather straps; leather, unworked or semi-
worked; moleskin [imitation of leather]; imitation leather; animal skins; fur; card cases [notecases]; pocket wallets; 
haversacks; bags for campers; travelling bags; bags for climbers; valises; attaché cases; garment bags for travel; 
rucksacks; leather for shoes.

Cl.25;Footwear; sandals; shoes; esparto shoes; lace boots; gymnastic shoes; beach shoes; football shoes; training 
shoes; ski boots; half-boots; boots; galoshes; soles for footwear; inner soles; heels; footwear uppers; wooden shoes; 
studs for football boots; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
clothing for gymnastics; dresses; dressing gowns; bath robes; clothing; bandanas [neckerchiefs]; caps [headwear]; 
berets; underwear; boas [necklets]; suspenders; stockings; slippers; socks; shirts; stuff jackets [clothing]; hats; coats; 
belts [clothing]; tights; camisoles; headgear; neck scarves [mufflers]; layettes [clothing]; suits; beach clothes; cravats; 
ascots; scarves; jackets [clothing]; garters; skirts; jumper dresses; aprons [clothing]; gloves [clothing]; raincoats; ready-
made clothing; knitwear [clothing]; leggings [trousers]; liveries; hosiery; sweaters; muffs [clothing]; maniples; mantillas; 
pants; bathing trunks; waistcoats; trousers; parkas; furs [clothing]; shirt; pajamas; brassieres; underpants; overcoats; 
outerclothing; slips [underclothing]; tee-shirts; uniforms; undershirts.
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Priority claimed from 31/01/2017; Application No. : UK00003209945 ;United Kingdom 

3666175    28/07/2017
[International Registration No. : 1371802]
HKA Global Ltd
3200 Daresbury Park, Warrington WA4 4BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Cost assessment services; cost analysis; business auditing; business project management; business 
management analysis; business risk management services; advisory services relating to business risk management; 
management consulting; business management consulting; forensic accounting; business management and 
administration services.

Cl.36;Insurance loss assessment; claims settlement agency services; advice regarding lending services; financial risk 
management; risk management consultancy [financial]; insurance risk management; financial investigation services; 
financial services.

Cl.37;Construction project management services; construction advisory services.

Cl.41;Training services.

Cl.45;Legal services; litigation support services; litigation consultancy; expert witness services; legal advisory 
services; legal consultancy services; arbitration, mediation and dispute resolution services; alternative dispute resolution 
services; arbitration services.
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Priority claimed from 30/11/2016; Application No. : 87252567 ;United States of America 

3666176    24/05/2017
[International Registration No. : 1371930]
TYME LLC
29540 Highway 52N, Suite B Bellevue IA 52031 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Hair shampoo, hair conditioner, thermal protectant for hair, cosmetics, perfume, lotion.

Cl.8;Electric irons for styling hair.

Cl.11;Hand-held electric hair dryers.

Cl.14;Watches, jewelry.

Cl.18;Cosmetic bags sold empty; purses, wallets, handbags, luggage.

Cl.21;Hair brushes.

Cl.25;Clothing, namely, bath robes, belts in the nature of clothing, brassieres, coats, dresses, gloves in the nature of 
clothing, hosiery, jackets, leggings, trousers, neckties, coats and jackets, pants, scarves, shawls, shirts, short-sleeve 
shirts, skirts, socks, stockings, suits, sweaters, tee-shirts, tights, trousers, underwear; clothing accessories, namely, 
hats, caps; shoes.

Cl.41;Education services, namely, providing online instruction in the field of hair styling.
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Priority claimed from 10/01/2017; Application No. : 4328308 ;France 

3666179    10/07/2017
[International Registration No. : 1372415]
REMOND Laurent
Hameaux des Amandiers, Golf de Fregate F-83270 St Cyr sur Mer France
BORREANI David
Hameaux des Amandiers, Golf de Fregate F-83270 St Cyr sur Mer France

Proposed to be Used
IR DIVISION
Cl.30;Breads; rusks; pastries; confectionery products; Viennese pastries; cakes; biscuits, cookies; pancakes; edible 
decorations for cakes; edible ices; custard; honey; golden syrup; yeast; baking powder; salt; mustard; mayonnaise; 
vinegar; seasonings; condiments; preserved garden herbs; spices; ice for refreshment; chocolate; sugar confectionery; 
prepared (or cooked) dishes made with dough, pasta or rice; sandwiches; pasta; pizzas; flour and cereal preparations; 
sugar; rice; tapioca; sago; artificial coffee; coffee; tea; cocoa; beverages based on coffee, tea, cocoa or chocolate; 
bagels; baguettes [bread]; bars of chocolate; cereal bars; salted biscuits; candy; buns; caramels; croissants; chocolate 
croissant; sugared almonds; waffles; macaroons [pastry]; petits fours [cakes]; pralines; liquorice [confectionery]; pasta 
salad; rice salad; sauce [for food]; salad dressings; tarts; toasts [crisp bread].

Cl.35;Presentation of goods on all communication media, for retail purposes; retail sale services; retail sale services 
for bread, rusks, pastry, confectionery, Viennese pastries, cakes, cookies, crepes [food], edible decorations for cakes, ice 
cream, custard, honey, treacle, yeast, baking powder, salt, mustard, mayonnaise, vinegar, seasonings, condiments, 
preserved herbs, spices, ice for refreshment, chocolate, sugar confectionery, prepared [or cooked] dishes made with 
dough, pasta or rice, sandwiches, pasta, pizzas, flour and preparations made with cereals, sugar, rice, tapioca, sago, 
artificial coffee, coffee, tea, cocoa, beverages made with coffee, tea, cocoa or chocolate, bagels, baguettes [bread], 
chocolate bars, cereal bars, crackers, candy, brioches, caramel, croissants, chocolate croissants, sugar-coated almonds, 
waffles, macaroons [pastries], petits fours [pastries], pralines, licorice [confectionery], pasta salad, rice salad, sauce [for 
food], salad dressings, tarts, toasts [rusks], prepared dishes made with vegetables, meat, fish, poultry or game, potato 
chips, preserved olives, tapenades, prepared walnuts, hazelnuts and almonds, pickles [gherkins], jellies, jams, vegetable 
salads, eggs, edible oils and fats, charcuterie [deli meats], shellfish [not live]; advertising services; distribution of 
promotional objects for advertising purposes, namely, flyers, printed matter, prospectuses and samples; rental of 
advertising space; public relations; dissemination of advertisements by radio, television, film, computer, print, mail and 
mobile telephone; marketing; marketing services; business management and administration; direct mailings; computer 
file management; compilation and systematization of information into computer databases; collection or systemization of 
information into computer databases; management of computer-based files in computer databases; accounting; 
document reproduction; employment agencies; business management for freelance service providers; web site traffic 
optimization; organization and conducting of exhibitions for commercial purposes; commercial information and advice 
for consumers (consumer advice shop); company audits (commercial analyses); commercial intermediation services; 
business advisory services relating to the establishment and operation of franchises.

Cl.43;Services for providing food and drink, catering services, self-service restaurants, fast-food restaurants and snack 
bars, cafeterias, coffee houses, bar services, tea rooms, preparation of take-away meals and dishes; temporary 
accommodation; temporary accommodation reservation; hotel services; day-nurseries [crèches]; providing campground 
facilities; retirement homes; boarding for animals; juice bars; salad bars; delicatessens [restaurants]; restaurant, café, 
bar, bakery services featuring home delivery; food and drink, café, bar, bakery services by means of mobile transport, 
mobile vans, mobile trucks and mobile vehicles.
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Priority claimed from 01/03/2017; Application No. : 016422875 ;European Union 

3666180    08/06/2017
[International Registration No. : 1372350]
TCC Global N.V.
World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; paper bunting; 
folders.

Cl.28;Playing cards; bath toys and games; toys, cast toy vehicles and accessories; toy sets (miniature); toys, games 
and accessories for children; toys, games, playthings; board games; electronic games; magic tricks; soft toys; plush 
toys; toy and novelty face masks; toy musical boxes; toy musical instruments; toy models; puzzles; kites; play balloons; 
flippers; floats and inflatable toys for play purposes; playing cards; puppets; plastic toys; bath toys; developmental toys; 
wheeled toys; scooters and tricycles [toys]; ride on toys; masks (playthings) for children for fancy dress; indoor and 
outdoor games, party games, board games, cardboard games, educational games, puzzles, jigsaw puzzles, games of skill, 
wooden games, dominoes, construction toys; soft toys, puppets; targets and darts; PVC balls, leather balls, metallised 
inflatable helium balloons, punchballs; inflatable toys, games and playthings for the beach; toy figurines; stacking toys.
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3666181    02/06/2017
[International Registration No. : 1371942]
Get Beauty Co., Ltd.
34, Hwangsaeul-ro 200beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do 13595 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for baths; shower gels; cosmetic preparations for skin care; facial oils; shampoos; hair 
rinses; make-up for the face and body; oils for cosmetic purposes; cosmetic creams.

Cl.35;On-line retail store services featuring skin care products, perfume and cosmetics; retail store services featuring 
skin care products, perfume and cosmetics.

7360



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

 

3666194    24/05/2017
[International Registration No. : 1372345]
NOVUSSI FATIH PLASTIK SANAYI VE TICARET LIMITED SIRKETI
Organize Sanayi Bölgesi 12. Cadde No:1 Melikgazi Kayseri Turkey

Proposed to be Used
IR DIVISION
Cl.20;Furniture, made of any kind of material; mattresses, pillows, air mattresses and cushions, not for medical 
purposes, water beds, not for medical purposes; mirrors; beehives, artificial honeycombs and sections of wood for 
honeycombs; bouncing chairs for babies, playpens for babies, cradles, infant walkers; display boards, frames for pictures 
and paintings, identification plates, identification tags, nameplates, identification labels made of wood or synthetic 
materials; packaging containers of wood or plastics, casks for use in transportation or storage, barrels, storage drums, 
tanks, boxes, storage containers, transportation containers, chests, loading pallets and closures for the aforementioned 
goods, of wood or plastics; small hardware goods of wood or synthetic materials included in this class, furniture fittings, 
of wood or synthetic materials, opening and closing mechanisms of wood or synthetic materials; ornaments and 
decorative goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum, beeswax, plastic or plaster, included in this class, namely figurines, holiday ornaments for walls and 
sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum, beeswax, plastic or plaster; baskets, fishing baskets; kennels, nesting boxes and beds for household pets; 
portable ladders and mobile boarding stairs of wood or synthetic materials; bamboo curtains, roller indoor blinds [for 
interiors], slatted indoor blinds, trip curtains, bead curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, 
curtain rods; non-metal wheel chocks.

Cl.21;Hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips 
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-
electric polishing machines for household purposes, brooms for carpets, mops; toothbrushes, electric toothbrushes, 
dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, included in this class, 
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[other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-
electric cooking utensils; ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers; 
cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation; 
ornaments and decorative goods of glass, porcelain, earthenware or clay, included in this class, namely statues, figurines 
and vases, all made of glass, porcelain, earthenware or clay; mouse traps, insect traps, electric devices for attracting and 
killing flies and insects, fly catchers, fly swatters; perfume burners, perfume sprayers, perfume vaporizers, electric or 
non-electric make-up removing appliances, powder puffs, toilet cases; nozzles for sprinkler hose, nozzles for watering 
cans, watering devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass 
and powdered glass for decoration, except for building, glass wool other than for insulation or textile use.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions, secretarial services, arranging newspaper subscriptions for others, compilation of 
statistics, rental of office machines, systemization of information into computer databases, telephone answering for 
unavailable subscribers; business management, business administration and business consultancy, accounting, 
commercial consultancy services, personnel recruitment, personnel placement, employment agencies, import-export 
agencies, temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, "furniture, made of any kind of material, mattresses, pillows, air mattresses and cushions, not 
for medical purposes, sleeping bags for camping, water beds, not for medical purposes, mirrors, beehives, artificial 
honeycombs and sections of wood for honeycombs, bouncing chairs for babies, playpens for babies, cradles, infant 
walkers, display boards, frames for pictures and paintings, identification plates, identification tags, nameplates, 
identification labels made of wood or synthetic materials, packaging containers of wood or plastics, casks for use in 
transportation or storage, barrels, storage drums, tanks, boxes, storage containers, transportation containers, chests, 
loading pallets and closures for the aforementioned goods, of wood or plastics, small hardware goods of wood or 
synthetic materials, furniture fittings, of wood or synthetic materials, opening and closing mechanisms of wood or 
synthetic materials, ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, 
shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, namely figurines, holiday ornaments for walls and
sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum, beeswax, plastic or plaster, baskets, fishing baskets, kennels, nesting boxes and beds for household pets, 
portable ladders and mobile boarding stairs of wood or synthetic materials, bamboo curtains, roller indoor blinds [for 
interiors], slatted indoor blinds, trip curtains, bead curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, 
curtain rods, non-metal wheel chocks, hand-operated non-electric cleaning instruments and appliances, brushes, other 
than paintbrushes, steel chips for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, 
gloves for dishwashing, non-electric polishing machines for household purposes, brooms for carpets, mops, 
toothbrushes, electric toothbrushes, dental floss, shaving brushes, hair brushes, combs, non-electric household or 
kitchen utensils, [other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking 
straws, non-electric cooking utensils, ironing boards and shaped covers therefor, drying racks for washing, clothes 
drying hangers, cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant 
cultivation, ornaments and decorative goods of glass, porcelain, earthenware or clay, namely statues, figurines and 
vases, all made of glass, porcelain, earthenware or clay, mouse traps, insect traps, electric devices for attracting and 
killing flies and insects, fly catchers, fly swatters, perfume burners, perfume sprayers, perfume vaporizers, electric or non-
electric make-up removing appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, 
watering devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and 
powdered glass for decoration, except for building, glass wool other than for insulation or textile use", enabling 
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale 
outlets, by means of electronic media or through mail order catalogues.

7362



Trade Marks Journal No: 1824 ,   20/11/2017           Class 99 
 

Priority claimed from 14/02/2017; Application No. : 4337957 ;France 

3666202    03/08/2017
[International Registration No. : 1372035]
Nanobiotix
60 RUE DE WATTIGNIES F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, namely agents for tumor treatment for use only in relation to radiotherapy; medicines for 
human use for use only in relation to radiotherapy for cancer treatment; healthcare products, namely pharmaceutical 
products for cancer treatment for use only in relation to radiotherapy; drugs for medical use for cancer treatment for use 
only in relation to radiotherapy; preparations for medical use for use only in relation to radiotherapy, particularly for 
tumor treatment; radiological contrast substances for medical use; chemical reagents for medical use for use only in 
relation to radiotherapy for cancer treatment; medical preparations for medical or pharmaceutical use consisting of 
medication delivery agents in the form of tablets and capsules for cancer treatment for use only in relation to 
radiotherapy; chemical-pharmaceutical products consisting in tablets or injectable products for cancer treatment for use 
only in relation to radiotherapy; diagnostic biomarking reagents for medical use for use only in relation to radiotherapy.

Cl.10;Diagnostic apparatus for medical use, namely X-ray apparatus for medical use; radiology screens for medical 
use.
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Priority claimed from 31/05/2017; Application No. : 2017721615 ;Russian Federation 

3666205    13/07/2017
[International Registration No. : 1371978]
«KONTI-RUS» JOINT STOCK COMPANY
ul. Zolotaia, 13 RU-305000 Kursk Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Stationery; waxed paper; transparencies [stationery]; covers [stationery]; writing cases [stationery]; painters' 
brushes; cardboard tubes; wrapping paper; wood pulp board [stationery]; palettes for painters; printed matter; 
signboards of paper or cardboard; luminous paper; boxes of paper or cardboard; wood pulp paper; advertisement boards 
of paper or cardboard; paintbrushes; hand-rests for painters; placards of paper or cardboard; school supplies 
[stationery]; packing [cushioning, stuffing] materials of paper or cardboard; pads [stationery]; writing paper; parchment 
paper; stickers [stationery]; envelopes [stationery]; copying paper [stationery]; molds for modelling clays [artists' 
materials]; cardboard.

Cl.30;Buns; bread rolls; waffles; malt biscuits; fruit jellies [confectionery]; candy decorations for cakes; confectionery; 
confectionery for decorating Christmas trees; cakes; pastries; peanut confectionery; almond confectionery; caramels 
[candy]; sweetmeats [candy]; liquorice [confectionery]; peppermint sweets; crackers; candy; macaroons [pastry]; 
marzipan; dessert mousses [confectionery]; chocolate-coated nuts; stick liquorice [confectionery]; pastilles 
[confectionery]; cookies; biscuits; petit-beurre biscuits; pies; fondants [confectionery]; pralines; gingerbread; petits fours 
[cakes]; spring rolls; sugar confectionery; chocolate-based spreads; chocolate spreads containing nuts; rusks; tarts; 
pastry dough; almond paste; cake dough; chocolate decorations for cakes; halvah; chocolate.
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3666212    29/06/2017
[International Registration No. : 1371967]
HBNATURA LTD
71-75, SHELTON STREET, COVENT GARDEN LONDON WC2H 9JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes or veterinary 
use; dietetic food and substances adapted for medical use; dietary supplements for humans and animals; plasters, 
materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides.
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Priority claimed from 30/06/2016; Application No. : 302016000067784 ;Italy 

3666219    06/12/2016
[International Registration No. : 1372327]
SANREMO COFFEE MACHINES SRL
Zona Industriale Treviso Nord, Via Giacomo Bortolan, 52 I-31050 CARBONERA (TV) FRAZIONE VASCON Italy

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated; mixers [machines]; drinking glasses washing machines; electric citrus 
squeezers; filters for machines; filtering machines; ice crushing machines, electric; food slicers, electric; steam engines; 
beverage preparation machines, electromechanical; food preparation machines, electromechanical; fruit juice extractors, 
electric; mixing machines; kitchen machines, electric; grating machines for vegetables; bread cutting machines; mixers, 
electric, for household purposes; fruit peelers, electric; vegetable peelers, electric; food processors, electric; food 
grinders, electric, for commercial use; food grinders, electric, for domestic use; robots [machines]; washing apparatus; 
vending machines, electric, for beverages and foods; pumps [machines] for the beverage industry; current generators; 
generators of electricity; ore treating machines; temperature-controlled food and beverage dispensing units in the nature 
of vending machines; water heaters [parts of machines]; agitators; agitators for circulating liquid media; coffee extracting 
machines; spin driers [not heated]; food blenders, electric; kitchen mixers, electric; machine tools; motors and engines 
[except for land vehicles]; machine coupling and transmission components [except for land vehicles]; agricultural 
implements other than hand-operated; incubators for eggs; automatic vending machines.

Cl.9;Coffee measures; dosage dispensers; measuring spoons; precision balances; electronic weighing scales for 
kitchen use; lactometers; measuring devices, electric; electrical and electronic control apparatus for use with apparatus 
or installations for heating; computer e-commerce software to allow users to perform electronic business transactions via 
a global computer network; application software; computer software applications, downloadable; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
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accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus.

Cl.11;Coffee roasters; espresso machines, electric; coffee percolators, electric; electric coffee roasters; electric tea and 
coffee making apparatus; water filters; coffee filters, electric; electric griddles [cooking appliances]; electric hot plates; 
electric plate warmers; ice making machines; ice cube making machines; ice machines and apparatus; electric coffee 
machines for household purposes; coffee brewers, electric; coffee tampers, electric; steam generating apparatus; 
temperature-controlled food and beverage dispensing units, other than vending machines; beverage heaters, electric; 
refrigerated units for dispensing beverages; beverage cooling apparatus; beverage heating apparatus; kettles, electric; 
drying apparatus and installations; roasters; ovens for roasting coffee; cooking pots and pans, electric; apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes.

Cl.21;Coffee stirrers; beverage stirrers; coffee services [tableware]; coffee mugs; coffee cups; mugs and cups; coffee 
stirring rods; coffee servers, non-electric; coffee percolators, non-electric; coffee grinders, non-electric; coffee filters, 
non-electric; whisks, non-electric, for household purposes; food blenders, non-electric; drinking glasses; citrus reamers; 
tea strainers; ice scoops; coolers [ice pails]; ice cube molds [moulds]; coffee tampers, non-electric; coffeepots, non-
electric; coffee filters, not of paper, being part of non-electric coffee makers; tea services [tableware]; milk jugs; food 
grinders, hand-operated; whistling kettles; bottle openers; articles for cleaning purposes; bowls [basins]; chopsticks; 
cocktail stirrers; cooking pot sets; spouts; pouring spouts for household purposes; drinking bottles for sports; cold 
packs used to keep food and drink cold; tankards; isothermic bags; pitchers; butterdishes; stem glasses; candelabra 
[candlesticks]; decanters; stew-pans; epergnes; baskets for domestic use; charms for attachment to beverage glassware 
for identification purposes; strainers; household containers; dish covers; coupes [bowls]; teapots; tea cosies; plate glass 
[raw material]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; window-boxes; flasks; mess-tins; graters 
for kitchen use; household gloves for general use; funnels; watering cans; salad bowls; works of art of porcelain, 
ceramic, earthenware or glass; opaline glass; art objects, of porcelain, terra-cotta or glass; skillets; table plates; saucers; 
porcelain ware; bottle stands; knife rests; services [dishes]; vessels of metal for making ices and iced drinks; coasters, 
not of paper and other than table linen; trivets [table utensils]; saucers for flower pots; molds [kitchen utensils]; statues 
of porcelain, earthenware, ceramic or glass; earthenware saucepans; cabarets [trays]; sugar bowls; cooking pots and 
pans, non-electric; mixing spoons [kitchen utensils]; household or kitchen utensils and containers; combs and sponges; 
brushes [except paintbrushes]; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-
worked glass [except glass used in building]; glassware, porcelain and earthenware.

Cl.35;Promoting the goods and services of others by distributing advertising materials through a variety of methods; 
procurement of contracts for the purchase and sale of goods; presentation of goods on communication media, for retail 
purposes; administrative processing of purchase orders; wholesale ordering services; preparation of mailing lists; 
preparation of business reports; preparation of promotional and merchandising material for others; arranging and 
concluding commercial transactions for others; arranging of contracts, for others, for the purchase and sale of goods and 
services; preparing and placing outdoor advertisements for others; provision of information and advisory services 
relating to e-commerce; retail or wholesale services, also on-line, of clothing, footwear, headgear; retail or wholesale 
services, also on-line, of coffee grinders, mixers [machines], drinking glasses washing machines, citrus squeezers, filters 
for machines, filtering machines, electric ice crushing machines; retail or wholesale services, also on-line, of food slicers, 
steam engines, electromechanical beverage preparation machines, electromechanical food preparation machines, electric 
fruit juice extractors; retail or wholesale services, also on-line, of mixing machines, kitchen machines, grating machines 
for vegetables, bread cutting machines, mixers for household purposes, fruit peelers, vegetable peelers, food processors; 
retail or wholesale services, also on-line, of food grinders, robots [machines], washing apparatus, vending machines for 
beverages and foods, pumps [machines] for the beverage industry, current generators, generators of electricity; retail or 
wholesale services, also on-line, of ore treating machines, food and beverage dispensing units, water heaters, agitators, 
agitators for circulating liquid media, coffee extracting machines; retail or wholesale services, also on-line, of spin driers, 
blenders, machines, machine tools, motors and engines, machine coupling and transmission components, agricultural 
implements, incubators for eggs, automatic vending machines; retail or wholesale services, also on-line, of coffee 
measures, dosage dispensers, measuring spoons, precision balances, electronic weighing scales for kitchen use, 
lactometers, measuring devices, electrical and electronic control apparatus for use with apparatus or installations for 
heating; retail or wholesale services, also on-line, of scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching apparatus and instruments; 
retail or wholesale services, also on-line, of apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images; retail or wholesale services, also on-line, of magnetic data carriers, recording discs, compact discs, dvds and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus; retail or wholesale services, also on-
line, of computer e-commerce software to allow users to perform electronic business transactions via a global computer 
network, application software, computer software applications, downloadable; retail or wholesale services, also on-line, of
coffee roasting apparatus, espresso machines, coffee machines, coffee roasters, electric tea and coffee making 
apparatus, water filters, coffee filters, electric griddles, hot plates; retail or wholesale services, also on-line, of electric 
plate warmers, ice and ice cube making machines, ice machines and apparatus; retail or wholesale services, also on-line, 
of coffee percolators, coffee tampers, steam generating apparatus, beverage heaters, beverage cooling apparatus; retail 
or wholesale services, also on-line, of beverage heating apparatus, electric kettles, drying apparatus and installations, 
roasters, ovens for roasting coffee, cooking pots and pans; retail or wholesale services, also on-line, of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, ventilating, water supply and sanitary purposes; retail or 
wholesale services, also on-line, of coffee stirrers, beverage stirrers, coffee services [tableware], coffee mugs, coffee 
cups, mugs and cups, coffee stirring rods, coffee servers, drinking glasses, tea strainers, ice scoops; retail or wholesale 
services, also on-line, of coolers [ice pails], ice cube molds [moulds], tea services [tableware], milk jugs, kettles, bottle 
openers, articles for cleaning purposes, bowls [basins], chopsticks, cooking pot sets; retail or wholesale services, also 
on-line, of spouts, pouring spouts, cans, cold packs used to keep food and drink cold, tankards, isothermic bags, 
pitchers, butter dishes, stem glasses, candelabra [candlesticks]; retail or wholesale services, also on-line, of decanters, 
stew-pans, epergnes, baskets, charms for attachment to beverage glassware for identification purposes, strainers, 
household containers, dish covers, coupes [bowls], teapots, tea cosies, plate glass [raw material], figurines [statuettes] of 
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porcelain, ceramic, earthenware or glass; retail or wholesale services, also on-line, of window-boxes, flasks, mess-tins, 
graters, household gloves, funnels, watering cans, salad bowls, toilet sets, art objects, opaline glass; retail or wholesale 
services, also on-line, of works of art, table plates, saucers, porcelain ware, bottle stands, knife rests, services [dishes], 
vessels of metal for making ices and iced drinks, coasters, trivets, saucers for flower pots; retail or wholesale services, 
also on-line, of molds [kitchen utensils], statues, earthenware saucepans, cabarets [trays], sugar bowls, mixing spoons; 
retail or wholesale services, also on-line, of household or kitchen utensils and containers, combs and sponges, brushes, 
brush-making materials, cleaning articles, steelwool, unworked or semi-worked glass, glassware, porcelain and 
earthenware; advertising; business management; business administration; office functions [services on behalf of third 
parties].
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